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Wit [—wvy 1
PART I—SECTION 1
(Ten WA WY BrYFT) W GETT ¥ HaAra! Wi Iewan amem gra el o o fafia G, et aar
A sitT Awwlt ¥ qerfron wfrgwng
[Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions issued
by the Ministries of the Government of India (other than the Ministry of Defence) and by
the Supreme Court]

Traafa wfwarea
% faeely, faaiw 27 T@Ed 1974

Ho 20— |—egufs freafafay wiiwdt w1
TATHTT FEreRfATET AT 9T & wraf & fey et Ava’ |
‘gt Fee HAT S FT AEY WHEA H § ——

1. afese w gadg el (Ahodlo 6743),
mifeady Wowz | (A=)

g fameare, 1971 T, 919 0T ¥ 183 AT e
F OF qI@ET T TATATY WE F, A Al T gasd
GERT AT TATAT T A 3 At 7oy A7 F wyrardy
¥ warrET S @ & (AT e A S st ¥ g |
o F QT & TG qE AT A a8 g &6
uF e waT i, forge faesie o wrd oF i
FefTae WO YA g1 AT | T U1 F GIL A TTHET
A Y AT AT F arae(E F i WS A
H1 o AT OF | OAT F¥ AT TF ST TEAT 998 19
wey foraa i wew 97 it s gk )

TH FEATE! ¥ A, Aferer TAw gERT oA |,
qred, A ML Fteateat w1 afoad f&ar 1

2. Ufredre e wwiE AOTfAE (ArEodlo 6161),
mfead Wz |

5/6 fewmT, 1971 T affede Fiw waile AT
% ey AT F)Y FAW TV W @ | TR S0 qaT qEF
TFFRIT 1 6§75 & T {50 T sy 3 €O, Tl
AETF HTETE H7T T T4 FAT ST o7 | FOdT S Ay
afes oty 0 o i odl sFg W=l s St
TG, ATECHTT B glorar<i ¥ vy trarardy g g 411
SYF a1, Fadt wmafer feafd & sqarT e W
AT § Tfds F & aveq, e awies ¥ a9 Ty
Ta & T & ATET OF T & 3@l €T qd Wi A
)

AT F T AfFedT 39w gmE Amfar ¥ 9ea,
Aqea AV At fsst #7 afer fear

3. fyetre v e FaT faeer (Arfodlo 5961)

rfeerdy e |

framaT, 1971 % wrfrar ¥ freg Ay w8 @A A,
Afirede wiw afte FaAT< fargr, ff |7 ¥ o wraeA
Werdve F 7T FTR &1 g0 G R S AT
F1, S @7 ¥ TR & AT T GEAAT B
@ & Mrerardy § gae w478 @ F Ay e
TM A afw T@RE 5l A o 9g ¥ gad g
STy @ e § ot g vme iR mifs |/ &
FTTT ITF FATT T G0 ferdt v

g Aftede &R wfid AT fBRT A  RE,
¥qea A wasfest #1 afesw far |
4. frede B sl T ET (AdedTo~7557),

mifcdr Wawz (AT )

3 frgwad, 1971 %1, B9 &id | fAaifaa ua Wiy
Wsrde aT guad ¥ ST gRa fraT | 39 mm e
FHA TR T g1 TF S WHHE 3 FAE 7€ R |
T AT G AT A F A T ifsrea 97 SR o -
¥z 1 e F7A & o, Hifeqw Wi & o wyg
A A, ¥ T A AW AT | g F 90 0 A
T W gaTk Wl #Y wxAg frg o, ¥ wet
S T S T e F g NG | GAT T g¢ I 0G F
THE AT HI FACTET F {101 F1 50 ¢ |

T FAAEY 7 wffede FA9 wfm I [ A AR,
e | wdsafrest &1 afera far |

5. wftedz Faw afaax fag eFge (AEodTo-5830),

TS FI1L

feamar 1971 & wifwea & fasg € , afredc
Fae afirere foag argre @t e 7 0F wri Wan #)
A F¢ 7g 9 | 7 fcewT & wd A & st fariia
T & AT Ty USrE 7 YR | wIE AF e &Y )
Tg T4 I v TOAT ol & fa T W we A A 9w
Ay FioieE Sigdt ofY | md 7 78 fREwwd, 1971 &1
T HY aeTvEEE il o dRa A &, €8 TifEe 9%
ST gadT AT | AftedT FA T & ST e
¥, T gHA FT ATHIT F FEAT AL WA HT HR ATAT H-
AT agmar | 10 feEwe, 1971 i, Afree g afawT
fog =weT™ & Irre &1 9 F1 AT F FIH G TAH &
& T TR afcaTE Rt W we % 9 qrfeae Ty
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#1 9T foar St w=wY a7 gufad e waTet 4T wfa-
HTT fiFT gU a1, WX IaaT qaT Mfed!, ageas Aead
IRy FewT F o, I Y g ¥ AR aArETer
WX faewies] 9T ot wfersT T v |

nTET=r SffEdee S gfaae fog o< 7 9RY,
A AT wtenfaver F1 afaw f&an |

6. AT qgA® T (ARoHTo—15613),
Hrieay |

AT qgTe SR MFOTG 41 | QT < W grhvdl
FeTfaas & §ve 94 FAET ¥ 1 15 faEwET 1971
¥ fam merferam F1 qEwad wdl & ATCA g T4
AT T T G197 TAT 94T | SIS q6q 0T F3A7 F forar
STAT TR T HT ST R A<t e 1Ry ¥ gk wiT Su 16 9T
17 fagsas, 1971 & w1y sfewdr i & &Y TaErd
* qIY S qATal gHAT FFar 1 aerioT T =g
AN 92 HTAATET FT TEY o7 gafag  swEdt gane
qEAT Y FEAT & WG d, IO 67 7R 40 FT g0
FEAT Ao AT | AT TEATE ST P GIANE HTH AL I
TR FeMAET R &) WAT E1aT 97 a7g T W F1 ATy
srfeadr S &5 A7 TATEry & araoE TF TIad) e,
#agd SR Ty ot g & afas a<arg fon famr
FTOTC T § T@ ¥ AT T8 F & #2579 qar
TR & WIET ST & 9 WIS TC FoAT FXA KT A AT
T wife qIETa gy |

TH ATAATEN H AN WEAIT N A HIEH, 9T HIT
Fentest F1 afvad fear o

7. ASL HIR FATT AN (AL o¥To—8251),

6347 A=A |

AT AT FAT WA [HT 67 & 41322 & wyhar
FT T ST AT GHT 6 35T DAL A1 TF SRETIT F¥ T
FTRE | 8 @I, 1971 F1 AW qgA AT THE TT oA
FYA GU ST SETgT F) arfeaqr WK wEfor § 3w
SR sfeerdl S1 7aq & ¢ W) T #Y S FEAT ¥ wer
HFTAAT HCAT 8T | AT HEARTL A FAT SRATET 7 TG T
I GE-T & d=em T /i g qF 9 a2l
FY WEW F W19 ¥ HT G o % fog wfka frar o7 gy
T Iin e 1 NS gewr & forg aea BT (57 werg
¥ T T WOy ST THATT TG

TG H AT FATT WeAmR & IEH, Aqed
AT Frsafrear &1 afcer faar |

8. R T AT AT (HTEodTo—18712),

THYATT TIHEE |

qef &ty & AFTETET ST & A TS TS A
T GO & qeo 6 9 | U AT AT A aIT-ETC &
HHl I gae F3 qE 79 Gy | S 9 A awt o

FEIAT FT FATT T G 4, F Faar feeft w1 & ow Ak ¥,
T4 @R | TG AT HI AL F %S G H 0 A &Y
T qg TR G FIEw WX FHaed F7 af ey f2an )
TR qrEry ¥ o w3 AR A 5T & el wwdns
A NG & gren % farwa # foar

T FOAET A AL A AA G907 A AT WL A
F7 af= &

9. AT T fag N9 (ATEodro—20646),
fara AmeE g |

AT TG Fag S 1 1 oy et Jar w7 w79
FT 7§ 4, Taf & F g frafq g F 7= o gama
FIA T HTH QAT AT 47 | T & WY Trrardy ¥ qraerg
TEA O SAEAT F AW TN £ AT & 7 7 g
FY AT S & U7 A A GG g7 | T ¥ T veee saran
gueT faam, T3ag Ser ST J /T & et feafa Y e
A AT & 1 T | TH THTY g9 T 1 18 e
¥ Fwerar qrs | gE o XY aVE @1 garg @V AT A<
FUT WE BIEFT Toal ¥ dTW g aqar |

TH FEATH § 95 qLAwd fay T ¥ wee, de
AT Attt F7 qfvag faar |
10. AT FEAATTIL FOMAT T (3TE0HT0~14662),

fates s mE A (FLonTAT)

AFT AT, TS T 3w firie wi% we
fordr ot e & T TobrT 7T o1, & qF werfery & wery
FHTRST | U 7 EHAT FTd THT TG I qET T Fao( | 57
e, T AT & TR FT e 21 | 49T F qohT T2 g,
AT I F T FIF TXAg Fu v < oy g arEt
T Fo=Te T FLT gT o 9T T H1 H0T H1T JeqTg 23
T T 39 TFX IegiA 87 T Tt ¢ forqn |yt &
FI G F 10T FT AT Y

TH FTAATE 7, W FeaaT g Foorsit 19 ¥ H‘IQ"H,
T A1 FetTeT F1 afvan fagr

11, ST TSI Fag (smEo #lo—11504),
AT AEH |

fegeae, 1971 ¥ wifwedy & fawg sfwm & <o
TgaTea AGed JoT ad A fifore ot | 9o et fiag
T OF qeiferd F FET wWisT § ) I we #Y
QIO T w1 FLA & Fo10, qqefy Frly &7 Sged o o
S FEE AT o ar & o1 7 a7 age W @A g,
Tafe A< 7o fag AT TR B avter 8 T oy
Ty, 77 gHaAT HL ar | st ST Fr @l avag fao far
¥ FHL A AT AT T AYFT HIC FT A & 77 | T
T T WA I TR ZHAT FC IF axA13 47, (=T S Ty
FEIAT FT AT TFGTT TEAT V@1 6V A1 Fopersr gar sy
%106 feaT AT | 59 a7g T80 H1S{Tan § gHAT FWEr T |
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T FTEAGT § A9 Wisa fag & a1gq, 6 {17
we i F1 oty faar |

12. WY AWF TF FIGE (THoTHo—19750),
il o Ard |

5(6 femFa 19 7 1 FX 7T 1, T AWF A H1BE,
forte a1 g @t mE Aetfama &7 A FEY A7 A 7T
q | T O @ F o F e avg TiT ua qie 0
AT FI HT FT G1T AT YT | GHA & I NG T HAF
WHOI IO J &1 ST AF TrrarLy §3 gt & AT Fil F9
FC {597 | YA FIBE T FEAAT F ATFAT H1 fouqm F7 a7
=T 5% W, TIET § IO ST F1 BIEHT WET T97
ANATS FTRT AT MATITER A1 I T W7 B G |

T FAATE 7, AL qUF TS K1Y A qEW, Tqed
AT Freatarst w1 uftam fzar

13. ¥T W fag qar+ (sfodTo~14009),
gerg I |

10 feame, 1971 %Y Uq &1 Fore @7 fog g,
gara fsrire £1 qETfEmT #1 nF 7= § ) FAT T @ G
forgmt O @& 7, WA, ® UF fowT T guAT HA FT F1q
|ITTIAT G | T, F AWTHY FrATanL) £7 qearg fu famrsig
T FTGATEr A EHT BT ST 9 o, gg-famay ¥ gagia ¥
ST T AT fFaT 1T Fqag T Fas7 &7 foram |

= AR 7 A 2 fog aara ¥ awgw, gr-fane,
e A1 FRentawst ©1 afeay faar |

14. 97 qT7aw fag w16 (Amho HTo—14488),
fam e )

3 faweay, 1971 %Y sO{AET & | 0% drar Sy 9%
WA, FT XTI T AT FT 77 forear grear a1 ww oF
ThEl g FT TG AT | M F HTO0 HEAT H1T
FITHT TSI & 1 ST AL AT SHTT-9E g
TE | AT 970 f9g F AIEAT & 10 TaOri w7 w0
T @z & forty ¥ q9F awra ¥ oy e g sk
qET Aerarl & &= 91 5 | g7 FAN & A€ F wp
T FY AT UG & ST G FTEHT H1 AT & ¥ AT ¢

59 wdaEr 6 A9 e fog s & e, ge
e ot weteafaeet F1 afvew fzat )
15. Ao SR fag faw (smdodlio—19923),
sfzerdy Hwae

4 fraeas, 1971 3 wa w1 1% s fog fag ou
FhR FEAT W sfaw W s g fagd ofve
a9 F Wl WA 9T FOAT FAT | A AT AT T A

7 feaT §1 < o, 37 a7 T F T AT ¥ AR §

WIT &1 gt TEAErd & SEvar gaer 7 far | B

fas sy ST Y qeEg R faeT g A S A s
ArTET & ST AT W FTEY | W A gAA WY 408
SHTAT TR & FTIT G GAT |

= w7 AW e fag fon & @gd, ge-
fv=mr T wesafAseT w1 afew faar )

16. AT FATTATAAT (THoATLo—1498),
AT fafwaT w17

fagraT 1971 § TseqTT @ § AT & fawg
afear 3 ST ForT ot I ATAT A AT FiA-
frest ST suraETis FweaT #1 afe= @t | g g
1 W METET HT gArE AP & A FIE ATRTE 7
et w7 & sferat &7 wer fafrcar s 9% gAstian
four | a8 F1% T F% 92 TF FIT G | TAH IR W
wfw, scatfas sgamira s faeard dar faans |

. orrenTR A Sl FATT AW T qIZ, sraarian
el AT Fereu frrest F1 aferw e |

17. HoIC G A0Aq T (SATRodTo—73086),
smrfemdr AWerrez o

6 fawvaT, 1971 F1 WHTIG A § STHIT T AW qg
ATRT FAAT TAT & ATA-SATH GATS, WG A gU, WY gYw
Ty AT A g W & 5% ferand fad | SRRl s
TNTEI I T ATATL FAT FL O, & GO HT H
A FEO TETAT | EIATE TF AU FATE SRIA oY eAfey Tgsit
a7 fEe WY ¥ oE § 99 93T OF A AT Q
o o {F o] 19 TEY gT T 1 AR A 16 faway, 1971
F1 9iq 4 faweT arfga fawe a3 o W 4 a1 e & g
SETl A g WEI BT LHT AT T SIS erferve
ot R it ¥ W & g & AN g4, A (AT F Q7 &
T a% T W

Tg FAATE /AT W AT G X A, sarawiias
Froar T Feaatresr F1 ufy fEr

18. ¥9R gua FATT d@A  (MEodlo—13019),
snfeady AR |

197 1 37 arfganT & faeg dfFar & 10T J9= gefre
FAMC 4ALY, TF Taaed afzer<d famre & drerandr faiwe
%7 & SIS o | Tge AT faAT 9 R & 9T @B HE
IF SIS THY GEATET AT I TATET W ¥ T &
remareY 1 freifaa fwar) 5= & saet & sTou, 3T arer
AT WIS Y SOAAT ST ATE § g1 arl el gaaAt &y
HEH HLAT, W GAT |

TR AT R THTL JEL A A, go-frem
T Foafaear F1 aie f&ar |
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19. AT FET Fiearr Fowaqr  (AT5odro—-11019),
AT ATEE Thegl |

4 feOwT, 1971 FY, AT ARE Trowel acUaad &
HHT-GHHHTT AL FILE A FEFAAT, T FEAL H
wra & o qoff 6 7w & g fore o A e
St €t ArRA ST O AT we A AT STEE A O &
TS RT &Y | AT A0 Ay T (o faer §9rT
FEEAAT AT A1 F, JeAG AR AW fawra g7, qeq
g Haal T & (g AT 49 HI 49 DT i 0 F
FIBN {HFATT TEHET |

T FHTAATET § AN F14T HIET FEEaT o WA,
Hepear AR wreatTesT # afe fra o

20, AL FAF TA TGA (g odlo~19272),
TSI TEFET |

10 40w, 1971 F1 WL STAF TS AAYS, THALATT
TEHT HI TF TET(AAT Y UF FEIAT G7 H777T FL G A |
TR FEIAT F TEATT 87 7 GeAd & U o717 T% Fo0
FCA T HIH T TAT AT | G H1 /T TT AT A AT
WTO USATATY & FTXT, FEAAT T ATHAT ©F T4T 47 |
frrofor YT HAL T TS NG 7 AT AT FT AR
T T FHAT F {57 R AT FT AT T 71 AAE T
faum| 9% <8 F18 @ SAAT FATT FT ALOT AT o R qwh
ST T AT

T HLAT] &, WL IAF T AGT 7 AEH, AT
I FRrefAsat 7 4 {%av |

21. FT aXw i (ArfodTo—14439)
FAF FAHe |

8 fgmR, 1971 ®Y, @ a7 1% oW § gead &
Tt o Ene F &0, AT AW wHi s e £ o
qEfaa F1 TF FET H1 AT FX G 4 | GEAT & W
gfady o Tad ST g1 WY & araeE WY gR e
FATAT HT ATH TFT AN AT T FaoT &H A o f o ey &1
3<avg faemar |

TH FHATEY § W A T 3 WG, Teed AT F-
froeT @1 af e faar

22. AT GG 7F 9T (m§ofro—22672)
YAYATAT TEHEH |

w7 qeee F gl | 7 g o @A Sy EY 9%
FHAT {7 AT FHITET THTL ST 2Y 74y, Y {1 gar
Fx TAT AW T I g AT 11 &1 geae & faents
HqYA AN ZAA FT (vt HTA FY GLor &7

TN FTLATE 7 A FATT A% T T wgE, ey a7
wasafTssT &t aficea f=zam |

23. AWML A TR Flgal (THoTTo—19586)

e AT |

femreas;, 1971 § wifseaT & freg i &, I am
TEHTH FIGAT B30T o MW wY OF FeTAgT w1 KT
HIFHAT T T 9 | T FEAAT F) A § JIAT FY TF
FET O RS FCT Fi7 AW T 74T 97 | W A AT WArEA
F AT HYWRY T FAAT FLS G0, 5509 F1 T 9 AT
wfqafea (ETI'{OFﬂ'OQ'H'O) T & AT S gy
TFTET &, gAAT ®F TUT | ATHT SO ET GFE IEme
fg {3, H FIget A AT a1 &Y, AT A T
F g strw o Seang framan R gew %1 Al St
THEMT TEHAT HY, ToT T FoAT L {27 |

¥ FTAAEl § AT AT T FIEHT T AR, 3§
e &1 e #1 afe=w fram

24, HATRATw AT (Ao Wo-8460)
sitfeadt Aaaz

W A A, Tty Az wY serfagw & 3ed 7 ww
TR fert 9 SRET gEet frn, 9w oo 9T
FATH AT TW FLT(ATT F) GEEAT I AAT OF AT
FFATST T | TR SE-SE FT A THTAT ST GRAT
MY FHF T AN WAL FAT FT, drawor w1 fame
FY fear | g A A ST 7 gte glaawd
TROET % i, T e g § UF T & g8 197 07
ST < F W1 gH WY AE F1 Ram FG 8
HIT FHAT 67 ATE Y ST A G GEAET |

T wFATE H WST EATH A ¥ AIEE, N9 T
Frzfaeet 1 afemy faar

25. ¥ HAG g™ (Ao Wio-20402),
TS A E |

17 fewws, 1971 %Y 39X g S5 TAs -
AT T Th FEIAT &7 TF F¥9T HT FHIT 7 @ 4 |
TR IR X Mg Gd W g & 79 [Tl 97 aest
F¥ far 97 | 3399 ¥ 3 fod ) o ama Ao
FY WK T ST M R ¥ FEndl gwer
{opaT | WO wIET O ET @Y e 7 aweng 4o faaw,
YT G AEE, UF @rE @ gE0 @E § ET AT
AT %1 AN T T Geg RAR T &1 ZuA =T g7t
faweer %7 faat

= FRATE T GO g |G A, 9Tgd, A §i7
Ty faset &1 ateg f2ar |

26. AWT YIE FATT M (o Hlo-7364)
et STEAE |

ST HAT &1 O fapdrer XArsl, swaa? da 7 Afeun
oz F1 8 o W Y, = T oo § wwr aw g | g
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o 7 3 T S WA ST G W g AIaEs
g7 A%G ST W, A MATAFET G2 TEA | 07 g7 G-
TR ST W fa@¥ 3T | IwAr {6 & oy g & o,
TS F H AT IWH ATV T (ATRET FETT
HATART, 97 | A9 g% FAL WG 3§ ardr fa=i
WAL ISTH< THT T ST, FAK 17 g gas: fgedr
7T )

B FIRATS ¥ A gl T WP ¥, AR,
gafTeaT o7 Fven-fey w1 oty f2am

27. a7 g fag (o Hle 13931)
(AToTTHRTE )
fem e gedegT |

11 femvae 1971 &7 718 &1, ¥=7 vy fow, fom
ATGE WFEeE! HV TF oA A7 U FITHAT F7 FH FT
WG| T FEEr T afit s 9 gl v S 9%,
FaaT HT fomr a1 | W A 7Y wEET gae fa, A w9
a7 fag & SLorams A F W gny faee #% fag
T W | A gwAr QI avw ¥ frar, 9 o fawa
%7 far mar | wfEa @ Amag | 39T iR fag, ey
& A TEUT g AL Fareqe TTE Afa FT A1 gl |

s #ere fre fog T A, Tge e 3 -
freaT 1 arfiem faam |

28. AL WA FATT faemwT (o Wro-8232),
T #17 |

6 fzgwa?, 1971 F1 N7 Foiw T femawr =7
ofrerly & R, ST AFAATT—FAGT #5186 | W &0
TATHT gL FT AT 17 NGITE AT Fw AT A
YT AT 9T | T E # o swE g w10 famET,
1971 F1 AT 1 &1 2GS ATV 97 7 eqeq fyam
o, # i AT g gl £ A &y qearg v
o, & GTTEHT A (OO ITT TF QT Y T 31T AReaqut
SIRHTLEY HFT AL |

T FTHATEY |, AW qguA FHIC faeaw 7 angw, 13-
favag v wdentaeer &1 afvaT faar)

29. #Frzq tfawey g 2@w (afe Hie-16714),
1747 219 |

15 faawas, 1671 %7 qq dwea W fog 3w 99
179 € THEE T AT a7 F @ S gaway T6
TEFT FTT &Y 7T G TR A ST @Y7 | O A1 6Ty
TYATATO Y GCATE F F7 g0 T 9T w0 e v B g
Hrd WY AN FE GO AT T A BT AT &F | AIC
SferTdr TIAEE Gv o F I FRETIR F( Ge-ETE T
Famm 16 famwaw, 1971 %Y gFE EIXG Ay aerd ¥
ZCZq AR T AT A WAl A AT a7
Sa WY TAE TX O UF TN ST ST FF SeAy T ar
ST AT AT AR AT R fAAT S g # we

\

1Y F ATA0[E 31T 9O TG TR AT g0, &F 9 ATgY
e s I Fferd wary qT =)

za FTAAE § g2y vfaxy g 3aw 7 mgw, A
AV wdstIesT A1 T

30. Head gt avg wal (o HWio-22304),
e |

AT AT A7 AT SHAALH aTIHAAT Heg O ¥4
IR, AEHT G | AU THAT F qATET, TR qTHEAT
AT (SRS ) STm o1R ATY RISt greHe? & 1]
WY qgq & gewar & fowr 1 g oot
Y Y fam v AR § ATl G A e 99 a8 ot STe-
w10) grfaer 3 f s sar st A R g @ ST
FITRA T8 NEAT A fran Qe @Y g TaEl W
TqUF =BT qEAF FATT 797 HIT TH{AT ETATT H1 &L GHT
quEe € ST wEe %) foay 98i A9 S1Eerd 2 §
Tt A AT A TEeEt AW gy w60 |

AT fezd famw 7o WAl ¥ sraArfas AT
o eafaesr F1afeaa faam

31. FEg g af (THo UHe-20071),
gafema |

feed aTq A FT AHEIT 8 F AR AT T T F
Tfar W=l @ S AN R wTH QT AT GT | CEIT Y
qIET 5T T TAKT UG A | S} WA F qoAE Frad T
T WS SCAT YHEAT KL F A IS g wr | o
A 3T AW 7F 1Y W T W qET T wele  we-
Ty 7 AT fReE T AET AT S & A 1
AT AT TRT | T ST A AR M A WA v
FY qaT ¥ TE WATTH T GHAT AT | wEN o e aw
&1 Z1EAT TFTAT HIT M KT WFT SOHT THRATH Gg=TT g0
394 g9 ®1 N9 ke fom | @Y g g agh ax
et gaFT "t wrfod fear slw A1@ S awfet £
AT fasEs iy TR T AR 9 A guel &
S1% I TL FSAT T H 8T AGE (| |

7o TG A B A @l A IR, N o< -
faezr &1 af = fzar )

(wonoTee)
1o Wo 23482),

2o, weT TR SEeT
50 TET TTTE |

Fezd WA fRenT SEYY qFf AT F STun e a%
WA, F WG T EHr & AT FHT AT OTEA AL OF
gaTfeme & U AT TV T &T VE 9 | 0E F G
AT wid gfemal £ i MOnavT F 2 W nar gRar
& AT | EIA(T THE T 7 ROAWE 1 mfAat €y
Ao w2t {5 W s geen w1 afae Ty o e
BRI CIEANE GRIE At FAUG Gl SR CIC R I kY
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SEFT #Y qaY 98 s F A siefEd frar s
W F TH AFT T ZHAT AT 1T 39 F 1 @t F1
HIT 67, I Aex F [&qT | qeq 97 F3A7 HTH & qwATT oA
wra| & wror Ararfa w1 ey g

T FAATE 7 A g fewe, g 7 Ay,
74 AT A F1 afv=a faar )

33. #eaq T AqAT (e We-18664),
aTfEery |

16 fzawa7, 1671 %1 $ed 47 AGAS TF I TFAT
¥ gt ofenft da § gad Sew fraw ¥ ate @ 9
W A TR FATS TGN T WA T & Ty werars forady
fa|T |9 ATAT AEAT TN TG & qEH 1 AT HiT
430 FY THTH VI L AT | Rwd AT T TE gH-AN
# 1 A famma 7 fromo @ve e ot w9 wmad
¥ OTE & 98 a9 ® P w1 s A ) e #ie
B2 afaaret #7 A AT F ATAAT F IS AL
FYATTT 100 T F g7 T GIT 2477 LA A0 T
fET Ty Qrefy &1 TEEaT F1 NG F3H F QU e |

T4 FTAAE A Fe2d Y Tg9 ¥ |EA, =E-
grfa a1y NI Fdsafest F7 afeay faar

34. FEW AATHLCY TEH AT AT
(uwo ATLo"2612),
a7 fafrmar #17)

A U X QAT A F ZATL T FrIwac| K1y a7 gwaAv
faraT o 3 Wy ST qFATT A Ay ST ey
g ag amt 7 wfqenw wffeafeat & gt w5 7mw-
qITAATHY | 9T TR qE TS 9y o swradt wwafaat
F T T & ¥ qrae g1 a0 § AT qg v
TEmaT & S0 g 98l ¥ T¢ et o awarn, a1
st e ¥ afaw W e R faar @ fafaar s
FYET o< T T AT qiaeii it aravas fefrean agran
|

ATAITe heed FAravey  werraefagr mml F aeq
AT wasataeer &7 afv=y faar

35, R WAT WA THAT TETHT (Ao To-
19131),
aptfeerdt |

T qET AEA THAT  TEER ufeey  dw H
‘g fERT A gy & AW gAfeaR A uF gerfaaw
T WO A AW e qEET g | TR g
F AT 7 95T ¥ A A7 9% @19 ¥ e 1%
FTE TETETT F7EATE (a8 IgT HI AT dvaaw q
7 ¥ W FAET gU ST qEF T TEF h | W UL 3
w2 % BN Al siaw eers & N T EHAT F
FUTEL & A9 V8 ST AT I8 ey wars e
FA F awErar et | S W STEr gRe AT aard w Y

TG AT, @Y 7 (A e A afw w=arg fEn fa st wy, )
A A v AET FY Wrd Ao ¥ e 9y §
qO T SR AT geeq TETET wens e
W, T FIFT ST AFATT gar A 98 fge-faae. g9 &
forg feramr gy )

T FUARET W A A HIgT wOF TSl A
HIEH, Hed AT Feretassr &1 afieay fam

36. #2q ficaw gam fag (smdo ®ro-21768),
ferTrer 1< |

18 feaeaR, 1971 # feq fSw wam fag =
ofrady g & @1 aF 25 fEAEET T g 7 A
AT fAOTA FT FTH T AT 9T | A ATTA  GERARRE
T & Ag-arg faet g% Y o T 9% Are-arT gars g
ST AN TATAT &7 G oY | 36y ag ame e
T T AT T AR AT | Ay i aremamd iy
qTATg U famT S 91T S R AT AT TR
2T Tgm foy ¥ e 96 e o A fa &
Y @ | W T YAl §ATC ATET AT S G
a0 |

T HTAATET | e fam s fag & |mgd, d9e,
AT AR Fafssr T afea for |

37. FeaT foey FEHT AT (ATo Hro-22128)

arfear |

8 faqeay, 1971 %1 Faw faoop A&AT ATEF A
S FEHT TR HT 0F TTAAT F 39 FH1 7 o[faH-
THF AT 4 o afmdr ga § o fEwy 7T gHer
T | v F ER ST gE TG A R T
ZAAT TF AT | G 9WT dad AT OF DS &
ZE Gt O Wy sty ST gt 7t oo
faer o #7 dtrAr # O avg @ qE FT far
AR U T T G ATy v R ar a o o Arr-
qTE FA | 46 TG |

T FTIATE! § e faw e aTerene ¥ And ¢
Fasiaeer ®1 afem &)

38, e qrad qANAT (HEo Wo-21068),
STHT SATERTT FIT |

5 feae, 1971 & FEX F TH TAEEE W@
W W FY AHATE T HOT AL | WY AArares
¥ gAY AT Al ot T SR HT @A G4 &Y o
feq qreg qEA qTq ST Fir afrh qEn Gt
I AT F AL A AT T FL O F AT wwE a
R 7R | A AT & SrAr el § o A aa
Zd T |

T FOHAG! § oA AR q@S{ A A, AT ¥
mreafasst T afe e |
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39, dzy AW TF IAAT (THo  UWHo-22223),
(onfemrdy

11 feaw,’ 1971 F1 Fva WHaE, ST B, gL
IAEFT KT FATE IO F A9 HT FIH FIAT 74T A7 S
WHGIE 8 % T 947 &9 | B9 T 9§ | O & 997 FAY
YT TATh & oI & rael| 1 & AR Tg i A9 qUd @t
TG G F wTE G § wmEr AT o g & A 1z
famvarz, 1971 7Y gug gAT AT g g fF A egie 9
qx Mfgat =ard | gt Nerard wadt @8 ff f og &
faT 99 &t ¥ 9% &% 37 w9 o oV gan 3wy A wd
THE 7 9g a7 |

0 FEHAE § REq W@ I AT H IR, g
o Fereafaser 1 afw faar

40. %oz wierag fag g (sméo wWo-15940),
arrfeerdy |

4 faweaT, 1971 W Fed Afewaq f@g geAd &
WE & I ST G FAAT HIR FT AR Qv w@r oav
f §d 7 IWET 9T g T §  FEE e A
grraT oY | P w9 N & ww wg faee fre
qT YT ¥ foay o fam o e 3wy -
art gk | gaife s fawer wy efa oge g
TEAY Sf w1 7 AT SR oy fovwed =il oy & 3
T TT AT I IT 9 AW &3 fovay | & avg (e
T O A A LRI aga W aOb WA L |

W FEAE H Fveq wierdw fag goaa T EEw,
STAET(GH F I AT Fersatresr w1 qfv=g fan )

41. ¥ 2 A WIS (THo UHo-20880),
dapr e )

11 feuwy, 1971 30 T | qdf &a | ewraer s
# et g8 9 dae Mmoo serfaaT g gart-
AN W A% ded I T WG #1 o gF anfie
A FE 4, IATHT ST 10 Freinlie & &g 9 Foorn
FCY T WL T T g Y qF FIAT A FT H Gy
TT 9T | T A IR W K TS A hestT 5 T T 3T
IqE O MEET A A | R aE dEd D9
el IR N 4 g o o Mfean (we)
aeft e sfadafga (smee o qwo) T A wet
Y W fae @ 4t | fved 3% vy wrEer 7 I9Ar A
#t wyk & frntfora fra, e aftormeeey wg 3 9
T o1 faor oK agt feq S 9w WIREIS w g
gt ar | W A A A A o] o et ¥ wa
T I Ao §1 f&ar | w9 W A 99 B owmg
arraad § o QEd wmw ¥ @ g @ @Y wRi
ot &aT w 8 ger faur R W @k 1wy T

FroT FE W AT, A_ T X F 1 TSIy W
2—481GL-T3

Ty AT AT | R T s Zee S g T
&I Aerfas & o faelt 15/16 fEwwER, 1971 %1 @
§ &WT F1 ATE q@ YU , AT WG FY AT F
Tt THYT AT ATA FOF A T & ThTasAT £ 57
AR foaT AT | 9 Y O FES G GAR THE T B
gfaar<l #t Wil o agt el A g w0 i
FE aTF T e O R Y 31T 9 wrdy Il TE
TFHTAT |

T FHART § K@A &F I78 AT & a7ed, JHeT
1Y, eq 7 afvaw far

42. FCeq FOQEATHT FEEER (o de 23427),
waTE e |

5 frgmR, 1971 ®1 Fed FoyEAl TEIE W
qfiert &g & Fefyst @2 aTwsen FT ST HET qAY
W F oomew fag g ) wE ¥ R (FEe F AR
TR as 7w w3 far | ng A ag sy gad g
g% heed FOETH wEHET & E Aq|H F W
fawer %< fag 7o

T AT § HEd  FOEATH  EEmWI 7 §IgE,
Aar o wdafser @t afey fear )

43, fezd ATEE ATTAGEATA GiET WS (THo
THo-19509),
anfesdt 1

11 fa@ias, 1971 F @ HN FeaT AREEY AL
S I G L S G E R 2 (O L R
¥ A famy Arge TRRREY AT O ASTAAT T OF EET
T wadf S wEE § | ST ERy w1 ST & e e
q¥T AT FUN TSI HEGAT § AT HT ST WD @ F1
TEATATY &1 AL F ATLATE TAT gHA FF | FEd 0T
oAl GIAT AT HIC e Ry far ST FI A g
FTHEOT F GT A T G FTCR AR FA g,
TH W ¥ FEL W O W @ | R I el
7% WS ®7 A ¥ & v ¥ gwer fawee w1 fag o o

7T FTAATE! & HeaT ATEr AATERT gt s
& ATEA, g WX Faeafaest &1 e figar |

44, FET AFET AEW GHiEETS
(Fo 7o-41367),

gaTs er Wi (o go)

fegrat 1971 § arfwea & faeg d@iwavsi & e
Foag AT Amn aaifgErd ow g @ e |
g0 FARTE AR | QoA &ty § s Sy o gk
ZAE! A T T HF QT T 97 | 5 WM 9 frmeay,
1971 FY 50 = gT g & fomm 4 @ fieg | few
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ik & s Gl A AR #T gear Wi
Forear & fraor AT s 9 adr faor o fed gt
o & 3t v 7 g o

T FRATET § R S AR G ¥ A,
AT FURT AT e a7 Tfowe 7y |

45, g gHE THATT FTFT (T80 Ho-15898),
ofeaay |

13 faRe?, 1971 F #@7 YHIE FAL  FITLT
afel &fw § AU a7 gne & v e Wz £ ow
FIEAT A7 0F T & o TG HEA §F | gA%T
gRA Y Ay W & AT T T MTEy ¥
TR L | WO GIAT A T e fan faey S ge
FATC FYT ¥ 93 WL O GEAMSEE g1 9T =t
STHTE g STgh T< WIK MY g1 T oY 3 a5t T g
vy & gemd w AvEE v & faw quEr ¥ 9
TIATATC FETE | T SFTT FEOET AW 7HAT FLAET |

Y FEAE A feq qWT FATT G A AR,
AT SR pe erfeat v afema faar |

48, Fna TG & (THo 1H0-19877),
mfead |
15 f&aeaR, 1971 %t T vE< 17 qfjHqT
H AABIT 9T BH & GV UF ACAIATE  TRATE 57
Toff SH Hwad | 37 g § gAwr 3w afawed gy v
T AT FroTar | dew 79 W araEry ¥ fa

fowd 2% & T frrer WU IR oF Y e 9T

age, TEF A T AT ¥ AR B werE e
wE |

=F TR § feew d@} v ¥ A, g iR
welsafiresr &1 af fear )

47. Pz waT PaE Fama
( wrfo ¥ro-22658)
arfEerdt |

17 faqeae, 1971 1 fq oI &g Soave qAar
WaRer & oF q2faaT 7 FWT T qEAL G T qfvawt
dez< 3 femrdd T o WRHE HH 9T FE R gu
@1 wed A W T AT FEAT F G Y 76E F gh
W agwaT fEar I IS gwer Y fae w |
T@ O A W AT AU For F 57 0 g s e s
wyff fa gt aX wear Fw om0 g geaet
AMENE FIN F FTIO W T AT A T TEY Y ST
oWt ot gufao fed wo Mg Foare ¥ 3w sl w
p guer %3 @ We, TR B 1 5@ s F qaw
TeAw q AT #0Y, O afonAeEer g AT afy
qr¥ |

(Ao )

T FrdAE | AT W fay FAETE ¥ qEE Wi

A wiww &7 afeed faar

48, FET X ATG (AEo Hro-23317),
forer ergT wededY |
11 @t 1971 Y W ¥ AT F@E fawwi  J
TR W § ooy ot AN 3o w9 gEer fEar
gt AT NAE® WK GAW WA YA W@ v

| F AT F ST O TE HI AT FE AT | eI AL

A Y GIHIT AT AT ST F LT @, HOAT G
F1 afs oAy fip fam TrE®T & 9 A%l ST A
Y GIT T q gerd & frg A1 Sy et O ST Ay
qT 1 ZH &KW OF AR ST 7 G Fan & Fe
2 TR B {1 g1 |

T TG § PraT AT AT T qrgH M wewfst
1 gt

49. ®eeT g¥E WAFHT Agquit 3w
(Tqo WIX0-8498),
& PerfreaT A1 |

8 faavax, 1971 % fam Arge s 7 oF Ferfeos
®Y WF HTHT T T W AT AL AW T G A
FY AT W FTWT AT & FArd w16t dfes g
FC ) T F WY AT 8w el i frreey
TEa & wfew ar | tew fqw @ werfEm § Afewe
HEAC G | TR 59T gL 1 afrw qwag fRg faar
T MY H AR QY e O 9g S wwAdt A &
A 400 TN FT AT | WG T FAX AT T A AL
Temard & aayE  wabee fafren 0 & fag wnt
T3 1 g AT arEel sy g & e & g oftw X
¥ T |

T T § feT [IAE WA YAl e
TR, AN ST Feieafysst w7 afeT far |

50. fead TR F9E AT
(o #Yo-19420),
TRY fMw |

fed T fog o Of e 7w R ggE A
qT g & A1 TR fadT FY o deTie § 4 | g
¥ 2O OF TET HAVEL FoRT RN T A AYSIT A
T @ N 1 B TET Y 5 W, F I AH A AA-
70 € 7k T ¥ AT AN ATAY MAraTY G F TR
AR < e T < Yt ot g At T e
frey & TR Y S AR S grerifn At A & 3 awe
g @ FRE o gl I aea) o deEr F T fan

2 gt & d TTAT £ o ¥ AT, A
e it oy afosa e |
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51. %mmﬁ’tfag(qsro THo-21116), ey T I, ¥ faw d A Ta e 17 Wi gk awer figg
e IR | AT % AR e Y UF ¥ que T g AT

#IA qaAIT fag gona X #Y oF aafeee v
UH WA R RAW #¥ 3@ & ot g4T gw & e A
W oW gt ot | T g Wy gehY A S A waw ¥ xw
e R g firar at fasty geer Y afqn axang fre famn
MR WY Alaem, 29 9K 81 ghamd & MEry &
TEAE WIEATE AT SRR AGEAT BT AAT AEETAN
T MEATETE FAE |

T FUAT AGA § FFIAT N W F T F1 (B 5T
faar AR IF W ST AT AT |

T FME § e AT oy 7w, e W/
weteafasar 1 afcey fxar |

52. W@ YEYITA ATH 14T
(o dro-20903)
Gy Wi )

7 REET 1971 A FF EORT AW aTn S
AT F g 9 Y oA 8w 7 Fe oY fadg
T YT AT FT AW F&AT 147 | I F7Hy St Wy,
Fydfeg & fvS o @y Y Y Wy WY OF W qae T
TP X el E 4 fry Wl s g
YA | T g A AT WA ok g gwar e
forerg ey, T war T £ g At ¥ W wgr g
Tl ag 16 fRAET 1971 B IW T qG WO T
f ST g TRd T EEE T T At TR fraea
¥ o T wey, % G F STRR A Y ST FAIRT G
TE FHTH F & g o a8 O 9 qF F |

T FTHEEY § Heed qUUr ST AT § qIEw, "qen
R wetefieer 1 afw fzam

53. HEH oY TN AIET TTF
(To qHo-8393)
1 fafwr w0
Tt 8 H A I g & A 54T i
TGS ¥ U qerieaq 6 hew #fr s ave aus
HfeFe reC 4 | TEM AT B TOT ARG WG
ST 3T Ivg wredT ¥ orwe A gEET | Wil e et
gt & mftardy & amx e T ey gqd
T &Y | wat & wie g W A & gy qerfoaw
F FA1 Y oIt FHt |
TR dees AT WHE JEE 3 wee s
Feveatrsst T afeaa e |

54. & <A gRAW g Y (THo UH0-22335)
il |

Hezd gEW g afrad) &F 7 OF 5" W &0
ft zar ¥ fag arg of Qrat Y T FCE 9 | W [T

T ST BT FO0 A @ ML g T forwrer weft
taTe FATE | Ay TRET: TR N e SR
TaeT & Tl aog & TR ST T WA W
AT AT AT gHAl WY 6T ¢ T8 3R WU Y
T G FIH T F A T T |
AR Fer gEw g €9 T aE, Aqe @R
Frzafeest w1 whea o

55. %R Ugd FIX (o @lo- 19120)
w1

Hoew TEY FTL yoifaad oY 9@ @ Erft ¥ TWidy
q fa% gl G § 0F W T T AT FE FTHH QIOT
warar | 11 fEEEmT 1971% T UE % 9w & fag
q oudT DT Y W & TATE T AL CF W T
W F W G B TG TGN AT 9 A I ST o W,
FT ardr MArrd a¥t | fa=r fews TR S S Ey
WY T AAATN F FT A13W ey R @ iy qod
FT A FX NI H A7 F19 qerw foram |

¥H FTHATEY § F20 Tgd FT7 F HIgH A <
Fereatat T oty faam |

56. BT T AT (AT HYo-20752)
Y @ e |

g faiT #Y op aerfam B QEf WA ® oWy
Fool § ATE U AVKT BT ATE FLA T FTH WA 09T 471 |
g ST U WA AT A q9T wrataar ot §K gwF
Y Ty g @ agh AR € | FEA ST FHIK AT
FEE FY AFT AT AT | FOET G I, % B2 gl
AR qa@ry A ardr MefET w5 ST adt | SN
ST gHer & fAY FEAY BT AR & ana Fge e
T T WA 1A WY A T B OF gAFT A
FY WTA T § G0 g A &7 7Y A7 w & faag
TR AT A fEE T @ R IR FQ E
W AW EHOT KO0 WAL AT SR W AT AT
% 71T A By FI WET @ FAT |

T HAATE] | HEH dT FHC A WY, T ]
FASATCIAVAT 7 TFeas faa |

57. e Yftaa fag wm
(qHo THo-19825)
e fwE |
Feew gfere fag Wi wat efad # o, & G <o
Rt WE’THTWH’WWE‘W‘?E Fr g% wertau &
CHTE HHIT Y | ST WIS T N W §Y IEW
v ¥ e it 9T X g R | rEd Ry
T T S AT A A 1S ¥ad OO | I AT A
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WAt g wre, 7 dYeT fHaT ot oftT § 43 gU Wi %Y
Hw F g weA & A WY AR F AHA GO A
FIHATEY § 4G T SIRTCIIRT e g1 17 | g Foe off
faar firmd ST TR & fom T o) AT # o o1
I ST T AT ATVIT AT ITA |

W FTHARY § A gt fag wm ¥ amew, qaE
aﬂ‘{ﬁmmwmqﬂtrﬁmrﬁmu

58. a?ra‘rrwﬁr‘aﬂmﬁ (ar1o #WYo-23371)
teiigesll

4 fegeat 1971 F g aforw dWs #Y qEf ww
# uF g & fAatorgg g o w1 anEw frur ) w
R F dARr R [T & o W@ & f9C 3w wEE W
faator age ATATT AT 1 T AW & qras(E F we oy
W AT § G a7 FeT AN & A9 T T qEY
¥ over A fuT | IR 9 TR we & ST A T A
Trefy weTh | U AT AT 9 O W, W gArs Srgrsii F o
TefraTer w7 9T IR far et fgar & v 70 w1 Qo
T 8T 31T BT Hge #aa | g A1 )

T FTAAENH S WEE Al A qIEH, A
AT %1 7T o |
59. Heey fgo FHIR qEgar (wrsimTER)
(armfo dro-23102)
TIET TLH |

fmm 1971 % arfre & faeg afmmei & 1w
HET fa«ﬂwﬁzmmmﬁm—(wm%@—éfo-
R F ) o T & wrfaforr g T sfRerd w1 F-
qredy wre ge 4 o ¥ g ag Jae Weat |z A
e Y FT @ G 1 16 fawER 1971 & gt e
qTfpeTEl AT & S Y OF e FEn gEe & fau
gy AT AT s #Y | 9% Y T F 9 99 fF TR
qIfFRy YAT ® OF SHET F A STET AT HT
qrfeer el & fre ag oW & ww & oo welt
T orfrer %% PR Far T 91 fF emmIn @
&Y T & T A Y Y ) W R & L I
qriFeaTY 8% Y WHATT B AR A7 T A gl o &Y
ATty 1 5T g )

AW FTHATET 7 head (FAW THIT HEAT T HIEH A1
FarraaT &1 o T o

60. W TR A T (THo THo-8430)
1 Pt F11

i % (e fagraT 1971 %Y i & @
S TR T GO AT ATGE Theay ¥7 I aetferae
% UirRreet ¥ feoret SrGTC T N QT B W Wy, Ay AT
oC g AT T A | T T TR O, T
AN waker mﬁmﬂq&m‘f’rrﬁf—rmrf’raﬁta’rwwﬁarh

s ——

AT Y FTH TR gAT) WART g@ aRr 9T W
A MaErd gk | ve T O qreg faafem g
faar ST WAl W7 gThE 9gEAT 4 W | 9
wferat a1 Y & fag sevd & HaT & @ ara
T F aed E g A A aTg TN FTH A A |

T FYATET § H&q VA% T qr " ¥ agd AT
AT F7 gimw faar |

61. ffewz THgT A AfT
(Two wHo-21456)
ECuEeL
afferez Traget Twn qfa, Esifaae Wedee &0
T TATEA FTFA TG G AV e 7 O Aoy qona
F fgwrora # WY Al | WG A 5T FATE O AT g 1
TuEr wfgd T B gue 7 fm | iR i
FN CAET H1 T F A T AT RIT KA1 027 | TR
HIN FTA( F Y oAy feem AT e T @R A
steaTfed frar | gaen AT T fEr T A Ay T
ardy STt sl ol

@ FOATE F Afrey wagt T Afy ¥ AR,
e W wereAtst AT afeEd

62, Mffeare ArTEwr faeer FFRA@ I fieer
(mrEo #re-25031),
g |

7 fagwt1971 %1 Sffeare qreme fw TRaE
faeer F1 MHTTE A 7 WY & LT FY areA T AW Iy
AT | TR IEH & A A ST ET AT I AT | S (4
7 Dkt § T A AT HT HYE NAATQ F ATz ;o
ST T TN Age AT T Y e F T | qH KT
750 T ST T g AT A H A )

T8 FUAR § dfteree oA fier SeEna
firdr & ATEE, A AT FEETEAT A1 9foy T

63. Afgziee uw A fag frar (o THo-22181),
5HY T TaReH |

5 feamre, 1971 %1 afdene  on €I fay fwad, 540
TICET A% & UF a2T1agq ¥ 0F 12 %1 FATT HL
TRE| I W A OF IR G T FaAT FE KT AR
feagt a7t | e, A WY oA & A aftpzaee
et Ferofy FraTer 3FC st o7 e dgra g A
Y T ST TR GG F AT A T AT H
T qE g | :

TN wrEarEy 7 afweaws i < fag fear ¥ 9w,
T A FeITITOTET T afver AT
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64. ﬁhﬁewmﬁfqg (T®o WHe- 22403)
geft Tt TAEEE |

afteare aramfn fog, off M@ VAW 1 0F
qzifoae 1 UF Fr #) wA 5 g 4 ) fod wmrw
fagr way a7 fiF T IT7 A@T ATAF G A foaq ¢F AT
¥ W A T FL IY GrAT FUX FT TTH QAT W4T 4T |
S €y woerd) F AT AT Feg FY AL TG TF A ALY HL
q95 M qE FL A Afgse qeafr g o
TIG W W TG F AFFY AT FIX H AGA GO
q g HAN AT T S1ae0 TG @ WL Iy A TLA
T T 97 G FEAT FH T T g |

T ATl 7 afwede st fag ¥ @rg|, Sge
WIT FEAIvET F1 9feam famr

65. AffEdez wiro dr-8Mr (GHo UHe-22116),
T |

14 frgea 1971 %7 Afgeaee sito fe-gmar &1
afiedY S F W ¥ U GO e B AE FW KT AT
faar war | gl A S FW A R gon & =
# uF mrely org 3T wgi g fawdy oy of ) ey
HYT ATET FY AT AN F qE@ AT FAe Go-
W ¥ 53 gl F awew & faur o arel sy R
Iy T ATE FA A a6 g0 |

T AT A Al Ao fe-wlan ¥ @@y, wqe
WX Fereqaraerr &1 afeay 2

66. Hfgeie W FATT qF (TRo WHo-8477)
¥Ar farfrear F1C1

FAfrzites THA ZAIL GF, T G AHE &7F | 36T
oriee %Y ux darfrom & Warkeew Afer mifee? 9.1
oW TATH | Wy A wraAawdl A A [T gar uv
HE T HaAT P F ANE FSFAUA F1 W F1 0T WA
FT WIAAT TTT 87 | AT LT FT TXdTg T T g,
© AfgE qT A UR 4TTE gAY FFTH A A JAT
F1 90T JIATTEHT TET TEATE | TH AL AV AT IR
AR TAAT AT I FTEHT S0 qATE |

TH FTAATE! H AfFeA-s THW FATCHT o Ggq HIT
FrRqT AT 1 7feas

67. SffFee grm T (Hrdo re-23002)
ferraer |1

15 fegm< 1971 %1 FgFardd 54 wfewd fanw
i 70 wifeun Wosrz &1 g3 |a 7 T TR AT AT
AT AT (FEW)  ATEH UETH F A" W H
Trerardy & s1eor Fe w oY | Afdve g wwT wed
it afg agwvEs A A/ T e qrl AT & a-
q& WA A T E) A FOF G AT AU

mfwn W&nﬁm%zﬂnﬁ &ﬁaﬁfﬂaqmt
tgs:ﬁ-(w ara &1 O eaTE T e A g st
@it g 15-20 fFo zT § ooy gh fr drw & @ )
arfea fasi & qTd aEAaT Fa9 AT AT & GAC
T FaY WX A Awg HgE |

ST SfEAe g TS A WEE,  AEETies
ey o FisatesT 1 afean famr

68. AfrFT HRAT AMFL T
(3o &To-23051),
pElEECE
7 AT 1971 F1 Afzaee wgAT AAEL LGH
e TAT EE AT T 0% WA & vArE & fawr
aftaeft e § W F GOT G e A freardy &
T Y S Ay fhPmd e F owwEr w19 e
W ¥ AT § AR TF WA ey e w7 Al |
far feefy & wor & Afgede W A ol AT A
FETIAT ¥ 91T &1 FHT F 600 ST AT F TATH § By I
FE F TG FL AT

§W FTHATET A fFErE BT FAIRT TgE A AN,
e T FRASATTAvTRT AT aforw far o

69. fFEAe TAATHIET 98T THT
(0 THo-21772)
o d %l:ﬂﬁﬁ I

12 frgeaT 1971 1 Affedez guAFIzr 9a9 WHT
feeft e § @y A oF AT 9T FAS F A, _AK
Wz Y wx TfAA K UF WA B FAT FL G
G 1 S Y e e AR Ay A A, 9 T wg W
il T e g a8 1 1 AfREAE I WAl A
et ¥ whr At g gu 1 9% faatta g e
a“rtm“rmaﬂ qarg fon a4, I w1AY WA &
qA WG & AT WIthrq*tfwrmtﬁmw
YT % AT WIN AET O weAT & fAqar | g TAqRS
& WY H BrEwT Wi fAwer | wg AT Vg 2 gt
TE, @1 TAwE AT AT WAl T AerarEE | 8y
AT |

6 FTaATE) & Afed AR 989 WA g,
A g Fo e w7 qfea

70. Afpde wware fag (srfo wWe-24980)

RGO

15 fageae 1971 FIIT *1 Afgete WW 9@
fag ®1 ofvesl @7 FgaTCAL T A0 AR F G A
£ Gar (hfer) & frederd Jd w0 W W
Y AT W, W AW @G F AR AR
T ATAY T FY A famy # oty A Ffew L@y
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T T

A— =

qr | T AfEare W S Ty 9T o 6 oene
foq faem 9w gl & s A IR AT ¥ vF faen
Frarmd <3 | 90 a8 eI gR A Y ey ey (W)
T GEAAT TE |

1 ¥riaTE § AfFeee @wyEE fog & oamew ek
Feufaest w1 afey T |

71, ¥F0x  affEde AGR FATC AW
(srko #T0-23925), TTAT TARH |

14 famme, 1871 # AT Hfedre T FHT
=T TICT AR HY UF qeIfaqd &1 OF FREAT &
qrq wEw TeErh ¥ froews § ) g s &y
afwsy o F ST YTFTAT FLEN § AT G GATE
# way aerfoa ®Y Uy e aOdT ¥ HOR R oW
sy four TrAT | TR Tw e ¥ @ g &
frd orqely ey oTel A1 ary fAwT | ARG WOUR A IWE
% g w@ardf ¥ oW & &Y war prar T o}
B FY Forad wy @Y Frodr w7 AR AT @i ar wey
aar faar 1 Y Y peve Aftesve =T wudr weTfaA
# foFrd Y AT ATE AT W 4 THN W ©T ST
FRf & fBE T AT g ®E QAT § 9T
geer TR o AR ¥ A qE wTEr a7
W, WY GHAT T T afir wr avg frar

T AL A deE Al mwmw#m@
e e AdEfaesr w1 Al faar
72, v Affei addr X, (T OQ‘H'O-23027),

TASATHTAT TEH |

Ypox aifeive ad AiTyg afmdT GF 7 ATgEHT
AR F UF AU @y GAhe WA WA 6
w®q e carrqa'ﬁrmqaﬁr e df & @18
qeH T AT AMA FTEHE Ay T@T g1 T/ AF A6
T R, FT A AT FE W FEAT A S g

% TR WY AR EC M0 | I T w1 Ay apw &
o3 I ¥ gufsn o wratfaa frar o v s

Rfim T AT W $T WG AT AHER GgEET )
36 FHAEY # dwee Al e e T Aww
e A e 1 et e
73. ¥gvx  WAfeewe  wor  FEWIR wAl
(srt€o Wro-23294) (ATIYTT)
quma Waae |
5 fegraT 1971 H1 awE AfTears O FHITEH
gt e F o HUEfEEE aREgHe ¥ ST O W
R wAE T A | A DA vy, R A W &
@12 g A AT IAFTAT, GOHT ET T 1 T fir
o ey By we o wrg w o RaTd g e
mmﬁmmﬁﬂma‘rﬁﬁmﬁmlum

FA GATITIROY AT B Ry ¥ R g ASR
T AR IEF FRT ¥ ArfT W o gy |

W A ¥ g Afedee g mat &
mEe §F-Farvem S arsracravraT F1 wfos e )

74.  FT Fffz¥eT gud g GEdr (Srfonto-
24842), fara Wm= )

sfeme, 1971 ®F g, ¥ qfewwd ow@ § gArd
g A q¥ Fud o fegmr WK AdE = oFy
MeArarr &7 e ¥ gwar s fer ) §Fw feRse
FAH FAOT NG I wgg qot NI F ywE O &
fora g gq & 1 g0 qrET I AT fE g o
9T EAAT g 9T § | orgd gy, gE-aw o) ey st
¥t afaF g fre famm oA saY vE A B
M, R AT gwAT FY AT ) R s £ Y
WE, THXFIANT QETESAT | W, FT KT FAE 7 Sy
I CO I C O

W st ¥ dve il gue g (e §
HTEE, AT qd woeTravHE §1 afeaw e )

75 YFve  afEae qvr fgg @Am
(ar€odfro-21509), Thifmd |

e Afpeive A g 7919 To TUE Fo Trqwed
F OF (A0 FT OF CET § 4 | TF OG0 w1 GAT
qd ® Td, F0F fopW g FET FA FTEE @l
TT a1 | R AeAra w1 owa w1 ogar et gl
Sy fY wve Afeeive FATH QO TATAT T A GIAT
HY [T T T, U, ¥ Ie ST TCHYF A s
arlr wE Fx & | oy feet feme & B Afirdes
qam@ A 73 St T AT qotg fegfar grar
#1 o fpar A oA FgT I EAHT ERAT FT W, BT
war g frang 4F |oF acfe el e Y g
¥ fry § T are fear SR wy vr”rerrarrﬁ # o
AT AT AT AR )

T FTHAEr § Jws aftede Wi fag wanT §
SIEA ﬂrq-car R ef eaqrerorery &7 afesy fEar |

76. HFE sfere glw=m wEWar

(q@oume-23790) FHfrad

vy A g 9= HEOAT FOWETIG A4 |,
wa, % g dw 7 Famfeat Ffad g afear awe w
aRM fear oA | ARG A qrg A 6 dad &
A & | A AAAL AW F A IR g ey
& gy g ) EI6 FAT W fEAT | A v, ¥ S
AT qeATa SR Egark Tgrst & PeaTd REEEr )
250 NUEFTTF T A Al T HFAT 100 & WIFH
o qrfrer | ATCFHE T 7| W AT g ATy
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AT IAHE a7 & FeA & wgt ¥ T A Sfvee
wEdEAT AT wAEl FY wW 9T oMy AT ek
90 fre § w7 @ww | IR 750 T w7 miwdt
iy & g s |

o 14 & dwvr Afuzie gliw wvx wEmr ¥ A,
e R weeafaest w1 afcaa fear )

77. JHE ATGATIHATRTFATT e (Ar€odfro-25223)
e firs |

6 framre 1971 &1 fFow wifedw ST AT
TET A T B W ST e A e H @ %
e fipa AT werfemw @ <few T 0T m
sEix &t fawa s faar 1 fax fara o fewat 1971 %
g ome sl sl § ¥ e iy w4
e v AT & g o@F oy F s AF Ao
U 1

W T sEaw) d v Afa amTE T
T X AR, AR A1 F angnar w1 6foea foa |

78, wE AffERes 7 a7 M fog (Vo UMo-23129)
ifeE
FxvE Afree A T g ) vy da O awa
T 7% Qg FTT N F7 AT T KT eAN fear
MW@\ AT dd E AR ar e AT gF g ¥
CWRQT 9T | W ¥ TR 9% JEET i8R
gl & Wiy e e aR & g fam G
faws & 39 514 wr Wt @1 N fruifeg awg ¥ oy
O oX wTH %Y g HAT | B 69 TR qH-0STET T
fwfor wtd & ST A faa

w FrgaEy § Y fiede wmawfagd ame,
AT QF FAETIET 1 afead fEar

79. JFoT AfFeire M @ AR (THTT0-23956)
afesdt |

e Afedre M= W@ TR IW AT F w1g
T ST awa 4 | R gt dw 7 oug w e
AT ofRal A AR e At seE o W Qv
&7 TG &T AT THET TGGAW FTF GT AT )
FIORX NWEY T TR W ¥ qEAEH 31 JT
TR a1 § raw fer wuwd 7 Wit §@wm A
AR FT GEEAT & AT K AT | AT Ay
fopma} q¥ WA, ¥ FIN AT T WY e AwA wx
e |

s TRy d0¥ Brfzdive ifave T tiawT ¥ e,
et e v swwegfasst w1 afewm fZam)

80. ¥wey FfrRdvE aﬁu‘rﬁzm;(mowo 23433)
Tonfrad |

g fegvaz, 1971 %1 wpww yfrde  afew fop
Ay mE gEE AW HTOUF ARA FFAT, 6
T & 1w off de ¥ SaTegT ¥ O aesE ¥ O awe
FY STy % 6 o Hro ATAT TEAT AN T HIGWTT YT
TAT AT | EEN WA 36 HE A% FW K IG
ffew Tk ® W gew fwiw & R quw feao
AT T EATA T A7 Wy & D ogs a9

™ Faamy § ¥vE Afede Afe fom ey &
ATEE, e T FAETLAVET KT afsa fram )

g1. ¥xo¥ Rffgare Fasw (48 (TWoUTo-23867),
197, "D TS |

o fagway, 1971 &1 Taw affede gl fag
1off T TAHew A1 O aSfEA F OF WEA A0
FAM FXT 4 1 g ofeedt sw Aqw vy A
AN FT & AAT TAT AT | PPN TG FT TEAATEAS
g fear | W gXw &w ¥ 8 ge wn iR gweenan
I AN A ¥ AT Ml g s
T vy Affeave gedly fog my # MEmd &
faafim 7t gu sRwa & gwda Fqmww QNvae
W owd A g e

3 A § Yo afeae g fug & 9w,
Age 3 sdemaTruraT w7 afeas faat |

82. Wkow Affzar row Tt (Mo Hre-25141),
o fewe

14 fegmae, 1071 ® Hfeew AfRde Qs T
A Wk N oF qMfaET & F T w wEHm
FLT & | TR UEH AR 6 T 9T AT I T
a2y f2ar Tar av | mE A Wi mEmd 8 9w
frd faeT ¥ SR AT w1 A R sivgw T
93 T ®X AT | §9 SEAE & NUT TR uF
sferr ATEF ATTE TEY 97 WS @iy ST IR 9w
o k| W B Ayl W o afes qRang e famr
TEAE | 97 T ST s A FEHY STEET AT AT
frepTet & |

3@ FHAE § T Afeave fiow 9 ¥ §ed)
Aqe it wdemaTEeET 5 aferr faam o

83, Jgox Afears i T67 SEwTan (ko Ho-25103),
gafsog
g fegm®, 1971 %1 ¥ AfRA=T g fog
AEATHT Y MEOG A A W B UK A qwA
AT FFT FN AAE F KT FIQWATT  FTT I 4T |
T ot ey et w1 Ay Agw & @vg A
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R FI AAT ST GEATHRLC IH AUAAIAT 7 Fel T
T

T AR # e Affedve wow O wEwE A
AR, e A% waeagean wr o= 7@

84. v dfgae Tefog wgR fag (vaouwo-23704)
Fate AT |

5 fageme, 1971 %1 U0 yigee Tefag agIgy
fog gurs; adre N ow gl F OF AR WY
FHIA LI O | LAY weer &7 gfeadt &w A w
% wH 59T TUEAAT BN AT FTAWTE T T 47}
Sy Y g ggET @ my A FRE Qe & fog
WO FEfee ST AT ¥ e gE w7 & 1 e
fedre fog aw) W @Y 9Ty A G WW & g
F wEiW 5T #7 HER T I are v faaT |
AT FEET TR TAMl A TEwT a1q fRar #% o
¥, T HX e |

@ FAAET | GFvE Aftenve  Afag agug fag &
ATEE, g T Tt w1 afed T )

g5 Yvx Yfwede yfeer fag (THeUwo-23523),
frw Az |1

fravz, 1971 A nfyvaw & fawg afwnel &
g afrve St gfwas o, smanEc iy 7 oF
S F wATT FT TG 4 | 5-6 frEwEY, 1071 #1 QT
FqFCET 200 TR BT T £W WET TTEATT
wY faar | W, WY WY S JEEE TgEE A
og gaet ATeT %< feAT AT | W, H AT HWT ®
e F7F GATY AW O W A wE & v
Frary gaer &< faar | ¥eeve Affeare giea fag @
sy ety ¥ or=E Wi @y s wEd Uy
T gHel fawer g1 ST e Wy FAAT H A A
m gt siaeedl & 18 g aeawEyY wfE)
g frerfir w1 @TW GoTRT A Giftenre g fag aod
7@ T B ST T ATET A AT T AT § -
B YT WU ¥ OETAR M g€ &3 &7 | T
ATTF ATHWE FTAaE] & W WisawT g W) wg
FT W T AwE gen ST Eg Www e glaary,
TremaTes giewe e ge I |

Tg woamr A o wftere ghoat feg & awry,
e ST weeafaer &1 afeew faa

g6, ugve wfweire axasha fag wav (dfo -
24677), faa tudw |

Fave g aRasi fag & wnangy 9 9 uE
AEr Wy Fw FTQ 41 5/ efaEET, 1971 0K
yo, ¥ T W OC X E G A gad =

[Parr I—Skc. 1

i AR AL IR CUR O faar | aggr FAvET gy
ST ¥ W WY WY - Qe g et gnaraly
fagm w3 fam 1w ¥ oWieT w23 enfead &) @Rigar
Few A 0T ST FwAr #7 frar | Fwve Afgeie
T F T i ¥ TIEATAT FATFTUC B HIH
THATT TEAMT | 58S qa9% gAY QT FT Hiaiawsy
® W 30T AT AT § A6 T | Yoy AfGeAT
IO GO Y WA AT WEY O FHw g e}
ST A RY YA Gra F & fAat | st o Y g
AR TN W T N aAs | 7 WA
FIGAET & SR wowg Feww w7 semed fwan)
W FUEAAT arwra w2 frar s g aEt oer
AwarT W gar |

tE wrAn § ievs Sfreve  weai feg awe
YarE, A ARl w1 afer frem )

87. WwE yfreee Tave g (mdro mo-24284),

fores gret

vy Jfere T oy aowER g W aE
W’rtr A oF THE ¥ AT FLW 9 1 10 famma,
1971 ®t Qg F ¥ At KT o q¥vd F A9
gaT &%t oY opTelt cpmye A owy, ¥ R g vy
# ATERIET-ORE T 9% S %7 Andw fer war
vl | T b aRg w9 &F 7 W & e OF onEa
AAEIE § TATET BT ACH AW FT e far @
my AT AT & FRw g gy & g
ATAL AT @ T WK FE AW W AR AT |
Y AT Ay @A | e afere oua fag
HT A1 WY 3% BRTIT W ITH A Y ¥ AT 6T g
faur T | ST ST Y a7y e fae, ¥ T deer s
TEA ® SR F Sy ¥ afen wwmer &
aea feem a1 @ W AP § A
=T & wrEl @ ferdt & fad 7 dae gu o uig
1 ard Nemd & i W @ eaRe ey # aa
T aFeaT ¥ e w1 gdY g F & & o, oyt ¥
Y wrey FeererT Y o & W

4 Tl A e dfedwe e fag A AT,
e o wdaafaser &1 afead faar

g8, UwvE AffeAve gUTC AT AL (arfoxfto-25436),

Torqa T | \

off i ¥ gl T AR & AT ¥ o
afiere it AR ad qreTTE B d Thl TR
coredr Y FHE TG F 1wy W e fowr & Frre
o, B fpeve i AT Y ST IR AT
mﬁnﬂﬂﬁﬁﬁwr&aﬂimmrﬁﬁmwﬁl
mﬁmﬁtw%m@wﬁwﬁmwﬁm‘ﬁ
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r——

WE F FT qEET Y TG A HY AT AT AT FT
A T S M qe AT T FIA A/ A U |

@ FEEE & Yoy Afere gk g ad d
qTEd, A wreatrest &1 afcad fEar

89. ¥HUE AffeAre F\F ITAT (THTT-23881),
sgn AT

16 frmax, 1971 F1 ¥wE wfEase €W 9T

@ wiagy § s w9 A AT,
W SR Faeatarsr #1 afem

90. ¥wve wffeare awarg TUY (THoTWo-23605),
BT WIET TheEl |

3 fewmar, 1971 F), ¥R AfEAT quad AUE
AT AN OF WIEH FAAWT F | TE g a7 A
feTorge & g% & s gRem @fm A ae
W & OF AT T FHAT HIX FT KAWL "y =
o

ATKAT FEA AT AT w0 H Wy AR o
Tt MR A w9 F s ms | srEAer gy e
BT 3ERT ¥ W @ wew F 0w a1 6
e F SEl Y AH WA T |, Wy I A
FUET & T | RE wEETEr ¥ ¥ T ' ¥ uEe @
T R ¥ w0 A A | @A g O W ¥
TUHFT HA & a8 9 St Y SegT W !

w wRAE ¥ Affee awee Ay ¥ gy,
qgw R AqE # afea far )

91. ¥gve ¥fEAT WHW FAR FTRMATE (Udo
qHo-23713),
EE R E A

%] I ASIAUT AN TF FIAT B AT FA AT coqr
& watex 4, fo gff s F gl Tawew e
F AR YT ¥ TATH H CF AGR UL A O 9 el
T HTARW AT | TTH] AT TCYA A A AR
¥ ¥ B g w W e gt | e fdy
fams ¥ TRW aod AT w1 @wEr MR e R
T I AR g B g v qw g A it

A Ao Ty W ) v e e
3—481 GY/73

a3 fomr® #Y g 7T | ZATE AT X 9 O HE e °
T X CoraT | TR AT W A Qv T T S gt
Frar T TG AT ¥ SOMETEE Aqed FRrr q
e foree T g

AT HfFE I FA ARNTeAT A A, i
e afor e

99, YuE A aun fag 347 (wrdo #o-25065),
TICET T |

12/13 @R, 1971 N T@ F, AE jﬁ’\'{f
TR B o Fteas w1 ow wer & 3 e
w7 g A e dfE A Al T wA
g war a1 deve Afere dor fag @t oF e
£ A FX G F, I TG A A FH AT P
et g w7 ARy Ry @%ﬂ:ﬁ’rwg
Tt aqE ¥ e wew wet g A a
TR &m%&ﬂﬂﬁwﬁﬂﬂwﬁ%m
¥ quTE g % qerfeed FEATE 1 AT ST AT
SRT ¥ YT My F At F FE FAN FT AW
Far T | TR FRC AT CTE F7 AT AT
wmmmnmm@@mmw
TEATAT | W A BN F Feead Fatet ST JqH
AT 1 9w A |

g FAE R AT AR qenfee 38 A wREY,
g S A w7 afe

03, AV AfEAvE TV g AT ((HoTdo-24132 )

qorta A |

e e el fag AT, g s W
ST & ST TR WO ¥ faatee 7 OEEge
TR TR IR R F O S Y A w B
wrf W AT ) G A S A e, A
ELAEA %ﬁqa{%maﬁ'cm‘qaﬁmﬁmmaﬁwﬁwwr&
o frafer g e wg & WRRT G ETAT W FLOIAH
g w faar |

28 FHAE A davg Afedw ToreYa fag a3
argw, g S wdEfTer Ao fa o

0. e Afzive o FATC ATET (THoTHo-22886)

forg ArgE AT |

13 frma, 1971 &Y QT &@ & SR ITAT A
q “Fatge”’ Hfewm Wa & B gfgrrd AR AT
AT & AT (o AT g g O A w
e Ry Y T o aE Ay | % Afrie fa
Fa AT H ww Y A W1 T, T
FOr B AR fRAy T ) W F FIC A
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ox

arasE, gegia At gEfe w1 e e sl O
SIEEET gANT B (G | gEN v qgy TAT HIC AT
AT ¥ A AT Fwom W AT |

7 FAE ¥ A%E Wit fqow gAT Haet
A A1g¥, 3T w AR W afeed o

95 ¥mve Wfreqrr fanfasra fag (mro r{wo~24303),_
RErOIEE

trve wfedee fafaar fag g el Y o
FETT FY TF TR F I A T AT FAT FC
@ 4, o @t awd, gl a8 Row W g AUy
F @ReT F B @A 97 | X G AT 97 F
R far @l W ¥ 9 Rt ¥ R
TyefaTer g ¥ &Y, fre & e o i a5 % T |
rpre Srftae fifasa frg o @8 s s @ e Ay
TN AU AHR O AT gwer F Ager
§T TG W FT AW F1 AT HA O A%
Tq e & A wT W, & qATEAT FI A7 9o e o

T wrday § favg afrede farfaay fag X e,
AqEA S FARI0ET FT g fa |

96. ¥wwe Affeave grav fag (e uie-23600),

B A

mftem F faeg 1971 =7 @fFrmt & <O
%y Afgiee gRe g Y dor-anr 89 # W &
fastr % srewor wfween § feear e

7 fE@ET, 1971 Y, 59 §IHT FE AT WG &
fea™ v 9gR v FTERW ey, A osER oW
WA T A W A A wia fear womy S
e ¥ uF FArT 9T G 6 e 6 v 1 g
YA AT HIATY AT AT IS AT W e
g | I U@ o e ¥ AT gHer fear a1 e
afEae g fag 7 we o AW ¥ 9l o7 s
TIMETS 3% W T e e & |

11 feawaT, 1971 #1 FFve Afedve geae fag £
FATT H TN AT AR ¥ KT g ¥ Fowra oo gwer
frar, &Y gmaTwe T vl ER ¥ ard M
FT 4 | e o e &, 2ot e @ e q ey
W ¥ fom gwerwr dger e 1 14 femme, 1971
B FAH AT AT AEF O F KT 1 fEAT 74T | gw
W g0 T, AT T AT AR fhar a7 15 #4Er o)
& |

AT T%vE Sfeare geae fag 3 AT, e Wk
srsafasst w1 afrera fer )

97. Rto HYo~34378, gawTv fag=x faady,
dagE Wz |

11 fagee, 1971 &1 AR faae? faq@aa =wow
18 4z ¥ ww qdf @ & dvye & o aw
W & ek gu A F o P 1 we v & e
far, TgIT W St &Y gt frer R T O gmen
FE T T I AFAT TGHAT W I NS g
W faw ®Tfear ) ¥ K e AT Y TR A ¥
TR TR WA, % &Y WA qC aar £ fear |

T FHAE § gawr ot f@r ¥ agw, Aqen
W wpsafseT F1 afc=a fagr )

98. o Tro-41380, GIaT< WET f4rg,
AT AR |

15 fegeas, 1971 &1 gEw WA fag ow o
TS Y FAA HLE 4 fra o afyadr da § gheare
AT N F ST GYATT H g T & B oA
TSR 7 YTHAT FEAT TIT | §FF A7a, AT Ave fg A
AT I THORA gHAT F g W fow w1 % e
W AT g0 v 7 87 forar 1wy & F@ fowrn &
WA TIATATS W 18 5 g0 gardy §r F¥ AR &
TE | ST FHIR &1 &0 WOAT qHTT F1AA T @ qF qT1 9,
I A F NS g T WK W F I fowH! A7 A HY
fer o gard dar 7t A @ TR A g @)

w0 FEATET 7 YEAT Higd fag ¥ qgw, Ager Wik
Fa et Fr af T faar |

99. o HYo-32525, GAar< W g,
frer AT o

FRETT A fag 1971 § QA et@ 7 e &
frex el FdRE FuE feraa R F T-
faex @wm F vy § | At gAal & foeg G4
#F forg wwre & sl wHE W gfREl & @ o &
Fren sfaforr ssT el aww wf| @ gtafed
F EMAT AT W gEI E W ghafeed & oamd
™ Ag faasty qerrt & ger wLA mar ar 1§ faesa
WA 70UFE F@RA qfA A hygy 4 1 wfaw 4
AT FW F WO AU WTARE WEWr §7 R |
@A gu A T T O 9T AT g G gl 1% B
FET 971 TS 30 W and =eatas fRew &

et W fafed R Qe @Y T | R A

TR Wi g ¥ wad ww faa arfs Sl g e &
T e gEaF Ay FRETA FA TS T AT Gl
I Gas1< O (98 7 #1ew MX FderfasaT w7
afTaw fgar )
100. Sto HTo ~43026, Gaar< TAfqg Wt
T eme |
g iy widt, fRenwgr WY TR dF § wg
FEFTAT T EHAT FX ATAT FFAET T OF CATEH F FHIEL
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GO C ?WGI‘ELFTFWIW ' Marat ¥ gaTm
wmmﬂmwmmwﬁm(ﬁmﬁv)
T HAFT KT qre & ITa A WA HaOFT @ | st
FRAT &Y 9y fao famT, I oo o feme ¥ ST ¥
FehT AU A AT 7 7 A I FTAT K g
T F FHC FL AT S G |IC ¥ | TH GG HFLH 15
T & g0 TG 994 FgL 6 BT 9% we, Ay Nl
F UFATE TSl | MG ¥ T Igi W & dFHCA
UF 77 SUET har {ORE AT § N € T f{7 95
TS AT |

W g 7, gaer i fog W
FaesqaoguET w7 of T famr |

T agE W

101. Fo HYo 37184 FHATT ¥ TH,
TVTEAT TR |

15 frea 1971 Y 74f  s@ A w@fEr w
FeAT FA ¥ faq G197 aelt apd F RA @R o4
TH WA, & U A9 AW AW ot W wef
Fr Mfaat w7 T @ W@y o | F S B IR A
W AT I 6 T 9g T AGH TG Y A
am Ay wrHfaar ARSa T $toarm 53 |
ITH TR & Ay ZHfeat w1 garEm g A e
TE I qHT TUFSAT HOF § qoera (et |

W FEAE § GER A€ W | qrgy s wee-
gt w7 oty faar |

102. Fo &Yo-17110 FHATT e T MA=T wER
TS ATEE THET | (RToiaTren )

7 fS@FC 1971 &1 AYBT AL THal FT OF
qETforas WY OF FPET Y QAT A F FIRAIC T H
ATTI T, & Awrat ¢ FesT F3 w1 HR_w ot mwmy
q7 | BHW HANW U ¥ AN AR 3 MAET *6
forardr sy ST TFETT 5AT )XW T F ;AR fF g
WEH & FH A AR T 4 areEd g 4§
FAATY AT MAET FRATL § MG 9T Hra7 FT
fear fRAA ¥ qF TEW AR AEE A ] W
WX TATAT FT ARSI |

wa HiF § gaere Qe fifes TE s S
W1EE, e M e F oafy wadawr gar )

103. fo €Y0-30375 gEaTX Frfwax fag
g AT |
1971 ¥ oifFe@ ¥ fagg dfweit F ke qbf
R F RACTAR WIAEy JIAT AT T W &7 SET Hy
T FHW FTRW 9oy oA w06 qerfaad 3T o
FAOAY ®T AT @ g7 ey gEae st fig

TR m@wvam%gﬁmmwwmm
arRwfan T A @ W s w o afr 0y
F AAAT F A FAT AE FT AT | AR
siTfiTva ferg 7 st ceTTe Y TE SR W A AT
FTAERW faaT | 7g @ e mamﬁaﬂaﬁt T FT g
R gEAT EF T EFT XY AOT B (AT | €@ AT F
T gq Hel= T FFT TH T AR wq w99 ghaar
afge s wd o s & fad wegR w1 T |

¥ g 7 gaar Sfte fag ¥ aww o) e
&1 afcma famm

104, Fo H10-22029 FAITT HfersT fag
e W |

14fe@eET 1971 FY o Wsdee #Y qerfaam
FT QAT qA & BT AW ¥ A HT FHET F T
FTA AT T 47 | GIATT KT Foag WEre # arefr
FHA ¥ AFISTEFAC G | TITFW Ao §her 0%
B2 gRaard s artfeardr Y A9 Al MATET F =
AT ST T AFETT GAT | TIN5 F qTael
g AT F FILT GRATAEA TEY oY WT 971 G @
FEIR &1 FHriaaT fag 7 foermor garEr $ e w5y
CHLBTHTH FAATTAQEA T §U AT T o1 A< Foam)

BT WEATE H gEA FfawT fag ¥ wwe Tge-
wiww R A w71 afEw fam)

105, Fo &T0-60559 YAATT ALY &7 Wiaw
e WA

14 e 1971 W TAr3 W= F o Fw@-
fas &Y qF ®FOr FY QA S F G- wraAT &
A e T TCHEAT FA AT G FIGAT 9
AT WAT FT AW AT 0T 471 Az Ay T 5K
forer core 1 AT TG 9 W U] A el HT ProfreA
¥ Wl MATETE AT weltw & arfdt 4 e
w17k | Aufy gERT Wos W &7 ARy TR
BT A AT G T G G TE AR G AT ST FT A
FC AVTAT ST AT g & FTHT qger gr HTaT
R FAF AT § GHA §I A |

T FEAR | QAT AR OEF ¥ A o
FASATCORIT FT TfT et |

106, Wo HIo-36464 TAATT famey oG
HIBT ATRE Ehgl |

o fawwaR 1071 ® TWET ATEE THET  FT 0F
yerfoa gt @ & oE fowmt | afeolt a<t ek
7ET BRI WG FT AE-AFA] I B30T F BT T
T =T a7 | F9T BT gy ¥ A g wrerd
amfeadt X Wi Y AERTd & FTor e
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gafyat &Y i o T8 oY | oTElt SHTEw Y FAE KA
T GARTY foowy w1ge et freft gram 7 vy g
FoT o, & ST T qT T HT G ST 9T g A wy
TARE  H AT A T A Y OF A W A F
GO g T | IAFT ST FTHAEGT ¥ FEAT FY AN A
G HEAT F 7 qheT (e

T OFEA W OGAATX faw) @Eg d anw siv
FHERTAAT FT = v |

107. Fo @Wo-44886 ATAT FAKTC ATAT TGTFLALLT
T&T UTGEH | (wrotCre )

TR AT G TG T T AR AT
T WA & UF AT FHRIT | Jg e faofr
g &Y 9T (FQ far anely w7 A $F
o4t dad @1 o=dt  avg e Y gh we w it
o T A g () s felt SETERT @ 9
YU AT H W F AEE AT A AT AT ATAA
WA gE [EWE ¥ A1X oI W X FeolT ¢ forar |
QET FA g 9% THIR & & G LG quT qTE 7 "
& HTCT IR A G K |

T A AT AT R T T e
qF "HeT AT FATIAvEAT FT T fear |

108. Sto ®Wro-13710291 AN &K goad fag
IR S F T TAGEH |

W gEATR gEad fag o AT FETC Tane w1
Qo TR & I SR AT A T Y @ 9 i
ooff et ® weL w7 WYWT O FEAT FIA FT 1AW AT AT
qr | ATFGAET A aoHT T TCHTE T a1 0e A 5=
ag franE #@iv egurmy A9 § @marfan gl &
AT WE FT & | T gET geRd fag ¥ Al
FaR T O 9T F ATl WIS w3 # g o
e F1 R At #3 we F falta Fard F opw
FLOAT FATEL FT GiAT fFar | FEET AT wq w
AN AT QAR FP TWTEENTAT R SWT HLT g
CATEA T AT ST T Svew e | A ew gEdy
Pog =T of<T SaTa( & a1 wie 7 ifedi Sy guoaer §
FAL AT 0C @MY ST ol oA A AT F dew
AR qIC ST AT g F AT | T ATE IR O
R I G B o e o R e
gfera e AT Y AT IR W AT F TGS qR AT
@

T FYATEl § Tihe A< gEaT g 7 4, qqea
wfFr SR AT AU F qfay

109. o &Yo-54014, AT HATT e fag,
dompe Wi |

AT A< HiFA fag, ¥ qoeam a7 9= a<-
forg ST arer waleY By & fgegr foar | o™ & JI0A,
Y FT AHMAT, T GO Ieg T @l Oorady gAHT e
ATy G | AEd S ET W IR 99 A0r O]
ol ¥ Mferat e a7 @A A A< fagr S wy w
e T forar )

WA § TgT gia] qgd fog 3 aga oR
FAATIEVET F7 qf e faar |
110. o Hro-45599, TrAd Faare e T,

iz Warare

TS GAATT T A I FATE G FHAT FT FAA
LR 4, 8 worHte &7 7 oF d9e feiy o7 gars o
FT AT F ATE QYN AT 97 | FE AT A F AT A@ro
AT T T FHAT LA § T 7 A1 GAAL T A F
HFAF FF AF & faar-9at o & srfae o 78 g1 o )
& ¥ AFGC TF ST AT AT H7 ICaTg g fam
FGIT AT 9T A7 wrigey framar % sraq ST 51
Srearig faar |

TH I Aa YA AT UW A qEd R wfeafaos
F1 aresy faar |

111. So @e-46535, ATq AT FLIAT g,
qora AT |

6 faqeaT, 1971 &Y qfa &1 T899 A< g7&AT fag
FELTA Ad | o, & (ST 9 gHAT I ATy GAT
WHdFz A UF FefaTT KT OF FEAT F GrE e
frraas & 1 TE g FLT arell qret TRfsql F a1g
FTH AN a5 FT TAIET A7 goed snfeady o Ardx
WAty Fard fome a0 u¥ weAr T 7 OHrer
werAqr  fae |

T FHEATE A, TIHT gaa g fag T
A FFamqeEear wv qfvaa faar )

112, Fo @To-44960, T TaaX IAY fag,
S AT

araa gAN IAa fag uAgd Wadew F ow Fz-
fagd & FUF JFA KT S T 9 ) ORI S A
faTa = safaaT gra Ao g g & AW Ty
IY TR WM AT THE F WA AT AE | T G A
87 F o sefl S it fenfe e wie O w0
CRA I LRI TR T SN G U D EAR e IR
F AR, T A1EE, S gL AT 9@ 7w R
T AEAEN F F FROT T [ A F TR g
TAT |

T FTHTET A ATAT AT INUF [9g, 7 Tgeni,
HIEE I FARTIAvET T 7= 2T |
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213, Fo #o-57891, YA FAXTT &l FANH AR,
AT ATEAE T |

5 faawe, 1971 F, WA XY ARAL FOFEW
T & MISETEG BeE § WL ST AN TS 4T | e
W ¥ 99X TEET wW ERE GA g1 Sl
AET W NAETET T EATAT | AT GEAAT D 7H
TEE A oAl A AT WIFAE F STAET A1 HE A A
it TR T HO AT FLAAQIEL ALETE B A F=T
o

TF ATAATEY #, Araa qaaAr< A T q1EA, § qEH
T Fwdsafaesr o1 afesw far |

114. o HYo—45837 AT FAIL T« (4g,
Toitfrad 1
AT, 197 1 %Y, T GARATT FA [0 %1 TSHFIE
TS TE R W F AARE AW HY A A FT R QT
AT AT | 7 A 8 fRawe £ TR el i aEw Al
& q¥ T | TE WEw & W GO §W ATE
GATE WYT T FATS SEhl & W 9 & fery gafee T

TN ATIS qaare Hae {6y 7 9w 6 Fee-
fear 1 afcw faam

115. Sto Wio~55212 A= g Jrfi fag fawe,
arfea<y T |

11 faEmT 1971 #1 7w gagR aufe fag fave
FI ZATS ST EH1 Bl GATE gOAT & T4 FT FTH G197 377
a1, 9t qfeadt fid & O 7 FT T 7 % q0 g |
T & ¥ fog ai w1 o § &Y, o qate qrae F w0)
ey ®T FTCRY T AT ML & Gra[s HH
FAY-GMEE T § (T FT & FE7 97 | 59 THTae(
% FI g AT TEN GEg N qF T B {SHE qT
faa o

T S |, A gaa sl fag fave @ awy
T FosmgTHeEr w1 aie 3y

116. o Hro—2743028 Td yaarx «w wrp fures,

ST AET el | '

o fegeax, 1971 % Fraa gaar 17 a0 fred 3
qef &7 d § THTAYL AT & W & WAl F qI R gAAT
ST H H (A0 WOt e @A A U serfaad &
U YT & FT Aqed [HAr | TR T ST S
qry WY FIA S F a3y, fag faen g w19 gy,
THA Tg & WA (s A7 AR AR qAT A
T qTF 5T AT )

T AT §, AT qRar o we ek ¥ wwew
WX Fpeaqmear &1 9t fear |

117, So HYo ~2636074 AU TATT HA g,

Jafend

13 femmr, 1971 #¥ wifa %Y 9w g g4 fag
Tafead £1 oF qErfaaT & ot ' #1 Agex W 9 )
g Tfraft dw F owwwg & we ¥ oAt ¥ ow
&6 Y oy AT A A Gl Ay ) 99§ J v
* Wl & ok age | IEA Ard s sy ey
w7 R fan faafwa gu, soelY st F afew A
T, o % AfFw Fr et aqr w5 e & s et
T w gRfdw Fmed Wy )

T KAy § A gaAs g+ fag ¥ and ok wee-
gt %7 afimg a1

118. o &To—62026 487 gawT fraw< fog,

faw fomee o

17 feawaz, 1971 %1 A qATR frww g &1,
fx faw Wome oy sorfamw o $o9 & oE< sy
ardt frdtas &, Wil & & go-Fordr 9% fear FO A
YRW T T e gl SR # TR ged 6
STATHT HTET TIATETLY F7AT F¢ M F TTC-ATE AT Gaefv
®1 AT w2 frt 1w F g Al ¥ qads s R
AFX 9T AT FE AT, A I OET AT AT awG X
RO §F I W % &1 @Al A 97 Ot
FT fxuT )

B ATHATEL ¥, A Gaare fraw g & aga o
FATIAvET  F1 afe famr |

119. Fo HTo-58267 ArAT Ha&T< fwarsfy araa,
OB ATRE ey |

6 fEw ™. 197 1 Tt Ao Fagr¥ foarsty avaw, afirsdt
FTH FEAC FUAT HOAATA WS ATGE g F1 OF
Tafmd I CF T A 41 AR T ng ¥ S REy
gt Iad wA X @ [ AAL o 0 o9 F W TR E |
YIS NI TATEY H AFEal TG 9 ) g S
YA 7 T 7 AT TN HAT FATET A =t 3G g,
TR AIY FEATHT H AL TL FeqT F94 & (90 weafys
@ W fAel & € 49 S99 gud W1 S g
AT @ |

T FAATE W, Tag qEE foas awy ¥ wwe,
TEe wiaR WiE waervEeET w ofven T

120. 1150153 FEATT (MAT) W Y,

aifeardr emiee

1971 &, wfeeae & favg |t % &,
FEAALTL (Y) WA AR, T AR | OF A T E
TR | uE e Ay W qefme 9, ] A geas
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qw‘ﬁrarra%a‘l?ﬁ ¥ s rraﬂ:rmmwwsmﬁzxrl
Afpr  faar 3 gEeEe (W) wqaz%mﬁ*@ﬁr
A T F 0 X TR T ww T 4 )

" EBH FEATEN A gEAAAT (A7) TH LA AEE A
Foefreatr & afwa fxar

121. 13651411 gqAETE UT WA T10E,
e finte

13 feamc 1971 W A s QY OF Ferfeaw
F TR T WA A1, qfeadt s 7wy % fo O
EANT FIH AT AT Fi 3T« GFUA AL | ST WY
F oA aefiwar | Wit 997 53 §aF g9 %) s faa
qq F HEA G A7 afvw qaE g faAr wg W
wefre St TR AaR e S8 W F fEET

o9 Frdarel #, AWAT A Y q19g A ATE W<
Fiaafrsst &7 St ufeam faar gaw afvomreae g
¥ GF T Feor FFAT AT GFT

122. 2551333 gawar mr=dar,

T EHE |

6 faasa<, 1971 7 gaadre mrwiar, warg fedez
ur aafaaa # OF Wed gaarT 4 | qfidr dd |7
“grefEar @d” AT AL W AT FeAT KL ¥ JwA AT
FordraTdy gy wrEA Y @iy g 7 | ww feEe
¥ T AT A7 HETEar @ 9€ ge ] grArw fFar i
WA & faeger ara 9w w0 | CET qfefeafa 7, st g
Fy afes o atg  fad feAr  gEeRR @i, ge
TV S ATA & 9T 7 1 A Al @ S Aot
FATEL T FH WG F1 g FL fam

0 FEATET W AT wT ¥ 9IEE, AgE WK
Frefemaeranar &7 afeay A |

123. 1400172 ZAARICHAT A,
5 541 geitfae Hsde

1971 % wffwam & fags @fer & um, afradr
B & A T § AR oF 919 g ng & e
ad A7 STEET ¥ 4 WX 5 fRewE, 1971 #Y I AIH
TP G e 5T wRw fxar @ gasd aw9y
R AT TR W= & T dod w99 79 &
Tt B @it orqe ThedY e A oen B F A e w1
T T 7 T |T AT | AL GLAT Y gfivw g
fiea famrr eaerare Al T R g (AR FT AT ST |
5 fagrae, 1971 #1 gaa@T¥ H4T TH 9T T 474 57
g &7 e e forad F e i GO At g v Y
T T E O A e ) A F AvAl & ST
# oy Afa 9t go

T FAEr 9, ggAa 7 ww A AT @R ade-
frmst #71 afea faar

gwuﬁmm)

124. 4435716 ’@TWT Tara fag,
fora amee gt o

1971 &/ arfears ¥ fang wframt & AW gaeEm
Tl fag oY cten &Y s gand wwy g dAE fear
TAT AT | O f&T T ST G F TR HATH {AFR GAAETT
Tei fag, 8 dfadl 1 F4< T § G @ A M T |
STEE 4T 92 9% BUET A § o0 @7 T8 4F | TN
Fo Gl FY ot qarr & fad var A ey dfewt B
AFAT THG 79 HIX BUTGT ATA BT W1 F< 447 |
STAT G A, FAE, TS &1 AF | IAF v | 0T
afefeafs & aadt Wt Y afeF Ty &F fAr § &
ZaTE WETST q FF Th AN OT w1 AT T far o
THo Jo—16 FATE JETT 1 qavx @ & &= foam )
Tq FrATEr & F ST @ sredt @Y M |

T FTEATET § gaer ama g ¥ wgw W w7-
frsat &1 aficaw feam

125. 1158746 ga@arT (%) g fag,
srEfatr A

FAARIX (TAR) {190 g, gard v W w5t I9
ZATE TAT T @Y FAT A G G fad ufeswdt diw 7 A
FeART & T A feRard @i v o | 7 fraeac
1971 Y oy & T favT 19 gard wErel ¥ 1 e
g FHAT L a7 | FAwarT (wA%) g fag v st o
%t afvw owarg Prg faar, og ¥ aga A 99Td woEt
TYGTL FI AMA OF GATE WENT T FIAT TT & TOAT
AL FE, IF WIT AT | ITHY £ 7 Ay A ATy
g F1¢ gemE L aaiE g & a9 @y |

TR TR, FAAarT (TA%) {7 fag F age o)
Fweafer &1 afew frar |

126. 7027364 gFaAak (grzax) (Paad) e
g,
AMAE FIT |
6 fegmT 1971 &Y gaaaR (grgax) (Pewadr)
AYEFIT §A0h frar #Y, B dw 7 st fwd geeel
R ¥R 5T F AL fFAwred FrEE @ararar) g
FY WAL ATy AT e gfaary § aarg oo @y
Mfeat & J7EE OF AR ITg TIFL F w7 N
¥ ax faar @, wiN s v qur frar 0T EwT @
UMY ¥ FAAT WAL ALY & LA A |
T PHATEN 7 FATRT WIgFAR g Foat T qrga o
Fereafst w1 afcaa faan)

127. 9404678 EIFAX ST AggT AT,
1197 TITET A% |

6 frgvaT &Y, Ao AT TG T, 119 e
TAHE &Y UF et € 39 9T ¥ $AieT 9 g
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9 ¥ qAIHTS O GHAT HXA FT HA /Y0 IAT
a7 ) g9 F YA G WY F TF g5 F A9EF T 1T
ITA A gamat &F L ara fearfgat |y Wi fzar foAg
AR AfAwT F1 a4 WA T AEET IR

¥ WATET F gaqers AT aggs AT A W &
afcaer faar |

128. 5736598 FAAAIT A7 AT T,
gt MTWT AR |

BATRIT e agrgs e, afeady dm § I ol
TITAT AR 37 OF GeT(IT %7 0F FEOH0 A g
FHTET & | AT TAF def 7 5 A 6 famea< 1971
F “AEAT 9T T HW AT 16 ;T 17 fawemy
1971 %Y “FTadyT” qr arar R F AT ITHT AT
faeTet &Y & &t § o FEY FTEE W ® g 9T T AR
qE W AT AT |

T a6 AR faa g T wEh o]
Aqea wr A= T =201

129. 2846960 EXTET THIT f4g,
TARATATAT TATEH |

17 fewwaR 1971 & EEAAETT T PR, qorEqr
& & B qURFEAT W § HTE WA T ArHTETE FL A1
T TN F AT G | TEA FATEL T, FAARCC AT fg
WY W F ST AT FT T FATT AT HTH GV ) AT G
YT W A A YA & AT 3007 600 T T FI 94X
ot fif weg T i gl | e gF AT |
ZATATCI[AT fag T RYTT £ FRAAE FY AT AwArEA
FRIET Y LT AT FATHY MAF T FT | F@H 7, F AT
MAATE F A% § Iq6 TF AL T T4 & |
“ogar feer” WY w A )

ER FAAE 7 gAaa o g F ags w1 wtea-
et @1 aft=a fzar )

130. 2748787 AT AR 74,  (weoaeea)

HUST AL TheT |

AYUST AT THEY & AN AT TH, Tl 8ia
¥ “arAmy” QI R W F OF AWae fERTN T EHer
FIN ATAT ATET BT AT FL W F | 0 T A7 5677 712
oft i ¥ g MAGEY FF g EA B OF
faur 1« wat gear & aftw avag fee faEr gxaRe
TANGT A, T FT TF FRHAT AGIA T F FHE qH A0,
IAG UF EANET BET 1T I we w7 fagr | QT 3
AN AMATT F AHCH LA 73 & w5 98 wafaaq
£ UF AR F9AY AN T FFA A F7 A FC

6 FEATHEY 7, AR AFIEL TN AER F7 9wy
faar YT aad ag Fatardr )

131 1168922 BAMKT AATCFAT Fidadaiga
qafezad qram,
sfzm Y Wage |

7 famea< 1971 W gAARIT qATgFLAH ArearA g
Tafezad qraa, gart e 42 7 F TR F Bt 9
A HRY AT AT T F A fawT-19 gard FE T gAeAT T
fear | faar X g go Af4t w7 Agw F Faw ars
VS FIAT FF TG F UF ZAE FTZA A7 A e |

T FEAE T gAORIC qEHiS ardwh AT
waferad ama & Ay, Felsafeat $1R I w1 afe
faar i

132. 1148622 FTAFAICT (VAT) FROwex ey,
gark e ¥aaeE (grafors g4r) )

1971/ Trfeard & famg AfFamt F o saam
X 7 TEATHT FALT HAT HHT F 908 A 0F TH-
THY F [T | Teqal GO | wriaedy 797 F fra
fea wwaR A F mw gurdr @ S F T ow
TEFEITAT T A2 FTAE 1 IR A g7 GTALTT qRATE
MY ¥ HTT TR 7 QAT F A0 g ¥
AN A TYAT FATT &7 ZR I WY AT THT T 37 7T Ty
W& FTAT | AT &7 NG K VAGT H T GO0 S IAY
IO T AT YT OF I FOOT AT F WAy
FLD | APFT 7HE AR YA T MEawT ¥ T
A TEW Ty § Io7 faemle® A FTTq a9 749
FAae Ty A7 AT B THACT TEAT ANIES 6 TAI BT
/T faar | wg 1 eafae Az - s org® a% A
AYZY A IR AT 7F 7S |

T FRATE | ZAATITATH A7 TATHT ¥ ATEH T
Fetsafasst w1 af=w fFar

133. 4142336 AAITL AEAT FTAAT,
FAT3 WIRE |

9 PrawaY 1971 FY UAeGTT 6ie 7 /PR F YT
FAALTL AEAT ATUAN, FAS WAL FY 0F FErfaad
FXOF FFOATH Sfqate<fgm (st ) T TFL wF FH0A
FT W G o o wyE! i arfzad, AT Aae
FETETAT § I MAETY T TAET STE T A6 qgA
Frafy omdr oA affeafaq st st g =t afaw
g fR faAr Zadars asgt Fe, qedy gfase-
GUFAATEH FT AR | A AT AT FTAT 7 A 1AL
FAFT W AL OF TG AT FTAT | THA DT AL
@ F 4 g2r7 AfuT IugF o qIhAd wid AR WL |

7q FTAATEr § gAAIT WEHY A(TAT T AEH, AT
M Faeafrssr w1 afey far |
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134. 255568 ZaMaIY arc':( ;F:r:;r
wEre +iwgT )

17 fe@va, 1971 %Y gAAAL IO FEET AT Aot qeT
Ht FETAT FY TH FEAAT { AT FAARIT F AT T{wA7Y
A H AT TTFFAT R gT A7 | T 7 A A AT
TLAATT FHAT FIH TAH AT FHITL AT T0AA F
faar, q@ BATTIT AT FTTA T IA AT FY FAIT AFATAT
YT g &Y WO MAAY & AAq7 FE ATE AT AT
St Fr ST & T SreArfgn fear T wrfava &
W FT @S H AEA U |

TH FIUART 7 gaAaT A0 FITT 7 AIEA, TG 17
Faeafassr it afvaa faar |

135. 4436302 ZAASIT 1T 98,
faa argz wfaas |

1971 & qifeeam & farg gfmel & W, 15
faaeaT, 1971 FY ARTAYT B, WH @A F HrI-ATY
AT wg AT fq@ AreT S8R BT F Farfeaw w5 Ie-
AN e T FEAT TV FT oAy AT | FOA ¥ qger
¥R & Ui e sAleR gawEr wona fag & s
Al 1 e F3F wa, B W ) ogay o 7wy
A W Ty SR G- F FTR0 O FEGAY T AT
TIAT T TAT | T WA AT WA & A OF G wEy
Fr 9T T oA gawa sl fag e waheT 4 )
ST FIT THT ST T AHAL AT B 4T | A
qor B afvw g fRe T gEeer et fag gar
S | TG X UTIE A T IS & e

Waﬂﬁa@wmmm%maﬁtmw
afesar faar

136. 4539188 FANATT WA FATHATT,
AR LA |

5 fageay, 1971 FY WL WG FY U FSTfoa
FNES &7 7§ AT T GATT FAT FIA FT FTd FOT
TT 9T | WE g FATIT UF AHL UEG T qETE &
TTH-AT AT FF T A A W A q9A FHT F & wwne
T W T vE w I6E G490 R QO T
gt afefeaft 7 gAeET AR, ST e T
HY THFL TN AC A AF & o F AF7 9 ety
O A, Fo W T e 9F ) v aformereT
FHTY et HY Wl 31 AAT AF GEAw 7 GYA7 faget aram
FATIT TTIAT &Y AT TEY AGHT W VT AT G5
A MATETER BITHT W T |

T FUATE! § gAASIT AT ATHHTY X AR, TH-
wiey 37 wteafest w1 afve faam |

[ PART I—Sec. 1

137. 91158223’?’1’%33‘"’17%@1?

AR THTIT |

At gaeRTY T FEAT, TR A9 & WA 1@
T AT FTCAHT T Foofl T F (A0 FHTE gHT HL
AT g7 | =T MraArarer feas & ) ag s oI e §
Wt afir ==l 1 s AR A o & A9 MermEr & arasE
TRW WEC §  HT MARTT | 7 - o)
TEIas Fwe #1 9T f@mr | ged aforTeasy
% 7 AT fAe )

T HEAE § AN FAARIT FAT €AET A AT,
TETAHRT I FHered fser FT qfems faum |

138. 4146924 &\ ggerTe A7 fag,
IS THE |

wtg gawae dam faw, AT, WA B O Ferie
A g FATE | EF GAT AT AT A § TEG
HE T W T A O FHAT AN AT Fordardy /iy wf
| gAd & I TR e o A ¥ 9y
o w1 Ager faem 1w F ST gt S
TIATETY ¥ AT TFgIT e FT AL FET T9 9 T
Tt A1 faar o geRie § I eawd F &7 ) 79 FEaray
¥ wenifem grpv T §fawl 7 oW AT g s AT
faar

T FAE | Atn g S fag A e
Fraeutaser ®1 qfeay fear

139. 2649480 FIT FATTL HHAT AATH AT,

DEIE oL Ciciiag!

8 femery, 1971 #1 TA ¥ yAfead & ;T
F FATATL ABTA AW AT qferdy e kT @y
F W wT TR 0T AT F ST AT FHT T AT F
W@ 9 | TAE ATT A GHT T JGHT TV TC T Hawe wwow
fivar afer wrry mey & ghmR R Mermares W ST
foar ) am ¥, 14w, 1971 % WA ¥ “mHE’ 9T
ZU ¥ BT §A% QOO & agd & G gAEd & T
wrgf FY My 9T wr faaq famr ot omadT qlem @
FITATE EVHT FAOEIR HHS AW ATHE ¥ gavgal &7
RETAT HY AT YA AC@GT F I dgf § geAmar | gt
¥ Arorfa w1 A g

=7 FhaTfadl 7§ SR FATAL AGTT HAH ATl A
T, e W FHertasar w1 atvay faa

140. 1421561 9 FAAETL FAA 19,
5941 onfaa ¥qqwE )
11 frma & 13 fewere 1971 & 19 wtq ga@aTT
oA arer, gt fe & A F 9 AE| A A O



AT KT FAT WY FEIT T TG F EATATT A A7
AT ITRT DAY F TOET 40 HF qE AT MICEET Wy
1% I |

T FHATILET 7 AW FAAAI FAA BT A FHoaqis
w1 of=a faa

141. 11088874 ¥t® gAITL |Yam 777,
smfeerdy e )

6 f&qFare, 1971 1 AENY T & Wiy, A garh, goa
e mw g wem Wde  (omfik §97)
THET H FH H T AT EAAT TEIGL AT TH T FE
F T M ¥ gt o %1 3w T g g d
At g A A a9 AT A F sea e fe
ST TE AT H 7T AT S HIAY e Fy
THE W MEATAT FIA KT 912w fxar o a7y f fi
Mt H ogrer Ay e frear |

T A § oiT gaeeTe A qu o syrawtfrs
F1EE #YK Foeatrer w1 afem fEar

142. 4142194 99 gaFATT fAgeer qra,

AXET AR Ghvel |

10 fawmR 1971 #Y afe=awly & ® “AArAe” F g
T M, AT FEHYAT R O 57T F Trevardy w#
ST T Shal F7 Fetfera €7 U FFT 7 o0 qgy
i 7% foy q@ 9w fomm &7 Aoy A &7 F W O
Thz Atex fewme 2w & g wie gre faeew
qEN Y AT AT ) wR 9y g afe gaee fagse
THT CF THE WATH XA F7 AD T F §F F w0
TH AT IH T THE 9™ FT AR fear o) gester
e & T g7 Az AR T | T T FAy
& W, afa W AT {17 AL AT § AAETEL A IR
BISFT AT T4 |

TH A # ate gram) fazze avAn § A,
e A ey w1 afcey frar

143. 2845764 | ZeaTe S fag W,
THRLATAT TUFE |

14 9% 15 frame & 79 ¥ atg gaeR wada fag
TE, TAYAH! TIhed & GF Aerfoga 1 39 ‘-
aR A’ & omfier 4 fred TR da § wR, $
7 21 frenize Wav awes. IeE aTE § fEw O
BTIT AT AT | SN gAAE T qOA ThE G/ & 779
T ¥ T A AR W (G o W ¥ e A wren
@ | wfier famm el =& famd m & fow & 150
T WA I T IEET @ ST 1 FEiE §7

ey
4—481/GI73

¥ a1gw S we syfrer &1 aform oo

144. 1421552 ATF FAATT 77T T,
578 gestrfra I |

12 T 13 fEgeaT 1971 %Y TG § TSedqT fqq 7
THIGI FY 721E & 21T gk N & wfqoed @ 1@ |
oy EH1 &) fraray & fau gvn Q7 |/ “fraue e’
FAAT FE AT 0 F7 AT & qraes, A ZIer
AT ASAW FT VAT 7 @ T A AT HH U w fear
oo SF1 1 frarer FT KOAT W7 7T |

TW FAFTE § I FHALTT A TeHW F YIgE 1T
Feeataest w1 afesy faar |

145. 1515902 Wtq gawrar. 79 faw,
1049 geitfoT fadz

afia f7 7 9 3T 10 fammT, 1971 %Y UTH
Afwaratt & QA A9 gAAT A fag 9w S-S |
withe 4 f¥ aTeaF R AT § A A AT FIA A
FTH @Y T o7 fed g wed A uw &F g
yT | v w1 afeerdy, &% SI% WA N FV qrerard &
AT F AL T T 7 0 1T AFICHY 7XX
AT A F ol &% am wguT ¥ fog asft o
#Y o A< &7 grafor wE €1, S frama 1 ggmar
& |

T RTAATET | A9 gAAT< srH fag  amae i
wepsgfaest w1 aftan faar )

146. 2840867 W FaAZTT B fag,

TEAGATAT TAFE |
15fFEwaY, 1971 ®YATG I BIE fag TargaTa
TAHR Y UF FfEaT AV QF FFAY § I GO B
A FT @9 9 ‘wfaara sna” § vy A a@mw @
GT | A ¥ ATIATEr % KL AT IE AT W T
wEt T & MATATE qF w1 adt afefufy 7 @iw
AT ote fag, ¥ way w1 Wit 7 5 aanAr 3%
Fwort wT ferqr | grentfs 7 fevor Wy | Stewy gY T4 9
Y Y U AHUT H AT IF W F DA A SwE FR
@
T8 FEAET |, AME gawAL o f4g ¥ w@ww, 33
fara A7 F<tzfassy v afery fam
147. 6275350 AT FFAFTE FHAT FA% forg,
1157 ¥ feaiom frmrm Ao
1971 ® arfewata & faeg w7 s araY gfwanei &

A, W9 gAWATE FHAT H\IE [, I ATEA THFA &
TaTet 4 ford oy i ® Th fate dewame T | wrew
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fam ot gaxt Agwrar w faederd g/ T €Y
WE A GO, IR MArArEy, Mewry w5 wrdagy T
gaTE EEH & FTI €AY HE B wTA F ATCAT T
gt gy | gy afefeafa & o aar s # afrs g0g
frd fomr g fade Somumde & g Fawm™ T I
WA FT wE QT T T AT AT #Y Haw
@ |

AT A FAMIT FAAT Fq0% (98 F A8 A
sictenfyesr &7 afcaw far |

148. 1023142 THT &7 fog,
1 & |

(weoiraTrea)

13 faaeay, 1971 W zwaT wy fog, wfiedt @a
] “wrgATIYR” 9T AT FL ATAT FeRTe g AT 6
TR 3 pelfa & FRTETq | gt Tt 6 vy w N
¥ @fqwea &Y mar g1 @ 0 ¥ Froa A FTART A
TH W & 23T AQ W | AT T 13 fawway, 1971 Y
fama 7T O T wHw @ gEw Wi oo 8 4 % wA O
W, FT AT ST T [ Ay Ao §Y @ |
o T7g A AT FHTES FT AR AT | AT R FQ
a0 4 W FY AT F e Y M g fronfa
FT ST U |

T FrAATRET § TwER w9 fag & agy, A% e
71 ufoag fear aix Tod a¢r FaHI AT )

149. 1025140 XHIITT THNT  TEYIH,
169 ®Fwer )

14 faae@y, 1971 &t THETX TAET TEO, UF
AAEL WY F |G GG d § UG G G HY 7T
FCT AT T G, fF g F oredy T AT M Tary
FYHTF A A @TAT | AT AgA A AU Wy g Ew
T AT FR faAT | IE g uE g ¥ Fed ¥y
gq W wTF WY wfeT gY war + gur afifeafy §
AT qLar & afaw ofr oang fod faet sR wEer
TEATO N efemed 2 W AT a3 gy A ¥ &
F AR q gL fperer foqar | ot 0T waw w0
WL X AT AT FT faat

T FAATE §, THETL TAWT  JOIRH 7 qTEH AT
FASATAUT HT afvay o |

150. 1028406 FHIETT FITET fog,

HTHE I3 |

7 frgemy, 1971 1 O #w F Orory 7T aEw
Usrhive &1 wETET F N F DT wg A ST AR
AR & AT Fa gAT b ® Y i agd §
e far | s goar w1 afrr oY gy fe fae
TATET % W T R AR g faw s Y

At At X T I WA T ORE @ T AR

oy | el Ffm) A A8 gr W AW

FET AT | 14 fHewmT, 1971 1 awrw F afgor # wyw
T T fow S TAHT AT AT A qF GT 9T
79 TRER qgr@r fag & &% v wg A AT FF T
uTaE £ f7ar | wwd aawE TER quw g A S
H AT AT 7 AQT AT | T g7 gt ¥ g oA &
TeRTY F fqur v £ & ¥ gu #4f aw €Y A7w § 3% A
AURT &Y | 3 EF B YT TF A G NG AT A
qrr AvEH g & fan Aade w7 aEmar A 9T )

o7 FrlafgEl ¥ awere a9 fag & wrgg e}
FersaqaauaT 7 gfeay faar |

151, 1025085 ZHETT Qe [ag,
17 B |

16 famvaz 1971 &Y, 17 g & swER yuTe f6g,
ofierdfy flg § T8 ALY F T T TaTHI ¥ 40T 4 |
vy fomm a7 w7 = gt # sA} # sravet gaer #3
faagr o snfeerdy & oY ot o< s remarr Y | ey
g &7 afrr g f5d fan qwmre g fog & 08
THATST FRIE & F B [FA UFA AR 0 F {Y I
FY auly #T fear {7 omq &5 & Iq oF1g § 19 g
T Ty & qET &% fAv & ) wa EF A dwA gy
wE F I I AT qF FEY | FU SATYT FAIEI
FY a FAeea 7 WY& F9e 137 | 57 a3 7 qun g
FAIET FY T T G U | gife swAA 7 w7k &
FY AFATT qgar AfwA 6T oY aEEr aqpwrer PR we &
AR AT TF qE ¥ B

T FRa) & qwrrT @ure fag & arga, 99 T
Fteatasst #1 af@w fagr )

152. 1023923 TREETT g 919,
ITHT |WIT |

6 fraraT 1971 B THETT oW qra, ofvaely G &
‘g’ T W UFH EF FT FAA B W 4 | T OF
R T s wfges fga 7 & afowen 47 faar i
e atfear<t offT gk WES & WY TiefErt 3 ) gw
ek ATAA ABIATT AR O A T AR AER 7 T
IAF AT IF sHawi B A%e F EAT)

T F A § THITC HH 9777 ¥ ATET o7 heqfaesr
1 afesn faar

153. 1023900 THRETT TR firg,

e F1 |

THERT R g, o & g &5 & $AE G |
¥, WHOIG A UL F W AT H ¥ g uT g
w7 % YT T ar e TR O uF ardd WA A
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*ugm &8 T WITRT T W | YT AW H g H"("h'g?‘l'
TRATHTY. 7o g0 FRUT S Ay a7 gafag 9w s 9 e
F wifzAa) WYL AT HT MYerardd F7 AT G °9v | HuAr
o F1 afeer g7ang f faar, AT T fag, g3
ST B! T AT AIE ¥ @ 9 g% {5 wrad fome &
AT A T{AATT T G T4 |

T FHATET T, TR TR g ¥ aee 9 s
frsst Fr afEa fxar

154, 1025761 ZTHMEIT FW &,
44Y g |

AT S o, afesdt &a & “srpgra’ & g
qETUTL 9T FTEATET H qTe 497 gt % Wy =1 7w F
T FAET G | TH GART EF T WETH qW fEew A
T TG AT H W AT WA T A & 2 & AAT AT
q® $TAY | AR EF F Y FTL nd fray Wi s @
fran® & wer % 3w &Y awtr 5T faaw

T FEAE § FEEY  OHFE A A ARE W
araaTfos woe w1 afoeg fgur |

155. 1034880 AT THRATE [faaver frg,
19T ¥ |

o famwe®, 1971 &N WEATAYL HY W A FTH
1T gTE AT FFETST H1 ST W N AT & Wit g
@ T faar 99w EF F T Ara SR i fag ¥
T & TF G K TAF, UF F A& T, G 3
F1 qatg §7 @ o dEY #7 afs ot | qud g
W @ FE W A W g R e g

T FHATG |, A AHT A g A A,
areE Hv gt afea faar

156. 1027614 ¥i@ SRR fa=mu f9g,
74} $FET |

g famy, 1971 %1 &@ IGEI faenyt fag
FAFY F I A % a2 AT | g afv=niy e & -
WA g F, W H G R H @ G S w W w
war @y Ar | W A AT TS F A g
TOHT T AT U e weft g | S owe &
ghrAe HIT FAT g AT QU e xwar faar fag v
B W EF T AR I 0 ST 2w a6y
st col

I¥ THAR |, g T framee fg ¥ e,
3 T YT waeatsst & afera fa

157. 4338377 AIGE S(taq TR FATY,
o e |

o §F & AN jETR @ eOdl OF T T
qT, WEW LSOET AT FEEAT KT OH FEIAT TEZE AT

sﬁ:ma'f 1971«%@%%%#@%5@@
Tw feeg o= weer w7 foar s wrw siaw un =l
o i Pranfit & oF P | T & ARt wh SR @
AR HIA FAE A A o7 @ 4, R Y 9w
I T G T 1 TqE qerRat &7 e &2 ar
HET AW AW & wg T faar | v
fawat | e Sftaw o9 wET) wo faarfan wY wa
AR FAF yETH H Wl WU |

T FWAOET § TUF dad TH FA0 7 Wgw W
g w1 afeam faa

156. 2848753 A% foam fag,
TRIYIET TTREH |

AT P fae, Tegarar T #Y oF sarfema §
UF FEIAT QA FARCA ) 11 T, 1971w OA-
T & R TS 1 A0S F R AT e HEY,
ACER & WG W, B AT AT WG T AT IR 0 A
AATET TATAL % FF I HFTEC MATATL FT TEAT FTAT
¥ AT 7% aus e feg T we §am ¥ gy
W ® WA WA S a7 oAy @i faar ) @
AR uTd & W, ¥ S T T WY A AEA-HT e
qET BIY HL GO G GAT | TTHT AIATq HTdaTgr &y
F FTLO TR FFEL W SF~—AWT, WY F LT A
frraT & aw g |

0 Ty § qaw fond fag § agw, S v
Fereafest & afea faa |

159. 3349885 Ma% gERT {1,
fre Afraz |

fawreaR, 1971 & ifvea & fareg dfann & e
fag Wrde AN F ForfaT g6t da & gl
i Wt dar F wT R AT T 9@V | qraa
T ArH dWT F G A, I A9 g g I AvEt
¥ A € F A | 57 F@mfaas § s gasa fag
G & FAET T | g0 AT GF T BT HT QG 9T
0 I/ g W GRS FTYY GAT A7 | Y Frw F
ToE gaey fag gz ow g AT & w9
Nt T g% s & fmd g v ®
witae & WAl @rd & wfer fad | A gass
fag & waw MY FC w & I AR (el
H1 greiw F &, Afe @ a9 o) § A
Fr Miaat 87 oF AW o N T g0 aG T {Qy
T |

T FHATE § ATaw q@id fag & wdeates, anm
HY e 1 afesa faa o
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160. 11126163 TrAF sraq fay,
wrien T o

WRTAT FATE, WL OX gATE AT forde (smafew
&A1) FT UF THE JAT@ 41| A st fag, W 2FET
W EMiET S | 6 AT, 1971 ¥V W HY T THE
¥ TAT RIEE O GHAT F AT T, F A Ag qATE
TSt HIEWT | THE A I FTAE R 76 W<y
& Wy W o Emd Werw Ave fraar w e oA
faam |

ZH FHAE § A@F S99 fog 7 qgw, svaais
wie T FATAET #7 qfea faar

161. 1169968 T19% Tt g,
gricad Wade |

qfeawt st § Wfeaw Uaqe o foma o T &
fog dard gATS qRAT T FTUHTHIT F¥ FHTT A
g fag % W @) 7 fZ9aT, 1971 F) ¢F &7 WA
wa, ¥ FATE gAET T EAT qa T1AF qa fag 7 awwg
g g HTAT T & HAF M@ T T % 0 fr-19
gars wgry & [ frgar

TO TEAET # maw qyEq fay T aEe wi waien-
qOAVET T I eER (74T |
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afoes |

7. wfurfawm

fatieae wrg ged AR W wdE w7 i
Fxo, sr-afefeatasy, marfon, a3 M gy

TEATHL, HAAHFH, T, WX, BT,  qfcg=m,
g, Ao, dfer-dw, afgat s grerr
FI fFares ARl (T, €390 W FTd) | el
ST fqRT & q |

fawrg ——ETOATE WK STE A ST |
AEAE  ACTATHEAT, FEWT | ATof-FIfarsT # §<=mT |
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TR A TEAT? ¥ AT FAGHT, WA EHF FE-RFRS,
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I T JArE T aFr & ar afy suwr 2 o 0
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To 1800 ¥ o 3500 =aF FWT F W A 72 wrveiy
fadw ¥ & miusrfeat 7 wWrafa 1 o &1

(%) @ wafy & qganefiv sfierd ®1 gw 9F1T
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(vi) fagm & sfsor & fao o wwa s Ja0H
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mfupfet, gaa afeard o A0 & fao
TEY T FT AT FT fFTE )
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2. wredty qfere Sar— (%)  fregfis o 9T A
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qT e oY w1 et
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FAFW g1 7T TEATEAT T Y A T I
qEHTA JAT TFT FT AFAT § |

TLE-AAY F FATT 1N 9T, Tqifeqd, G,
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qFRT FIA HT 1AM AT FRAT 7 WY |

()

(=)

AT TNAT F AT JAT A AR fFT FIA AT
HATAAT FY EATT H TES U, WA Er
g7 IR ST HAT | fEEa g1 A% § e}
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et fava feast % segETe EET gl
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93 &R IuH fghR &t ot w5 awdy
& wiwar afs awe &1 W | IWET w1 AT
HTAX {AINSHF gl T g a1 TR arv a1
S YATTRT FX TRAT § F9A g9H i e
HTA § AT gooTTaT gfd FT gl § feeg
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s % fr aw swgamg o) fRaifa feg
o Frer frgt & wpere frgffea fawmi
qaaT IO AR FT SQT/er

AT 3 gEE KA qfelEr F oA
VIR GIATEER a7 Herq JeaTET wT A
soft 1 & figfie & g wifas smame @«
arafes g7 % wiafaa ward ug a7 faamy
a1 I9%T A7 A frawm 22-a(1) #
sEear & wfiw fafrafaa g

facqafy 4——afcatar *7 wafy & wieeerdy v shmeror
frwre (Fwrges aur T e
e ), 7% faeet # ferwyrefiar sifararor qar e
WET WA WEA WHIEHT, Wgd #
e qremew wfirerw AT e REd
d wfireror aaTw FT A X IH A
gfa ot Il wAT grit sy favwrfia
e & &ve I W ave 11 & o awear
AT FIAT EHIT | q1gas aqfa ade wiK
framita e & frelt o @ § I gt
A & FTZ, JHHT AT TgE WA JaT-4fE
WL To 450 HT fEmr smwr fawwia
TOGT & ST Gugt # Il g1 oI 9T JEHT
a4 wH AT-gfa P To 480 T
feam ST 1 e A w0 ag0 T nfuw afg A
TF TEI 1 TGN g @ {6 g8 goAr a=r
F A W gl AE HT FAT wwa@ v
TS JAHT S arEr mal w1 QI Adl
FT & |
agfa o’ st T FTaT O SER waw
wfuw = qfg ), 5o adm ¥ 1 fa<y
gt 9% % A9 & AU weEr fawei
fafrawt & sfiw g aaw-gfq oifsm g
F I @, A1/ A AT AT age &Y, AR
fam s |

Wz s—oafEanie afimfal #1 0@ w=dr a@
aww AT drigw fF SR ffe s
G 9T AT AR e dEr
Farg 1 & Mo & qua-wwE g7 WA
TR AT AT g0 H< By o awr
s afeds & M| R SR 39 5Fe
# gfeEdAl & FAeaeT 9§ (Bl TR &7
e wE fear S |
WICAtT Tt BrerT QAT FHA-ATH

%o 400—-400-450—~480~510—%0 To —700—

40~1100—-1100~1150-1150—1200—12501
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yfrae swafe vv—
To 1300-60—1600 |
To 1600-100-1800 (&Fw #%)

wifraT sorafar gy—

%o 1800~-100~2000-125-22501

et B wytfame

%o 2750 (famy)

AT 1—gwardT witwrtat 7 f, aee-ae
FH-Y-FHW AT ¥ Ao ER0 MR Fa-gfa
& YU, I FTUAGO Ao & frey
ST

S A wHATa afefier & s

q¥ frgfsa & qf #ifers smare o amifas

77 F wfafe T warg 77 9 frawa ar
IUFT A oo faawr 22—-a (1) FY sgareqrat
& et farfafaa g

T 2-—ITEHIN sfteFfat #1400 To & FAC FT
AT g% q9 T faem, w o 5 awm,
aug 9T W) g At fAaet & e
vy areaT a9 A W S T ST
afy 1 W WS S AT qGrEL Wy
ST {TF THRIGHT TEU FT TEAFAT T
TE I HT 9EHT TgAT Faa-afE W 99
favmirs o0&t &7 @ve I g &3 39 9%
yrea gt ot fafa oF a9 & fav feam
wfie T & STwey wgar gee-Il o
FL A F AR F 9 O AAw-gfa e
ot ¥ A A & Y oA wafa oge g aw
% Tafra

9. WrTdfw AW qaw, wqofy; 1

(%) fegfr we@ o< %1 st foraey safa 2 ot
T R | oy ug wafa agrg oY o e g,
afg qwani situsrd, futfa fawarfa 9d-
BTG T8 F3& WY 79 F1 %67 6 g 917 (Con-
firmation) & ary fag 7 T @% 1 afx ¢
mfiwrd N7 o N wafy § frwrie e
T %< @ AR ATHA grar @ ar a4y
frfe @ w< & st

(') afx s st aF F, TeErE siuwsy §1 59
AT WAL FEAYSAD gf AT I 3GA §U 99
FHEAA A BT GATEAT T § & T I
TERTE AT HA FE AT |

(1) oAty & g @ 9, TR wigsd
Tl JEST MR o e wT awdr §, ar afk
T AT T | I F AT W0 A
AF TG N AT IY AT a7 AAT A YA HX GHA

g a1 39w g@-waty 5y, faaar Ifae awd
qGT qEA &; TG FETE ¥T ¥ W I
9T %7 7% fAgfrat & w99 &, o §0 5T
CE LG AR E 2 L T

(w) afx g ¥ Far | fagfeaar s & gosy
nfe et sfrerd &1 oo it § 9 38 afg-
FTE o9T & woet ¥ gfvafam aoere FY 2
oY MR T ST F waT &

(¥) wawaA-——

YEHT T, Hof-1

To 400—400—450—-30—510-%0 TWo—700—40~
1100—-50/2—12501

ST AT TR o
AT & AT AR |

To 1600~100~1800 1

WA JTIWY —To
2250 |

(T) a@msi wafy § sfuwr Y /v agrg wrest
SETE T THTEHT AL TT HTEH ST w1 AR #
TeAw ST FAT OO L AHQ H OSAWeror {9 g
T IY TEA-FHTR TEAT T FEAT EWIT | s wferfons
gqognfiT wafy F fwrim odem g@ve o) ger J1
Y arg HET FRT | TE-Fr qaear agr favni e
T [ qRY HT AT T AGT FEERT 450 Fo HL F&@m Sy |
faramia a3l @vg 1T 19 FT A 9T 39§87 FT To
480 FT foAT ATTAT | To 480 F &L F IAT AAA A TH
et feur ST | S 9% B 9w wfistd & dET o4 ag
A A G A gEd Cdwat & el gl o

HISYaE qHAT Y |

afz 7g CHTEHY FF TRU-FHTR TR ITF 75T FT FaT
T uF 74 & fag Iawy Aa7 afqg b &+ & Ay g
IO qTAE IF @ g% F fawrlia et & sl ey
Fadr ¥aw gy e aret g W 53 SR & S oy wrafi
I8 O 9 % e QAT |
M 1--TC@THH THTT FT 400 To § IqT &7
AAT T F G} (AT o T qE qHI-GHT
¥ fafega frowt & gqe fveia ofemd
qIg Y L AT |
ML o——TeErehy wfteriat &7 weil-with awe 8T
ATfRy o I Rt T TCHT= A=y |-
T qaT AoN-1 % waw # fog o amer faedt ot
Ty afeEa & sl g aasit o fh qma-
T I ST THR TR & 17 9T TR
T faT S R & 3y T & afcadst
F woeaed Hfam T AT TE FL qHA |

1300—-60—1600 1

1800—100—-2000—125—
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10. WTCANT AT WTTQATAT ﬁ;, sot-1

(FrerEwte waet )

(%)

e ) F & 9 frgw fFar S afi-
AeT F1 gt A1 AT FT G0 | 5 HAfH By
qAY FEGMT & Agifaams o1 fawiw &
FCRIY gT¥7 ST g7 3T 9T ahar o |
wETE gavasw (9fEeT a3) ae e
T qrET SAfwwerr aTE FHT WY IH TR
gra fratffe fawsile gar amor g
ot FEAT it ATT aheTst F o ader
fg=dr ¥ gty

ofeTey &7 afEtar s gty & qAr
g 9% gYEI IER! IO (R X T
Feat, axeg afx afvelier €1 wafy & soam s
H GUET FIH AT HIACO, G FT AT A,
TH=ATISAE QT & a1 G a7 a7 IR H-
A FT gEAT & A7 e afkavar w7 gafy
gaq wwg & fau wX @er @wdr § foeer
7z Ife o9d, 9 W a8 B R SRR
FW & URW AT ¥ ugW AEFETY FT qes
wifga < g1 99 AT ¥ WA FQUAT AT
fad sma o gEE TR fear S
T F W IEHT IqIC T N0 A9l &
IO FATH FT HAAL faam ey |
ITd oy #TEH H G8EF qEuE
(afeefterT 97) FT 400-400-450-30-600—
35-670—%c o —35-950 7w &  faugf-
o Jaae 7 A e | afeEear 5 gefis
& gug gt faamr £ fafew wmemi § o)
AT AZTGY WEAT NUEAT HEIAT AGd HF
wreror & mTUTYAT OTEAFH HT NI AT
gRIm | ‘TraaFm F wfraw qden’ $ fawria
TOT I FT 9 & AFW AT gfa g F
qrq g {998 ITET 39T 9 HY 450 TOQ
yfaurg @ur 480 ¥ gfqaE & SO |
R ag aqw-gfg 9" ¥ fadw fwrfa
T & I Afaw gw 0w #7 araE ¥ gl
fowd 7 3w gu €1 TAF A SAET AdA-
gfg @ FaT-wm & gar feafa & wqE
9T A | 9 wTE g S & arw, frafaa-
€7 ¥ gAY =T

afy weraT gargst (TFTST I 7 ¥
TS STl ARG, AT TUTHA HFEAY A “srfecrm
oTETRA TE Tevor g AT Y IARY ATA-
afz 37 adta 7 0F ad F fam 0w & I,
fore aTetw w1 99 9FET AqA-afy ged g
gt frarit fafaat & ol 98 919 gadr

FT-AfF AT B A T aT TF GET T
TAR & ST W7 9 gr
() (1) <9 TU IFEQVIATET FT ACTIAFAT N AR
FH-H-FH T AT F1 7ty & fog quea
T 9 FAIEA g afawiiEi F
®F q FTH HIAT I | 57 wafy 7 wfm-
g 1 sEfa o, afg gv qt, wfe
g, avg wdt gg & fF of sfysrd F
fag (i) smsr frgfeq # ardm & 10
G F T FHIET qred AfwEd F ey
| AAT FHLAT AA0TT T grIT a7 (it
TR TG FE A AT F AT qH-
are ¥ FHwa-gred gfgwrdr % w7 7
FTH HAT ATAXTT TEN GIT |

(2) at@ 9-3~1957 F @Tro Ao aATo Ho
92 % AT YFTiNT, T 471 7 A@fAF
AfFs (ewrd var arfaar) fauw, 1957
T IEEETIT 9T o AN g6 1 9T
fraat ¥ fauif sawer-sat & spie
TAFT Iy TIeAT HT AT )

(w) etFE 897 57 3% frefafaga § —
HEET NTHF  JhATS! HIAQ FATE

e dfgwrr T 400—400—450-30~
600—35—670— o To-
35~950)
IU-9AHF(IT-AETGF AT FFTATT 1——
qEIARWF, AGF F1- TIT700—-40—-1100-50/2~
AT 12501

NI FH-If 05 JU-AGIAF  TIO 1100-50—1400 |
agrfaaus, Ay
FTTRTAT

SI-HETHAEH[FEEAE ®IQ 1300—~60-1600—100-

qgIfTRwF, A 1800 |

wrarAr, Su-I1

qET A% AYTFAAWF, AEY TIT 1800-100-2000 |
FILETAT, HT-1

IT-AgIfTRUF ALY FICHTAT T 2000-125-2250 |

11, wredig o gar
() =% gu eIt #1157 fawer 7 wfiver
a1 g W fagay wafy, A\ Y Y, & A F
afas agt ghir ) 59 safa v I faaifa
fawrifia qT=AT I HIAT EIY

(@) afx a<ErT A A A, oy slirerorme srfy-
FIO AT HA AT AT {AIGHAF T g AT
IY AGH gU IAH F FTAAZ I 7T GHEAT TG
a1 AU I T JAT {AT KL wwAT ¢
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—

(M)

':rwmﬁx Ed mmer a“r:r qv, T sfamr
F1 ga4) frafad a7 qwsr € q6dT , ar afx
AR 1 T § IEHT F1 AT AT FA-
S(a 7 VET ZT A1 AR IH 1T HAT-FT T
whar § A1 3R axarafy wy, fqaar sfag
THH, FAT AFAT &, TG FEATE ®WT T GIAY
STl o T g et F weaey |, wam FI
T 7T AT fFAT AT FHAT

afe #ewTd ¥ #ar ¥ frgfaaar F20 w7 s
wifga fat sy 1 qfe Tt g1 af 7g afy-
FTH T & el 7 Ifeafa@s aagte 77 g
T fET w1 WA w7 AHAT

B g e—

HHA-HTT €0 400-400—450~30-510—
To  To-700-40-1100-50/2—1250 1
(qfrorretd sIfywy T ARE-ATT A AT
AT )

¥ war fARmd——vo
HAMIEE  AEZT—Ho

1300-60-1600 1
1800~100—2000—~

125-22501
wEE,  EER-A-Els——fo  2500—125[2-~
27501

Scnior Members, Post & Telegraphs Board,

Rs, 3000

AILAT T AT Aoy [ & qlandyd afgsry
%o 400-400-450—30-480—510-Fo o -
700-40—1100~50/2—1250 % fafe=a 717
H AT AFA WA FIT | TN afq § 3¢
fawmr 1 fafws wrmarst Jar =A@ awRER
AT FUTAITT oSEHl, AL F Arar-
HEF aFEAH ® gfmaw AT wgAr | wqd
T wfmersr wHICT g1 T I TETHA TIST I
FLAY gl | fawriia fraat & e fafee
faqnita o3Yard o7 g7@ i@ wEr g

qrEEHRIT GO qar favria qden T
FX AT G ITH 499 FIT FT Fo 450 F {347
SITAT | &1 A9 T qIEINT Fq(Y w0 T
o AN et fer S F ame gamy AaA
480 %o & w7 a7 fafead v faar s
HRAATT & weadd 9Ty feafa F speTe
T ATE SuHT Faq fafewd grar @) afz
FE gt Sfuwrd AT aggl we
SMTATT OHREET, A F AT T
T A H@T At fow A #7139 uge T
afg wred FIT 97 A ¥ ug g F fao
wyfirg F¢ & Fwal sraAar fawriia faaw
F weadd g9 9T gAY 77T I 0T gI¥ A
gt st g7 141 & & 1 oY srafiy qgor 9%, a5
as eafra T

(%)

St AT wa‘w“r afretert % amrrt
a7 frgfam @ qd Wifas smare a7 amafas ©
F arfafe fraY eqtd o3 9T frasd a1 g9
gaum fraw 2o-@ (1) FY saeatet F A
fafaafaa g
gt sfawrfet =Y a5 ws1 wify aww
Far wrfan 4 3% fagfad arem aTET 51
T SrF 7 F0 1 & @+ | FF7 I qer
fpey oY oF afvad T 7 anfag g adar
s wRT-aRT g7 I AUE o7 F TE, W
AR JT97 FRm Amoar, 91 ¥ 59 qF1 &
gf@dai & waeawT qfawT w7 IET TG FT
T |
I TG IJEEA &, A F (AR,
AT WE HAT ¥ AeAGS WA w9Ar fadw F
F FET ENT |

12, WITEtT (a9 AT Ju
(F) frafex a<a 9T ®Y SToart fasy sl 2 af

()

FIENT 57 sty & At 7 & foat ot T @
AT T w1 e FFT FAr AT FY 9T
AT | GR|-HT qITE AT FFAT, AT T-
7 srfuwr fagifa  frwgefr oiterd o
FCH ITT AT TFFT W & g9 fag agy
FIT |

LRI a8 T T wfgwrdy wr frafeq
g FL qFAr § A1 owr Frafer 1 aria
& AT ) & raT A franits averne ara
& FT AT

VLA 3oy BT A % qvmmde arfastfiont
FY WY 9T T wrorer, AL F Wi d4w
g o s arfasrat g fwifa
T T FIAT G0 | T FTOIST A OO BT
aframd & o o T FEET AW T ZE
sam awl faw aFar § 59 5 amenfe ofe-
feafaat & ot srfawrdy, #7 % Gar ) fiv 90

T BT &1 I awat &1 | grerttE, QY avf a sferero
mmﬁwﬁw,wwmﬁ

7% (Working Post) o= @w@ar AT @i @
9T Ig O qF TFET Tl (AT ST 9 a6
¥ I TTH HIOST, ALAT F1 qOAT T FAY
aar A=y favma Tdend are @Y w5

qrama sfiemifat st 3w fafy @ fg=dy
FY ATAITGT T & UF T TgT &7 a1 g
sfa | 9 %9 qAT T0fE0 | ag Qe ar ot
g warem #t T & foer frdwrea, faw,
Fra @arfeg s gy g @ ar
LRI AT ATIAT-ATR IS THFHE TUT &Y
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firdy o gv@Ene afimerd B a9 FF
78 faraT ST WRAT AT IHET AAT 45C To AGL
fFaT T EaT o o f A o ade O Ty
FT AT | OFT T HET T 9T U HF AT FHAX
% oA Frk gz ad & o e |

(a) = fraa) & aqaT Wit fFr Ty sy 3
Far-Aar & T (i) Wy (F) do
F oAt F ara ght, R (W) wWE-EET a%
swifag Toa Yoy afeer Afg (siwmaw <)
F faat % s wa fAfg ® ofgem w0
ot |

(%) = Frat & snfe off srfirrdt weff fip st
F qHI-q9F T AR g e gyt & giawr-
s ol & @ wE o oo g )

(=) afx faft OF wor & ot fF oo aw & aeR A
2, W W T WA s R g
Afwr gx@ AT Sfwweror § & grear Wy
I A wiweror F1 g0 v W T@-gafy
F 99 47 78 a9 FF A9 wIAT g |

(%) afk g & @ ¥, e g@mfi sftwrdr
FTER AT S0 GAINNTH T gy AT Iy
gU YO% FEFUA g HT gWTgaT T @y, @y
TR Iq THT J-Had T qoat ¢ )

() Tem-srafy & qOtT 17 X, TR sfbErdy
1 JaaT (f aC e FT wwdr & oar afy
TORTC HT T § IHHT F YT AT Fef (AT
7T T &Y Y I S AT Y AAT-RT FC aHar ¥
T IuEr qe@-aaty wy, freer Sfva qam
TYT GEHAT §, TR HEATE BT F QTN T T

%t fgfiRrt & e F qFRT FOT AT AT
T RO AT FaT o
(1) Fmawm:
(%) wfeS ATTHT :—400-400—450-30—600—35-
670-T0 Uo—35-950 €o
(srferge AaereT)
Afss AT — 700 To (@3T aF X IqY F7)
—40-1,100~50/2~1,250
(e ATTAE) |
F{HS TUTHT A% — 1,300-60—1,600 o (FTfu-
T JITA)

Yroitfege yuma 4% :—1,600-100-1,800 %o |

FfTes M AL :—Fo  2,000—100—2,500 |

(&) aft qeandia sfwrd oot @ af ) g
yafy «, fraffeg faaniia odend arg =@
HE FPAT AT T 400 ¥ To 450 aTF

¥ AR YTy A & e He T
sty wgr &1 SO ) Wg ag Favmity g
TE FT AWM AR IJaw ATK NG PRI FY
fear wmowr &t sfw fawria oer gamar
B FT arie & g e BT ¥ 9wt 399
g urT ° 99 ogewT  (Stage) oX frm
#3 fer smow S 39 st firem BT W)
I IAT KT THAT AEF Freem ) o qaet §
A Ag-afaat #t arde 9wk s
T

wg-erty |§ gare afiwtd sy fwifor
T T T 8, ATET SHRT To 400-950 & AT
W H§ €0 400 ¥ ®o 450 T To450 480 A A
afgat faer oot srfam gfgat fray & g, dar & af
® S § @A gY, AEFTY FT AGH, AT F I
amrr feafs & srER fefafie #3 far smom

afx w1 TN stfarFT rer argR el sarefTe
ST, A Y qrEwHAtT T T 7w qr
e ®1 I qgeN ATT-gfE 9T ENT IW avevE ¥ R A
% forg vafir < &Y STy sraa fawreita ot & sreerter
I o7 @ AqTfg @ G A g R T Wi A
g 5t Wit srafy ag® 9 99 a% ewfi @

A 1~—g@ni sfamrfEt #F dur i 99 F ™
T FqT T AN AT AT AT gf@aF WA
¥, g ITHT FEIET FT Ao ¥ T oy
T 3% fraffa fawrity o ar adang
I HIAT EH AR IS A4 T A9 g
AT F ¥ 400 FfqHTE § To 450 wfFATT fiewm
ST &AW |

Mz o—aurfy, ot TS FEETO afEemiT & &
7 fagfr & qger arafus o2 % eafafor o e
T I W W AT HAT A1, JqHT I fam
2018% (I) fam 11 [(Fo fo 22-w(i)] &
faq 1w Suaent & sare fafrafem frar s

13. Afrw afr T vt dar (s I & S 1)

(%) (i) frafi & fao o s ewiaR a3 )
TEY AT FRaHY srafyr arwaie ax 2 a9 & sftes 77 gl
79 agfy § aware gr fuffa adwor &ar gem)

(i) @urfy o aORTd FEA afchemde ¥ w1

# frgfer & qgr arafas 93 & srfafe seg e 77 9%

W T & FTH WA AT IAFT ITT Tho 9o 22(@) (i)

7 fau o gyt  srare fafrafaa far oo

(w) @ wafy & srireare &1 it favmig
g T A

() (i) afs goFR 07 F @ Shred

%1 T 4T AT ol 7 &1 47 99 3@y
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(iii) zafrdwrs, &frw qfw AT srafat

Parr I-Src, 1]

);

o g % Tl A O K AT AR A AR

Y JAT-RT AR AT, O dATgiRe
aRwr Ay ¥ TEy, 9N [gfE & wron A
I FIAT ATTT AN ey T ‘e aqe
wT wagy Sy fear oo

(ii) afy seer-safy w anfa oy, aSferd 7 3=
s (@) # sfFfew frari o o
7 AT BY At g o g F ATt 9y -
uET ®T ¥ ar afy ared o afefeafi
w 8wy gU, SUH T@-HAT qgEr  smATaw
g1 @ 5g fwawr sfww ond, aw-smfa w5t
T 99 aF auT awar &)

(iii) Te-safy & wared I 9, ST AfgwTd
FT IHT Frgfrd o T bt HT Iwat § ar afz
FTEIT /T T § IAFT Fd 47 FTATT HAy-
TF 7 QT g7 A AR IY AT a7 RA-
FT HHAT § AT IWWT  q-IAfy @y, faar
Ifae ae, @yr wwar &1 oy yAfEa v
oTm AT § agw, Afgwrdr HY Jav-afer &
FI & AENT FIAT AT AR form FR
"HTCT AT T A WY R s )

(o) afr FATITAY (7) F s, TEHTA FE
wTigqrg 7 &7 a1 fagifa avw-smafy & amg £ amafy
7 afegrd #7 frgfee me-sfewm ae S i =
7 & fraY | T & gF SR e 37 fafag Nifeq 3w
TATRY F1 AT THY, %G STHTI THHT FTH FT AT ALY
T FAT |

(%) %G ¥a1 F TATq FT ITFT IA-ATE F ATHAF
Fa-3fg 3T g A 9% o, qw aF W AT w T
fis ag faqrefta oderr ara 78 FTI | A gfa €7 gF1%
aft fge g, ag fawria et o 30 F17 are
q fga A |

() aft wrk q<mrt afuswrdr o agigT W
qUIEF AFTRAY, AL FY TEAHALT 0T o T
FTa7 Y forw ardra T I wgelt T gfa sred gt Sw
ard & oF 9y & fag wafng sTAT I sgar fagefr
faaat & sente ¥ oo q@0AAT Afy wd QX AT g
A g7 O § & o off safyy qgor 0@ 97 g% eqfig
QT |

(%) FIT-ATT TX wHIT & i—

wynratre 91

(i) frws qfF wfa s oraf
%o 1800-100-2000-125-2250 |
(i) dgwr fRwe gfes gfi ot emfmi
To 1600-100-1800 |
9-—-481GIL/ 73

To 1300-60-1600 |

(iv) smaw frams, dfs vfn v guafaar:
%o 1100-50-1400 1

woit 1
(v) Su-wgraF faaws, &HF %o 400-400-450-
afx T erafmat, 4f7F  30-510-70 Vo-

HqoaT Afgwrr s Frd- 700-40-1100-
qTerE AFAFTT | 50/2-1250 |

syofy 11
(vi) swrtarers sfry Fo 650-30-740-
35-810-40 o
35-880-40-1000-
Zo Wo-40-1200

(vii) =grg dfT Terar srfumd o 650-30-740-
35-810-%0 Rlo-
35-880-40-1000-
To To-40-1200

(st) (i) soft-1 % srfermrfeat Y, @wregar 99-
agre fRwre, dfe avrar stfasdy ot e o= e stony
11T 37 wrafwi @ wrdareas sfasid & i a3 frges
fFar sma faa aT orady sfufmog 1924 wYgrar 13
F) JTUUA——(4) F A () FT I0-Fe (i) AL ATY |
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PRESIDENT'S SECRETARIAT
NOTIFICATION

New Delhi, the 27th February 1974

No. 29-Pres./74.~The President is pleased to approve the
award of “Scna Medal”/"Army Medal” to the undermen-
tioned personnel for acts of exceptional devotion to duly or
rourage ;—-

1. Lieutenant Colonel SUKHDEV KHULLAR (IC-6743),
The Regiment of Artillery. (Posthumous)

On the 8th December, 1971, when thc enemy  started
shelling the gun position of 183 Light Rer ment, _L1eutoqant
Colonel Sukhdev Khullar rushed to the gu- position to ins-
pire his men and ensure continuous flre support to our troops,
While he was in the gun position, an enemy shell hit an
ammunition vehicle resulting in an explosion in -which a
Junior Commissioned Officer wus wounded. At great risk
to his life, and undeterred by enemy shelling, he rushed to
evacute the Junior Commissioned Officer. While doing so,
another shell exploded near him as a result of which he died.

In this action, Lieutenant Colonel Sukhdev Khullar dis-
played courage, comradeship and devotion to duty.

2. Lieutenant Colonel ASHOK MANGALIK (IC-6161).
The Regiment of Artillery.

On the 5th/6th December, 1971, Lieutenant Colonel Ashok
Mangalik who was commanding a Field Regiment was given
the task of providing effective fire support during an attack
for the elimination of the Dera Baba Ngnlnak Enclave, With,
complete disregard to his safety, he positioned himself at .
place which was subjected to intense artillery, mortar and
small armg fire. Later, he moved around constantly to keep
in touch with the Brigade Commander for modification of fire
plans to suit the changing tactical situations,

Throughout the attack, Lieutenant Colonel Ashol Manga-
lik displayed courage, leadership and devotion to duty,

3. Licutenant Colonel ANIL. KUMAR SINHA (IC-5961).
The Regiment of Artillery.

During the operations against Pakistan in December, 1977,
Lieutenant Colonel Anil Kumar Sinha was commanding a
Mountain Regiment in the Bastern Sector. He cnsured
effective artillery support to the troops throuchout the opera-
tions. With utter disregard to hig safety, he moved from
one locaton to another to ensure coordinated artillery wup-

11—481 G1/73

port. His calm and cool posture was a source of inspiration
to his men.

Throughout, Lieutenant Colonel Anil Kumar Sinha dig-
played courage, leadership and devotion to duty.

47 Lieutonant Colonel ANIL BARAN GUHA (IC-7557).
The Reglment of Artillery, (Posthumous)

On the 3rd December, 1971, a Medium Regiment deployed
in the Chhamb Sector was heavily attacked by the enemy.
Licutenant Colonel Anil Baran Guha, who was commanding
n Field Regiment volunteered to lead a group of the Mediume
Regiment to the gun position to recover the guns and re-
organize the regiment, Unmindful of the heavy and accurate
cnemy shelling and air raids, he pressed forward ang reached
the Gun Area, In this process, he was hit by an enemy
rocket as a result of which he died.

In thiy action Lieutenant Colonel Anil Baran Guha dis-
played courage, leadership and devotion to duty.

5. Lieutenant Colonel PATWITTAR SINGH TAKHAR
(IC-5830), The Armoured Corps.

During the operations against Pakistan in December, 1971,
Lieutenant Colonel Pawittar Singh Takhar was commandin,
an Armoured Regiment in the Eastern Sector. On the 7
December, 1971, his regiment established a road block so
as to split the enemy forces. This action was executed with
great speed and took the enemy by surprise and forced him
to abandon the position. The enemy counter-attacked this
position on the night of the 7th/8th December 1971 with
g{rnour and infantry, Under the inspiring leadership of Lt.

‘ol, Takhar, the attack was repulsed and heavy casualties
were inflicted on the enemy, On the 10th December, 1971
Licutenant Colonel Pawittar Singh Takhar successfully ma-
noeuvred the regiment in a wide outflanking move, thus
entrapping a battalion group of the enemy occupying well
coordinated defences and captured its complete transport,
supporting artillery and tanks, besides large quantitles of
arms, ammunition and explosives.

_Throughout, Lieutenant Colonel Pawitiar Singh Takhar
displayed courage, leadership and devotion to duty.

6. Major PAHLAD TORO (IC-15613). Artillery.

Major Pahlad Toro was the affiliated battery commander
with an infantry battalion operating in the Shakargarh sector.
On the 15th December 1971, the battalion was given the
task of establishing a bridge-head across the Basantar River.
The objectives were captured but the enemy reacted violenily
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and on the 16th and 17th December 1971, put in a fierce
counter attack supfportcd by iatense artillery and tank fire. Due
to the very wide frontage covered by the battalion, the two
forward observation officcrs with the companies could not ade-
quately cover the same. Major Pahlad Toro, though normally
located with the battalion headquarters, moved to one of the
forward companies inspite of heavy enemy artillery and tank
fire and with complete disrcgard to his personal safety, pro-
vided effective artillery fire, which, along with the infantry mor-
tars foiled all cnemy attempts to re-capture the position.

In this actlon, Major Pahlnd Toro displayed courage, initia-
tive and devotion to duty.

7. Major VIRENDRA KUMAR BHATNAGAR
(IC-8251),
63rd Cavalry,

Major Virendra Kumar Bhatnogar was commanding »
Squadron of the 63rd Cavalry during the advance from Daud-
pur to Bhaduria in the Eastern Sector. On the 8th December
1971, while leading the advance, the squadron encountered stif?
resistance from an enemy infantry company supported by
tanks and artillery at Bajitpur and Bhaduria. ajor Bhat-
nagar handled his squadron with competence and skill and on
each occasion moved his troops boldly to encircle the enemy
and forced him to withdraw. In the encounters, the enemy
suffered heavy casualties.

Throughout, Major Virendra Kumar Bhatnagar displayed
courage, lendership and devotion to duty.

8. Major RAM LAL VERMA (IC-18712),
The Rajputana Rifles, ‘

When the defences occupied by a Battalion of the Rajputana
Rifles in the Telikhali area in the Eastern Sector were subjected
to repeated attacks by the enemy forces, Major Ram Lal
Verma, commanding a Company, showed exemplary courage
and leadership in moving about in the open from trench to

trench to inspire his men to hold their ground. He also direct-

ed artillery fire with skill and accuracy and repulsed the enemy
attacks.

In this action, Major Ram Lal Verma displayed courage and
Jeadership.

9, Major GURCHARAN SINGH PREET (IC-20646),
The Sikh Light Infantry.

Major Gurcharan Singh Preet, who was commanding a mixed
force, was assigned thc task of exerting pressure on the enemy
defences at ‘Purgapur’ in the Eastern Sector. Despite intense
enemy fire, he inspired his men to move forward and succeeded
in encircling the enemy. The enemy launched a determined
counterattack, but Major Preet guickly readijusted his position
and by his close presence succeeded in repulsing the attack.
The cnemy, rompletely unnerved, gove up the position and
withdrew in haste,

In this action, Major Gurcharan Singh Preet displayed
courage, leadership and devotion to duty.

10. Major KALLIANPUR KRISHANIT RAQ (IC-14662),
(Posthumous)

The Brigade of Guards.

Major Kallianour Krishanji Rao was a company commander
in a Battalion of The Brigade of Guards which was deploved
in the Eastern Sector. While attacking the enemy he secured
a foot-hold on tha objective and led his men In a bayonet
charge on the enemy. Fighting from bunker to bunker, with
utter disregard to his safety and unmindful of his own serious
wounds, he motivated and inspired his troops and the objective
was captured. Major Ruao liater sucenmbed to his Injuries.

Tn this action. Major Kalliannur Krishanji Rap dlsplayed
courage, leadership and devotion to duty.

11. Major RANTIT SINGH (IC-11504),
The Garhwal Rifles.

During the oparations against Pakistan in December, 1971,
Major Ranlit Singh was company commander in a Battalion
of Garhwal Rifles whizh wns deploved in the Eastern Sector.
He led his comnranv's attack to capture an enemy position,
Reallsing that anv move forward frontallv was dancerous.
Maijor Raniit Singh moved his company to the flank and charg-
ed the enemy position. With utter disrepard to his safety. he
led his compsny fighting from bunker to bunker, He personal-
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ly charged and destroyed the enemy machine gun which wasy
inflicting casualtics and bad halted the attack of his company
and was thus instrumentol in the capture of the objective.

Tn this action, Major Ranjit Singh displayed courage, leadcr-
ship and devotion to duty.

12. Major ASHOK RA) KOCHHAR (55-19750),
The Brigede of Guards.

On the night of Sth/6th Deccmber, 1971 Major Ashok Raj
Kochhar who was commanding a company of a Battalion of
the Brigade of Guards was assigned the tasi of attacking a well
defended enemy post.in the Western Scctor, During the attack,
intense and accurate epcmy medium machine gun fire slowed
down the momentum of the assault. Major Kochhar changed
the direction of the company's assault, corupletely surprising
the enemy who fled from the position in confusion leaving
behind large quantities of arms, ammunition and cquipment.

In this action, Major Ashok Raj Kochhar displayed courage.
Ieadership and devotion to duty. -

13. Major SHER SINGH GREWAL (1C-14009),
The Punjab Regiment.

On the night of the 10th December 1971, Major Sher Singh
Grewal was commanding a company of a Battalion of the
Punjab Regiment which was assigned the task of attacking an
enemy position in the Poonch Sector. Unmindful of the eifec-
tive enemy fire and inspite of his own injury sustained during
the action, he led his men with great determination and captur-
ed the objective.

Tn this action, Major Sher Singh Grewal displayed courage
dctermination, leadership and devotion to duty. .

14. Major NARAIN SINGH KOAK (IC-14488),
The Sikh Regiment.

On the 3rd December 1971, the enemy launched a ¢ompany
attack on a border post in the Amritsar Sector which was
manned by an infantry platoon. Due to the shelling, the
communicutions between the platoon and the company head-
quarters were disrupted. Major Narain Singh Koak promptly
led a patrol of 10 men from the company headquarters to
cstablil;h contact with the platoon position under intense artil-
lery and mortar shelling. Having done so, he brought back
the wounded and the equipment captured from the enemy.

In this action, Major Narain Singh Koak displayed courage,
detsrmination and devotion to duty.

15. Major JAGTAR SINGH VIRK (1C-19923),
The Regiment of Artillery.

On the night of the 4th December 1971, Major Jagtar Singh
Virk was the Forward Observation Officer witi:n an Infantry
company which captured Jhandi—Mall in the Western Sector.
As the company was settling down on the objective, the enemy
counter-attacked the position in strength, supported by heavy
and offcctive artillery fire. With complete disregard for his
gafety, Major Virk moved in the open and brought down accu-
rate fire from own artillery and was thus instrumental, in re-
pulsing the attack.

In this action Major Jagtar Singh Virk displayed courage,
determination and devotion to duty,

16. Major SHREE KUMAR NARAYAN (MR 1498),
The Army Medical Corps.

During the operations against Pakistan in December 1971 in
the Rujasthan Scctor, Major Shree Kumar Naravan displayed
exceptional devotion to duty and professional skill. Showing
boundless energy, great endurance and sclfless service, he
worked long hours resuscitating the wounded and undertaking
life and limb saving surgery of a large number of serious
casualties even under heavy cnemy shelling an alr attacks.

Throughout, Major Shree Kumar Narayan displayed courage,
professional skill and devotion to duty.

17. Major SURESH YESHWANT REGE (IC-7306),
The Regiment of Artillery.

On the 6th Decemb r, 1971, while flying ahead of own
advancing ground columns In the Shakarearh Sector, Maior
Suresh Yeshwant Rege spotted the advancing enemy tanks and
engaged them by directing own artillery fire as a result of
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which two enemy tanks were hit. Though his own aircraft was
damaged, he continued to direct our artillery fire till the enemy
withdrew, Later, on the 16th December 1971, while on an
airborne mission, he was intercepted by enemy aircraft. Even
though his aircraft was d&magec{ he succeeded in evading the
enemy aircraft and stayed on till the mission was completed.

In this action, Major Suresh Yeshwant Rege displayed
couruge, professional skill and devotion to duty.

18. Major SUSHIL KUMAR SEKHRI (IC-13019),
The Regiment of Arlillery.

During the operations against Pakistan in December, 1971,
Major Sushil Kumar Sekhri was incharge of the Fire Direction
Centre of an Independent Artillery Brigade. During the first
four days, he continuously manned the centre for sixty hours
and controlled the fire of the guns in a most effective mauaner.
It was due to his efforts that the capture and subsequent foiling
of the counterattacks on the Dera Baba Nanak position was
made possible.

Throughout, Major Sushil Kumar Sekhri displayed courage,
determination and devotion to duty.

19. Major CODANDA KARIAPPA KARUMBAYA
(IC-11019),
The Maratha Light Infantry.

On the #4th December 1971, Major Codanda Kariappi
Karumbaya Second-in-Command of = Battalion of the
Maratha Light Infantry was with a company which attacked
an enemy position ip the Eastern Sector. As the attack pro-
gressed, tho enemy brought down heavy and intense machine
gun fire. Major Karumboya, with complete disregard {o his
safety, rushed ahepd encouraging and exhorting his men to
capture the objective and in the process inflicted heavy casual-
tics on the cnemy.

In this action, Mujor Codunda Kariappa Kammbaya dis-
played courage, leadership and devotion to duty.

20. Major JANAK RAJ RAJPUT (IC-19272),
The Rajputana Rifles,

On the 10/ December 1971, Major Janak Raj Rajput was
communding a company of 1 Battalion of the Rajputana Rifles
which was assigned the task of a capturing an enemy position
in thz Rajosthan Sector. The compuny attack was held up due
10 heavy encmy machine gun and mortar fire. Undeterred,
Major Janak Raj Rajput rallying his men charged the objective
and destroyed the enemy machine gun. His action was a
source of inspiration to his command and enabled them to cap-
ture the objective.

In this action, Major Janak Ruj Rajput displayed courage,
lendership and devotion to duty.

21. Major NARESH SHARMA (IC-14439),
The Kumaon Regiment.

On the 8th Dececmber, 1971, Major Naresh Sharma was
commanding a compuny of a Battalion of the Kumaon Regi-
ment during the attack on the enemy defences in an area in the
Eastern Sector, Despite strong encmy resistance and seriously
wounded, he exhorted and encouraged his men to press forward
and capturc the objective,

In this action, Major Naresh Sharma displayed couruage,
leadership and devotion to duty.

22, Mujor SUBHASH CHANDER SHARMA (IC-22672),
The Rajputana Rifles.

When the encmy attacked one of our Border Qut Posts in the
Fastorn Sector and the Officer Commanding was wounded,
Major Subhash Chander Sharma rose to the occasion and
Inspired his men to fight back and repulse the enemy attack.

In this action, Major Subhash Chander Sharma displayed
courage, leadership and devotion to duty.

23. Major OM PRAKASH KOHI.1 (§5-19386),
The Brigade of the Guards,

During the operations against Pakistan in December, 1971,
Major Om Prakash Kohli who was commanding a company of
& Battalion of the Brigade of the Guards, was ordered to cap-
ture an enemy post in the Eastern Sector. Attacking on a
narrow frontage, over a railway line, the company was held
up by heavy and effective machine gun and recoilless gan firc.

Major Kohli, with complete disregard to his safety, enthused
and encouraged his men, to press home the attack and cap-
tured the objective inflicting heavy casualties on the enemy.

In this action, Major Om Prakesh Kohli displayed courage.
determination and leadership.

24, Major KAILASH NATH (1C-8460),
The Regiment of Artillery.

When the enemy launched determined attacks on a defensive
position held by a Battalion of the Punjab Regiment, Major
KKailash Nath who was the Battery Commander affiliated with
this battalion manned the Observation Post and directing
nccurate and effective fire, repulsed the encmy attack. Despite
heavy shelling and small arms fire, he moved from one de-
fended locality to another, directing the fire and Inflicting
heavy casuslties on the ¢nemy.

In this action, Major Kailash Nath displayed courage, lea-
dership and devotion to duty.

25, Major SANTOSH CHAUHAN (IC-20402),
The Kumaon Regiment.

On the 17th December, 1971, Major Santosh Chauhan was
commanding a company of a Batlalion of the Kumaon Regi-
ment which had captured certain enemy positions in the
Shakargarh Sector. The cnemy counter-attacked this position
in strength supported by intense and accurate artillery fire.
Major Santosh Chauhan, undeterred by the heavy volume of
fire, moved from trench to trench encouraging his men (o
remain steadfast and beat back the attack.

In this action, Major Santosh Chauhan displayed courage,
leadership and devotion to duty.

26. Major SURENDRA KUMAR BHARDWAIJT
(1C-7364),
The Army Ardnance Corps.

When one of the wagons of a military special train carrying
2 Medium Regiment (o the Amritsar Area caught fire, the
tractor loaded in the wagon with gun ammunition was com-
pletely burnt and the ammunition lay scattered ull over the
track in o highly semsitive state. Removal of the live ammuni-
tion from the track and its vicinity was I{mperative for the
resumption of traflic. At great personal risk, Major Surendra
Kumar Bhardwaj removed all the live rounds, fuzes and other
components.

Tn this action, Major Surendrn Kumar Bhardwaj showed
courage, determination and devotion to duty.

27. Major TIRATH SINGH (IC-13931),
The Sikh Light Infantry.

On the night of the 11th December 1971, Major Tirath Singh
was commanding & company of a Battalion of the Sikh Light
Infantry which captured Dussi Bund Junction in the Western
Sector. The enemy launched two counter attacks but thesc
were beaten back under the inspiring leadership of Major
Tirath Singh. The third counter attack launched by (he enem
in strength was also repulsed but in the process Major Tirat
Singh was mortally wounded and died on the spot.

Throughout, Major Tirath Singh displayed courage, Jeader-
ship and devotion to duty.

28. Major SUSHIL KUMAR SIKKA (IC-8232),
The Corps of Engineers.

On the 9th December 1971, Major Sushil Kumar Sikka was
assigned the tusk of estublishing the depth and composition of
the enemy defensive minefleld in Lohara-Mehlwan-Laigar
Kalan area in the Western Sector. To achieve this task, he led
two reconnaissance patrols on the nights of Sth and 10th
December 1971, Undeterred by enemy shelling and small
arms fire, he penetrated 600 yards into the minefield and
brought back valuable information,

In this action, Major Sushil Kumar Sikka displayed courage,
determination and devotion to duty.

29. Captain RABINDER SINGH DEOL (IC-16714),
17th Horse.
On the night of the 15th December, 1971, Capt. Rabinder

Singh Deol was leading the 17th Horse's Column which was
crossing the Basantar River from the bridgehead established by

(Posthumous)
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the infantry. Undeterred by heavy enemy shelling, he forced
his way through tbe mineficld over-running the enemy strong
E{)ﬂint at Sarn] Chak. Despite the pitch dark night, he brought

squadron to the bridgehead. In the tank battle that follow-
ed on the morning of the 16th December 1971, Captain Deol
repulsed repeated counter-attacks, When his own tank was hit
and started burning, he with complete disregard to his safety,
and In the face of enemy fire, pulled out his driver from the
burning tank and brought him to safcty-

In this action, Captain Rabinder Singh Deol displayed
courage leadership and devotion to duty.

30. Captain KATLASH CHANDRA SHARMA
(1C-22304),
Artillery.

Captain Kailush Chandra Sharma was the Ground Liaison
Officer at the Air Force Station at Jaisalmer., In addition 1o
his own duties, he carried out the dutles of Air Force Intelli-
pence Officer and Air Photo Interpreter most efficiently, Fe
took great puins to brief the debrief the pilots. He established
a good rapport with the pilots and helped them to reduce their
reaction time in visunlisation of the ground situations at all
times,

Throughout, Captain Kailush Chandra Sharma displayed
professional skill and devotion to duty.

31, Captain BABU KHAN (85 20071)
The Grenadiers.

Captain Babu Khan was detailed to reconnoitre the cnemy
defensive positions at Relnor in the Rajasthan Sector. He
contacted the enemy forward platoon just short of Relnor,
which withdrew after a brief encounter. On advancing fur-
ther, the enemy brought down heavy mortar and machine
gun fire, forcing his platoon to take position on a sund dune.
Shortly thereafter, the enemy attacked this platoon supported
by medium actillery. He inspired his troops and rc]i;ulscd
the attack inflicting heavy casualties. He then established a
firm base and passed back information which was of im-
mence value in the subsequent attack and capture of Relnor.

In this action, Captain Babu Khan displayed courage leader-
ship and devotion to duty.

32. Captain PRAVEEN KISHORE JOHRI (1C-23382)

Posthumons
The Sth Gorkha Rifies,

Captain Praveen Kishore Johri was commanding a2 com-
pany of a Batalion of the 5th Gorkha Rifles during the
attack on the enemy defences at ‘Atgram’ in the Eastern
Sector, The assault was held up due to intense artillery and
small arms fire. Though hit in the stomach by a machine
gun burst, he with complete disregard for his own safety
and unmindful of his wounds, led the attack and encouraged
his men to follow him, He personally charged and destroy-
ed one enemy bunker, killing its three occupanis, After
capturing the objective, he succumbed to his ipjuries,

In this action Captaln Praveen Kishore Johri displayed cour-
age, determiantion and leadership.

33, Captain SAPRU MATHEWS (IC-18664)
Artillery

On the 16th December 1971, Captain Supru Mathews, along
with another officer was returning from an air borne mis-
sion in the Western Sector, when his aircraft was fired upon
by enemy machine guns, seriously wounding the other officer
who was piloting the aircraft and puncturing the petrol tank.
Captain  Mathews, showing great presence of mind, took
over the controls and skillfully force-landed the aircraft in
nearby river bed. Desplte heavy shelling and small arms
fire, he Temoved the injured officer to a safe place, about

a hundred yards distance and then rushed fo rhelp for his
comrade.

Tn this actiopy. Coptaln Sapru Mathews displayed courage,
professional skill and devotion to duty.

34, Captain ANNAVARAPU LAXMINARASHIMHA
SHARMA (MR 2612)

The Army Medical Corps.

When the enemy launched an attack on one of our Border
posts in the Fastern Scetor inflicting heavy casualties Captajn

Annavarapu Laxmiparashimha Sharma worked untiringly at-

tending to the casualties under adverse conditions, On learn- -
ing that there were two serious casualties in the forward

companies who could not be evacuated due to intense shel-

ling by the cnemy he, showing utter disregard for his own

saiety, moved forward with his medical haversack and ren-

dered the much needed medical ald to the casualties.

_Throughout, Captain Annavarapu Laxminarashimha Sharma
displayed courage and devotion to duty.

35. Captain MADAN MOHAN SHAMRAO GADAG-
KAR (IC-19131)
Artillery

Cuptain Madan Mohan Shamrao Gadagkar was the forward
observation officer with a company of a Battalion of the
Grenadiers during their attack on “Chakra” in the Western
Sector, He brought accurate and effective artillery fire on
the objective during the forming up and assault across the
minefield cnnbling the assaulting troops to reach the ob-
jective with minimum casualties, During the bitter fighting
on the objective lasting over three hours, he was always with
the company commander and engaged n number of targets
thereby ensuring tho success of the attack, When the
enemy Were preparing for a counter attack, he, with com-
plote disregard for his personal sefety, moved in the open
under heavy enemy artillery and mortar fire, and brought
down accurate artillery fire and inflicted heavy casualties on
the enemy and foreed him to disperse.

Tn this uction, Captain Madan Mohan Shamrao Gadagkar
displayed courage, determination and devotion to duty.

36. Captain GIRIESH PRATAP SINGH (IC-21768)
The corps of Signals

_On the 16th December, 1971, Captain Gitjesh Pratap
Singh was nssigned the task of laying a telephone line over
a distance of 25 kilometre upto Bari in the Western Sector.
The line was laid along an operational track and was sub-
jecied to frequent air raids and continuous shelling: The
line was thercfore frequently cut at many pluces. Undetérred
by the bombing and shelling, he encouraged and inspired
13 men who kept on working round the clock tor thirty-six

hours cnsuring that the lines of communication were through
all the time.

In this action, Captain Girjesh Pratap Singh displayed
courage, determination, leadership and devotion 1o duty.

37. Captnin VISHNU LAXMAN WADODKAR (IC-
22128y Artllery

On the 8th December 1971, Captain Vishnu Laxman
Wadodkar was the Forward observation officer with a company
of a Battalion of the Jammu and Kashmir Rifles which attac-
ked an area in the Western Sector. The attack was virtually
halted due to intense and accurate enemy fire. Captain
Wadodkar moved from position and in complete disregard of
his own safety neutralised enemy positions effectively. Later,

he was instrumental in breaking up a counter attack by the
enemy.,

In this action, Captain Vishnu Laxman Wadodkar displayed
courage and devotion to duty.

38, Captain YADAV MUKHERIEE (IC-21068)
The Army Ordnance Corps

On the 5th December 1971. there was a fire due to enemy
hombing at the Ammunition Point Akhnoor. The fire thre-
atencd other ureas where large stocks of ammunition were held
Cptain Yaday Mukherjee undaunted by the risk to his own
life, moved around the area fighting the fire for seven hours
before it could be brought under control. By hia tireles
cflorts, Captain Mukherjee prevented a major disaster.

In this action Captain Yadav Mukherice displayed courage
leadership and devotion to duty.
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19. Captaun RAMESH CHANDRA DABRAL (55-22223)
Arillery

On the 11th Deccmber 1971, Captain Ramesh Chandra
Dabral was assigned the task of providing air defence 10 owt
tanks which had bogged down in Kar Nadi in the Shakargarh
Sector. Moving his troops at night and over difficult 1crrain,
he deployed his guns in the area effectively and engaged the
enemy atrcraft when they attacked our tanks in the morning
of the 12th December 1971. The accuracy of his lire was
such that the enemy aircraft flew away from the area, leaving
the tanks undamaged.

In this action, Capilain Ramesh Chandra Dabral displayed
courage, leadership and devotion to duty.

40. Captain MALKIAT SINGH DULLAT (IC-15949)
Arullery . . .

On the 4th December 197), Caplain Malkiat Singh Dullat
was fusigned the task of engaging enemy tunks uKkely 1o
intertere with our attack on ‘Darsana’ in the Eastern Sector.
While iflying low duc to bad visibiity, his ajrcratt was hit
by Heavy Machine Gun fire. Undetérred and unmindful of the
damage to his aircraft, he located the enemy tanks and
conguged them effectively and thus contributed to a gréat exlent
in the completion of the mission,

In this HCf.IiOIl‘ Captain Malkiat Singh  Dullat  displayed
courage, professional skill and devotion to duty.

41. Captain TEK. CHAND BHARDWAJ (55-20880¢)
The Parachute Regiment.

On the night of the 11th December 1971, after an air-
borne assault by a Battalion of the Parachute Regiment on
Poongli Bridge at Tangail in the Eastern Sector, Captain
Tek Chand Bhardwaj who was leading o special mission was
ussigned the tusk of securing an area 10 kilomelres 10 tne
North and to give advance information of epemy counter
attacks. The area to be secured was beld by an encmy pla-
toon supported by Medium Machine Guna, His own force
was barely a section of infantry and engincers supported by
2 detachment each of Medium Machine Gun and Recoilless
Gun.  Captain ‘Tek Chand Bhardwaj deployed his force skil-
fully as a result of which the enemy abandoned the position
which was occupied by Captein Tek Chand Bhardwaj.  The
coemy, duly reinforced attacked this position with his com-
panies. Realising that holding out in the face of the enemy
superiority was difficult, he withdrew his small force and laid
an embush. The enemy following up fell into the trap and
suffcrec_l heavy casualties, Thercafter, the force withdrew
and rejoined the Battulion, On the night of the 15th/16th
December 1971, during the advance to Dacca, Caplain Bhar-
dwaj was ordered to lead a combat team and establish con-
tact with the enemy, While crossing a bridge the party came
under infense and accurate small arms fire, He engaged the

enemy from a different direction and inflicted heavy casual-
ties on him. ‘

In these actions, Caplain Tek Chand Bhardwaj displayed,
courage, determination and leadership.

42. Captain KUPPUSWAMY CHANDRASEKHAR
(1C-23427)

The Madras Regiment

On the 5th December 1971, Captain Kuppuswamy Chandra-
sckhar was ordered to capture and hold Kalsian' Khard in
the Western Sector. Despite stif ememy opposition, he cap-
tured the objective. The enemy launched severanl counter-
uttacks but under the jnspiring leadership of Caplain Kuppu-
swamy Chandrasekhar, thesc were repulsed.

In this action, Captain Kuppuswamy Chandrasckhar dis-
played courage, leadership and devotion 1o duty.

43. Captain LALGUDI NARAYANASWAMY ¢
RATAN (88-19509) SURDRA

Artillery

On the night of the 11th December, 1971 Caplain T.algudi
Nayayanat}wamy Sundra Rajan was the Forward Observation
Officer with a company of a Battalion of the Sikh Light
Infantry durlr}g their attack on Fatehpur Post on the Western
Scctor, Having lost the objcctive, the cnemy  counnter-

attacked ropeatedly in overwhelming strempt :
heavy artillery fire, F it o ed b

Captain Rajan, unmindful of his own

safety, moved from one posilion to anolher obstrving and
direcung firc on the assaulting encmy. It was largely uu.
10 his erforts that the atlacks were rcpulsed.

In this action, Captain Lalgudi Narayanaswamy Sundra
Rujan displayed courage, determination and devotion to duty.

44, Captain SHRIKANT NAGESH DHARMADHIKARI
(LA-41367). )

Air Defence Regiment (TA).

During the operations against Pakistan in December, 1971,
Capuan shriksnt Nagesh Dharmadnikari was the troop com-
mander 1n 80 Alr Deience Keguuent providing aur qefence
10 Okha Port in the Rajasthan Sector. Omn the 5th and 9th
December 1971, this port was subjecied 10 atiacks by enemy
aircrafl.., Captain Dharmadhijkan controlled and directed
the fre of his troops with competence and skill and shot
down two ememy aircraft.

In this action, Captain Shrikunt Nagesh Dharmadhikari
Jisplayed courage, proiessional skill and leadership.

45. Captain PRAMOD KUMAR CHOPRA (I1C-15898)
Artillery,

On lhe 13th December 1971, Captain Pramod Kumar
Chopira was the Forward Observation oflicer with a company
of a batialion of the Sikh Regiment during the attack om
Nayachor in the Western Sector, The attack was held up
due to effective and intense encmy fire. Unmindful of s
own safety, Captun Pramod Kumar Chopra moved for-
ward and occupying a vantage pomnt which was under heavy
shelling, directed own artillery fire accurately to neulcalise
the cnemy weapons thercby enabling the company’s attack to
go through.

In this action, Cuptain Pramod Kumar Chopra displayed
courage, leadership and devotion to duty.

46, Captain SHEKHAR DUTT (S85-19877)
Atrtillery

QOn the 15th December 1971, Captain Shekbar Duil was
the Forward Obscrvation Officer with an armoured squad-
ron during the attack at Nayachor in the Western Seclor.
As the attack progressed, his own tank was hit and im-
mobilised. Captamn Duatt, undeterred by the heavy shelling
got out of the tank and moved to a vantage point from
where he directed accurate and effective artillery fire.

In this action, Captain Shekbar Dutt displayed courage,
feadership and devotion to duty.

47. Captain BHAJAN SINGH KATWAL (IC-22658)
Artillery. (Posthumous)

On the 17th De¢cember 1971, Cuptuin Bhajan  Singh
Katwal was the Observation Post Officer with -a Battalion
of (hc Madras Regiment occupying a defensive position at
Hingoro Tar in the Western Scctor. At dawn, the enemy
attacked this position in strength supported by artillery but
the attack was repulsed. The enemy assaulted again in
larger strength, overwhelming the forward defendod locali-
ties. Unable to direct our artillery fire on the encmy due
1o proximity of own troops, Captain Bhajan Singh Katwal
with a handful of men, led an assault on the attacking
enemy. In the process, he was hit on the forehead as a
result of which he died. -

In this action, Captain Bhajan Singh Katwal displayed
courage and leadership.

48, Captain BIR NATH (IC-23317)
The Sikh Light Infantry

On the 11th Deccember 1971, four enemy sabre aircraft
attacked Parche Ji Veri Railway Station in the Rajasthan
Scctor hilling the ammunition and other stores that had
been unloaded during the night. Some ammunition caught
firc and staried exploding. Captain Bir Nath, who was
incharge of the unloading party, with complete disregard
for his own safcly, rushed to isolate the undamaged am-
munition boxes and stores to a safe place. While doing
this, he was seriously wounded by a medium artillery shell
which exploded.

In this action Caplain Bir Nath, displayed courage and
devotion to duty.
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49, Captain EDWARD RATHNAKUMAR MUTHU-
MANI DEVID (MR-8498)
Army Medical Corps.

On the 8th December 1971, during the advance of a
company of a Battalion of the Sikh Light Infantry on
Purbat Ali feature, our troops suffered heavy casuaities
to intense and accurate enemy fire. Evacuation of casualties
was extremely difficult due to effective enmemy fire. Cap-
tain David who was the Medical Officer with this Battalion,
in complete disregard to his own safety, took a jeep to a
point four hundred yards short of the forward most troops
got down and rushed forward despite the enemy fire and
constant shelling, to render first aid, He then brought the
casualties to the jeep for evacuation. 4

In this acton, Captain Edward Rathnakumar Muthumani
David displayed courage, initiative and devotion to duty.

50. Captain RANSHER SINGH RANAWAT (IC-19420)
The Brigade of Guards.

Captain Ransher Singh Ranawat was serving with a Bat-
talion of the Brigade of Guards during an attack on a
well fortified enemy position in the Eastern Sector. During
the assault onme of the company commanders was hit by
w light machine gun burst, Noticing the bunkers from
where the enemy fire was effectively interfering with the
attack, Captain Ranawat, with complete disregard to his
personal safety, rushed forward and neutralized the three
bunkers inspite of his having recelevd a bullet injury.

In this action, Captain Runsher Singh Ranawat displayed
courage, Jeadership and devotiom to duty. /

51, Captain BALBIR SINGH (58-21116)
The Punjab Regiment.

Captain Balbir Singh was commanding a company of a
Battalion of the Punjab Regiment which was occupying a
defensive position in the Kastern Sector, When this position
was altacked by enemy infantry supported by tanks he, with
complete disregard for his personal safety, moved from
trench to trench under intense artillery, tank and small
arms fire motivating his men and directing their fire, Under
his uable Jeadership, the company repulsed the attack and
inflicted heavy casualties on the enemy.

In this action, Captain Balbir Singh displayed courage,
leadership and devotion to duty.

52. Captain  PURSHOTAM LAL BAWA (IC-20903)
The Parachute Regiment

On the 7th December 1971, Captuin Purshotam Lal
Bawa was incharge of a party which was ordered to raid
Cachra and Virveh in the Rajasthan Sector, As his party
was moving behind the enemy lines, an enemy medium
machine gun opened fire inflicting heavy casualties. Captain
Bawa immediately charged the machine gun post which
so unnerved the enemy that he fled away. Again, on the
16th Dccember 1971, when he realised that one of tho
columng was out of communication, he took his control
set and moved deep into the enemy territory snd stayed
there for twenty-four hours to re-established contact.

Throughout Captain Purshotam Lal Bawa displayed
courage, leadership and devotion to duty,

53, Captain SHRI PRAKASH MADHAV NAIK
(MS-8393)
Army Medical Corps.

Captain Shri Prakash Madhav Naik was a medical officec
of a Battalion of the 5th Gorkha Rifles during the attack
on Sehjra in the Western Sector. He rendered immediate
medical aid and arranged speedy evacuation of casunltics.
He ptrformed his duties unflinchingly under heavy shelling
and automatic fire. His prompt atiention to the injured
was a source of imspiration to the men of the battalion,

Throughout, Captain Shri Prakash Madhav Naik displayed
courage and devotion to duty,

54, Captain HARBANS SINGH SANDHU (88-22335)
Artillery. )

Cuptain Harbans Singh Sandhu was in command of guns
deployed for the defence of an important Radar Station
in the Western Sector. This Radar Station was subjected
to seventeen intense air attacks by the enemy both during
day and night. During the attacks, Captain Sandhu moved
from one gun position to another to inspire his men and
ensure cffective anti-nircraft fire, It was mainly due to
his inspiring leadership and cfforts that his men were able
to repulse repeated attacks on this vital radar station and
kept it fully operational.

Throughout, Captain Harbans Singh Sandhn  displayed
cournge, leadership and devotion to duty.

55. Captain RAHUL KAR, (IC-19120)
Engineers,

Captain Rahul Kar wus incharge of an engineer demoli-
tion party which was assigned the task of destroying Rail-
way Bridge in the Eastern Sector. On the 11th December,
1971, he led his party deep into cnemy locality to blow
up this bridge. When he was nearing the bridge, his party
came under heavy enemy fire. Undaunted, he deployed his
party to engaged the enemy and taking three other
sappers went to the bridge and completed his task.

In this action, Captain Rabul Kar displayed courage,
leadership and devotion to duty.

56, Captain ANUP KUMAR (IC-20752)
The Brigade of the Guards

A Battalion of the Brigade of the Guards was given the
task of clearing an enemy occupied post in the Eastern
Sector. This was a well fortified post held in strength by
the enemy, Captain Anup Kumar, commanding a com-
pany, led his troops. The company was subjected to in-
tense small arms and artillery flre. Undaunted, he led his
company in an instant assault and though seriously wound-
ed. succeeded in silencing ome of the ememy light machine
guns and thereafter continued to direct and encourage h s
men to caplure the objective. The enemv was overwhelmed
by the speed and momecntum of the attack and fled from
the position after suffering heavy casualties,

In thig action. Captain Anup Kumar displayed courage,
leadership and devotion to duty.

57. Captain PUSHPINDER SINGH MANN, (55-19825)
The Brigade of the Guards.

Captain Pushpinder Singh Mann was a Platoon Com-
mander In 8 Company of a Battalion of the Brigade of
the Guards during an atinck on an enemy strong hold in
the Eastern Sector. He led his platoon and attacked the
cnemy depth localitles from the rear. This unbalanced the
enemy who started withdrawing from the position. Captain
Mann, pursued the fleeing enemy and killed the occupants
of any cnemy jeep who were attempting to escape. In the
process, he was wounded by a sniper but undeterred he
charged the sniper position and killed the enemy by a burst
from his sten.

In this action. Captain Pushpinded Singh Mangs displayed
courags, leadership and devotion to duty.

%8. Captain BRATINDRA BANERIEE, (1C-22371)
Engineers,

On the 4ih December 1971, Captaln Bratindra Banerjee
was ordered to carry out a Teconnalssance for the coms-
truction of a road in the Eastern Sector. The construction
of the road was vital to the advance of our forces operating
in this sector. Despite the fact that the ememy was still
operating in these areas Captain Banerjee led his party
with course, His parly was often shot at by enemy
snipers and on one occasslon straffed bv the enemy aircraft,
but undeterred, he carrled on with his task and brought
back valuable information.

In (his action, Captain Bratindra Banerjee  displayed
courage, leadership and devotion to duty, -
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.‘Q, Captain HITESH KUMAR MEHTA (1C-23102)
QGorkha Rifles

During the operations against Pakistan in December, 1971,
Captain Hitesh Kumar Mchta was the ‘Aid-de Camp’ to a
General Officer Commanding. In addition to his own duties
he acted as a staff officer and manned the Rover Radio Set.
On the 16th December 1971, he volunteered to proceed to
Dacea to deliver a message to the Chief of the Pakistan
Forces. While at Dacca, he volunteered to proceed along with
a Pakistani Officer to deliver a message to the Indian and
Pakistani Forces to stop firing as the surrender had been
accepted. During this mission, he was hit by a burst from
a Pakistani tank machine gun as a result of which he died.

In this action, Captain Hitesh Kumar Mehta displayed
courage and devotion to duty.

60. Captain RAJENDRA RAO TAMBE (MS-8430)
Army Medical Corps

During the operations against Pakistan in December, 1971,
Captain Rajendra Rao Tambe was the Regimental Medical
Officer with a Battalion of the Maratha Light Infantry during
their attack on the enemy fortifications in an area in the
Eastern Sector. The assaulting companies came under intense
artillery and Medium Machineg Gun fire and suffered heavy
casualtics. The Regimental Ald Post was also subjected to
heavy shelling. Undcterred, Captair Rajendra Rao Tambe
worked tirelessly to render medical aid to the wounded. He
moved forward to attend to casualties lying in the bullet swept
battle field and saved many lives.

In this action, Captain Rajendra Rao Tambe displayed
courage and devotion to duty.

61. Lieutenant RAYADURG RAMA MURTHY,
{88-21456)
Engineers

Lieutepant Rayadurg Rama Murthy was commanding a
platoon of an Engineer Regiment which was holding a defend-
ed locality in the Eastern Sector. The enemy attacked this
position at night in overwhelming strength, supported by
artillery. Lieutenant Rama Murthy’s platoon had to take the
brunt of the attack. IHe encouraged his men by personal
example to stand firm and steadfast. The attack was repulsed
inflicting heavy casualites on the enemy.

In this action, Lieutenant Rayadurg Rama Murthy displayed
courage, leadership and devotion to duty,

62. Lieutenant NARAYAN PILLAT CHANDRASEKHA-
RAN PILLAT (IC-25031)
Engineers.

On the 7th December 1971, Lieutenant WNarayan Piilai
Chandrasckharan Pillal was ordered to breach a vebicle lane
through sn enemy minefield in the Shakargarh Sector. Work-
ing in broad day light in the face of the enemy and under
heavy und accurate artillery shelling, he led his men to com-
plete’ the task of breaching 750 yards deep enemy minefield.

In this actlon, Lieutenant Narayan Pillai Chandrasekharan
Pillai displaved courage, leadership and devotion to duty.

63. Licutenant DHARAM BIR SINGH MIAN (§§-22121)
The 5th Gorkha Rifles

On the 5th December 1971, Lieutenant Dharam Bir Singh
Mian was commanding a platoon of a Batalon of the 5th
Gorkha Rifles. Hec was given the task of capturing a well
defended enemy position. Though subjected to effective
enemy fire, Licutenant Mian, by his personal e¢xample, ex-
horted his men and captured the position, inflicting heavy
casualties on the cnemy.

In this action, Lieutenant Dharam Bir Singh Mian displayed
cournge, leadership and devotion to duty.

64. Tieutenant LALMANI SINGH (85-22408)
The #th Gorkha Rifles
[ieutenant Lalmani Singh was commanding a platoon of a
comoany of a Battalion of the 8th Gorkha_Riﬂcs which was
ordered to clear the enemy from a position in ghc D-ra Baba
Nanak Aren. As the assault neared the objective, the enemy

brought down heavy ahd effective fire. It, Lalmani Singh
went shead and silenced the enemy bunker. Then encouraging
and rallying his men, he lod them on to the objecitve and
captured it

In this action, Licutenant Lalmani Singh displayed coornge,
leadership and devotion to duty.

65. Lieutenunt JOE D'SOUZA (558-22116)
Engineers

On the 14th Deccmber 1971, Lieutenant Joe D’Souza was
ordered to breach an encmy minefleld in an. area in the
Western Sector. Probing the minefleld, he locsted a gap in
the minefield, which had been blocked with scattered mines.
Inspite of comstant artlllery and mortar shelling, Lieutenant
D’Souza neutralized 53 mines, and cleared a gap during the
same night, :

In this action, Lieutenant Joe D'Souza displayed courage,
leadership and devotion to duty.

66. Lieutenant RAKESH KUMAR SO0D (MS$S-8477)
Army Medical Corps

Lieutenant Rakesh Kumar Sood was the Regimental Medi-
cal Officer with a Battalion of the Dogra Regiment during the
attack on the heavily fortified net-work of defences in the
Dera Baba Nanak Sector. After capturing the objective, the
battalion came under heavy artillery fire of the enemy. Un-
mindful of his safety, Lieutenant Sood moved from bunker
to bunker rendering first aid to the wounded. His timely
medical attention saved many lives.

In this action, Lieutenant Rakesh Kumar Sood displayed
courage and devotion to duty,

67. Lleutenant SURESH RAJAN (IC-23002)
Corps of Signals.

On the 15th December 1971 the fire order Jine from Head-
quarters 54 Artillery Brigade to 70 Medium Regiment passing
through the minefield lane at Thatakwal, was cut due to heavy
enemy shelling. Lileutenant Suresh Rajan went out with his
line party to Tharakwal and under intense shelling personally
repaired the line and thus restored the communications.
Throughout the operatlons, he repeatedly went out both dur-
ing the day and at night and ensured that the communications
of the Brigade were always in tact even though extending over
15 to 20 KMs. The success of the Artillery Brigade was
largely due to the excellent communications that were avail-
uble whenever needed,

Throughout, Licutenant Suresh Rajan dlsplayed courage,
professional skill and devotion to duty,

68. Lieutenant KASULA PRABHAKAR REDDY
(IC-23051)
Fnginecrs,

On the Tth December, 1971, Lieutenant Kasula Prubhakar
Reddy was comamnding a platoon of an Independent assault
Field Company which was assigned the task of breaching an
enemy mine-field in the Western Sector. As the Engineer
Party set to work, the enemy brought dawn effective and
accurate artillery fire on them. Undeterred, Lisutenant Reddy,
with his party, breached the mine-fleld over a distance of 600
vards in a very short time,

In this action. Lieutenant Kasula Prabhakar Reddy displayed
courage, leadership and devotion to duty.

69. T tautenant DARANIKOTTA UDAY SHANKER
(88-21772)
The Madras Regiment

On the 12th December 1971, Lieutenant Daranikotta Uday
Shanker was commanding a platoon of a Battalion of the
Madras Regiment during an attack on an enemy post in the
Westertt Sector.  As the company waa reaching the obfective,
it come under heavy artillery and amall arms fire and the
leading platoon under the command of TLieutenant Uday
Shanker, suffered heavy casualties. Undeterred. and with
utter disregard to his safety, he charged on to the nearest
cnemy bunkers wifh hin platoon and captured his objective
pfter a fierce figcht. The enemy was completely unnerved
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and fled from the positlon leaving behind two light machine
guns, two rifles and large yuantities of ammunition.

In this action, Lieutenant Daranikotta Uday Shapker dis-
played courage, leadership and devotion to duty.

70. Licutenant RAMESH PRASAD SINGH (IC-24980)
Fngineers

On the night of the 15th December 1971, Lieutenant
Ramesh Prasad Singh was responsible for breaching the enemy
mine-ficld on the Western Bank of the Basantar River. Due
to darknmess and intcnse enemy shelling it was not possible
for the trawls making the lane to maintain direction. At this
stage, Licutenant Ramesh Prasad Singh, with completc dis-
regard to hiy safety, walked in front of the trawls showing
them the direction with a torch and thus ensured sarly breach-
ing nf the mine-field.

In this task, Lieutenant Ramesh Prasad Singh displayed
courage and devotion to duty.

71. Second Lieutenant NARENDRA KUMAR VYAS
(1C-23923%
Gorkha Rifles,

On the 14th December, 1971, Sccond Lieutenant Narendra
Kumar Vyas was the mortar fire controller with a company
of a Battalion of the Gorkha Rifles which, having captured
Chatrana in thc Western Sector, was ordered to link up with
another company of the same Battalion in the same village
area. He took out a patrol to contact the other company.
Enroute In an encounter this patrol killed two enemy soldiers
and captured two including a Pakistani company commander.
As 2/Lt. Vyas was returning to his location, he found the
enemy polsed for a counter attack on his company position.
Tmmediately, he directed the fire of his mortars with devastat-
ing effect to break up the enemy assault line,

In this action, Second Lieutenant Narendra Kumar Vyas
displayed courage, leadership and devotion to duty.

72. Second Lieutenant DHARAM VIR REDHU
(88-23027)
The Rajputana Rifles

Second Licutenant Dharam Vir Redhu, who was leading
the commando platoon of a Battalion of the Rajputana Rifles,
was assigned the task of establishing a road block behind the
epemy lines, cutting of reinforcements and his routes of with-
drawal in the Western Sector- He organised and executed his
task with courage and inflicted heavy casualties on the enemy
who attempted to escape.

In this action Second Licutenant Dharam Vir Redhu dis-
played courage, leadership and devotion to duty,

73, Second Lientenant KRISHAN KUMAR SHARMA
(IC-23294) (Posthumous)
The Punjab Regiment

On the 5th December, 1971, Second Lieutenant Krishan
Kumar Sharma was in charge of a platoon during the attack
on an snemy position in the Fastern Sector, As he advanced
fowards the enemy, he was wounded in the arm by a burst
of small arms fire. Undeterred, he personally charged
and silenced a light machine gun post. Tn doing so, ho was
again hit by a burst from the light machine gun as a result of
which he died.

In this action, Second Lieutenant Krishan Kumar Sharma
displayed cournge, determination and devotion to duty.

74. Second Lieutenant KUSHAT. KUMAR CHOUDHRY
(1C-24842)
The Sikh Regiment.

On the 3rd December, 1971, one company of the enemy
sunported -by artillery and machine gun fire attacked our
Border Post at Pulkanjrl in the Western Sector, Second
Lieutenant Kushal Kumar Choudhry was away from the post
on a patrol at this time and on return found his post under
attack. With commendable courage, presence of mind and
complete disregard to his safety, he, with his patrol, assaulted
the enemy. His bold action unnerved the enemy who with-
drew after sulfering heavy casualties,

—

In this action, Second Lientenant Kushal Kumar Choudpry
displayed courage, leadership and devotipn to duty.

75. Second Licutcnant NARENDER SINGH GREWAL
(IC-25109)
Engineers.

Second Tieutenant Warender Singh Grewal was serving with
a Platoon of a Battalion of the J & K Rifles which was ussig-
ned the task of securing an area in  the Fastern Sector.
Enroute this party encountered enemy mines. When Second
Lieutenant Grewal alongwith his men moved up to clear the
mines, the ¢neny brought down accurate and heavy shelling
on the area. Undeterred, Sceond Lieutenant Grewal moved
forward and showing utter disregard to his safety, clear the
mines. Moving further, the party came across the main
enemy minefleld. Once again, he cleared a route through
tho miaeficld, prosonally leading hiy party under encmy shell-
ng.

_In this aciion, Second Lieulenant Narender Singh Grewal
displayed courage, leadership and devotion to duty.

76. Second Lieutenant HARTSH CHANDER MEHROTRA
(858-23790) Encineers,

Second Lieutenant Harish Chander Mehrotra was ordered
to breach a vehicle lane in an enemv mineficld in the Shakar-
parh Scctor. He was incharge of a party of six sappers
grouped with a tank trawl. After the trawl lane had been
made, he and his party started manual breaching of the mine-
field, The enemy subjected the party to artillery fire and
alr attacks. One of the enemy 250 pound bombs landed
within 100 feet of the party but failed to explode. Undeter-
red by the enemy fire and the danger posed bv the unexplod-
ed bomb, Sccond Lisutenant Mehrotra, kept his men in the
job and completed the 750 yards vehicle lane in 90 minutes.

Tn this action Second Lieutenant Harlsh Chander Mehrotra
diaplaved courage, leadership and devolion 1o duly.

77. Second ILieulenant PRASHANT KUMAR GUPTA
(IC-25223) The Brigade of Guards,

On the 6th December, 1971, Second Ljeutenant Prashant
Kumar Guota, leading his platoon destroved fhree enemy
tanks and foiled the enemv thrust on the infantry battalion
defended area in the Chhamb Sector, Again. on {he 9th
December 1971, he led his nlatoon under intense shelling,
and d-stroyed three tanks of the enemy standing off the
Chhamb crossing.

In these actions, Second Lieutenant Prashant Kumar Gupta
displayed courage, leadership and devotion to duty.

78. Second Lieutenant NAGINDFER PAL SINGH (8S-
23129) Engineers,

Second Lieutenant Naginder Pal Singh was ordered to
reconnoltre aud align a track npto the Basantar River in the
Shakarearh Sector, The terrain was very rouch and inter-
spersed with nallahs and mines. ‘The enemyv bronght down
heavy arlillery and small arms fire on the party. Undeterred.,
he carricd on with the work nnd ensured the completion of
the task well in time and thus enabled a speedy build up
inlo the Bridge Head.

Tn this action. Second Lieutenant Naginder Pal Singh dis-
played courawe, leadership and devotion to duty.

79. Second Lieutenant GOVIND RAYA GAONKAR

(55-23956) Artillery,

Segond Lieutenant Govind Raya Gaonkar was the Observa-
tion Post Officer with a force which was assigned the task of
intercepting and inflicting casualties on the enemy moving in
and out of his defences in the FEastern Sector. Direciling
cffective fire, he caused approximately 31 casuallies to the
enemy. Later, his posilion was attacked in overwhelming
strength by the enemy, sunnorted by artillerv. but he foiled
all the enemy attempts 1o capture the position.

Throughout Second Lieutenant Govind Raya Gaonkar dig-
played courage, professional skill and devotion to duty.
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' 80. Second Lieutenant TEJINDER SINGH
(55-23438) Engiucers,

On the 8th December 1971, Second Lieutenant Tejinder
Singh Sandhu who was commanding a platoop of an Engineer
Regiment was assigned the task of constructing a track 6
kilometres long from the road head to the Bridpe site at
Jamalpur in the Eastern Sector. Working tirelessly for 36
hours, he ensured construction of thiz track over very diffi-
cult terrain which enabled a sizeable force to be inducted
behind the enemy.

SANDHU

In this action, Second Lieutenant Tejinder Singh Sandhu
displayed courage, leadership and devotion to duty.

B1. Second Lieutenant KULDIP SINGH (58-23867) The
1st Gorkha Rifles,

On the 9th December. 1971, Second Lieutenant Kuldip
Singh who was commanding a vlatoon of a battalion of the
1st Gorkha Rifles was assigned the task of clearing the enemy
from a village in the Western Sector. The task was snccess-
fully completed. The enemy who had withdrawn bevond a
minefield, hrought down heavy and effective machine gun
and artillery firc on the platoon, Second Licutenant Kuldin
Singh undettered by the encmy fire, entered the minefleld and
accomplished the task assigned to him.

In this action. Second Lieutenant Kuldip Singh displayed
courage, leadership and devotion to duty.

82, Second Lientenant DEEPAK RAJ (IC-25141) The
Dogra Regiment.

On the 14th December 1971 Second Lieutenant Deepak
Raj, who was commandinz a platoon of a Battalion of the
Dogra Reodment was ordered to capture a villace in the
Western  Sector. Unmindful of the heavy shelling and
machine pun fire, he led his men and captured the village.
During this process. one of his armoured personnel carriers
was hit and set ablaze, He. with completes disreeard for his
own safety, entered the carrier and pulled out three of the
wounded personnel.

Tn this action. Second Lieutenant Deepak Raj displayed
courage, leadership and devotion to duty.

83. Second Lieutenant NARFNDER SINGH AHLAWAT
(TC-25103) The Grenadiers.

On the Bth December 1971, Second Lieutenant Warender
Sineh Ahlawat was assiened the task of destroving a medinm
machine eun bunker in the Shakarrarh Sector. He led his
patrol with courage. and captured the machine gun inflicting
casualties on the enemy.

Tn ths action. Second Tieutenant Nareuder Sinch Ahlawat
diemlaved couraee, Teadershin and devotion to dutv
84. Second Licutenant NARSINGH BAHADUR SINGH

(88237041
‘The Kumaon Regiment.

On the 5th December 1971, Second Lieutenant Narsingh
Bahadur Singh was commandine a nlstoon of a company of
» Battalion of the Kumaon Reeiment which wa: nsaiened
the task of sttackine on an enemy nosition in the Western
Sector. As the attack progrecsed. the enemv brought down
heavy machine eun and mortar fire atalling the attack.
Second Tientenant Singh. with comnlets disregard for his
aafety, rushed to the machine onp bunker and destroved it!
Saaine him. his men mallled bhind him and captured the
obiective.

In this action Second Lleutenant Narsingh Bahadur Singh
displayed courage, leadership and devotion to duty.

85. Second Lleutenant SURINDER SINGH (88-23523)
The Sikh Regiment, :

During the operations against Pakistan in December,
1971, Second Lieutenant Surinder Singh was commanding a
post in the Amritsar Sector. On the uight of 5th/6th
December, 1971, about 200 Pakistani troops attackeq the
post. The attack was repulsed with heavy loss to the enemy.
However, the enemy regrouped and having shelled the post
heavily, attacked again. Second Lieutenant Surinder Singh
personally directed own artillery fire very gequrately. This

foiled the enemy’s assault and the forward echelons of the
enemy troops were forced to take shelter behind bushes and
boulders, Taking advantage of this situation, Secomd
Lieutenant Surinder Singh took a section out of the post and
engaged the enemy from an unexpected flank with accurate
rife and machine gun fire. This sudden aggressive action
took the enemy completely by surprise’ and forced him to
withdraw Jeaving behind manv dead and a large quantity of
arms and ammunition,

Tn this action, Second Lieutenant Surinder Singh displayed
courage, leadership and devotion to duty.

86. gi%ong Lieutenant SARABIIT SINGH BRAR (IC-
77).
The Sikh Regiment.

Second Lieutenant Sarabjit Singh Brar was commanding
a post In the Amritsar sector. On the night of 5th/6th
December, 1971, the enemy attacked this post and an adjoin-
Ing post, Darya Mansur. simultaneously. Fighting bravely,
the men at the post repulsed the attack inflicting heavy
casualties on the enemy. The enemy regrouped and again
attacked the post supported by artillery, Second Lieutenant
Brar personally directed artillery fire thereby inflicting con-
siderable casualties on the encmy. Inspite of this, the enemy
was able to nenetrate into part of the wire defences as clogse
as 30 vards. Second Lileutenant Brar promntly reinforced
the threatened vortion and himself took over the light
machine gun and, unmindful of versonal safety, accurately
fired on the advancing enemy. This encouraged his trooos
to fight tha enemv and the attack was beaten back with
heavy casualtles on the enemy.

Tn thiz action, Second Lieutenant Sarabiit Sineh Brar dls-
played courage, leadership and devotion to duty.

87. Second Lieutenant RAJENDRA SINGH (85-24284),
The Scinde Horsge.

Second Lieutenant Ralendra Sinth was a troon leader in
an armoured reelment in the Amritear sector, After a tank
hattle In the afterncon of the 10th December, 1971, the lead-
ing squadron of tanke was orderéd tn stav on in the cantured
enemy territorv on axla Namakot—Nurkot. For protection of
the tanky during the nioht, a vlatoon from WNamakot was
ordered to move to the zaquadron. Hesvy shelling bv  the
enemy wounded the Infaniry officer Teadine the platoon and
killed a few others, resultine in a hold up in the advance of
the vlatoon. Second Llentenant Ralendra Sinch was ordared
to take the platoon to the sonadron of tanks auicktv. Dis-
regardine his nersonal safety. he not onlv led the vlatoon to
th~ eguadron’a Tocatlon but also ensured promot evacuatian
of the casualties. Tn suheequent operations alsn. he vohino
teered to evacuate casualtes. e sueemsefully  took  the
amhutance cars throueh intense ensmv shelline and hroneht
the casialties hack from the area from where the enemv had
not vet heen flushed out.

Tn these actions. Second Tientenant Ralendra Singh dls-
plaved courace, leadershin nnt devation to duty.

88. ::'rr;;q Lieutenant SUDHIR KUMAR BEDT (IC-
4 R
The Raiout Regiment,

Second Lieutenant Sudhir Kumar Bedl was commanding a
platoon of {ofantry in the Pachaearh area during our defen-
sive operations in the Eastern Soctor. While cleadng an
enemv locality, Second Lieutenant Sudhir Kumar Bedl and
his platoon come under heavy and accurate machins gun
fire. Thongh he was seriously wounded. hr led his wlatoon
through the stiff opposition and captured the objective.

Tn this action Second Lieuterant Sudhir Kumar Bedi dlis-
plaved courage and devotion to duty.

89. Second Lieutenant JOHN ZAMA (SS-23881),
The Assam Regiment,

On the 16th December. 1971 Second Litutenant Yohn Zama
wag in command of a platoon defended locality in the
Weste:n ‘ector. The ememy attacked this locality in gver-
whelming strength supported bv tanks and artillery  fire,
Undaunted, he moved from trench to trench encouraging his
men and at the some tlme directed own mortar and artillery
firg thus breaking up and beating back (wo enemvy attacks,
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In this action, Second Lieutenant John Zama displayed
courage, leadership and devotion to duty.

90. Second lieutenant YESHWANT NAIDU (85-23605)
The Maratha Light Infantry. .

On the 3rd December, 1971, Second Lieutanant Yeshwant
Naidu was the Ieading platoon commander in an attack on
an enemy post as part of our defensive operations in the
Dinajpur area in the Eastern Sector.

The assaulting troops came under intense and accurate
machine gun fire. Second Lieutenant Yeshwant Naida, realig-
ing that the attack was faltering, quickly rughed back to
rally depth platoon and with the Increased strength attacked
the enemy. In this process, he was seriously wounded and
fell down near the objective but continuzd to encourage his
men to capture the obiective.

In this action. Second Lieutenant Yeshwant Naidu dis«
played courage, initiative ang leadership.

91. Second Lieutenant MANAS KUMAR BANDYOL
PADHAYAY (58-23713).

The Madras Regiment.

Second Lieutenant Manas Kumar Bandyopadbhavay was
the leading plaloon commander in a Compaunv of a Battalon
of the Madras Regiment which was ordered to capture a
bridge over a canal in the Dinajpur area as part of our defen-
sive operations in the Eastern Sector. His platoon came
under heavy small arms fire from enemy positions across the
bridge. Undeterred, he rellisd his troops ang inspired them
to charge across the bullet swept bridue. The enemv was

completely unncrved and abandoned their position and our .

troops captured the bridgs intact. Thereafter, the enemy put
in throe counter-attacks bur they were beaten back due to
the inspiring leadershin of this officer.

Second Lieutenant Manas Kumar Bandvopadhayay  dis-
plaved courage and leadership.

92. Second Lieutenant TEJA SINGH BEDI (1C-2506%)
The Gorkha Fifles.

On the night of 12th/13th December, 1971 a Companv of
a Battalion of the 11th Gorkha Rifles was glven the task of
infiltrating through the enemvy defences on the Tchamati
River in the Eastern Sector. Second Licutemant Tefa Singh
Bedi who was commanding a platoon, was ordered to Infll-
trate first and establish a firm base. He led his platoon with
skill and established a flrm base when discovered that he
was close to the enemv battallon Headquarters position. He
was then ardered to encircle the battallon Headquarters and
to capture as manv of the enemv as nossible. He again led
his platoon with courage and skill and charped the en*my
position inflicting heavy casualties and captured the battalion
commander and his staff.

In this action Second Licutenant Tejn Singh Bedi displayed
courage. initiative and leadership.

93. Sacond Lieutenant RANTIT SINGH BANYAL (SS.
241323,

The Puniab Regiment.

Secand Llcutenant Ranijit Singh Banyal, who was com-
manding a platoon of a Batlalion of the Punjab Regiment wag
given the task of clearing a Pakistani nest alone the Chatal-
put—Shamshernagar Road. as nart of defensive operations
in the Eastern Sector. He led his platoon with courage and
bravery and undeterred bv the enemv machine gun fire,
stormed the bunkers gnd ¢liminated the enemy.

In this action, Second Licut*nant Ranjit Sineh Banyal dis-
played courage, leadership and devotion to duty.

94, “econd Lieutenant VIFAY KUMAR CHOPRA (SS-
22886).

The Sikh Licht Infantry.

On th= 13th December. 1971 the advance of the leading
comoanv of a Battalion of the Sikh Tight Infantry was held
up hy heavy small arms. and mortar fire from the enemy
positions at ‘Mirzapur’ on the Tangil—Dacca Axis in the
Eastern Sector. Secong Licutenant Vijay Kumar Chopry was

ordered to take {wo sections and assault the enemy positiong
Despite the effectiveness of the enemy flre, he formed up
with his sections and led a spirited charme which completely
1}nnerv¢d the enemy and resulted in the capture of the objec-
tive,

To this action, Second Lieutenant Vijay Kumar Chopra dis-
played courage, determination and leadership.

95. Second Lileutenant DIGVIIAY SINGH (85-24303).
The Rajput Regiment.

Secand Lieutenant Digvijav Singh was commanding the
leading platoon of a companv of a Battalion of the Rajput
Regiment, which was assigned the task of clearing the
enemy covering the Rallway Bridge over the Khushiara River
in the Eastern Sector. As the platoon reached the far and of
the bridge, the epemv opened up devastating small arms fire
almost bringlng the attack to a halt. Second Lieutenant
Digvijay Singh, moved forward ang personally led the
charge to the nearest enemvy machine eun bunker and
succeeded in silencing the enemy gun. This action inspired
his men to overcome the enemy opposition,

In this actlon, Second Lieutenant Digviiay Singh dlsplaved
courage, leadership and devotion to duty.

96. Second Lieutenant SUNDER SINGH (88-23600),
The Armoured Corps.

Second Lieutenant Sunder Singh was engaged in  the
various offensive actions against the enemv In the Pirganj—
Bogra seclor during the operations against Pakistag in 1971.
On the 7th December 1971 when his troop was ordered to
agsault an enemy position, he handled his troop with compe-
tence and ambushed an enemy convoy of vehicles cauding
utter confusion amongst the ememy who fled in panic after
suffering heavy casualtjes, On the same night, when the,
enemyv counter-atfacked. Second Lieutenant Sunder Singh
brought down heavy and accurate tank fire on the epemy
and repulsed the attack.

On the 11th December, 1971 the troop under Second
Lieutenant Sunder Singh, while assaulting an enemv posi- !
ton, came under intense artillerv and tank fire, Undeterred. |
he parsonally led the assault to capture the obiective. On the
14th December, 1971, his troon formed part of a road block.
which inflicted heavv casualties on the escaping enemvy and
cuptured 15 prisoners.

Throughout these actions, Second ILieutenant Sunder Singh
displaved courage, leadership and devotion to duty.

97. IC-34378 Subedar VICTOR SEQUERA.
The Parachute Regiment.

On the 11th December, 1971, Subedar Victor Sequera.
along with 18 Paratroopers, landed in an enemy  infested;
area after a parachute drop in the Eastern Sector. Unmind~
ful and undcterre_d by enemv fire, he collected his men and
assaulled the position forcing the enemy to withdraw after
mflicting heavy caspalties, Later he overcame two more’
?nemv positions before establishing a link with the 'main
orce. :

In this action, Subedar Vietor Sequern displaved courage'
leadershlp and devotion to duty.

98. JC-41380 Subedar MOHAN SINGH
The Kumaon Regiment.

On the 15th December. 1971, Subedar Mohan Singh was
commandine a platoon which. while probing through the
village Kukival Majhla in the Western Sector was  flred
upon by the enemv with small arms fire. Thereater, Subedar
Mohan Sineh, in a lightning and flerce attack, over-ran the
¢nemy position and nursued the withdrawine enemy. Other
enemv nositions then brought down accurate fire and stopped
any further move. Unable to prsss forward. he withdrew to
the village wherein he destroved the enemy position which
had been interferine with own troops.

In this action. Subedar Moban Singh displaved courage.
leadershio and devotion to duty,

99. JC-32525 Subedar GIAN SINGH
Corps of Signals.

) Subedar Glan Singh was incharge of the Transmitter sta-
tion of the Command Signal Regiment during the operations
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a¥ainst Pakistan in the Eastern Sector in 1971, Due to the
increase in formations and unpits under command. additional
high and medium power transmitters had to be installed and
other exjsting ones had to be shifted Into newlv constructed
disparsal huts, for protection against air attacks. As these
dispersal huts were spread out over 70 acres of marshy land,
it involved covering this entire arca. Undaunted by his
physical handicap on account of an artificlal leg he limped
to every place where anv work had to be done. Under hiw
expert and competent professional guidance, all the work was
completed in record time. Thereafter, Subedar Gian Singh
worked untiringly to ensure that the radio links were main-
tained at a high level of efficiency throughout the operations,

Throughout, Subedar Gian Singh displayed courage. and
devotion to duty.

100. JC-43026 Subedar PEM SINGH BHATI
The Rajput Regiment.

Subedar Pem Singh Bhati was one of the platoon com-
mand:rs of a Company during the attach on an enemy posi-,
tion in Dinajpur—Rangpur sector, The advance of his platoon
was held up by enemy fire from a strongly fortifled bunker.
His efforts to reduce the bunker by a recollloss gun did not
prove successful. Unmindful of personal safety, he took a
light machine gun from one of his sections and rushed to
the cnemy bunker single handed, firing from the hip. When
he was within fifteen yards of the bunker, he received a burst
of fire on his face and chest. Before losing consciousness, he
lobbed a 77 hand grenade into the enemy bunker, setting
fire to it and destroying it.

In this action, Subedar Pem Singh Bhatl displayed courage
and devqtion to duty.

101. JC-37184 Subedar ABHE RAM,
The Rajputana Rifles,

On the 5th December, 1971, during the battla for the
capture of Kharkharig, in the Eastern Sector, Subedar Abhe
Ram crawled across the bullet swept area upto ap enemy
Heavy Machine Gun Bunker, killing the three occupants
and silencing the gun, His action 'saved considerable casualties
to own troops and enabled the capture of the obiective.

In this action, Subedar Abhe Ram displayed courage and
devotion to duty,

102, JC-17110 Subedar DAWLAT RAO GOVINDRAO
FADTARE. (Posthumous),

The Maratha Light-Infantry,

On the 7th December. 1971 a Companv of a Battalion of
the Maratha Light Infantry was ordered to capture the
encmy positions astride Kantanagar Bridge on the Hastern
Sector. During the attack the enemv brought to bear intense
and accurate fire inflicting heavy casualties. Despite the fact
that most of the men of his platoon had been killed or
wounded, Subedur Dawlat Raoc Govindrao Fadtare charged
at the enemy and killed four of them in hand to hagd fight
before he himself was killed,

In thig action Subedar Dawlat Rao Govindrao Fadtare dis-
played courage, leadership and made the suprems sacrifice
in the cpll of duty.

103. JC-30375 Subedar JOGINDER SINGH,
The Punjaly Regiment.

_A company of a Battalion of the Punjab Regiment ‘was
given the task of clearing an enemv post on the Shamsher-
nabar Maulvi Bazar axis in the Hastern Sector durinb the
operations against Pakistan in 1971, Subedar Joginder Singh,
who was commanding a platoon, was ordered to capture the
areas east of the road. As his platoon commenced Itg
advance, it came under enemy machine gun fire. Subedar
Joginder Singh ordered his platoon to take cover and encage
the entmyv while he himself crawled towards the enemvy
bunkers and destroved one bv a gremads attadk, He then
crawled to the machine gun post and compelled the enemy
to swrender topether with their weapons.

In this action, Subedar Joginder Singh displayed courage
and leadership.

104. JC-22028 Subedar KALIKA SINGH,
The Rajput Regiment.

On the 14th December, 1971, a Battalion of the Raiput
Regiment waa given the task of clearing the enemv from the
Kola Bill grea in the Eastern Scctor. Subedar Kalika Singh
was the Second-in-Command of the assaulting company. The
assaulting infantry came under intense and accurate small
arms and artillery fire and suffered heavy casualties. The
company commander was injured and the attuck was faltering
when Subedar Kalika Singh took charge and rallyving the
companty led the attack to capture the obiective.

In this action, Subedar Kalika Singh displayed courage,
initiative and leadership.

105. JC-60559 Subedar LAXMI DATT PATHAK,
The Kumaon Regiment.

On the 14th December. 1971. a companv of a Battalian
of the Kumaon Regiment was ordered to reinforce another
Company occupyving a defended locality near Mavana Mati
Cantonment in the Eastern Sector. Subedar Laxmi Datit
Pathak was leading a platoon which came undcr heavy shel-
ling and medium maching gun fire rom enemy positions on
the funk, Though seriously wounded by a burst from a
machine gun. Subedar Pathak continued to lead the advance
and succeeded in reinforcing the Company position well be-
fore the expected counter-attack.

In this action, Subedat Laxmi Datt
leadership and devotion to duty.

106. JC-36464 Subcdar VISHNU JADHAYV.
The Maratha, Light Infantry.

On the 9th December, 1971 a Battalion of the Maratha
Light Infantry was assigned the task of capturing the enemy
entrenchments at South Durra and Bara Chengeram in  the
Hilli Sector of the Eastern Sector. During the aftack on
Bara Chenggram, the leading elements were pinned down by
heavy encmvy artillery and machine gun fire. Unmindful of
his personal safety, Subedar Vishnu Jadhav. who was com-
manding the leading platoon, crawled towards the enemv
bunkers and succeeded in silencing one of the machine guns
which was inflicting heavy casualties on  his troops. His
action enabled the companvy to capture their obiective,

In this action, Subedar Vishnu Jadhav displaved courage
and devotion to duty.

107. JC-44886 Naib Subedar
" GURUNG., (Posthumous),

Gorkha Rifles,

Najb Subedar Taratha Bahadur Gurung was a platoon
commander of a Battallon of Gorkha Rifles. He, with com~
pletc disregard to his personal safety, led his platoon in suc-
cessful attacks on two well fortified enemv posts in the
Eastern Sector. Bv his pcrsonal example, he inspired his men
to close in with the enemy and capture the obijeclive after
hand to hand fiehting. In the process, he was severely
wounded and later succumbed to his injuries.

Throughout, Naib Subedar Taratha Bahadur Gurung dis-
played courage, determinations and devotion to duty.

108. 13710291 Nalb Subedar SUKHDEV SINGH,
The Jammu and Kashmir Rifies.

Naib Subedar Sukhdev Singh was commanding the leading
platoon of a Battalion of Jammu snd Kashmir Rifley which
was ordered to capture an enemy post in the Eastern Sector.
While 'he was crossing the river in  boats, the enemy opened
up with aytomatic weapons from well fortified and canou-
flaged nositlons. Naib Subedar Sukhdev Singh rteached the
other bank and immediatelv deploysd his platoon to return
fire and informed his companv commander regarding the
ememy position. The company commander realising the
futility of crossing the river in the fact of the position
ordered the platoon to come back. Naib Subedar Sukhdev
Singh, with two other ranks, remained on the far bank of
the river engagiog the enemv. permitting his platoon to 2o
back to (he home bank in the boats. He then gave covering
fire to th: two men with him end when thev were at a safe
distance, himself swam across the river.

In this action, Neib Subedar Sukhdev Singh displaved
courage, leadership and devotion to duty.

Pathak displaved

TARATHA BAHADUR



294

THE GAZETTE OF INDIA MARCH 9, 1974 (PHALGUNA 18, 1895)

[Part I—Sec, 1

109, JC-54014 Naib Subedar SOHAN SINGH,
The Parachute Regiment.

Naib Subedar Sohan Singh was part of a Commando raid
on Chachro in the Rajasthen Sector. During this raid while
in the process of clearing a post, he was fired upon and hit
in the log. In spite of his wound, he charged into the barrack
from where the fire was coming and captured the eénemv
alive.

In this action Naib Subedar Sohan Singh displaved courage
and devotion to duty.

110. JC-45599 Naib Subedar RATI RAM.
The Regiment of Artillerv.

Naib Subedar Rati Ram wag in
Defence Section deployed to protect a petrol depot and t
airfield at Pathankot. many occasions encmy ALK
attempting to attack their target were unable to penetrate the
anti-aircraft screen from the directions of Naib Subedar
Rati Ram’s section, Throughout, he with utter disregard to
his own safety, carried out his dutles most effectivelyv and
inspired his men.

command of an Air

Naib Subedar Rati Ram displaved courage, and devotlon
to duty,

111. JC-46535 Naib Subedar HARDIAIL SINGH,
The Punab Regiment.

On the night of 6th December, 1971, Naib Subedar
Hardial Singh was the mgortar fire controller with a Come
pany of a Battalion of the Punjab Regiment attacking an
eneryy position in the Kargil Sector. He moved well ahead
with the leading elements of the assault, directing effective
and accurate artillery and mortar fire, which largely contri-
buted 1g the capture of the objective,

In this action, Naib Subcdar Hardial Singh displayed
courage and devotion to duty.

112, JC44960 Naib Subedar UMRAQ SINGH,
The Rajput Regiment.

Naib Subedar Umrao Singh was in the Commanding
Officer’s Party of a Battalion of Rajput Regiment. During
the Battalions attack on Khinsar in the Rajnsthan Scctor,
this party suddenly came fuce to face with an enemy delach-
ment. He deploved his partv to surround the enemv and
thereafter led a bayonet charge ennihilating the entire ¢nemy
puarty. His courage ip the face of danger. complete disregard
to his personal safety and quick reaction, destroved the
enemy cgmpletely,

In this action Naib Subedar Umlrao Singh displayed initia-
tive, courage and devotion to dutv.

113, JC-57891 Naib Subedar DIN DAYAL YADAYV.
Army Ordnance Corps.

On the 5th December, 1971, a large fire started at the
Ammunition Point Akhnoor due to enemy bombing. The flre
threatened other areas where large stocks of ammunition
were stored. Naib Subedar Din Daval Yadav fought the fire
for over eight hours, at a grave risk to his own life and
thus prevented a catastrophe,

In this action, Naib Subedar Din Dayal Yadav displayved
courage and devotion to duty.

114, JC-45837 Naib Subedar KABAL SINGH,
The Corps of Engineers.

On the 4th December. 1971, Naib Subedar Kabal Singh
was assigned the task of disposal of unexploded enemy
bombs in the Pathankot Air Field. On the 7th and 8th
Decomber be was personally responsible for defusing three
time bombs. He carried out these highly dangerous taskg
with couraze and kept the air field open for traffic.

Throughout. Naib Subedar Kabal Singh displayed courage
and devption to duty.

115, JC-55212 Naib Subedar JAGIR SINGH THINDH,
The Regiment of Artillerv.

On the 1ith December, 1971 Naib Subcdar‘JagIr Singh
Thindh was assigned the {ask of providing protection from

v
air attacks to our tanks which had bogged down in the Karir

River in the Westerp Sector. This task involved moving the
guns at night over most difficult terrsin, without ade-
quate resources, and amidst constant shelling by the enemy
artillery. In spife of these difficulties, he managed to position
the guns by first light.

Tn this action, Naib Subedar Jagir Singh Thindh displayed
courage and devotion to dutv.

116, 2743028 Naib Subedar BHIKU JAGU SHIRKE,
The Maratha Light Infantry.

On the 9th December, 1971, Naib Subedar Bhiku Jagu
Shirke led a patrol of a Battalion of the Maratha Light
Infantry to obtaln information about enemy defences in
area of Jamalpur in the Eastern Sector. Leading the patrol
with great skill and with complcte disregard to his own
safety he infiltrated inside the enemy defences, collected
vital information and came back.

In this action, Naib Subedar Bhiku Jagu Shirke digplayed
courage and devotion to duty.

117. 2636074 Naib Subedar PHUL SINGH.
The Grenadiers.

On the night of 13th Dzcember, 1971, Naib Subedar Phul
Singh, leading a patrol of a Battalion of he Grenadiers, was
nssigned the task of capturing an enemy soldler from the
Shakargarh defences ip the Western Sector. As ha neared the
objective, the enemv opened heavy and effactive  Hre.
Undeterred, he, in complete disregard to his personal safety,

accomnlished this task and also brought his patrol back to
safety.

In this action, Naib Subedar Pbul Singh displayed courage
and devotion to duty.

118. TC-62026 Naib Subedar Kikkar Singh,
The Sikh Regiment.

On the night of 17th December, 1971. Naib Subedar
Kikkar Singh who was the mortar fire controller with a
company of a Battalion of the Sikh Regiment, was ordered
to capture Pul Kaniri in the Western Sector. Throughout the
action he directed accurate and effective mortar fire beating
back the repcated counter-attacks by the enemy. When some
had inflitrated and occupied two bunkers, be crawled and
lobbad prenades inside the bunkers and overpowered the
enemy, killing two of them.

In this action, Naib Subedar

Kikkar Singh displayed
courage and devotion to duty.

119. JC-58267 Naib Subedar SHIVAIL YADAV,
The Maratha Light Infantry.

On the 6th December, 1971, Naib Subedar Shivaji Yadav
was with a company of a Battalion of the Maratha Light
Infantry atlacking Tur in the Western Sector. In the hand-
to-hand fighting that ensued. he was hit on the hand by a
bullet while attending to his Companv Commander who was
severely wounded. Unmindful of his injury and having
attended to his companv Commander. he pressed forward

the attack inspiring and versomally leading his men to
capture the objective.
In this action, Nalb Subedar Shivaji Yadav displayed

courage, initiative and devotion to duty.

120, 1150153 Havildar (Gunner) RAM CHANDER,
Regiment of Artillery.

Havildar (Gunner) Ram Chander was incharge of a
medium gun in the Eastern Sector during the operations
against Pakistan in 1971. One dav an enemy infiltration
party opencd machjine gun fire at the gun position.
Undaunted, Havildar (Gunrer) Ram Chander engaged the
enemy with his light machine gun, .

In this action. Havildar (Gunner) Ram Chander displaved
courage and devotion to dutv.

4
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" 121. 13651411 Havildar RAM PRASAN PANDEY.
The Brigade of Guards.

On the 13th December. 1971, Havildar Ram [Prasan
Pandey of a Battalion of the Brigade of Guards was the
leading section commander of the platoon attacking a point
in the Western Sector. As the atfack stalled due to enemv
machine gun fire, he, with complets disregard to his personal
safety, rushed to the machine gun post and silenced it.

In this action which was instrumental in the capture of
the objective. Havildar Ram Prasan Pandey showed courage
and devotion to duty.

122, 2551333 Havildar SHANTHAIAH,
The Madras Regiment,

On the 6th December, 1971, Havildar Shanthaiagh was a
Platoon Havildar in a Battalion of the Madras Regiment., His
platoon was assignod the task of preventing the enemy for
occupying village ‘Kalsiar Khurd' in the Western Sector. The
enemy attacked this position In strength under cover of heavy
artiliery fire and succeeded In reaching the outskirts of the
village. At this juncture, Havildar Shanthalah, with complete
disregard to his own safety, took a Light Machine Gun and
moving to a flank outside tﬁo village fired relentlessly, breaking
up the encmy assault.

In this action, Havildar Shanthaiah displayed courage, leader-
ship and devotion to duty.

123, 1400172 Havildar MANI RAM,
55th Engineer Regiment.

Due to the imminence of an en¢my attack on our position in
the Daoke area of the Western Sector, during the conflict with
Pakistan in 1971, urgent mine laying was ordered on the 4th
and Sth Deccmber, 1971. Havildar Mani Ram and four
sappers from an Engineer Regiment were detailed to organise
the Mine laying with a task force from own defending infantry
unit. In utter disregard of his personal safety, Havildar Mani
Ram went about organising mine laying. On the 5th Decem-
ber, 1971, Havildar Mani Ram and the four sappers were hit
by an eucmdv shell, as a result of which three sappers died on
the spot and he was scriously wounded. Later, he succumbed
to his injuriea.

In this action, Havildar Mani Ram displayed courage and
devotion to duty.

124. 4435716 Havildar DARSHAN SINGH,
The Sikh Light Infantry.

Havildar Darshan Singh's platoon was deployed at Ambala
Airfield during the operations against Pakistan in 1971. One
day, Havildar Darshan Singh, on hearing a fire alarm is one of
the blast pens, quickly rushed with 8 men towards the area of
the pen. The cumouflage net covering the blast pen had
caught fire. He ordercd a part of the party to fight the fire and
with the rest of the men he climbed the pen and removed the
camouflage net. The burning net got entangled with the nose
of the aircraft. Disregarding danger to himself, he climbed on
the aircraft and removed the net thus saving $U-16 aircraft.
In the process he sustained burns.

In this action, Havildar Darshan Singh displayed courage
and devotion to duty.

125, 1158746 Havildar (Gnor.) HIRA SINGH,
Regiment of Artillery,

(Posthumous)

Havildar (Gur.f) Hira Singh was commanding an air defence
gun of an Air Defence Regiment deployed for the protection of
a Corps Headquarters in the Western Sector. On the 7th
December, 1971, three enemy MIG 19 aircraft attacked the
Corps Headguarters. Havildar (Gnr.) Hira Singh, with com-
plete disregard to his personal safety, ensured that his n
continued to fire at the aircraft during intense low level str 2,
resulting in the shooting down of one encmy aircraft and pre-
venting damage to the Corps Headquarters.

In this action, Havildar (Gnor.) Hira Siogh displayed
courage and devotion to duty.

126, 7027364 Havildar (Driver) (Recovery) MOHAMMAD
HANIF MIA,

The Armoured Corps.

On the 6th December, 1971, Havildar (Driver) (Recovery)
Mohammad Hanif Mia was involved In the recovery of two

tanks in the forward defended localities in the Chhamb Sector.
Unmindful of the constant shelling and small arms fire and
knowing that his place of recovery had becn outflanked by the
encmy, he completed his task bringing the tanks to safety
across the Munawar Tawi River.

In this action, Havildar Mohammad Hanif Mia displayed
courage and devotion to duty.

127. 9404678 Havildar BIR BAHADUR TAMANG,
The 11th Gorkha Rifles.

On the 6th December, 1971, Havildar Bir Babadur Tamang
was the section commander of a Battalion of the 11th Gorkha
Rifles for attack on Muzafarganj in the Eastern Scctor. During
the attack, he closed up to an cnemy bunker and lobbed two
hand grenades killing three of its occupants, thus facilitating the
advance.

1n this action, Havildar Bir Bahadur Tamang displayed
courage.

128. 5736598 Huavildar CHITRA BAHADUR GURUNG,
The 8th Gorkha Rifles.

Havildar Chitra Bahadur Gurung was the platoon comman-
der of a platoon of a company of a Battalion of the 8th Gorkha
Rifles in the Western Sector. During the capture of Mardana
on the 5th and 6th December, 1971, and a raid on Balathor on
the 16th and 17th December, 1971. Both in Dera Baba Nanak
Sector, his platoon moved with lighting speed, and unnerved
the enemy who fled.

In these actions, Havildar Chitra Bahadur Gurung displayed
courage and leadership.

129, 2846960 Havildar GUMAN SINGH,
The Rajputana Rifles.

On the 17th December, 1971, Havildar Guman Singh was a
member of the reconnaissance patrol operating deep within
Pakistani territory in the Rajasthan Sector, Havildar Guman
Singh was deputed by his patrol commander to find out if an
enemy ambush site was occupied by the enemy. When his
party was 300 to 600 yards from the ambush gite, enemy
opened up with automatic fire. Havildar Guman Singh imme-
diately reported this to his patrol commander and returned
enemy’s fire. Later, he brought an identity disc from an ¢cnemy
dead body even though he was under constant fire,

In this action, Havildar Guman Singh displayed courage and
devotion to duty.

130, 2748787 Havildar MANOHAR RANE (Posthurious)
The Maratha Light Infantry.

Havildar Manohar Rane of a Battalion of the Maratha Light
Infantry led his platoon in an attack on an encmy strong point
in the %’achagarh area in the Eastern Sector., The attack was
held up due to intense machine gun fire from the objective.
Unmindful of his personal safety, Havildar Manohar Rane
crawled upto one of the medium machine gun bunkers, lobbed
a grenade inside and silenced the machine gun. As he was
moving forward to the other machine gun bunker, he was hit
by a machine gun burst and was killed on the spot.

In thiz action, Havildar Manohar Rane displayed courage
and made the supreme sacrifice.

131. 1168922 Havildar MANNATHUKATTIL VADEK-
KECHERAYIL SUBASTIAN THOMAS,

The Regiment of Artillery.

On the 7th December, 1971, Havildar Mannathukattil
Vadekkecherayil Subastian Thomas was incharge of a detach-
ment of an Air Defence Battery. His gun was attacked by
two enemy MIG-19 aircraft, undling the gun with only re-
duced personnel and undeterred by the attaciin aircraft, he
shot down one of the aircraft in just eight rounds of ammuni-
tion,

In this action, Havildar Mannathukattil Vadekkecherayil
Subastian Thomas displayed courage, devotion to duty and
leadership.

132. 1148622 Havildar (Gupner) SURESH CHANDRA
GOSWAMI,

Air Defence Regiment (Territorial Army).

Havildar (Guor.) Suresh Chandra Goswami was the com-
munder of a gun detachment, located near our border post dur~
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ing the operations against Pakistan in 1971. A Pakistani gun
boat approached our border post at Samshernagar, on tho
bank of the River Kalindi in’ West Bengal. Havildar Suresh
Chandra Goswami alerted his men and as soon as the gun boat
opened fire, he engaged it with his gun. On being hit once, tho
Pakistani gun boat opened up with its main guns and a heavy
machine gun, Undeterred, Hayildar Suresh Chandra Goswami
fired a number of high explosive and armour piercing shells
damaging tho gun boat and killing six of its oc.upants. The
damaged gun boat started limplng back to its base, but, sinking
gradually soon ran a ground,

1n this action, Havildar (Gnr,) Suresh Chandra Goswamli
displayed courage and devotion to duty.

133, 4142336 Havildar LAXMI NARAIN,
The Kumaon Regiment.

On the 9th December, 1971, Havildar Laxml Narain, com-
manding a Recoilless Gun Detatchment, was with a company
of a Battalion of the Kumaon Regiment during the operations
in the Rujasthan Sector. The advance of the company was
held up due to intense arlillery, mortar and Medium Machine
Gun fire from the enemy positions. Havildar Laxmi Narain
with utter distegard to his personal safcty, moved his recoilless
rillc detachment forward in the open, knocked out one of the
jeeps with his gun, thus enabling the troops in the open to move
to a more suitable and protected position,

In this action, Havildar Laxmi Narain displayed courage,
Icadership and devotion to duty.

134, 2555068 Havildar APPU KUTTAN,
The Miulras Regiment.

On the 17th December, 1971 Havildar Appu Kuttan was the
Platoon Havildar in a company of a Battalion of the Madras
Regiment holding Lalial in the Western Sector. As the enemy
counter-attacked this position, his platoon commander was
injured. Havildar Appu Kuttan then took over the command
of the Platoon and moved from trench to trench under heavy
enemy shelling and inspired and exhorted his men till the coemy
attack was beaten back,

{ Posthumous)

In (his action Havildar Appu Kuttan displayed courage,
leadership and devotion to duty.

135. 4436302 Havildar AJTT SINGH,

The Sikh Light infantry.

During the conflict with Pakistan in 1971, while advancing
slong the Barmer-Naya Chor railway line on the 15th Decem-
ber, 1971 a Battalion of the Sikh Light Infantry was ordered
to capturc arew ‘Parche Ji Veri’. In the first phase of the
attack, Havildar Ajit Singh, who was acting commander of a
platoon, led his men and put the enemy to gight.. Subsequent-
ly, in the second phase of the attack, one of the companies was
held up due to heavy encmy shelling and mine fields. The
company, to which the platoon led by Havildar Ajit Singh be-
longed, was rushed in to help. During the move the forward
observation officer was wounded. In utter disregard to
own safcty, Havildar Ajit Singh went forward into the mine
fleld and brought the wounded officer back,

In this action, Havildar Ajit Singh displayed courage and
leadership,
136, 4539188 Havildar BHAGWAN WAGHMARE,
The Muhar Regiment,

On the 5th December, 1971 a Battalion of the Mahar Regi-
ment was given the task of recapturing ‘Thanpit® in the Poonch
Scctor. This advance along a nartow ridge wes held up by
heavy machine gun firc from a bunker. Havildar Bhagwan
Waghmare, moved his machine gun detachment to a llang and
engneed the enemy bunker, diverting their attention and thus
making it possible for our troops to approach the enemy post.
The cnemy, seeing this move, fled, Teaving behind Jarge quanti-
ties of ammunition.

In this action, Havildar Bhagwan Waghmare displayed
courage, initiative and devotion to duty.

137, 9135822 Lance Havildar KUNGA STANAIN,

The Ladakh Scouts.

Lance Havildar Kunga Stanain was the Mobile fire controller
with the attacking force during the capture of the Chalunka
Complex of defended Jocalities in the Partapur Sector.
Throughout the operation, which lasted over four days, he dis-

playcc_i determination and professional competence in bringittg
effective mortar fire on the em:mi'l in gpite of intense ememy
fire, thercby making a succoss of the operations,

In this_action, Lance Havildar Kunga Stanain displayed
courage, initiative and devotion to duty.

138, 4146924 Lance Havildar DEWAN SINGH,
The Kumaon Regiment.

Lance Havildar Dewan Singh who was a section commander
in a Battalion of the’Kumaon Regiment during their attack on
an enemy post on the Gadra Axis, in the Rajasthan Sector, led
his men with determination and courage and, undeterred by
the heavy volume of small arms fire and shelling, charged an
enemy Medium Machine Gun post and silenced it with a gre-
nade. His personal example inspired his men to capture the
objective. \

To this action, Lance Havildar Dewan Singh displayed
courage and devotion to duty.

139. 2649480 Lance Havildar AFZAIL, ALIM WARSI,
( Posthumous)
The Grenadiers,

On the night of the 8th December, 1971, Lance Havildar
Afzal Alim Warsi of a Battalion of the GCrenadiers, led his
section during the attack on the enemy post at ‘Narur’ In the
Western Sector. Under his leadership, his section npot only
captured their objective but also arms and ammunition from
the flesing enemy. Later, on the night of the 14th December,
1971, his section while attucking ‘Shakargarh’ suffered heavy
casualtles. Lance Havildar Afzal Alim Warsi, unmindfal of
the shelling and ‘with uttcr disregard to his own safety, attend-
ed to the casualties and supervised their evacuation. In this
process he was hit by a shell splinter and died.

In these actions, Lance Havildar Afzal Alim Warsl displayed
courage, leadership and devotion to duty.

140. 1421561 Lance Havildar PHUMAN LAL,
59th Engineer Regiment,

From the 11th to 13th December, 1971, Lance Havildar
Phuman Lal was commander of a raft operating on the river
Brahmaputra across Jamalg:-ldr in the Eastern sector. Realis-
ing the urgency of our 1d-up across the river, Havildar
Phuman Lal and his pm*t{1 kept on rowing vehicles for about
40 hours continuously without any rest.

In these actions Lance Havildar Phuman Lal displayed devo-
tion to duty.
141, 11088874 Lance Huvildar SITA RAM,

The Regiment of Artillery.

On the 6th December, 1971, when the enemy aircraft attack-
ed Chandigarh in o bombing raid, Lance Havildar Sita Ram
who was commanding a detatchment of an Alr Defence Regi-
ment (Territorial Army) spottod the aircraft despite the dark-
pess.  Allowing it to come well within range, he ordered his
gun detatchment to open fire. The enerny aircraft was hit
within the first three rounds fired by his detatchment.

In this action, Lance Havildar Sita Ram displayed profes-
sional skill and devotion to duty.

142. 4142194 Lance Havildar VITTHAL SAWANT,

The Maratha Light Infantry.

On the 10th December, 1971 when ordered to clear an
enemy Medium Machine Gun emplacement holding wup the
advance of o company of a Battalion of the Maratha Light
Infantry sear ‘Nainakot’ in the Wostern Sector, Lance Havildar
Vitthal Sawant, along with a rocket launcher detatchment,

. closed up to the bunker and ordercd the rocket to be fired.

then dashed up to the bunker to lob a grenade. The enemy
\I;I:s cgmpletely taken aback and withdrew, leaving behind
large quantity of ammunition and equipment.
In this action, Lance Havildar Vitthal Sawant displayed
courage, leadership and devotion to duty.
143. 2845764 Lance Havildar JASWANT SINGH
RATHOR,
The Rajputana Rifles,

the night between 14th and 15th December, 1971". Lance
Ha(\)/ﬁda: anisggant Singh Rathor was a member of a raiding
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foerte” of a Battalion of the Rajputana Rifles which raided an
cnémy gun position 21 kilometers deep inside enemy territory
in the Rujasthan Scctor. Lance Havildar Rathor, while ap-
proaching the enemy gun position with his rocket launcher, was
fired at by the enemy. Undaunted, he stalked to within 150
yards of the encmy position and destroyed two enemy field
guns,

During this action, Lance Havildar Jaswant Rathor displayed
courage and devotion to duty.

144. 1421552 Lance Havildur NANDA BALLABH,
87th Engineer Regiment.

During the battle of Naya Chor in the Rajasthan Sector on
the night between 12th and 13th December 1971, two of our
own tanks became cusualties, To enable recovery of our
tanks, a “safe lanc” in thc mincfleld was required. Lance
Havildar Nanda Ballabh and his party completed the task dur-
ing the night, despite ¢nemy flre, and cnabled the recovery of
the tanks,

In this action, Lance Havildar Nanda Ballabh displayed
courage and devotion to duty.

145. 1515902 Lance Havildar HARNAM SINGH,

104th Engineer Regiment,

During the operations in the Western Scctor on the night
between 9th and 10th December. 1971, Lance Havildar Har-
nam Singh was detailed; as onc of the members of a reconnais-
sance party to clear a lane through the Lellu Chak minefleld,
in which onec of our tunks was stalled after hitting a mine.
Regardless of hcavy enemy artillery, tank and machine gun
fire. Lance Havildar Harnam Singh along with an  oflicer
cleared a safe lane through the minefield upto the demaged
tank and helped the armoured recovery vehicle to recover the

tank,

In this action, Lance Havildar Harnam Singh displayed
courage and devotion to duty.

145. 2840867 Lance Wavildar CHHOTE SINGH,
The Rajputana Rifles.

On the 15th December, 1971, Lace Havildar Chhote Singh
was commanding a section in a company of a Battalion of the
Rajputana Rifles combing the Ialiyal Forest for the encmy.
When this company set out on its task and the enemy opened
fire with a light machine gun, Lance Havildar Chhote Singh
charged forward and overpowered the machine gun position.
Though wounded by a splinter, he kept guard over the prisoncr
till his Section joined up with him,

In this action, Lance Havildar Chhote Singh displayed
courage, determination and devotion to duty.

147. 6275350 Lance Havildar KAMLA PRASAD SINGH,
11th Infantry Divislonal Signal Regiment,

During the operations against Pakistan in 1971, Lance
Havildar Kamla Prasad Singh was incharge of the line detach-
m:nt responsible for provision and maintcnance of line com-
munications to the headquarters of an  Tnfantry Bridge in
Rajasthan Sector, which were being frequently disturbed due to
encmy mines, shelling, sabotage and air action, Despite danger
fo his life, he maintained and extended the line to the Brigade
Headquarters thus providing vital communications.

Throughout, Lance Havildar Kamla Pra.ad Singh displayed
courage and devotion to duty.

148. 1023142 Dafadar RUP SINGH, (Posthumous)

1st Horse.

On the 13th December, 1371 Dafadar Run Singh  was th.c
crew commander of the tank leading a Squadron of Skinner's
Horse attacking Shahbazpur in the Western Sector. Thouveh
his tank was damaged duc to enemy fire, he fought on for till
he was ordered back. Later on the 13th December, 1971
while crossing the Bien River, his tank which was in the lead
was hit and damaged completely. He then pulled out his crew
to safcty and in the process was hit by enemy fire and died on

the spot.
In these actlons, Dafadar Rup Singh displayed courage,
Jeadership and madc.the supreme sacrifice.

149. 1025140 Daladar RAMAPPA PURUSHOTHAMA,
16 Cavalry.

On the 14th December, 1971, Dafadar annppa Purasho-
thoma with a squadron of a Cavalry was attempling 1o cross a
minefield in the arca of Shakargarh, which was well covered
by the fire ¢f the ecnemy. Daladar Purushothama’s tank was
hit, At this time the troop commander’s tank was immobilised
due to damage by o mine. With complcte disrepard to his
safety, Dafadar Purushotbama moved forward with his damag-
ed tank and sxtracted his troop leader’s tank, Tn the process
his tank was again hit,

In this action, Dafadar Ramappa Purashothama displayed
courage and devotion to duty.

150. 1028406 Dafadar WASAKHA SINGH,
The Armoured Corps.

During an assault by a Squadron of an Armoured Regiment
on Pirganj in the Eastern Sector on the 7th December, 1971
the Infantry was held up by the fire of an enemy Medium
Machine gun. Dafadar Wasakha Singh who was the troop
Icader of the Ieading troop of the Squadron with total disregard
to personal safety, dismounted from his tank and crawled to
the Machine Gun Post and destroyed it with a hand grenade.
He brought the enemy machine gun out of the bunker himself.
Again on the 14th December, 1971, when that Squadron was
moving to establish a road block South of Bogra the tank of
Dafadar Wasakha Singh got knocked out and he himself was
wounded. In spite of this he ordered his remaining two tanks
to move forward. He refused to be evacuated and repalred
the tank along with tho remaining crew. He drove the tank
back to the harbour himself before reporting to the regimental
ald post for treatment.

In these actions, Dafadar Wasakha Singh displayed courage
and devotion to duty.

151. 1025035 Dafadar KHUSHAL SINGH,
17th Horse.

On the 16th December, 1971, Datadar Khushal Singh of the
17th Horse was in the bridge head across the Basantar River
in the Western Sector. The cnemy counter-attacked this posi-
tion in strength with armour supported by heavy and accurate
artillery fire, With complete disregard to his own safety.
Dafadar Khushal Singh, having already knocked the two tanks
which had hit his squadron commander’s tank, rushed his tank
to the side of the stricken tank and deliberately drew fire on
himsel{ thus saving his squadron commander, Tn this act his
own tank was hit; nevertheless Dafadar Khushal Singh held his
ground till the enemy attack was beaten back,

In this action, Dafadar Khushual Singh exhibited courage,
comradeship and devotion to duty.

152. 1023923 Dafadar DHARAM PAL.,
The Armoured Corps.

On the 6th December, 1971, Dafadar Dharam Pal was com-
manding a tank in the Samba area in the Western Scctor.  Hix
tank was hit and damaged by an cnemy recoilless pun and was
ther. engaged by enemy artillery and air. Tn spite of this,
Dafadar Dharam Pal continued to engage the cnemy and des-
troyed two enemy tank destroyers.

In this action. Dafadar Dharam Pal displayed courage and
devotion to duty.

153. 1023900 Dafadar RANDHIR SINGH,
‘The Armoured Corps.

Dafadar Randhir Singh, the commander of a tank of a
Cavalry, was assigned the task of travelling through an pnemy
minefield in the Shakargarh Sector to enable the breakthrough
by an armoured rcgiment. As the bridgehead had not been
established across the mincfield, the aren was subjected to
heavy arlillery and mortar fire. Unmindful of the risk to his
life, Duladar Randhir Singh continued the clearance of the
minefield till the lane wus completed,

In this action, Dafndar Randhir Singh displayed courage and
devotion to duty.
154. 1025761 Dafadar ONKAR DATT,
4th Horse.

Dafadar Onkar Datt was the commander of the tank of the
leading troop of 4th Horse in the “Thakurdwara™ bridge heal
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actlon in the Western Sector. When his tank was crossing the
narrow gap in the bridgehead, it was engaged by an enemy
tank from a flank His tank effectively engaged the tank and
knocked it out in his first shot,

Tn this action, Dafadar Onkar Datt displayed courage and
professional skill.

155. 1034880 Lance Dafadar GURDIAL SINGH,
1st Horse.

On the 9th December, 1971, when the advance of a Squadron
of 1st Horse to Shahbazpur was stalled by the fire of the
enemy, Lance Dafadar Gurdial Singh, who wag the gunner of
a tank, engaged the cnemy tank and destroyed, in quick suc-
cession, two of them and hit a third one. The enemy fell back
and the advancc was resumed,

In this action, Lance Dafadar Gurdial Singh displayed com-
petence, courage and devotion to duty.

156. 1027614 Lance Dafadar VIDYADHAR SINGH,
7th Cavalry,

On the 8th December, 1971, Lance Dafadar Vidyadhar
Singh was with the trawl tank of a Cavalry assigned the task of
clearing the encmy minefield In the Shahbazpur area in the
Western Sectar. TIn the face of heavy enemy fire, this crew
carried out their task and cleared a lane. As the resistence
from the cnemy stiffened, Lance Dafadar Vidyadhar Singh
immediately traversed the gun of his tank and knocked out one

enemy recoilless gun,

In this action, Lance Dafadar Vidyadhar Singh displayed
courage, determination and devotion to duty.

157. 4338377 Naik JTVAN RAM KACHARI,
The Assam Regiment,

On the 5th December, 1971, the enemy launched s massive
attack on a defensive position at ‘Ghogi’ in the Chhamb Sector
occupled by a Company of a Battalion of the Assam Regiment,
and over-ran n part of the defences resulting in the capture of
Naik Jivan Ram Kacharl and three other sepoys. They were
belng taken back under escort into enemy territory. Enroute,
they came under heavy shelling and finding an opportunity
when the attention of the escort was diverted, succeeded in over
powering the escorts and made good thelr escape. Naik Jivan
Ramn Kacharl then led his men back to own territory,

Tn this mction, Naik Jivan Ram Kachari displayed courage
and lendership.

158. 2848753 Naik RISAIL SINGH
The Rajputana Rifles.

Naik Risal Singh was a Section Commander of a Company
of a Battalion of the Rajputana Rifles. On the 11th Decem-
ber. 1971, during the battle of Nayachor in the Rofasthan
Sector, when this company. along with 4 tanks, were trapped
in an enemy minefleld and were subjected to effective end
intense Medium Machine Gun fire, Nalk Risal Singh charged
with his Sectlon at the enemv Medium Machine Gun post,
which unnerved the enemy who withdrew in panic, leaving
behind e large guantitv of ammunition. His gallant action
enabled his company and the tank crew to come out of the
encmy minefleld.

In this action. Naik Risal Singh displayed courage, leader-
ship and devotion to duty.

159. 3349885 Naik SUKHDEV SINGH

The Sikh Reglment.

During the operations agalnst Pakistan in 1971, a Battalion
of the Sjkh Regiment was ordered to toke up a defended aren
in the Eastern Sector. During the oreparation of the defences
the enemy brought down heavy machine pun fire. Naik Sukh-
dev Singh, a Section Commander, himself manned the light
machine cun and engaged the enemy to ensure that his sec-
tion. which was completely exposed to epemv fire. dug ifs
defences undisturbed. Shooting accurately he silenced two
of the enemy machine gun pill boxes, but in the process he
was seriously wounded by a burst from an enemy machine

gun.

Tn this action. Neik Sukhdev Singh displayed devotion to
duty, courage and leadership.

160. 11126163 Naik PRITAM SINGH

The Regiment of Artillery.

At dusk, on the 6th December, 1971, three enemy aircraft
attacking Ambala Ailr Field were detected by s detachment
of an Alr Defence Regiment (Territorlal Army) commanded
by Naik Pritam Singh. These aircraft were Immediately en-
gaged with effective and accurate fire by his detachment, as
e result of which one alrcraft wag destroyed and the other
aircraft chased away.

Tn this action, Nalk Pritam Singh displayed cour ofes-
sional skill and devotion to dutyg P e o

161, 1169968 Naik SOBAN SINGH
The Regiment of Artillery.

On the 7th December, 1971, while commanding a detach-
ment of an Alr Defence Battery deployed for the protection
of a Medium Reglment Gun area, in the Western Sector, Naik
Soban Singh displayed initiatlve and courage in directing the
fire of his gun in an accurate manner resulting in the shooting
down of one enemy MIG 19 aircraft.

Tn this action, Naik Soban Singh displayed c¢ourage and
devotion to duty.

162. 1324969 Naik KRISHNA PILLAI RAMAKRIS
PULTAL I HNA

2nd Engineer Regiment.

From the 11th to 13th December, 1971. Nalk Krishna Pillai
Ramakrishha Pillai was incharge of a raft operating in River
Brahmaputra across Jamalpur. On the 12th December. 1971,
his raft broke down. Realising the urgency of speeding uo
the build uv across the River. Najk Pillal repalred the raft
skilfully and ferried vehicles for another 16 to 18 hours.

In thiz actlon, Nalk Krishna Pillai Ramakrishna Pillal dis-
played devotion to duty.

163, 6265946 Naik VITHAL DAS
Corps of Slgnals,

On the 4th December, 1971. Naik Vithal Das was the
detachment commander of the line partv responsible for pro-
vision and maintenance of line communications to the Tactcal
Headquarters of Commander of a Movntain Brigade in area
Darsana in the Bastern Sector. Despite heavv shelling and
small sarms fire, Naik Vithal Das completed the line and there-
after restored it speedily when disrupted due to enemy shelling,

_In this action, Naik Vithal Das displayed courage and devo-
tion to duty.

164. 6867009 Naik (Driver) BIRBAL SINGH
Army Ordnance Corps

On the 5th December, 1971, 2 large fire was started at the
Amv:nuniﬂon Point &t Akhnoor due to ensmy bombing. Naik
(Driver) Birbal Singh, despite grave risk to his own lfe,
foucht the fire and prevented it from sorsading to other
ammunition dumns. Encouraging and inspiring his other per-
srmn=l, he salvaged a large quantitv of stores, Fighting the
?r:] for over seven hours, he helped In bringing it under con-
rol.,

Tn this action. Naik (Driver) Birbal Singh displ
courage and devotlon to duty. g splayed

165. 2647089 Nailk KUMA RAM
The Grenadloms.

During the opstations agalnst Pakistan in 1971, Nalk Kuma
Ram of a Battalion of the Grenadiers was the Second.n-
Command of vatrol given the task of confirmine tha infor-
mation that the enemv had vacated ona of their l~calitisg
When this matro) reached the vicinitv of the localitv. +he
enemv hroucht down hesvy Medium Machine Gun and mortar
fire, Naik Kuma Ram, along with an other rank. charged the
Medium Machine Gun post which romnletelv unnerved the-
cncmvd reem\ﬂlngdln ]l?)hll surirendcr. Tn this charee when his
ramrade recelved a bullet injury, Nalk ¢
e e, Jury. Kuma Ram dragged

Tn this action, Naik Kuma Ram displa
ship and devotion to duty. wpiayed courage, Teader-
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166. 1216659 Naik MOOL CHAND YADAV
The Regiment of Artillery.

Naik Mool Chand Yadav was incharge of the Battery Com-
mander’s party with a Battalion of the 9th Gorkha Rifles for
the attack on the Dera Baba Nanak Enclave, during the
operations against Pakistan in 1971. During the attack Naik
Mool Chand Yadav ensurcd that the line and the radio com-
munication was through in spite of the intense artillery, auto-
matic and tpnk fire. Twice the radio antema was blown off
due to artillery shelling but, with complete disregard to his
personal safety, he kept tho communication through.

Tn these actions, Nalk Mool Chand Yadav displayed
courage and devotion to duty.

167, 13721969 Nalk INDERJIT
The Jammu and Kashmir Rifles.

During the operations against Pakistan in 1971, when the
enemy attacked the batialion defended area under cover of
inlense artillery fire with overwhelming Infantry strength sub-
jecting a section of a battalion of the Jammu and shmir
Rifles to heavy and relentless pressure, Naik Inderjit who was
thr section eommeander, exposing himself to danger, moved
from trench to trench inspiring his men to stand fast and
fight.  He was hit on the chest by a shell splinter but, despi‘e
his injury, he maintained control and brought down effective
firc on the enemy and succeeded in repulsing the aitack with
heavy lostes, before himself succumbing to s injuries,

(Posthumous)

Tn this action, Naik Inderjit displayed courage and made
the supreme sacrifice in the discharge of his duty.

168, 5436057 Naik HIMBAHADUR GURUNG
The Fifth Gorkha Rifles.

During the operations against Pakistan in 1971, Naik Him-
hiuhadur Gurung was commanding a section of an attack on
Sehjra post in the Weslern Sector. During the assault, an
enzmy muachine gun suddenly opened up and momentarily
held up th2 advance of his section. Nalk Gurung took prompt
action to deploy his section for providing him fire support and
he with compleie disregard to his personal safety, crawled
within few yards of the bunker and lobbed two grenades to
silenice the light machine gun.

In this action, Naik Himbahndur Gurung displayed cournge
and leadership.

169. 351537 Nuik MOHABAT SINGH
The Rajputana Rifles.

During the operatlons against Pakistan in 1971, Naik
Mohabat Singh of a Battalion of the Rajputana Rifles led his
scction in an attack on the ememy held position of ‘Ring
Contour’ in the Jammu and Kashmir Ssctor. He set a per-
sonal example of courage and was largely responsible for the
saccess of the operation and killlng a number of the enemy
personnel.

In this action Naik Mohabat Singh displayed courage and
“evotion to duty.

170. 3961568 Secpoy BHAGI RATH
The Dogra Regiment.

On the night of 5th/6th December, 1971, Sepoy Bhagi Rath
formed part of the assaulting company of the Dogra Regiment
on East End of Dera Baba Nanak bridge in the Western Sec-
tor. The assault was held up by accurate shelling and devas-
tating fire from a Medium Machine Gun bunker. Sepoy
Bhagi Rath, with t(otal disregard to his safcty, charged and
dilenced the Medium Machine Gun by lobbing two hand gre-
uades thus facilitating speedy capture of the objective.

Tn this action, Sepoy Bhagi Rath displayed initiative, courage
and devotion to duty.

171. 2755087 Sepoy NARAYAN MALUSARPE
The Maratha Light Infantry,

Scpoy Narayan Malusare was the radio operator with a
Company of a Battalion of the Maratha Light Infantry. Dur-
ing an attack in the Dinajpur sector, the company commander
was wounded and lny hardly 10 yards from the enemy Medlum
Machine Gun post. Sepoy Narayan Malusare under grave

13-—481G1/73

danger stuck to his company commander and twice vainly
tried to silence the machine gun with grenades. Not dis-
heartended, Sepoy Narayan Malusare, stood his ground and
succeeded in extricating his company commander undey heavy
fire and shelling.

In this action, Sepoy WNarayan Malusare displayed com-
mendable comradeship and courage.

172. 2962388 Sepoy PIAR SINGH
The Rajput Regiment,

Sepoy Plar Singh was in the leading scction of a company
whicgocarried out a raid in the Bhurangmari sector during
the operations against Pakistan in 1971, Sepoy Piar Singh
crawled to an enemy bunker and having neutralised it, ad-
vanced towards & second bunker when he was hit by the
enemy’s Light Machine Gun fire. Though wounded and pro-
fusely bleeding, Sepoy Plar Singh courageously crawled for-
ward and neutralised this second bunker also with a grenade.
The position was then rushed and captured.

In this action, Sepoy Piar Singh displayed courage and
devotion to duty.

173. 13602388 Paratrooper CHAINI RAM
The Parachute Reglment.

On the 16th December, 1971, Paratrooper Chaini Ram,
runner of the officer Commanding of a Company of the
Parachute Regiment accompeanied his company commander
to one of the platoon localities under a flerce enemy attack
in the Western Sector. Enroute, they were surprised by 8 to
10 enemy soldiers. Paratrooper Chaini Ram kept his nerve
and immediately threw hand grenades and subsequently
charged the enemy with his company commander. [In the
hand to hand fight that ensued, two enemy soldiers were killed
and four taken prisoners.

In this action. Paratrooper Chaini Ram displayed courage
and comradeship.

174. 13666453 Guardsman RUNG LINGA
The Brigade of the Guards.

On the 15th Décember, 1971, Guardsman Rung Linga
formed part of a company of a Battalon of the Brigade of
the Guards, which was aﬂsigned the task of capturing the
enemy strong-hold at ‘Sabhar’ in the Eastern Sector. During
the assault, he showed complete disregard for his personal
safety and undcterred by the heavy volume of enemy fire, he
charped from bunker to bunker eliminating the enemy and
physically capturing two Light Machine Guns.

In this action, Guardsman Rung Linga displayed courage
and devotion to duty.

175, 1289539 Gunner DUDH NATH
The Regiment of Artillery.

Gunner Dudh Nath was the radio operator of the artillary
observation post party working with a Battalion of the Madras
Regiment, in the Eastern sector. On the 6th December, 1971,
the enemy put in a fierce attack in the morning and one of
the enemy tanks scored a direct hit on the observation post
wounding gunner Dudh Nath in the chest Thoush profusely
breeding, he unmindful of his pain, continued his task. In
the meantime, the observation post Officer shifted to an
altcrnnie position some 500 yeards away and Gunner Dudh
Nath not only refused to be evacuated %ut carried the radio
set on his back and kept the communications through.

In this action, Gunner Dudh Nath displayed courage and
devolion to duty.

176. G 26512 Shri PRITAM CHAND,
Mason.

The General Reserve Engineer Force.

On the 17th December, 1971, Shri Pritam Chand, Mason
of a unit of the Maintenance Task Porce, was working on the
road Pandgaur—Badala—Guijran in the Western Sector when
the enemy aircraft attacked his party. Two of the ploneers
of his gang sustained injuries due to strafing. With utter dis-
regard to his personal safety, he moved one of them to o
nearby culvert, and was in the process of evacuating the other,
when he was hit by a shell splinter.

(Posthumous)
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In this action, Shri Pritam Chand, Mason displayed courage
and devotion to duty.
177. Shri SURINDER NATH KHANNA,
Assistant Company Commander,
The Special Trontier Force.

During the vperations apainst Pakistan in 1971, Shed Suvrin-
der Nath Khanna of the Special Frontier Force was leading
a platoon patrol near ‘Rangpara’ in {he Eastern Sector, His
patrol was t(rken by surprise and caught in the open, when
the enemy brought down heavy machine pgun fire. With
exceptional presence of mind and courage. he led his platoon
in an nssault, completcly unnerving the eneray who fled from
the position. Latcr., when ordered to round ur Mizo hos'iles
who had 'ooted Boakbali Bazar, he, in a swift and bold action.

carried out the fask capturing one Light Machine Gun and
some rifles.

Throughout. Shri Surinder Nath Khanns displayed courage,
leadership and devotion to duty.

178. Shri TIRPAL SINGH, Assistant Commandant
The Border Security Force.

On ‘he 9th December. 1971, €hri Tirpal Singh commanding
a comnany of the Border Security Foree lad his men against
the strong and well fortifled enemy position of ‘Wacarparkar’
in the Kutch Sector. Exhorting and encouraging his men (o
nress forward the attack, he captured the position inflicline
heavy casualties on the encmy.

Tn this action, Shri Tirpal Singh showcd courage, leadership
and devotion to duty.

179. Shri DEVINDFER SINGH. Assistant Commandant
The Border Security Force.

Shri Devinder Singh. Assistont Commandant of the Border
Securityv Forez, was responsible for administration and Signal
communication of his batalion in 1the Rujwsthan sector, dur-
ing {he oparations against Pakistan in 1971, The battalion
operating in the Tslamgarh bulre. captured two cnemy posts,
which nosed immense administrative and signal communica-
tion problems. Shri Devinder Singh, with complete disrepard
to his personal safely, worked round the clock for 10 days
and at one {ime was without food and sleep for almost 4 days.
He personally supervised the line poarties working in nreas
infested with the enemy.

Throughou! this period, Shei Devinder Singh  displayed
determination courage and devotion to duty.

180. Shri GURMIT SINGH SIDHU,
Assistant Commandant,
The Rorder Sccurity Force,

On the 7th December, 1971, Shri Gurmil Singh Sidhu was
the officer incharge of patrol boat Chitrangada which was
detailed to guide the Indian Naval ship Panvel ang gun hoats
Padma and Palash to the Mongla harbour in the Fastern Sec-
tor., Having skilfully accomplished thc task, he remained at
Mongla whilst the other three vesscls proceeded for n raid on
Chalna and Khulna ports. On the [nth December, 1971, he
noticed that the enemy was unloading supplies from a vessel.
On his own initiative and under grave danger of retaliation,
Shri Gurmit Singh Sidhu opened fire and set the enemy ship
ablaze.

In this action, Shri Gurmit Singh Sidhu displayed courage
and devotion to duty.

181. Shri KISHAN KUMAR SHARMA,
Asslstant Commandant,
The Border Security Force.

Shri Kishan Kumar Sharma was the company commander
of a Baltalion of the Border Securlty Force located at
“Riarbe(” in the Kutch Sector. After an alr raid on the com-
pany location on 13th December, 1971 a live rocket was found
resting on {hc comoufiage net over o vehicle, Unmindfnl, of
the great risk to his own life, Shri Kishan Kumar Sharma
removed tha rocket to a safe distance where it later exploded
on its own and his timely action saved the vehicle and his

men,  On the 14th December, (971 the company position wase
bombed by Napalm and phosphorus bombs, Though the
whole area was on fire Shri Kishan Kumar Sharma skilfully
managed to extricate one armoured and 8 number of other
vehicles from this arca to safety.

In this action, Shri Kishan Sharma displayed courage,
determination und devolion to duty.

182, Shri NARAIN STNGH CHAUHAN,
Assistant Commuaundant,
The Border Security Foree.

Shri Narain Singh Chaubhan was commanding 2 company of
the BDorder Security Force and was incharge of own border
out post in the Rajasthan sector. BRascd on accurate intelli-
gence ncquired by him and with his support, the cnemy post
at Ranihalon was captlured. Laler. he organised the defences
in that area.

In this aclion, Shri Narain Singh Chavhan, displayed leader-
zhip, courage and devotion to duly.

183. Shri BISHRAM SINGH, Assistant Commandant
The Border Sccurity Force,

Shri Bishram Singh was the leader of » patrol in Agardari
area in the Fastern Scctor. In conformity withou| defensive
plans Shri Bishram Singh successfully located encmy defences
and accounted for over 20 cnemy killed and several wounded.
Undeterred by heavy enemy concentrations, he carried out his
tank with tactical skill and courage and brought back valuable
information.

In this action, Shri Bishram Singh displayed initiative
courage and devotion to duty.

184. Shri K. J. THAKUR. Assistant Commandant
The Rorder Security Force.

Shri K. T. Thakur was the forward Observation Officer
detniled {o provide close arlilery suprort for the attack of o
Commnany of a Ratialion of the Border Security Force on a
border antrost In Rutch Sec'or on the 10(h December. 1971,
When the attach was held un duc tn heavy encmy Machine
Gun fiee, Shri K. T. Thakur continuously hronght down accut-
rat= and devastoting fire thereby silencing the cnemy Machine
Gun and ensuring success of the aftack.

Tn (his action, Shri K. T. Thakur, displayed courage and
devotion to duty.

185. Shri YASHWANT SINGH BISHT,
Assigtant Commandant,
The Border Security Force,

On the 10th December 1971, Shri Yrshwans Singh Bisht ot
4 Rattalion of the Border Securitv Force. led a nlatoon on
a rald on the enemv post at ‘Dudgai’ in the Yammu snd Kash-
mir Sector. ITe commanded his force with competence and
<kill and, moving across rugged terraln, surcessfully raided
the cnemy nost inflictine heavy cacnalties and heought  his
column back 1o base safely.

Tn this action, Shri Yashwant Singh Bisht displared courage
and leadership.

18A. 660211523 Shri BABUT AL, Head Constable
The Border Security Force.

Shei Babulal, Head Constable was a section Commaonder of
a force given the task of capturing an enemy post in the
Rajrsthan sector. During the advance. hls section was held
un by an enemv Light Machine Gun, duc to which it was
difficult to proceed with the assault, Shri Bobulal advanced
alon= and attacked the Light Machine Gun post with grenades
and silenced it. ‘The post was assaul'ed and captured.

Tn this actfon, Shri Babuvlal. Head Consiable displayed
courape, determination and devotion to daty.

187. 66132016 Shri KUMBHA RAM, Inspector,
The Border Security Force.

Shri Kumbha Ram of the Border Securlty Force was
at'ached to a Battalion of the Dogra Regiment in the Raja-
sthany Sector- This battalion was engaged in a series of ac-
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t.ooos at " lamachi Wala Toba”, “Ahmed Khan Ka Toba™ and
“Mirze Wals foba® during the lndig-fakastan contuct, [974.
Lagn ol these actions invoived  long wnd complicaled Closs
counwy move 10 the desert al mght, Shri kumona Ram
volunieered and suc.essiully acted as Lthe leading guide tor the
buttgiwn in ¢ach of the three aclons.

In thesc uctions, Inspector kumbha Ram displayed couruge
an devouon 1o duty.

188, 66722002 shri BARINDRA LAL SAIIA, Inspector,
ibe Border decurity Force,

shri Baridra Lal Saha was the Second-in-Command of a
compuny ol the Border Security Force which assulied a
buider oul-post 1n e Dwmaypure seclor, as part of our delen-
sive plans,  »ivt Buundea Lal dSaba was wilth the leading
troops, wienl 40 yurds snort of lhe objective, he  received
bullet nguses vn both s legs, ‘Though proiusely bieeding
be led tae altack, despile heavy cnemy flire and shelling, and
cup.oced he vbjective,

In this action, Inspector Barindra Lal Saha  displayed
couvage and leadeishup.

189. 690100996 Shii MADAN LAL AURORA,
Sub Inspector,
1ie Bowder pecurity Force,

On the 12th December, 1971, Shri Madan Lal Awrora of
the Bocder seeunty kForce was assigned the tusk of gelting
belund the encmy delensive posinon wilh his plawon to block
the 1ouwes of withdiawal of the enemy. He led his pliloon
wiih confidence and, tnough completely detwched from the
muin forses, conlinuously hacassed and pursued the enemy.

m (his activn, sub Inspeclor Mudun Lal Auvrora displayed
comage, leadership and devouon to duty.

190. 060100184 Shi BHIM SINGH, Sub Tospector,
Lhe Bovder »ecucity borce.

Un the 12th Leeceraber, 1971, Snri Bhim  Singh was  the
comumandes of the leading platoen of u Battahion ot 1he Border
Securtly Powee which was assigned the {ask of capturing
Jattalar’ in the kuleh Sector. ‘Lhe advance was held up due
W0 dcaliule encmy aulomatic aod mortar tire.  Adler locating
the enemy fire posivons, Shn Bhim  Swingh charged enemy
postions and capluced them torcing the enemy to withdraw in
haste,

in s aclion, Sub lnspector Bhim Singh displayed courage,
lowdership and devotion to duty,

191, 660100209 Shri BHAG SINGH, Sub Inspector,
'The Bocder Security Force,

On the 12th December, 1971, afler the capture of ‘Jattara
border' out-post 1n the Kutch Sector, Shri Bhag Singh was
usuigned (he task of explormg the area ahead ol the zaptured
position.  He carned out (his task with intciligence, courage
and determimnaiion and eliectively dominuted the area upto
“Tugo’, thereby foiling the encmy’s plans for counter-aitack,

In ihis action, Sub Inspector Bhag Singh dsplayed courage,
leadeship and devolion to duty.

192, 6814002 Shri GOKUL DEQ, Sub lnspector,
The Border Secarity Force.

Un the 4th Deccmber, 19731, Shri Gokul Deo, ¢ommunding
a4 plaicon of the Border Securnity Force, was ordered to raid
‘Sunewala Khuo' in the Western Scctor.  As the raid went in,
the vnemy resisted with heavy machine gun fire, Unmindful
ol his own salety, Shri Gokul Deo dashed towards the enemy
¢ncouraging and exhorting his men to attack, Sceing his per-
sonal example, his men rallicd behind him inflicting heavy
vasualtics on the enemy and causing demage to the post,

In this action, Sub Tnspector Qokul Do displayed courage,
lzader-hip and devotion to duty,

193, 66577064 Shri BALBIR SINGH,
Sub Inspector,

(Posthumous)
The Border Security Force.

i Baowr sagh of the Border Security oice was a plaloon
COmNanUes il 80 Lmporianl BOorder Oul-post In the Yyesiern
DECLWe,  1¢ nemy enciccled tue posl uUaer COover oI ucuvy
arpiiery aud auwoOInance e, sl Baidir dlngn, Wil auer dis-
fegard L0 fys personal sarely, nioved hrom Lench o uencn und
INSPITCU fis Men 10 Keep the eucmy at bay for two hours. yhen
fhe cocmy nnailly <iosed 1n, he Huled a number of greoadcs
uuhcluug neuvy cdsudiiies, ln the process, ne wus mjued 0y
a buist om a ugny muachine gun and later succumbed to his
WOounas.

lo tms action, Sub Inspector Balbir Singh displayed courage
and  delecminaion.

194, 67555070 Shri DARBARA SINGH, Hcaa Constable,
10 pBOLdor BeUullly boroe.

ohiti Dagoura Singh, Head Constable was commundung a
Scel0n Of e Moidey dtcudlly Foree ab e Moel posuer out-
puse 1 e Lpnamo Sector. On the 3rd Decemocr, 1971,
Orucsy Woie lsaued I0r the Horder Seciuity Fosce pursonnel o
WildiaW LOIn UIE Border oul-pos, suri Lgcours mngh,
Heud Lulsiavie and bis secuohn, however, volunleerea o atdy
O uNa Lg BIOOE Se WDe A.my personnel.,  burig 10e
COsULLE Duusg (NS Seclto0 Wislood 1¢pealed €nemy on-
Blaugucs wod Uulcled Dedvy casuailes on the coemy. ‘Tbho
seLUulL acidlied sleadland UDUET Ly ADIe leaderyiip OI S
1Darvars sy, ead Lomsiadic ana held tehir ground uil ey
Wit Oudeced W Tull back 10 Jie maln pusiuons.

i taws aucuon, Shri Darbara Singh, Head Constaple, as-
pluyea cowege and leaderstup.

195. 60700208 Shri AMARENDRA NATH MALLICK,
Lonslable, (L'osihiumous)
lue poder oecuity borce.

Shrl Amaendra Nath Mallick, Conslable formed part of a
COLLpAILY  WILCH AllCKed an encmy posiaon 10 Lhe Linyjpur
SCLLON OO WG Lastern sector, duang the operalions against
Fiistall Im 1¥/1. Dunng the assawg, Lhe cotnpany was sub-
jecled W oMense sbheiing und macmne gun liee  bur abri
Anurenda Nap Malick, wubh o]l disregard © personal
sulcly, presscd OR ine auack Gl pe fell dead sbort or the
opjeclyve,  HI§ codrageous achion inspued the company 1o
nureely and speeduy press home the atteck,

In this action, Shri Amsarendra Nath Mallick, Constable
displayed cowage and devotion to duty,

196, 66276516 Shri DALBIR SINGH, Coustable,
The Border Secunty Lkorce.

On the 3rd and 4th December, 1971, the enemy launched a
namber of alwcks on the “waman [Post” m the Weswern Sec-
i, liwse anacks were launched 1n strengin supporied by
aecavy wid uccurate arullery fire. During onc ot e aftacks,
undelcred upd unmindtul of ms personal satety, shr Dalbir
sugh, Conslable ceme out of hus bunker and engaged the
cnomy al polal blank range inlhicling heavy casuaidcs. He
intused steadiusiness, conlidence and cowage amongst hus
comiades, whizh contribuled to a lnige extent jn beaung back
the enemy altpCks,

Throughoui Shei Dalbir Singh, Constable displayed courage
und devouon to duty.

167. 67143008 Shri PULIKOITIL DEVASSY JOY,
‘Lhe Border Security Force,

boci Pulibottil Devassy Joy of the Border Secunty Force
wan utlached to & Baualion of the Rajputana Rifles during
the operatons in the Rajasthan Sector mn 1Y71. He was al-
Wuylh WL (e assaulting  troops, despite enemy's artillery,
mudlar dnd automalc tire, in the capture of “lslamgarh” and
“Bhut Khan Wala Khu" posts, which were strongly defended
by the enemy.

In this action, Shri Pulikottil Devassy Joy displayed courage
and devotion to duty.

A. MITRA
Secretary to the Prestdent.
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CABINET SECRETARIAT

(Decpartment of Personnel and Admipistratlve Reforms)

Rulen
New Delhi, the 9th March 1974

No. 20/1/74-A15(1).—The rules for a combined competi-
tive examination to be held by the Unlon Public Service Com-
mission in 1974, for the purpose of filling vacancies In the
[ollowing services are with the concurrence of the Ministries
concerned and the Comptroller and Auditor General of India
in respect of the Indian Aundit and Accounts Service publlshed
for genernl information :—

CATEGORY 1
(i) The Tndian Administrative Service and
(ii) The Indian Foreign Service.
CATEGORY 1I

(i) The Indian Police Service, and

(i1) The Delhi, and Andaman & Nicebar Islands Police
Service Class II.

CATEGORY IIT
(a) Class I Services :
(1) The Indian P&T Accounts & Flnance Service.
(il) The Indian Aundit & Accounts Service.
(iii) The Indian Customs and Central Excise Servige.
(iv) The Indian Defence Accounts Service.
(v) The Indian Tncome-tax Service (Class T).

(vi) The Indian Ordoance Faclorics Scrvice, Class I
( Assistant Managers—Non-Technical).

(vii) The Indian Postal Servige.
(viii) The Indian Railway Accounts Service,
(ix) The Indian Railway Traffic Service.

(x) The Military Lands ond Cantonments Serviee,
Class I.

(b) Class II Services :

(i) 'The Central Secretariat Service, Section Officers
Grade, Class II.

(ii) The Indian Foreign Service, Branch *B’, Integrated
Grades II and 1IN of the General Cadre (Section
Officers® Grade).

(iii) The Armed Forces Headquarters Civil Service,, Assis-
tant Civilian Staff Officers' Grade, Class II,

(iv) The Customs Appraisers’ Service, Class II.

(v) The Delhi and Andaman & Nicobar Islands Civil
Service, Class 1L

(vi) The Goa, Daman and Diu Civil Service, Class II.
(vil) The Pondicherry Civil Service, Class II, and

(viii) The Military Lands and Cantonments Service, Class
1.

A candidate may compete in respect of any one or mord
of the categories of Services mentioned above (Pleasc
see Rule 4). He should clearly indicate in his application the
Services covered by the category/categories concerned for
which he wishes to be considered in the order of prefersnce.

No request for alteration in the preferences indicated by a
candidate in respect of Services covered by the category/
categories for which he is competing would be considered
unless the request for such altcration is received in the Cabi-
net Secretariat (Department of Persunnel and Administrative
Reforms) within 10 days of the date of announcement of
finul result of the examipation.

A candidate who on the results of the written part of the
cxamination, qualifies for the personality test for the Indian
Administrative Service/Indian Police Service will be sepa-
rutely asked to communicate to the Cabinet Secretariat
(Department of Personnel and Administrative Reforms) the
order of preferences in which he would like to be considered
for allotment to various States.

2. Reservations will be made for candidates belonging to
the Scheduled Castes and the Scheduled Tribes in respect of
vacancies as may be fixed by the Government,

Scheduled Castes/Tribes mean any of the Castes/Tribes
mentioned in the Constittion (Scheduled Castes) Order,
1950, the Constitution (Scheduled Castes) (Part C States)
Order, 1951, the Constitution (Scheduled Tribes) Order 1930,
and the Constitution (Scheduled Tribes) (Part  States)
Order 1951 as amended by the Scheduled Castes and Scheduled
Tribes Lists (Modification) Order 1956 read with the Bom-
bay Reorganisation Act, 1960 and the Punjab Reorganisation
Act, 1966; the Constitution (Jammu & Kashmir) Scheduled
Castes Order, 1956, the Constitution (Andaman and Nicobar
Islands) Scheduled Tribes Qrder, 1959, the Constitution
(Dadra and Nagar Haveli) Scheduled Castes Order, 1962,
the Constitution (Dadra and Nagar Haveli) Scheduled Tribes
Order, 1962, the Constitution (Pondicherry) Scheduled Castes
Order, 1964, the Constitution (Scheduled Tribesy (Uttar Pra-
desh) Order 1967, the Constitution (Goa, Daman and Diun)
Scheduled Castes Order, 1968, the Constitution (Goa, Daman
and Diu) Scheduled Tribes Order, 1968, and the Constitution
(Nagaland), Scheduled Tribes Order, 1970.

3. The examination will be conducted by the Union Public
Service Commission in the manner prescribed in Appendix II
to these Rules.

The dates on which and the places at which the examina-
tion will be held shall be fixed by the Commission.

4. The combired competitive examination for recruitment
to LS.A. etc. i3 to be treated as comprising three separatc
and distinct examinations for three categorics of Services,
viz, (i) I.A.S. and LF.S, (ii) 1.P.S, and Dclhi and Anda-
man & Nicobar Islands Police Service, and (ili) Central Ser-
vices, Delhi and Andaman & Nicobar Islands Civil Service,
Goa, Daman and Diu Civil Service and Pondicherry Civil
Service.

5. No candidate who does not belong to o Scheduled Caste
or & Scheduled Tribe or is not a resident of the Union Terri-
tory of Pondicherry or is not a migrant from Kenya, Uganda,
and the United Republic of Tanzanla (formerly Tanganyika
and Zanzibar) shall be permitted to compete more than three
times at the cxamination for each of the three categories
of Services mentioned in Rule 4 above, bul this restriction
is effective from the examination held in 1961,

Nore 1.—If a candidate actually appears in any onc or
more subjects he shall be decmed to have competed at the
examination for each of the categories of Services to which
he is admitted by the Commission, a candidale permitted to
appear under the proviso to this rle being deemed to have
competed at the combined examination once.

NoTe 2.—The exisling scheme of examination, the syllabi
for ithe various subjects and the number of times for which
a cundidate can compete at the examination are liable to be
revised for the examinations o be held after 1974,
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¥ 6. (1) For the Indian Administrative Service and the Indian
Police Secrvice, a candidate must be a citizen of India.

(2) For other Services, a candidate must be either—

{u) w citizen of India, or
(b) a subject of Sikkim, or
(¢c) a subject of Nepal, or

(d) a subject of Bhutan, or

(e) a Tibetan refugee who came over to India, before
the 1st January, 1962 with the intention of perma-
nently settling in India, or

(f) a person of Indian origin who has migrated from
Pukistan, Burma, Sri Lanka (formerly known as
Ceylon) and the East African Countries of Kcnya,
Uganda and the United Republic of Tanzania (for-
merly Tanganyika and Zanzibar) with the intention

of permanently settling in India.

~—

Provided that & cundidate belonging to categories (¢),
(d), (e) and (f) above shall be a person in whose
favour a certificate of eligibility has been issued
by the Government of India,

Provided further that candidates belonging to calegories
(c), (d) and (e) above will not be cligible for
appointment to the Indian Forcign Service.

A candidate in whose casc a certificate of eligibility is
necessary may be admitted to the examination and he may
also provisionally be appointed subject to the necessary
certificate being piven to him by the Government.

7. (a) i) A candidate for the Indian Administrative
Scrvice, the Indian Foreign Service and for all the remaining
Services, cxcepting the Indian Police Service and Delhi, and
Andaman & Wicobur Islands Police Service, mentioned in
paragraph 1 above must have attained the age of 21 ycara
and must not have attained the age of 26 years on the 1st
August, 1974, i.c.,, he must have been born not earlier than
2nd August, 1948 and not later than st August 1953,

til) A candidate for the Indian Police Service and Delhi
and Andaman & Nicobar Islands Police Service, mmst have
attained the age of 20 years, and must not have attalned the
age of 26 eyars on the 1st August, 1974 i.e., he must have been
born not earlier than 2nd August, 1948 and not later than
Ist August 1954,

(b) The upper age limit prescribed above will be further
rclaxable :—

(i) upto a maximum of five vears if a candidate
belongs to a Scheduled Casle or a Scheduled Tribe;

(i) up to a maximum of three years if a candidate is a
bonu fide displaced person  from  erstwhile Fast
Pakistan and had migrated to India on or after Ist
Fannary 1964 but before 25th March, 1971;

(iii) up to a maximum of eighl years if a candidalc
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide displaced person from crst-
while Fast Pakistan and had migrated to India on or
after [st January, 1964 but befors 25th March,
1971;

{iv) up to a maximum of three vears if a candidate is a
resident of the Union Territery of Pondicherry and
has rececived education through the medium of
French at some stage:

(v) up to a maximum of three years if a candidate is a
bona fide repatriate of Indian origln from Sri Lanka
(formerly known as Ceylon) and has migrated 1o
India on or after lst November 1964, under the
[ndo-eylon Agrecment of October, 1964;

(Vi) up to u maximum of eight years if o candidate
belongs 1o a Scheduled Caste or a Scheduled Tribe
and i8 also a bona fide, repatriate of Indian origin
from Sri Lanka (formerly known as Ceylon) and has
migrated to India on or after 1st November, 1964,
under the Indo-Ceylon Agreemnt of October, 1964,

(vii) up to w maximum of three years if o candidate is
a resident of the Union Territory of Goa, Damun
and Diu;

(viii)} up to a maximum of three years if a candidate is of
Indian origin and has migrated from Kenya, Uganda
and the United Republic of Tanzania (formerly
Tanganyika und Zanzibar);

(ix) up to a maximum of three years if a candidate is a
bona fide repatrinte of Indian origin from Burma
and has migrated to India on or after 1st June. 1963;

(x) up to a muximum of eight vyears if o candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide repatriate of Indian origin
from Burma and has migrated to India on or after
Ist June, 1963;

(xi) up to a maximum of three years in tho case of
Defence Services personnel, disabled in operations
durin% hostilities with any foreign country or in a
d}stur ed area and relemsed as o constquence there-
oL}

(xii) up to a maximym of eight years In the c¢ase of
Defence Services personne], disabled in operations
during hostilities with any foreign country or in a
disturbed area, and relcased as a consequence there-
of who belongs to the Scheduled Castes or the
Scheduled Tribes.

(xiii) up to o muximum of three vears in the case of
Border Security Force Personnel disabled in opera-
tions during Indo-Pak hostilities of 1971, and re-
leased a8 a consequence thereof; and

(xiv) up to a maximum of eight years in the case of
Border Securityv Force personnel, disabled in opera-
tions during ¥Yndo-Pak hostilities of 1971, and re-
leased, as a consequence thereof who belong to the
Scheduled Castes or the Scheduled Tribes.

SAVE AS PROVIDED ABOVE THE AGE UIMITS
PRESCRIPED CAN IN NO CASE BE RELAXED,

8. A candidate must hold a degree of any of the Universities
cnumerated in Appendix T or must possess any of the quali-
fications mentioned in Appendix I-A.

NoTe I.—A candidate who has appeared at an examina-
tion the passing of which would render him eligible to
appear at this eXxamination but has not been informed of the
result may apply for admission to the examination, A candi-
date who intends to appear at such a qualifying examination
may also apply, provided the qualifying examination is com-
pleted before the commencement of this examination. Such
candidates will be admitted to the cxamination, if otherwise
cligible but the admission would be deemed (o bo provisional
and subject to cancellation if they do not produce proof of
having passed the examination, as soon as possible, and in
any case not later than two months after the commencement
of this examination.
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[PART I—SEC. 1

Note TT,—In exceptional cases th¢ Union Public Seivice
Commission may treat a candidate who has not any of the
foregoing qualifications, as a qualified candidate provided that
he has passed cxaminations conducted by other institutions.
the standard of which in the opinion of the Commission,
justifies hiy admission to the examination,

Nore III.—A candidate who is otherwise qualified but who
has taken a decgree from @ foreign university which is not
inclwled in Appendix I, may also apply to the Commission
and may be admitted to the examination at the discretion of
the Commission,

9. A candidale who is appointed to a Service in  Categany
I (ILAS. or LE.S,) on the reqults of an earlier examination
will not be eligible to compete at this cxamination.

A candidote who is appolnted to a Service mentloned in
col, (ii) below on the results of an earlier examination will
ho eligible to compete at this cxamination oonly for Services
mentioned against that Service in Col. (iii) below:

Sl Service to which appointed Services for which eligible to
No, compcte

(M (ii) (iif)

1. Indian Police Service . (i) Category T (I.LA.S. and

LE.B)

(/) Central  Services Class
I, in Cutegory III,

2]

. Central Service Class T (i) Category T (TLAS. and

1.E.5)
(ii) L.P.S. in Catcgory I1.

3, Central  Services Class 1T (7)) Category 1 (I.LA.S. and
(including  Civil and Police LES.)
Services in Union  Terri- (i) I. P. 8. in  Category TL
tories).

(iif) Central  Services, Clasg
Tin Category II.

10. Cundidates must pay the fee prescribed in Annexure I
to the Commission’s Notice.

11. A candidate already in Government Scrvice whether in
a permapent or a temporary capacity or as a work-charged
employee other than a casval or daily-rated cmployee must
obtain prior permission of the Head of the Department or
office concerned to appear for the Examination.

12. The dccision of the Commission as to the cligibility or
olherwise of a candidate for admission 1o the examination
shull be final,

13. No candidate will be admitted to the cxumination
unlicss he holds a certiflcate of admission [rom the Coemmis-
510M.

14, Any attempt on the part of a candidate to obtain
support for his candidature by any means may disqualify him
for admission.

15. A candidate who is or has been declared by the Com-
mission guilty of impersonation or of submitting fabricated

documents or documents which have been tamnered with or of
making statements which are incorrect or false or of suppres-
sing matcrial information or otherwise resorting to any other
irregalar or improper mecans for obtaiping admission to the
examination, or of using or attcmpting to use unfair means
in the examination hall or of misbehaviour in the examina-
tion hall, may in addition to rendering himself liable to
criminal prosecution,—-

(1) bo debarred permanently or for a specified period:—

(i) by the Commission, from admission to any
examination or appearance at any intervicw
held by the Commission for selection of candi-
date; and

(ii) by the Central Government from employment
under them;

(b) ba liable to disciplinary action under the appropriate
rules, il he is already in service under Government.

16. Candidates who obtain such minimum quafifying
marks in the writtcn examination ss may be fixed by the
Commission in their discretion shall be summoned by them
for an interview for a personality test.

17. After the examination, the candidaies will be arranged
by the Commission in the order of merit as (Jdisclosed by the
aggregaie marks finally  awarded to each candidate and in
that order so muny candidates as are found by the Com-
mission to bp qualified by the examination shull be recom-
mended for appointment up to the mnumber of unreserved
vacancies decided to be filled on the results of the cxamina-
tion.

Provided that cundidatcs belonging to the Scheculed Castes
or the Scheduled Tribes may, to the extent the number of
vuacancies reserved for the Scheduled Castes and the Scheduled
Tribes cannot be [illed on the basis of the general standard, be
recommended by the Commission by a rolaXed standard to
mapke up the deficiency in the 1eserved quota, subject to the
fitness of these candidates for appointmen( to the services
irrespective of their ranks in the order of merit ot the
cxaminafion.

18. The form and manner of communication of the result
of the exnmination {o individual candidates shall be decided
by the Commisslon in their discretion and the Commission
will not cnler into correspondence with them regarding the
result.

19. Due consideration will be given at the time of making
appointments on the resulls of the examination, to the prefer-
ences expressed by a candidate for various Services at the
timz of his application.

Provided that a candidate who is appointed to a Service in
Category I (1,A8, or LF.8.). on the results of an earlier
examination, will not be considered for appolntment to any
other Service on the results of this examination

Provided further that a candidate who i3 appointed to a
Service mentioned in col, (ii) below on the results of an
eatller examination will be considered only for appointment
to Services mentloned against that Service in col. (iii) below,
on the resnlts of this examination.
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VSL Service to which Service to which appointment
No. appoiated will be considered

W (i) (i)

1. Indian Police Scrvice - - (i) Category 1(I.AS. and

1.F.8)

(i) Central Services Class
Iin Category TI1.

() Category T (1.AS. and
1.LE.5.)

(i) IS, in  Category Il

3. Central Services Class 1 (7)) Category T (LAS. and
(including  Civil and Poljce LIS

Services in Union Torritories) (i) 1.P.8. in Category 1l.

(il) Central Services, Class
1, in Category 111

2. Central Scrvices Class 1

20, Success in the examination confers no right to appoint-
ment unless Government are sati-fied after such enquiry as
may be considered necessary. that the candidate is suitab’c
in all respects for sppointment to the Service.

21. A candidate musl be in good mental and bodily heaith
and free from any physical defect likely {o inicrfere with the
discharge of his duties as an officcr of the Service. A candi-
date who after -~uch medical examination as Government or
the appointing authority, as {he case may be, may prescribe
is found not (o satisfy these requirements, will not be ap-
pointed. Any candidate called for the Personality Test by the
Commission may be required to undergo medical examination.
No fee shall be payable to the Medical Board by the candi-
date for medical examination.

NoOTE.—In order to prevent disappointment condidates are
advised to have thomselves examined by a Government
Medical Officer of the standing of o Civil Surgeon, before
applying for admission to (he examination, Particulars of the
nature of the medical test to which candidates will be sub-
jected before appointment and of the «tandard required are
riven in Appendix IV to these Rules. For the disabled ex-
NDefence Servicey personnel and the Border Security Force
personnel disabled in operations during Tndo-Pak hostilities
of 1971 and relea-ed as a consequcnce thereof the standards
will b» relaxed consilent with the  rcquivements of the
Service(s).

22, No person :

(a) who has entcred Into or contracted a marringe with
a person having a spouse living, or

(b) who, having a spouse living, has entered into or
conlracted o marriage with any person shall be
eligible for appointment to service.

Provided that the Central Governmznt may, if satisfied
that such marriage is permissibla under the personal law
applicable to such persop and the other party to the
marriage and there are other grounds for so doing, exempt
any person from the operation of this rule.

23. Candidates are informed that some knowledee of
Hindi prior to entry into service would be of advantage in
passing departmental examinations which candidates have to
lake after entry into service.

24. Brief particulars relating to the Services to which
recruilment iv being made through thig examination are piven
in Appendix TII.

APPENDIX T

List of Universities approved by the Government of
Indla (vide Rule 8)

INDIAN UNIVERSITIES

Any University incorporated by an Act of the Central or
State Legislature in India and other educational institutions
established by an Act of Parliament or declared to be deem-
ed as Universities under Scction 3 of the University Grants
Commission Act, 1956.

UNIVERSITIES IN BURMA
The University of Rangoon,
The University of Mandalay,
ENGLISH AND WELSH UNIVERSITIES

The Universities of Birmingham, Bristol, Cambridge,
Durham, Leeds. Liveipool, London, Manchester, Oxford,
Reading Sheflield and Wales.

SCOTTISH UNIVERSITIES

The Universities of Aberdecn, Edinburgh, Glasgow and St
Andrews,

IRISH UNIVERSITIES
'The University of Dublin (Iripity College).
The National University of Teeland.
The Queen’s Universily, Belfust.
UNIVERSITIES IN PAKISTAN
The University of Punjab.
The University of Sind.
UNIVERSITIES IN BANGLA DIESH
The Rajshahi University,
The Daccu University.
UNIVERSITY IN NEPAL
‘The Tribhuvan University, Kathmandu,
APPENDIX [-A

List of gualifications recognised for admission (o the exa-
mination (vide Rule 8).

1. Shastii of Kushi Vidyapith, Varanasi.
. French Hxamination “Propedeutique”.

2]

3. Diploma in Rural Services of the Nulional Council of
Ruwal Higher Education,

4. Diploma in Rural Services of the Visva Bharati
University.

5. National Diploma in Commerce of All Tndia Counc:
for Technicul Educalion.

6. National Diploma in Enginceting or Technology of the
All India Council for Technical Education recognised by the
Government for reeruitment to superior Scrvices and posts
under (he Central Government.

7. ‘Higher Course’ of Sri Aurobindo Internationa] Centrc
of Hducation, Pondicherry, provided that the Course has been
successfully completed as a “full studen(”.

8. Diploma in Mining Engineering of the Indian School
of Mines. Dhanbad.

9. Diploma in the fie'd of Humanities and Natural Sclences
attesting graduation from a Higher Educational Establishment
in the U.S.S.R. without defending first scientific thesis but
having passed the State Examinations,

10, Shastri (with English) or Old Shastri or Sampurna
Shastri examination with special examination in additional
subjects with English as one of the subjects i.c. varishta
Shastri of Varanaseya Sanskrit Vishwa Vidyalaya, Varanasi.
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11. Alankar degree of Gurukul Vishwa Vidalaya, Kangri,
Hardwar.

12. Bachelor of Arts (B.A.) and th& Bachelor of Scicncc
(B.5.) degrec awarded by the American University of
Beirut Beirut. Tebanon.

APPENDIX II
SECTION 1

Plan of the HExamination
The compelitive examination comprises—

(A) Written examination in—

(i) three compulsory subjects (for all Services), Essa)
General English, and General Knowledge, each with
a maximum of 150 marks {see Sub-Section (a) of
Section II below]

(ii) a sclection from the optional subjects set out in
Sub-Section (b) of Section II below. Subject to the
provisions of that Sub-section, candidates may take
optional subjdcts up to a total of 600 marks for all
Services except the Servicey under Category 11 (cf.
Rule 1 and 4) for which optional subjects up to
a -total of 400 marks ¢nlv mavy be taken. The
standard of these papers will be approximately that
of an Honours Degree Examination of an Indian
Universily: and

(iii) a selection from the additional subjects set out in
Sub-Section (&) of Section IT below, Subject to the
provision of that Sub-Section candidates may take
additional subjects up to total of 400 marks for
the Indian Administrative Service and Indian Foreign
Service (Caterory I). The standard of these papers
will be higher than that prescribed for the optional
subjects under Sub-Section (A) (ii) above.

(b) Interview for Personality Test (vide Part D of the
Scheduled to this Appendix) of such candidates as may be
]ca]h:d bv the Commission carrying maximum marks as fol-
ows :

Category I
Indian Foreign Service . 400
Indian Adminisirative Service .. 200
Cateyory 1I & I :
All Services . 200

SECTIONIT

Examination Subjects

(a) Compulsory Subfects (vide Sub-Section 4 (1) of Sec-
tion I above) —

Maximum
Marks
(1) Essay S e, 150
(2) Genera] English , . , . . 150
(3) General Knowledge . . . . . 150

Nore— The syllabi of the Subjects mentioned above
are given in Part A of the schedule to this
Appendix.

(b) Optional Subjects (vide Sub-Section A (i) of Sec-
tion I above).

Candidates for Services under Category TI (cf. Rules 1 and
411 may offer any two, and for all other Services any three of
the following subjects :—

[Part I-—SEc. 1
Maximum ~

Marks
(1) Puro Mathematics - . . . : 200
(2) Applied Mathematics . . . 200
(3) Statistics . . . . . . . 200
4 Physics - . . o« .. 200
(5) Chemistry . . . . . . 200
(6) Botany . . . . . . - 200
(7) Zoology - . . . . . . 200
(8) Geology . . . . . . . 200
(%) Geography . . . : - . 200
(10) English Literature . . . - . 200

(11) One of the following—

Assamese, Bengali, Gujarati, Hindi, Kanna-
da, Kashmiri, Malayalam, Marathi, Oriya,
Punjabi, Sindhi, Tamil, Tclugu and

Urdu, . . . . . . . 200
(12) One of the following--
Arabic, Chinese, French, German, Pali

Persian, Russian and Sanskrit 200
(13) Indian History . . . - 200
(14) British History . . . . . 200
(15) European History . . . . - 200
(16) World History . - . - : . 200
(17) General Fconomics . . . : . 200
(18) Political Science L. 200
(19) Philosophy . . . . . . 200
(20) Psychology . . . . . - 200
@ Lawl . . .. . 200
(20 Law-1I . . . . . . . 200
3 Law-IN . . . L . 200
(24) Applied Mechanics . . . . . 200
(25) Sociology . . . . . . 200

Provided that the following restrictions shall apply to
patticular optional subjects :

(1) Of the subjects 1, 2 and 3, not more than two
can be offercd for any category of Services.

(it) Candidates for Services other thap the Indian
oreign Bervice may not offer more than one
of the languages mentloned under item 12 above.
For the Indian Foreign Service only, candidates are
allowed to offer any two of these languages: but
not candidate shall be allowed to offer both Pall
and Sanskrit,

(iii) Of the History subjects 13 14, 15 and 16 not more
than two can be offered for any category of Services
but no candidate shall be allowed to offer both
World History and Furopean History.

(iv) Of the subjects 19 and 20, not more than one
can be offered for anv gategory of Services.

(v) OFf the Law subjects 21, 22. and 23, not more than
two can be offered for anv category of Services.

(vi) Subject 24 must not be offered for the Services
under Category IT,

NoTE—The syllabi of the subjects mentioned above are
given in Part B of the Schedule to this Appendix.

(c) Additional subjects [vide Sub-Sectlon A (iii) of Section
I abovel.
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w Candidates competine for the Indian Administrative
Service/Indian Foreign Service ‘(Categorv T). must also select
any two of thz following subjects :—

Maximum
Marks
(1) (2) Higher Pure Mathematich . . . 200
(h) Higher Applied Mathematics . . 200
(2) Higher Physics . . . . . 200
(3) Higher Chemistry . . . . . 200
(4) Higher Botany . . . . . . 200
(5) Higher Zoology . . . . . 200
(6) Higher Geology . . . . . 200
(7) Higher Geography . . . 200
(8) English Literature (1798- ]935) . . 200
(9 (a) Indian History I (From (“handragupm)
Maurya to Harsha) . . 200
OR
(b) Indian History I (The Great Mughals
(1526-1707). . . 200
(¢) Indian History 111 . . .. . 200
(From 1772 to 1950) . . . 200
OR
(d) British Constitutional History .
(From 1603 to 1950) . . , . 200
OR
(e} European History (From 1871 to 1945) 200
(10)a) Advanced Economics ‘OR . 200
(b) Advanced Indian Economics . . 200
(11){a) Political Theory from Hobbes to the
present day . . . 200
‘OR
(b) Political Organisation and Public ad-
ministration . . . . 200
'OR
(c) International Relations . 200
(12) (@) Advanced Metap‘\ysxcs 1nc1udmg Fpque-
mology . 200
'OR
(b) Advanced Psychology includihg Experl-
mental Psychology . 200
(13) (@) Constitutional Law of Ir(x)dﬁa . . 200
(b) Jurisprudence . . . . . 200
(14) (@ Medicval Civilisation as reflected in
Arabic Literature (570 A.D.—1650
AD) . . . . . . 200
OR
(b) Medieval Civilisation as reflected in Per-
sian Literature (570 A.%——1650 AD) . 200
(¢) Ancient Indian Civilisation and Philo-
sophy . . . . . . 200
(15) Anthropology . . . . . . 200
(16) Advanced Sociology . . 200

Provided that the following restrictions shall apo]y to parti-
cular additional subjects.

(1) No candidate shall be allowed to offer both Indian
History 1 (9a) and Ancient Indian Civilisation and
Philosophy (14c)

(2) No candidate shall be allowed to offer both Euro-

pean History (9)e) and International Relations
(11(e).

Note.—The Syllabi of the subjects mentioned above are given
in Part C of the Scheduled to this Appendix.

SECTION III

General

1. (a) The question papers in ‘Essay’ and ‘General
Knowledge’ vide items (1) and (3) respectively of Sub-
Section (a) of Section II above, may be answered in English,
or in any one of the 1anguages mentioned in the Eighth
Schedule to the Constitution, viz.. Assamese Bensali. Gujarati
Hindi, Kannada, Kashmiri Malayalam. Marathi, Oriya
Puniabi Sanskrit, Sindhi. Tamil Telugu and Urdu. Candi-
lates exerci.ing the ontion to answer both the papers in a
anguage other than English must choose the same languace
‘or both the papers. The option will apply to a complete
saper and not to a part thereof.

14—481GI/73

(h) Question papers in all other subiects must b= answered
in English, except question papers in languages, vide 1tems
(11) and (12) of sub-section (b) of Section W above,
which. unless snecificallv required otherwiss mav be answe. -
ed in English or in the language concerned.

Norte 1.-—A candidate desirous of answering the question
paver(s) mentioned in pvara 1(a) above in a language
other then English must clearly indicate in column 33 of
the Application Form., the name of that language against
the parer(s) ccaczrned Ff no entry is made in the said
co'umn in resp>ct of cither or both of the navers, it will be
assumed that the vaver/pavers will be answered in Enelish.
The option orce rxevcised shall he treated as finol: ond no
requast fow alie-natin o widition in the said column <hall he
entertained.

Notr IT.—Candid-tes e(er(‘m“g the option to answar the
paper(s) in para 1(a) above in anv of the languacesx men-
tioned in th> Fiekth Schedule to the Constitution will be
required to write their answers in the respective script indi-
cated below :

T.aneuage Script
. Assamese—Assamese,
. Benpali-—Rengali.
Sniarati—Guiarati.
. Windi—Devnagari.
Konnada—Kannada,
Koachmiri-—Persian.
. Malavalam-—Malayalam.
. Marathi—Devanogari.
. Oriva—-riva.
10. Puniabi—Gurpnkhi,
11. Sanskrit—Devanagari,
*12. Sindhi—Devsnagari or Arabic.
13. Tamil—Tamil.
14 Teluru—Teluou.
15. TJrdu—Persian.

Vo N A N -

*Candidates exercising the optlon to answer the paper(s)
referred to in para 1(a) above in Sindhi must also jndicate
in colnmn 33 ¢f the application form the nam~ of the
particular script (Devanagari or Arabic) which they will
adopt.

2. The duration of each of the navers referred to in
‘hx}? -Sections (a). (b)Y and (c) of Section I above will be
3 hours.

3. Candidates mu-t write the papers in their own hand.
Ta no circumstances, will they be allowed the help of a
scriba {0 write the answers for them.

4, The Commis-ion have discretion to fix qualifying marks
in anv or all the snbiects of the examination.

5 For the Indian Administrative Service and the Indian
Foreign Sevvice (Cateeorv 1), tha two additional napers of
ovlv such candidates will be examined and marked as attain
such minimum <tandsrd as mav be fixed bv the Commission
in their discretion at the written examination in al’ the other
subiscts,

If a candidate’s handwriting is not easily legible, 4 de-
duction will he made on this accourt from the total marks
otherwise peorning to him.

ld7 Marks will not be allotted for mere superficial know-
edoe,

8. Credit will be given for nrderlv, effective and exact
exnression combined vc'fh due econorv  nf words in  all
subjects ~f the exsminatinn,

9. Candidates are exnected to be familiar with fhe metric
system of weighte apd measures. In th~ question pavers.
wherever mecewsary questions involvine the nee of metrie
svetem of weichte and megsures may be set.
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SCHEDULE

PART A
]_I’ld[‘ Sub-Section (a) of Section 1 of Appendix 111

1. Essay—Candidates will be required to wrile an essay.
A Choice of subject will be given. They will be expectc_d
to keep closely to the subject of the essay to arrange thcl_r
ideas in ardeily fashion, and (o wrife cm-}cmcly. Credil
will be given for cffeciive and exact cxpression,

2 General Inglish—Candidotes will be  required to
answer questions designed to test their understanding  of
English and workmanlike use of words. Some of 1the
uestions will be devised (o test alsg their reasoning power,
their cepacitv to perceive implications and their ability to
distingnish between the important and the less important.
Passages will usually be set for summary or precis. Credit
will be given for concise and effective expression.

3. General Knowledge —Inciuding knowledge of current
events and of such mattere of everyday observation and
experience in their scientific aspects s may be expecied
of an educated person who lias not made a special study
of aav scientific subject. The paper will also include gues-
tions on History of India and Geography of a nature which
candidate - should e able to answer without special study.
and gnestions on the teachings of Mahatma Gondhi.

PART B
[Vide Sub-Section (h) of Scotion I nf Appendix I}
1. Pure Muathemutics

The subjects included will be (1) Algebra. (2) Infinite
Sequences and Series, (3} Trigomometry. (4) Theory of
equations, (%) Analyt'c Geametry of two and three dimen-
sions, (&) Analysis and (7) Dilferential Equatlons.

(1) Algebra ; Sels, 1lmion, Intersection difference and
complementation properties.  Venn Diasgram.  Pronerties of
natural numbers. Reul numbers and  their representation
by decimals. Complex mmbers.  Aregand Diagram. Chrte-
sian Product. Relaticn, Mapping Tunction as a mapping
Equivalance relation. Gronne Isomorphism of groups Sub-

groups. Normal subsroups. Lagranges Theorem. Frobenius
theorem.

The definition  sand illustrations of Rings and Fields.
Divisors of Zero and Humoemurphisms, Vector spaces.

Deterrinants. Addition. subtraction, multiplication  and
Inverslon of matcix. Lincar homogeneons mmd  non-homao-
gencous equations. Cayley-Hamilton thcorem.

Flementary number theory, Fundamental  therem of

arfthmetic.  Congruenecs.  Thedrems of Fermat and Wil
son.

Incaualitie . Arithmetical and  Geometrical means. In-
equalities of Cauchy, Schwaiz, Hollder and Minkowsky,

(2) Infinite Sequences and Series :—Concept of limit. In
finite weries, Convergent, divergeni ang Oscillatory  séries.
Cauchy's general principle of convergence, Comparison and

ration tests, Gapss' test Absolue convergence and Jdearrange-
ment of series.

(3) Trigonometry: De Movire's theorem for 1ational index
ang its applications. Tnverse Circular and hyperbolic fune-
tions. Expansions and summation of Uignometrical series.

l;ixr:rcn jons [or cing and cosine in ferms of Infinite pro-
ducts.

(4) Theory of Fquations : General properties of polyno-
minl equations. Transformation of equations. Nature of
the roots of cublic and kiquadretic Cardan's solution of the
cgble Resolution of biguadratic into quedratic fuctors Loca-
tlon of rects and Newton's methad of divisors.
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- Motion nnader resistance.

(5) Analytic Geometry of two and three dimentions :i—
Straight line, Pair of straight lines, circle, system of circles)
Ellipse, Parabola, Hyperbola. Reduction of a second degree
equation to 2 standard form,

Planes, straight lincs, spheie, cone, coincides and their
tangent and normal properties (Vector method; will be per-
missible.)

(6) Analysis : Concepts of Limit. Continuity, Derivation
ditlerentiability of a function of one rcal variable. Pro-
pertics of conlinuous functions. Characterisation of discon-
tinuities, Mean valuc theoroms, Evaluation of indeter-
minate forms. Taylor's and  Maclaurins theorem. with
Logrange’s and Cauchy's forms of remainders, Maxima and
minima of function of one variable. Plane curves, singular
points, curavature, curve tracing. Envelopes. Partial Diffe-

rentiation.  Differeatiabillty of a fimction of more than one
ren] variable,

Standard methods of integration. Riemenn's definition of
definite integral of continuous functions.  Fundamental
theorem of integral calculus. Fir.t mean value theorem of
infegral calculus, Rectification, quadrature. volumes and
surfaces of solidy of revolution and their applications.

7Y Differential Equations ;  Formation of ordinary
differentinl  ecquation. Order and degree.  Geometrical
demonstration of the existence theorem for gz =f(x.y)

First order linear and nonlinear equations, Singular points.
Singular solutions Linear differential equations and their
important proerties, Llnear Differential FEquations wilh
constani  co-efficients.  Cauchy-Fuler type of cquations.
Fxaet differential equations and equations admitting integrat-
ing factor Second order ‘equations. Changing of dependent
and independent variables, Solution when one integral Is
hnown. Variation of parameters,

2, Applled Mathemstics

The subjects included will be (1) Vector Aaslysis (2)
Statics (3) Dynamics and (4) Hydrostatic,,

(1) Vector Analysis: Vector Algebra, Differentiation of
vector function of a scalar variable Gradient, divergence and
curl in cartesion. eylindrical, and -spherical coordinates and
their physical interpretation, Higher order derivatives. Vector

identities and Vector equations, Guass and Stokeg theo-
rems.

(2Y Starles : Pondamental Iaws of Newtonian Mechanica
Theory of Dimentions. Plan statics. Equalibtium of system
of patticles. Work and Potential Fnergy. Centre of mass
and centre of gravity. Friction. Common Catenary, Prin-
ciple of Virtunl work Stability of equilibrium. PBquilibrium
of forces in three dimensions.

Attraction and Potentlal of rods. tectangular and creular
discs spherical shell-  sphere, Bquipotential surfaces and
their properties, properties of potentials. Creen's equivalent
stratum. Laplaces and Poisson’s equations.

(3) Dynamics - Veloclty vector. Relative velocity. Accele.
ration. _Angular veloclty, Deerees of freedom and cons-
train-. Rectilincar motion. Simple harmonic motion. Motion
in & plane Projectiles.  Constrained motion, Work and
cnergy.  Motion under Impulslve forces, Kepler’'s laws
Orhits  under central forces. Motlon of varving maw.

) , "e.  Moments and products of inertia
Two dimensional motion at g rigid body under finite aunc
imoulsive forces. Compound pendulum,

(4) _Hydrostarics : Pressure of heavy fluids, Equilibrium
of floids under glven system of forces. Centra of pressure,
Thl‘ll'.’i_f on curved surfaces. Equillbrium of floating bodies
Stability of equilibrium, Pressure of gases and problem
relating to atmosphere.

3. Sratistics -
1. Probability

Classical and Statistical definitions of probability.  Simpli
t}}c_orems on probability with examples. = Conditional proba
hility and statlstical independence, Rayers theorem, Randon
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vaLbles—Discreet and Continuous, Rl'obabihty functions and
probabuity density funcuons.  Probability distiibution, m one
or mure varlates. Mahemaical —expeclutions. ‘Lecheby-
cheff s inequiuty, Weakiaw of large numbers, simple TOrM
of Cenwal Lumit theorem.

1. Statistical Methods

Compilation, classification, tabulation and diagrammatic
representation of various iypes of statisticaj data,

Concepts of statistical population, and frequency curve.
Measurcy of Central tendency and dispersion, Moments and
cumulanis, Meusures of skewpess and Kurtosis, Moment-
generating functions,

Study of slandard probability distributton,—Binomial,
Poissun, Hyporgeometrnic.  WNormal, Neganve—Binomial.
Rectangulur and log normal distributions, General descrip-
uon of the Pearsoman sysiem of curves.

General propertics of g  bivariate distribution, bivaiinte
normal distribution, Measures of association and contingency.
Cortelatton and Lincar regression involving two or more
variablcs, Correlation ratio. Inlraclass correlation. Rank
correlanion,  Non-linear regression analysis,

Curvefilling by mcthods of freehand curves, moving ave-
rages, gioup averages, lea.t squares and moments, othogonal
Polynominals and their uses.

[I1. Sumpling distribution and statistical inference,

_ Random sumple, statistics, concepws of sampling distribu-
tion and standard error,

Derivation of sampling distribution of mean of inde-
pendent mnolmal varielies, x%, t and F siatistics; iher
properlies and uses, Derivalion of sampling disuibutions of
sample means, . riences and correlation cocfficient from a
bivariate norme,population. Derivation (in large samples)
and uscs of Pearsonian x2.

Theory of Estimation ; Requirements of a good estimate—
unbia edness, consistency, efficiency and sufficiency. Cramer-
Rao lower bound to variance of estimales. Best linear un-
biased pstimates.

Methods of estimation—general descriptions of the methods
of moments method of maximum likelihuod method of leust
squares and method of minimum x*. Properties of maximum
likelibood estimator; (without proof)., Theory of confidence
intervals—simple problems of setting confidence limits,

Theory of Testing of Hypotheses; Simple and composite
hypotheses. Statistical tests and critical regions. Two kind
of error, level of signiflcance and power of g test.

Optimym critical region: for simple hypotheses concern-
mg one parameter. Conslruction of such regions for simple
hypotheses relating to a normal Population.

Likelihood ratio tests, Tests involving mean, variance cor-
relation and regression coefficients in univariate and bivariate
normal populations. Simple non-parametric tests—sign. pun,
median, rank and randomisation tests.

Sequential test of a simple hypolheses against g simple
alternative (without derivation).

IV. Sampling (echniques

Sampling versus complete cnumcration. Principles of sam-
pling. Frames and sampling units. Sampling and non- am-
pling errors. Simple random sampling. Stratified sampling
Cluster sampling.  Systematic sampling. Description of
multi-stage and multiphase sampling. Ratio anq regression
methods of e timation. Designing of sample surveys with
reference (o recent large-scale surveys in India.

V. Design of Experiments

Analysis of variance and covariance with equal number of
observations in the cells,

Transformation of variales to stabilise variance,

Principles of experimental designs, Completely randomised
randomised block and latin square designs, Missing plot
techniques.  Factorial experiments with confounding  in

28"a=2(1)5]. 32 and 39 designs. Splitpot design. Balanced
mcomplete designs and simple lattice.

4, Physics _

General Jroperties of matler and Mcchamc.s.—_Umta_ and
Jumensions. Rowlional motion and moments qt inerua. Gr.nnty.
Gravilaton. planetary mouon. Stress and Strain rt:'lauonsh,}p
elastie modulu and their mmter relations. $urfupe tension, capul-
larily. Flow of incompressible fluids.  Viscosity of liquids and
Bases.

Sound,—Forced vibrations and resonance. Wave motion.
Doppler ellect, Vibravions of sirings and o air columns.
Mensurcment of frequency, velocity and 1intensity of sound.
Musical scaules.  Acoustes of hulls.  Ultrasonics,

Heut and Theimodynamics.—Elements of the kinetic theory
ot gases, Browman motion. van der Waals equation of
stale.  Measurcment Of LCIMPerilure, specine tu:at_and thermal
conductivily. Joule-Thomson ellect and liguetaction of gases.
Laws ol tnermodynamucs, Ieat engine. Black body radia-
lLion,

Light.—Geomeirical opdcs, and sumple optical —systems.
teleseope aud mucroscope.  Letecls 1 optical mmages and
nair corrections.  Wave lheory of light, Measurement of
velocity or ugnl. Interference ddiracuon and polanzaiion of
hight,  Sunpie intcrterometers.  Eiements ot speciroscopy
Raman eftect.

Electricity and Magnetism.—Calculation of field and
polenual 1 sumple cases.  Guusss theorem. Electromctcrg.
blecrical and magaetic  properues  of malter and  their
measurements,  Magneuc neld due Lo elcetnic current Galva-
pometers.  Measurcment of current and quantity of clectricity.
Porequomeicr Kesistance lnductance  and capacitance;  and
therr measuremcnt. 'Loermoeiecinncity.  Elemems of alter-
nalig currents. Dynumos and motors., Electrolysis. Electro-
maguetue wiaves. Radio vaives and their simple appiications,
transnussion and recepuon ol wireless waves.  Television.

ELlements of Modern Physics—Elementary properties  of
eleclron, proon and noutron.  Planck's  consant  and  its
measturement. Bohr's theory oi the atom, X-rays and their
properties.  Elemceuls ol radio-acliviy  and properties  of
alpha, beta and gawma rays. Nuclei of atoms. Elements of

the special theory ol relauvity, must and encrgy. Fission and
Lusion, cosmuc rays,

5, Chemistry

Inorganic Chemisiry.—Structurs of the atom, The periodic
Law. Radioactivity, Isotopes. Arti,cial transmutations of
elements.  Nuclear fission, Naturg of chemical bonds. The
imerl gases of the almosphcre. Chemistry of the more com-
mon and useful elemeats and thew compounds. Rare earth
elements. Hydrides, oxides, oxyacids, peracids and persalts,
and carbides. Inorganic complexes, Basic principles of
chemical analysis.

Organic Chemistry,~—Pctrolenm and petroleum  products.
Chemisiry of the following classes of alphatic compounds :
Saturnted and unsaturated hydrocarbons. alcohols. others,
aldehydes. Ketones, mono and dicarboxylic acids esters,
substiluted carboxylic acid, thio, nitro and cyano compounds;
amines urca and urcides, organometallic compounds mono-
saccharides (including structures) carbohydrates and proteins
(general ideas), Simpie alcyclic compounds, Strain theory.

Aromatic.—Bcenezene, napthalene and anthracene and their
principle derivatives; coaltar distillation, phenols aromatic
ulqohols, aldehydes, ketones.  Aromatic acids and hydroxy-
acids. Store  hindrance Arylamincs. Dipzo, azo and
hydrazo conpounds., Quinones, Heterocyclic compounds.
pyrrole pyridine, yuinline indole and Indigo, Rzo. tripheny-
Imethauc and phthalein dyves.

Simple molecular  rearrangements. [somerism,

. : y ts. stereo-
1somerism and tantomerism polymcrisation.

Physical Chemistry.~~The Kkinctic theory, Properties of
gascs. Equutlonfs of state (Van der Waals Dietericl). The
critical state. Liquefaction of gases. Physical properties of

liquids in relation to their chemical constitution. Elementary
Crystallography.

The first and second laws of thermodypamics and their
application to simple physical and chemical processes, Chemi-
cal equilibrium and Law and Monss Action. Le Chatelier's
Principle. The Phase Rule and its application to one-compo-
nent systems and fo the ironcarbon system.
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Rute and oider of a reaction. Jdirst and second order
reaclions, Chamn reachon. Pholochenucal reactions, Cata-
lys18. Adsorption.

Elcciroiyiie  dissocialion,  lonic  cquilibria. Acid-base
equilibily aud indicubions.  Study ol cilecurolytic  conduclance
and 1s appiicatons, Llecirode poleatias.  BEMUE, of cells,
Measorements of E.MLIE. and their applications,

6. Botany.

Form, siructure, habit, cconomic importance jite histories
and anler-relallonsQ1ps ol the umportant reprosenlalives ol
various groups gnd suo-groups, or lamiues and sub-families ot
cryptogams. {inciuamng bacteiia with viruses) and phanero-
gams. with special rererence to Indian planis,

The fupdamental principles and processes of plunt physio-
logy.

oA general knowledge of important diseuses of crop plants
In India and mcthods of their control and eradicution.

The basic facts relating to ecology und plant geograply,
with special reference to fndian flora and the botamecal re-
gion of lodia,

Basic knowledge about cvolution, cytology, genetics and
plant breedipg.

Heonomic uses of plants specially flowering planis in rela-
tion to human wellace, paidcuiarly with reference to such
vegetable products as food-gramns pulses, frwuts, sugar and
slarches, oil-seeds, species, beverages, fibres, woods, rubber
drugs and esscntial oils,

A general familiurity with the developmant of Lnowlcdge
relating to the botanicul science.

7. Zoology :

‘Lhe classification, bionomics, morphology, lire-bistory, and
relationship of nonchordates and chordates, with specia] re-
ference to Indian forms.

Fungtiondd morphology (lorm. stiucture and funclion) ol
the integument endoskelcion, locomotion, tecding, blood-cir-
culation, respiration, osmoregulation, nervous system, recep-
tors and roproduction. Elements of vertebrate crobryology.

Evolution : evidences, theories and their mode.n inter-
pretations, Mendelian inheritunce; mutation, Structure of
animal cell; basic principles of cytology & genetics Adaptation
and distribuion.

8, Geology:

Physical Geology and Geomorphology~—Origin, structure
interior and apge of the Eart. QGeosynclines and mountains.
Isostasy. Origin of conlinenis and oceans, Continental drift
Seismology, Volcanology, Geological action of surface
agencies.

Structural and Fleld CGeology~—Common structures of ig-
neous, sedimentary and melamorphic rocks, Study of folds,
faults, unconformities, joints and thrusts. Elementary ideas
of methods of goological Surveying and Mapping.

Crysialtography and Mineralogy—Hlements of crystal forms
and symmelry, Laws of Crysiatlography; Crystal sysiems
and classes; Crystal habits; (winning. Slereographic projec-
tions. Physical chemical and optical properties of mincrals.
Study of more importont rock-forming and economic minerals
regarding their chemicil and physical properties, crystallogra-
phic and optical characters, alteralions, oceurence and com-
mercial uses.

Strativraply and Palacontoloyv.—Priaciples of Stratigraphy
Tndian Stratigraphy. V.itholegical wnd  Chronological sub-
divisiona of Geological 1ecord. Fossils—nature and mode of
preservaion; bearing on Qrganic evolution. Invertebrate and
plant fossils-

Economic Geology—Theories of Ore genesis; Classification,
geology, oceurrence, localtities and resources of chief metallic

A . ) . . o . N -. v
and non-metallic minerals of India, Mineral indusiries in
Iadia. Principles of Geophysical prospecting and ore dressing.

Ieirology—QOrigin, constitution, structure and classifica-
tion of igneous, sedimentary and metamorphic rocks, Study
ot common lodian Rock types.

9. Geogruphy ;

Physical and Human Geography of the world witly special
relerence to India,  Principles of Physical Geography com-
prising a deaded study of the Lithosphere; hydrospnere and
atmospnere leading up to the modern views regarding cycle
concepls, is0stusy, process of mountain formauon, weather
puchomens, surtace and subswrface movement of oceah
waosiers, ofe

Principles of Human Geography comprismng a detailed
study ot the distribution of mon on the basis ot culture, race,
religion, ete. environment and mode of life, population trends,
populalion movements,

Candidates are expected to have a detailed knowledge of
pliysical, humun and econonuc geography of India,

10. Enghsh  Literature.—Candidates will bg expected to
show a general knowledge of the history of English Literature
from the time of Chaucer to the end of the reign of Queen
Victoia, with special reference to the works of the following
authors :—

Shakespeare. Milton, Dryden, Johnson, Wordsworth, kv «
D.ckens 'l'ennyson, Arnold and Hardy.

Evidence of first-hand reading will be required. The paper
will be designed also to test the candidates’ critical ability.

L1, Adssamese, Bengali, Gujaratl, Hidi Kannada, Kashmiri,
Malayalum, Maraill, Oriya, Punjubl, Sindhi, Tamil, Telugu
and Urdu-—Candidates will be expected to show a knowlcdge
of the janguage and its litergture, They must have first hand
knowledge of the best known works with which they dJ w
thougly questions on works of lesser imporiance may also
be set. hey will also be expected to possess such knowledge
of the historical and cultural backpground, of intellectual and
artistic movements and of linguislic developments as will en-
able them to understand the literature. Questions may be
set on literary history and on language, Candidates will
be required to trapslute/explain and may be asked to com-
menl O passages.

NoTe—A candidate offering any of the subjects mentioned
under item (11) may be required to answer some or all the
questions in the language concerned, The scripts required
to be used for these languages are indicated below :

Language Script
. Assamese—Assamese-
. Bengali—Pengall,
. Gujurati—Gujarati.
. Hindi—Devanagari,
. Kannada—Kannada.
. Kashmiri—Perslan.
. Malayrlam-—Malayalam-
. Marathi—Dovanagari.
9. Oriya—Oriya,
10. Punjabi—Gurmukhi,
11. Sindhi—Devanagari or Arabic.
12. Tamil—Tamil
13, Telugu—Telugu.
14, Urdu—Persian.
12 drabic, Chinese. Urencl, Germuan, Pali, Persiun Russian
and Sansxrit,—Candidates will be expected to show a know-

fedge of the principal classical authors and to be able to
tanslate from and compose in the language,

2 00~ ™ AL 13

Nore—Candidates for Arabic, Persian and Sanskrit may
be usked 1o answer some guestions in Arabic, Persian or Sans-
krit as the case nmiay be. Answeérs requived to be written in
Sapskrit must be written in the Devanaguri script.

13. Indian Historv.—From the beginning of the region of
Chandragupta Maurya to the establishment of Indian Repub-
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uu. the paper will melude quesuouas on political, consti-

uondal, cconumic and cuharal developments.

4, Brash History,—1he peitod of study will be from
l48d W 1Y40.  LOe paper wil elude quesuons on polilcal,
constituuonal, economic and culiucal deyelopments,

13 Lwiopedir pisews y—1he perod of study will be frem
1709 10 194>, 1he paper will incluge quesaons on politicut
Ww.promitic, €.0numlc aud cunliial developments.

Lo, rurld sisiory—-(krom 1789 10 19435) Candidates will
be eapecteu 10 possess soumd kuowledge ol the major poulicai
Wil eCunomic develupmeins 1n worla, wilth special yeiercnce
W Luagpe, e UosiA, the ar Basy, the Miadle bast and Qs
Alllcin L orineut,  Laere wil be speclal emphasys on potur-
navonal events vl world 1mporiance.

Cundidates will also be expected o be familiar with cul-
LUl WeVeloPIIC as rellecled in conributens 1o ¢rvilizauvn
as o whole, 1n tne lields ol science literature and arl.

1/, Geneoar BEconomics—Cawdidates wil be expectea o
have a general knowledge of (a) the principles of «COnOOUG
unalysts; and (b) the hislory of economie docirines.

“they should be apic to wupply lhewr knowledge ol theory
lo an analysis ol the curcent economic problems of India,

W, dowdead sewcaee. -Candidates will bz expecled to show
4 knowiedpe ol puitical ticory and jts mustory political wheory
DEILE UldRisioOd W Mmean nwt only the theory ol legislauon
but wo loe general ticoly ol the sate.  Questions may also
be ser on consliwuonal lorms,  (Kepreseatalive (Governmenr,
rodelulsm, eiw.) duu Public  Admustration,  Central  and
tocal,  Candidates will be expected to have knowledge of
ine orgn and development of cxisting institutions.

19, Philusophy.——1he candwdates will be  expected to  be
famume win Lpstowy and ‘fheory of Ethics, Eastern and
Westein, with speclal rcterence to the problems of Moral
Standards and thewr applicaion  Moral  Judgement.  Deter-
muisi una Free Will, Moraj Order and Progress, relauou
between Indwviaual.  Society und the Staie theores of Crune
and Pumsliment, and relation of FEthics to Religion,

They will ulso be expecwed 1o be fumiliar with History of
Western Philosophy, wilh special reterence Lo nature of peilu-
sophy and ns relation to Science and Religion, theorles of
Maltier and Spirit, Space and Time. Causation and Evolution,
and Value and God, amd with History of Indwn Philosophy
(including orthodvx und heterodox gystems)., with special
rcference to theories of God. Scll and Liberation, and cau-
sation, Evolution and Appearance,

20. Psychology.—

Psychology : ils natuie, scope and methods, experimental
methog in psychology.

Fuctors in human development heredity and environment,

Motivation, feelings and emotions; their pature and deve-
lopment; theories of emotions; development of character.

The cognitive proccsses,  sensation, icarning
memory and forgelting, and thinking,

pereeplion,

Intelligence and abilities—Concepts and measurement. Per.
sonalily -nature determinants thcories and assessment,

Group processes aud group ellcet; crowd behaviour; ieader-
ship and morale; attiluaes and prejudice; social change.

Concept of abonormality, symptoms and etiology of the
main forms of psychoneurotic and psychotic disorders, social
pathology and juvenile d’chnqucncy-—causcs and prcventlon
Main forms of therapeutic technigues.

21, Law I.—

1. Jurisprudence; Concept of Law; Kinds of law; Posi-
tive Jaw; Administration of justice: Sources of law;
Flements of law including legal rights. and dutics;
Liability Ownership, possession; TLegal personality;
Property,

2. Constitutional Law; Constitutional Law of Indja in-
cluding Administrative Law, basic principles of the
Linglish Constitution.

e

. Law of Torts inchuding State liability for Torts.
. Law of Crimes (Indian Penal Code).

th b

. Law of evidence : Relevancy and presumptions; Kiads
of Evidence—oral and documentary evidence, primary
and secondary evidence; Burden of proof’; Estoppel;
judicial nwtice,

22, Law [l —

1. General Principles of the Law of Conlract (Sec. 1
to 75 of the indian Contract Act).

ta

. Law of Indemnity, Guarantee, Bailment, Pledpge aud
Agency, with special reference to the Indian Contract
Act.

3. Law of Sale of Goods, Luw of Partrership and Nego-
tiuble Insiruments and Banking (General Principles),
with special refercnce to the Indian Law.

4. Company Law,
23, Law 1TIL—

Nalure of Sources of Inlernational Law. History of In-
ternational f.aw.  The School of International Law. Inter-
national Law and Municipal Law.

Stales us persons of Inlernational Law. Acquisition and
logs of internaiona]l personulity, State  recognition. State
succession,

Rights and dulies of' States.
diction of States.

Principle of equality. Juris-

‘t'reaties.

CApenis ol Inlcll'nalionnl intercourse, Privileges and l'n_lmu-
nities of diplomatic agents. “The individual and Tnternational
Law.  Aliens Nationality, Naturalisation.  Statelessness,

Extradition, War Criminals.

Modes of setilement ol Tnternational disputes,

War : Declaration @ cllects,

Taws of land, sca and aeria] warfare.

War in selfdefence.  Collective security., Regional pacts.

Outlawry of war, Laws of belligerent occopation.  Belli-
perency and insurgency,

Methods of warfare. DPrisoners of war, Right of visit and
search.  Prize courts-

Blockade and constraband.

Neulrality and ncutralisation. -Rights and duties of neutral
stales in war. Unneutral service. WNeutrality under the
Charter of the U.N.

The Charter of the TN, and covenant of the League of
Nations.  Principal organs of the United Nations. Specialised
International QOrganisations.

Candidates will be cxpected to show familiarity with cases
including the pronouncements of the International Court of
Tustice,

24, Applied Mechanics.—

BUILDINGS

Considerations of malerials used in the construction of
roo/-trusses.  Steel and Timber. Determination of  stresses
in (russes by various methods. Dead-loads and wind pressure.
Fuclors of safety and working stresses.

Designs of roof-russes. Various types of roof-trusses and
roof-coverings; collar beam and hammer beam trusses.
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Use of Euler's, Gordon's, Ranking's Fidler’s Juhnsons and
straight line formulae in the design of struts. Bucklings facrtor
of struts; curves showing comparalive strength of struts obtain-
ed by various formulae. Choice of size of Sections- Fiwsh of
Sleel work. Joints, Designs of endbearings; methods of fix-
ing and supporting ends,

Application of circles and elipse of stress and Clayepron’s
theorem to design of slructures.

Cast tron and Stee]l Columns—Flance and Web conmect-
ions to steel Columns. caps, bases; transverse bracing of
columns,

Foundaljions,—Sufe pressures; foundations for columns
Slab foundations, cantilever foundations; grillage foundations,
Wells, Piles-

Retaining Whalls and Earth Pressures. Runkine's theory,
Wedye theory, Winker's and Blight's graphical colstructions,
wilth corrections. Design of various types of retaining walls
in masonry.

Tull Masonry and Steel Chimnecys—Theory and design.

Design of Steel and Masonry Reservoirs; with considera-
tions of wind-pressures,

Deflection of framed structures  and  determinhalion of
sliesses ele. In 1edunduny frames.

Influence diagrams for bending moment and shear for uni-
formally distributed and irregular loads on trusses, built in
beans, and three pinned parabolic; semi-elliptic and semi-
circular nrches.

Gencral princinles of dome design.

Principles of Building Design; consideration of loads on
buildings; Steel-work, girders, etc., for buildings,

BRIDGES

Design of superstincture.  Determination by graphical and
analvtical wethods of bending moment due to moving loads
wind pressures.

Desipn of masonry bridges and culverts.

Plate-webb girders, Analysis of slresscs.

Warren and lattice girders,

Three pinned arches; doubly pinned and rigid arches,

General considerations on the design of suspension canli-
levers and tubular bridges,

Sleel arched bridges.
Swing bridges.
REINroRCED CONCRETH

Shear, bond and diagonal tension, its nature evaluation
citcular arches.

Design of simple and doubly reiuforced beams and conti-
nuous beams,

Theoty and design of reinforced concrele columns and
piles.

Design of slab [oundations,
Design of simaple cantilever and counterfort retaining walls,

Equivalent moments of incrtia for reinforced concrete
scctions,

Theory of elustic deflections and outling of investigation of
stresscs in reinforced concrete arches.

General

Analysis of stress, analysi- of strain, elastic limit amd ubti-
male strength. Relution  between the celastic  comstants,

Lauphardt-Wevranch  formula for working stresses in %
Structural member and determination of its cross sectional
area. Repetution of stresses. Bending moiment and shearin
force diagrams for dead loads. Graphical determination o
siresses in trames; effect of wind pressure method of aections,
Stress in the cross-section of a beam duu to bending (M/1-
E/Y-E/R), compound and conjugated siresses. Rankine's
theory of earth-pressure; depth of foundativas strength of
footings.  Irillage foundations; Coulomb’s theory of earth-
pressure, modification due to Rebahn.

Bending moment and shearing force diagrams for live
Joads. Analysis of uniform and uwmforinly varying stress
Elastic theory of beunding of beams, bending and shear stresses
n beams. Modulus of section and equivalent areas, Maxi-
mum and minimum stresscs in a joint due to eccentric load-
ing. Suesses in dams and chimneys. stability of block work
structures, Design of reverted joints and stresses in  boiler
shells.  FEuler's theory concerning struis, modifications due
to Rankine, Gordon and others. Torsion, Combined {orsion
and bending deflections, Encastre beams, Continuous bcams
and theorem of three moments. Elastic theory of arches,
Masonry arches.

25. hociology

Nature, scope and antecedents of sociolopy—Relution bet-
ween sociology and other social scicnces,

Race and sncicty‘—(jcographical enviryuwent and society—
Population and society—Culture; the concept, its importance,
and its relation to society and personality.

Basic concepts in sociology Groups—primary, sccondary and
reference groups—Role—8ocial  structure—Social function—
Social orgamsation—Norms and values—socialisation—Social
control—Social sanctions,

Buasic social instilutions; Family and kinship—The joint
[amuly—Economic, political, religious and legal institutions.

Social startification; Castes estate and class—Social pro-
cesses—< ooperation and conflict.

Types of societies : Primitive and civilized—S8imple and
complea— 'raditional and modern.

Social change: Theories of social change—Planned social
change—S8ocial evolution.

Rural and Urban Communitics—Urbanization,

Note - ~The candidat2s will be expected to illustrate theory
with facts, and to analyse problems with the help of theory.

They will be  expected to be particularly conversant with
Indian Problems.

PART C

1Vide Sub-Section (¢) of Scction LI of Appendix I
1, (a) Higher Pure Mathematics :

The subjects included will be (1) Modern Algebra and
Topology, (2) Analysis ol functions of real variables. (3
Functions of a complex varinble, (4) Geomeiry and (3)
Difterential Equations,

(1) Modern Algebra: Groups, Sub-groups, Normal Sub-
groups. Factor groups. Homomorphism sand isomorphism.
Theotems on i{somorphism, Permutation groups. Groups of
transformation. Gronps of automorphism, Inngr automor-
phism, Normaliser., Centre and Commutator, Theorems of
Cayley and Sylow. Decomposition theorem for firitely
gencrated abelian groups lnvariants, Normal serles, Composi-
tion series. Jordan-Holder theorem. Rins, Integral domains,
Division ring, Fields, Tdeuls, Prime, primary and maximal
ideals, sums and products of ideals. Quouent ring, Isomor-
phism theorems for rings. The field of quotients of an
integral domain. Eoclidean domains. Principal  jdeal do-
mains. Unique fuctorisation domains. Ring of polynomial
over a commutative ring. Polynomals with co-efficients from
4 unique factorisation domain, WNeotherian rings,
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ector spaces, Basis of n vector space. Dimension, Ortho-
gonality.  Scalar product. Orthonormal basis,

Field extension. Splitting fields. Separable and inseparable
extension. Galois theory of finite extensions. Application to
solution of equations by radicals.  Finite fields.

Tupological space, maps and neighbourhoods, closed sels,
open sets base for a topological space. subspaces, quotient
spaces. Different ways of defining a topology and strength
of topologies. Metric spaces, Euclidean spuaces, and other
examples of metric spaces. Connectively. Cartesian product
of two topological spaces, local connectivity, Pathwise con-
nectivity.  Compact spaces, Product of compuct  spaces,
locally compact spaces. Separation axioms, Hausdorff, normal
and regular spaces.

(2) Analysis of tunctions of real variables: Dedekind’
theory of real numbera. Bounds and limits. Sequences, Con-
tinuity and uniform continuity. Differentiability. Tmplicit
functions. Maxima and minima of functions. Riemann inte-
gration., Mean value theorems, TImproper integrals. Line,
surface and multiple integrals. Creen's and stokes theorems.

Uniform convergence of series and properties of uniform-
ly convergent series. Convergence of infinite products, QOrtho-
normality and completeness of sels of functions. Fourier
series and Fourier theorem. Weierstrass  approXimation
theorem. Lebesgue measure. Measurable functions and
Lebesgue integral of bounded functions.

(3) Funcrions of a complex variable : Representation of
complex numbers on Gauss’ plane and on Ricmann's sphere.
Bilinear transformations, Analytic functions. Cauchy's theo-
rem and its converse. Cauchy's integral formula. Taylor's
and Laurent’s series. J.ioville’s theorem. Singularities. Zeros
Theory of Residues and its application to evaluation of inte-
grals. Fundamental theorem of algebra and roots of alge-
braic equations. Conformal representation. Analytic conti-
nuarion. Mittag-Lefflers theorem. Weierstraas’ factorisation
Theorem. Ths maximum modulus principle. Hadamard'’s
three-circle theorem.

(4) Geomerry : Plane sections and generating lines of
quadrics. The quadric surface and its analysis. Confocal
quadrics. Elemcntary theory of pencils of quadrics. Curves
in space. Curvature and torsion. Frenet's formulas, Enve-
lopes, Developable surfaces. Developable associated with a
curve Ruled surfaces. Curvature of surfaces. Yines of cur-
vature. Conjugate lines, Asymptotic lines. Geodesica,

(5) Differential Equutions :

Ordinary differential Equations ; Picard’s existence theorem
Initial and Boundarv conditions. Linear differential equa-
tions with variable coefficients. Tntegration In series. Bessel
and Tegendre functions. Total and simultaneons dJiffersntial
equations.

Partial Differential Equations : Formation of partial diffe-
rentinl equationt. Types of integrals of partial differential
eqnations, Partial differential equations of first order. Charpit’s
method  Partial differ~ntial equations with constant coeffi-
cients Monge’s methode, Classification of nartlal differential
equatinns of escond order. TLapiace Squation and ite boun-
dary valus problems  Solution of wave equation and equa-
tion of heat conduction

1. (Y Hivher Applied Mathemaitcs -

The subiects included will be (1) Dynamics. (2) Hydro-
dynomica. (3) Elasticitv. (4} Electricity and Magnetism, (%)
Specinl thearv of Relativity.

(1) Dynamics ; Particle Dynamics, Motion in three dimen-
sions. Rigid Dvnamics; Motion in two dimensions. Momentum
and Energy. Mofion relative to the moving earth. Foucault's
pendulum. Generalized cnordinates. Holonomic and non-
holonomic systems. Tagarange's equations of motion for holo-
nomic avstems. Small oxcillations, Puler's geometrical and
dvnamical equations. Motlon of a top. Hamiltons principle
of lemst action. Hamilton’s canonical equations and thelr
mtegra! invariunts.  Contact transformations,

(2) Hydredvnamics :

General : Bquation of continuity, momentum and energy.

[aoviveld Flow Theory : Two-dimensional motion._ Strearr!ing
motion. Sources and sinks, Method of images and its applica-
tion. Motion of cylinder and sphere in o fluid. Vortex motion.
Wives,

Viscous Flow Theory : Stress and Strain analysis. Navier-
Stokes Equations. Verticity Dissipation of cnergy. Flow
between parallel plates.  Flow through pipe. Slow streaming
motion past a sphere. Boundary layer concept. Boundary layer
equations for two dimensional flows, boundary layer along n
plate. Similarity solulions. Momentum and energy integrals.
Method of Karman and Pohlhausen.

(3) Flasttelry - Cartesian  Tensors. Stress and strain ana-
Tysis. Work and energy. Saint Venant's principle. Bending of
beams and plates. Torsion.

(4) Electricitv and Magnetism : Electrostaticsa Conductors
and condeners. Systems of conductors, Dielectrics. Method
nf images and its application. Flow of electric currents in net-
works. Magpetism. Electromagnetism Induction  Alternating
rurrents.  Maxwell’s equations,  Oscillatory circuits.

(5) Special Theory of Relativirv + Galilean principle, Michel-
son-Mo~lsv exneriment. The principles of theore of relativity.
Lovantz transformation and its con.equences. T.orentz invari-
ance of Maxwell's equations. Electrodynamics of a Vacuoom.
Matler and energy.

2. Higher Physics :

General pronerties of Matter and Sound . Mechanics of de-
formable hodies, Helical sorines. Canilary nhenomena. Visco-
sity.  Accoustical measurements.  Ultrasonics.

Hear and Thermodvnamics : Brownian motion. Kinetic
theory of gases. Tramsport phenomenn in gases at low pres-
sures. Thermodynamic functions and their applications Speci-
fic heat of solids and gases. Production and msasurement of
low tempe atures. Radiation of Planck’ law of energy dis-
tribution,

Oprics ;. Theory of co-axial symmetricul oantical systens.
Fxrarimental spectrnacopy. Electro-magnetic theory. Scattering
of Jight. Raman effect. Diffraction. Polarisetion

Elact-icitv and Magnetisnt ; Gouss’s theorem. Flectrometars’
Maogretic hysteresis. Theorv of permanent magnets. Measure-
m=nt of electrical ouantities. Alternating current theory
Cyclotron and other method+ for production of high voltrges.
I anemiseion and reception of wireless waves Television,

Maodern Plivsics 1 Snecial theory of relativity. Dual natare
of light and matter. Schroedineer’s equalion and its solution
in simnle cases. Hydrogen and helium spectra Zeeman &
Stark effects. Pauli’s principle and periodic classifieation  of
elements, X-rays and X-ray spectroscopy. Comnton effect,
Conduction  in  metals.  Snoraconductivity.,  Thermonics
Thermal ionization. Proverties of atomic nuclei. Mass spec-
trosconv,  Flementary varticles and their properties. Nuclear
reactions  Coamic rave.  Nnclear fisvion and fusion,

3 ITieher Chemistry -

Tnorganic Chemtistyy.—The structure of the afom. TRadio-
activity, naturnl and artificial. Fission and fusion of nuclei.
Ysotop=s, Radinactive indicators., Rodioactive seriss Tran-
suranic elemente,

Chemistry ot the clements and their principal compounds,
with specinl reference to Be, W Ti, V, Mo, Hf, 7Zr and rare
earth elements.

Co-ordinatinp  commounds.  Tnterstitial and  mnoun-<toichio-
metric compounds. Free radicals. Advanced Physicochemical
methods of analyais.

Organic Chemistrv.-—Theories vl organic chepvistry, includ-
ing reronance and hyd-oxen bond formstion. Mechanism of
important organic veactions, Stereo chemiatry. including con-
formation,
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Chemlstry of different classes of organic compounds with
special reference to the following : Polysaccharides, terpenes,
natural colouring matters, alkaroids vitamins, important hor-
mones, antimalarials, chlorine insectioides principal antibiotics,
and synthetic polymers,

Physical Chemistry.—The kinetic molecular theory. The
three laws of thermodynamics and their application to physi-
cal chemical processes. Physico-chemical properties in rela-
tion to and elucidating molecular structure,  Quantum theory
and its application to chemistry,

The mechanisn and kinetics of chemical and photochemical
reactions. Catalysis. Adsorption. Surface chemistry., Colloids.
Electrochemuistry.

4. Highe, Botany :

Plan: kingdom.—Advanced knowledge of the main groups
of the vegetable kingdom both living and extinct (viz. Algae.
Fungi, Bryophyta, Pteridophyta, Gymnosperms and Angios-
perms) with special reference to the Indian flora.

Svstematic hotany .—Principles of classification and a general
knowledge of the more important families 61 anglos-perms.

Anatomy .—Origin, nature and development of plant tissues
and their distribution from the ecological and physiological
point of view,

Plan; pathology—An advanced knowledge of the important
diseases of plants caused by bacteria, fungl, viruses and phbysio-
logical diseases. Methods of control.

Physiology.—An advanced knowledge of the important phy-
siological processes in plants, including plant biochemistry.

Ecology ~—Principal types of vegetation of India, their distri-
bution and the importance of eco-physiological studies. Prin-
ciples of plant geography.

Economic botany—A study of the important economic
plants of tropical and sub-tropical areas, with special reference
to Tndia.

General Biology—Knowledge of the fundamentals of and
recent developments in variation, heredity, evolution, cytology
genetics and principles of plant breeding.

5. Higher Zoology

The classification, bionomics, morphology, life-history and
relationship of non-chordates and chordates, with special re-
ference to fndian fauna,

Functional morphology (form. structure and function) of
the organ systems. Outline of vertcbrate embryology.

The classification, ontogeny, phylogeny adaptive diver-
gence and convergence of animals, animal ecology, migration
and colouration,

Evolution : evidences, theories, and their modern interpreta-
tions. Adaptation; distribution of animals in space.

Recent advances in the knowledge of tho cell. cytology,

genetics, sex determination and endocrinology.

Modern concept of the environment as a complex of physi-
cal. chemical and biological factors, and of the organisms as
individuals, population and communities.

An essay relating to any of the following topics: Pro-
tozoa and disease; Tnsect and man; Parasitology Fresh-water
and marine biology; Limnology and flshery blology; Contribu-
tion of great biologists to knowledge and civilization.

6. Higher Geology :

General Geology.-——History and development of the Science
of Geology, its different branches and contacts with other
sciences.  Origin, evolution. structure constitution, intsrior
and age of the Earch. Geomorphology; Radioactivity and its
applications to Qeology; Siesmology; Volcanology: Geosyn-
clines; Tsostasy. Evolution of continents gnd ocean basins,
Geological action of surface and subterranean agencies. Con-
tinental drift.

mation; Qrigin of mountains: Structures in relation (o top®
graphy and mining. Tectonic history of India, Methods of
Geological Surveyine and Mapping.

Stratigraphy and Paloeontology —-Principles of Stratigraphy,
and correlation. Detailsd study of Indian Stratigraphy and out-
line of World Stratigraphy. Distribution of land, sea. faunas
and floras in different periods. Theories of organic evolution,
Fossils—their importance, Index fossils and correlation. De-
lailed study and geological history of the invertebrate fossils
and the principal groups of vertebrate and plant fossils with
special reference to India.

Cirystallograph  and  Mineralogy—Crystal Morphology:
Laws of crystallography; crystal systems and classes; habits,
twinning. Gomometric and X-rav study of crystals. Atomic
structure.  Detailed studv of rock-forming minerals and of
economic mineral; with special reference to their occurrence
in India.

Perrology.—Origin and evolution. structure, mineral consti-
tuents. texture and classification of igncous. sedimentarv and
metamorphic rocks. Petrogenesis including metamorphism
Pelrochemistry.  Study of meteorites, Important Indian rock-
types.

Economle (Geology.—Qre-genesis: classification of economic
minerals and controls of ore localization. Geology of econo-
mic mineral deposits with particular reference to Tndia. T.oca-
tion of mineral industries, FRvalyation of properties: Mineral
economics; conservation and utilisation of minerals. National
minera) pollcy. Strategic minerals. Geological, geonhysical
and reochemical vrospecting techniques and their apolications.
Principal methods of mining sampling. ore dressing and ore
beneficiation Soils and ground water. Application of Geoloov
to common engineering problems.

7. Higher Geology.—The paper will
parts +—

consist of two

The first vart will comprise and advanced study of Physical
Hg;nnn and Economic Geographyv. with special reference to
India.

The second vart will comprise advanced study of the
following svecial subjects and a candidate will b~ expected
to have knowledge of nt least two of these subjects :

Geomorphology.  Climatologv (including modern math~a-
of weather forecasting and analysiv).  Cartogranphv (includ-
ing eolntion of richt-aneled spherical trianples wse of Theodo
lite. advance projections Hke the oblique zepithal nats, etc.)
Historical eeography. Political  eeography. History  of
geogranhical thought and discoveries.

8. Enclish Literature (1798—1935)—Th= paver will cover
the studv of English Literature from 1798 tn 1935  with
snecial raference to the works of Wordsworth:  Coleridee,
Shelley Keats Lamb, Jane Auasten, Carlyl~ Riskin Thacke-
rav Rohert Browning. Georee Bliot G. M. Hopklne, Shaw.
T\Y. :! E\"{tafs Galsworthy 7. M. Svnge. F. M. Forster and

ot.

Evidence of first hand reading will be raquired. The paper
will ba deslensd ta teat not only the knowledea but alen critical
rvaluatinn of the main literary trends during the pariod. Ones-
ticme hnovine a hearing on the social and cultural background
of the nerlod may be included.

9. (8) Indian History T (From Chandra Gupta Maurva (o
Harsha)—

The Mauryas. The rise and consolidation of the empire.
Administration and economy. Decline of the emnpire.

The sclipee of Magadha. The Shungas and the Kanvas.
The Cholas, Cheras and Pandyas.

Confacts with the West, North Tndia—the Tndo-Greeks,
South India—Roman trade.

Central Asla and India. The Shakas. The Kushanas. The
Satavahans,

Indian contacts with Asian countries—The spread of
Buddhism.
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The Imperial Guptas-~The Creation of (Classical _Tn(]im:l
Cultu ¢. Further Indian conlacts overseas, The decline of
the Guptas, The Hunas.

Changing economic patterns in north., India and their
Impact on politics.

The rise of the Vakatakas and the Chalukyas,
The emergence of the Pallavas,
Harshvardhana.

9(b). Indian History 1T [The Great Mughals (1526 -
1702)1—

Political History

Establishment of the Mughal Empire in India; its consoll-
dation and expansion. The Sur Inlerregnum Mughal Empire
ut Its zenith. Akbar, Jehangir and Sh:}}l%ehan. Mughal rela-
tions with Pe:sla and Central Asia. e development of
administrative system, Euro?cans at the Moghul Court; early
Portuguese, French and Fnglish scttlements. The beginning
of the decline Aurangzeb, his wars and policies.

Cultural, Rellglous, FEconomic and Soclal Life.

Cultural life, and promotion of art, architecture and litera-
fure.

Religlous movements : Bhakti Movement, Suffism, Din-i-Ilahi
Religious policy of the Mughal Emperors,

FEconomic life ; Agrarian life. Systems of land tenure.
Industry. Trade and Commerce, Exports, imports. Means
of transport. Wealth of India.

Social life © Court life; Urban life; TRural life. Dress,
menners, customs, food and drink; amusements, recreatlons
and festivals. Position of women.

9(c). Indlan History 111 (From 1772 to 1950)—

Consolidatlon of British power in Benegal and South India.
Expansion of British power In India, The East Tndia Com-
panv and the British state. Evolution of the Civil Service.
Judicial system, the police, and the armv. Developmant of
new land revenue systemn and agrarian relations British Com-
mercial policy. Economic impact of British tule in India.
The revolt of 1857. Reclations with Indian States. Forelgn
rohicy, and relations with Burma and Afghanistan. TDevelap-
ment of modern industry, and means of communication.
Development of modern cducation. Growth of the Press,

Indian Re-awakening : Raja Rammohan Roy, Brahmo
Samaj and Vidya Sagar the Arya Samnaj, the Theosophists :
Ramakrishna and Vivekananda: Syyved Ahmed Khan. Social
Reform. Development of modern Tndian lterature. The rise
of Indian National Movement : The Indian National Congress
(1885-190%), Dadabhai Narojl, Ranade and Gokhale. Growth
of militant nationalism anti-partition agitation. Swadeshi and
Boveott.  Tilak and Aurobindo Ghosh, the Home Rule Icague
and the Tucknow Pact.

Constitufional Develorment : Acts of 1861 & 1892: Minto-
Morlcy Reforms: the Montford Reforms, the 1935 Act.

Emergence of Mahatma Gandhi and the struggle for free-
dom. Transfer of Power : The Cripps Mission . the Cahinet
Mission : Tndependence Act and Partitfion. The Constitution
nf 1950. Tndependent India : Foreign Policy, Non-alipnment;
Secularism; and Planning.

9(d). Britfsh

Constitutional  History
1950) .—

(From _ 1(}03__‘_'52

Crown versus Parliament

Relations between James I and Parliament. Pefiton of
Rights Charleq T and the issue of prerogative versus common
Law. Civil war,

The Constitution makers.—

Government by T.ong Parliament. The Little Parliament.
The Profectors*e. The Restoration. The Clorous Reveln.
tion. The Bill of Rights.

15—481GT/173

The Crown, the Exccutive nnd Parliament,—

The King and his Ministers. Inlluence of the Crown. The
Cabinet and Parliament. The Monarchical Crfisis of 1936,

The Reform of Parllament.—

Reforms Acts and the House of Commons. The Housc of
Commons and the House of T.ords. The Reforms of the House
of Lords,

The Commonwealth.—

Origin and growth of the Commonwealth, The Statute of
Westminister. The Machinery of Commonwealth Co-operation.
The position of the Crown in the Commonwealth.

9(c). European History (1871—1945).

The TIndustrinl Development of Furope—Growth of
nationalism, and d=mocratic and socialist movement,

The German Empire; the Third Prench Republic; the
Habsburg Monarchy. Imperial Russia,

The policy of alignment and ententes.
The Eastern Question.

The rise of imperialism, and PFuropean fmperinl interesta
in the Near East, the Middle East, Africa and the Far Bast,

The origin and consequences of the First World War.
The Russian Revolution and jts comsequence.

The Versailles settlement; the League of Natlons; efforts
at World Disarmament; the search for security: rlse of Fasclsm
and Nazism ang their international implications.

The Second World War.
10(a), Advanced Economics—

Functions of economic analysis,

The theoty of price. The theory of comsumptlon and
demand. Organizeton of production. Theory of the firm
and industry. Tmperfect competition, Theory of monopoly.
Control of monopoly.

‘The theory of distribution. Rent. The theory of capital.
The theory of moncy and interest. Savings and investments,
Banking and credit regulation. The theory of wages and
employment, Collective bargaining and industrial peaze.

National income. Economic progress and distributive justice,

The theory of international trade, Foreign cxchanges. Balance
of payments,

Business cycles and their control, Economic role of Gov-
ernment.  Fconomic welfare. Public wutilities, pricing and
regulation.

Theory of taxation, Incidence of taxation. Pffccts of

Government (axation end expenditure. Deficit financing and
inflation.

Plunning for economic development,
10(bY. Advanced Indian Economics.—

Economic developments during the War and Post-War nerind.
Nutural resources. Social institutions. Agricultural Production
and finance. Pricing and distribution of foodgrains and other
arriculural products. T.and reform. Place of cottage and
small scale industries in developing economy. Growth of
mnodern organized industry. Regulation of public comnanies.
Industrial relations and problems of labour. Mixed economy.
Scome and cfficicney of the public sector. Tndian monetary and
c cdit system.  Role of the Reserve Bank. Population prob-
lems and populafion policy. Unemployment and under-employ-
mznt.  Computation of Tndian natownal income, Regulation
of foreien trade. Balance of pavments. Tndian taxation system.
Federal finance, Planning for economic development, Size and
structure of successlve plans. Problems of resources and of
implementation.



11(a). Palitical Theor» frem Hobbes to the present day.—

Th:ories nf Contract and Natural Rights—Hobbes. . Locke
and Rousseau, Dievelopment of the Tdea of Sovereignty, The
Historians—Vico. Montesquicu and Burke. The Utilitarians,
The Evolutionists, The  Tdealists—Kant. Hegel, Green,
Bradley ond  Bosanquet. Conservatism  and  Liberalism,
Marxism amd Schools of Socialism and Communism. Plura-
lism. Fascism. The Impact of Psychology. Trends of
cwenticth century thought in the East,

11 (k). Political Organisation and Public Administration.—

Political Institutions. The 1ise of Modern Nationul Sta'es.
Parliamentaiy and Presidenticd forms of Gove nment.  Unitary
and Federal Governments. The Legislature. The Execulive
and the Judiciary. Methads of Representation. The Com-
munis'ic and Totalitarinn forms of Government.

Public Adminisiration, Public Administcation in the Modern
State. The formuladion of policy and higher zontrol—the
legislatu ¢ and the Vxecwive. Organisation. Management,
Methods and Tonls, Regnlatory Commissions and Public Cor-
pora'ions. Personncl Administration- -The Civil Service and
its Problems, The Budgel and Financial Administration. Ad-
ministrotive Powers Control by the Courts. The Public Ser-
vices and the Public.

11(c). Imternational Relations.—
Part 1
Foundations and limitations of national power.

The Nuclear age and its impact on traditional international
Relations.

The :ale of Intemational Law in International Relations,

Tha tole of national intzrest in the formulation of foreign
policy.

The ‘heory of Balanceé ol Power,

The nature and functions of International Organisntion.

The United Nations ; purposes, structure and functioning.
Part 11

The origins of the First World War and the nature of the
peace Settlement.

The 1 eague of Nations and the effoits for the establishment
of a colleclive security system in the inter-war years.

The origins of (he Second World War.

The Nuclear age and its impact on traditional internation -
Relations.
Th2 Cold War and its effect on World Politics.

The Birth of New Nations and the changes in the pattern
of International Relations,

The Forecign Policics of the United States, the USSR,
China, India and one of the following :

Greal Britain, Japan, Ge many and France.

12(a). Advanced Metuphysies Including Epistemology.- .

Candidates will be expectzd to be familiar with the views
of prominent philosophers [rom Kant ¢n the present day e.g.
Kunt, Hegel, Bradley, Rover, Croce, Monre, Russcl, James,
Schiler Dewey, Bergsen  Alexander Whitchead Wittgenstein,
Ayzi Heidegper and Mareel.

Qu>stions may be sel on any of the following topics.

The sou -ces, nuilerials, va jetieq, limits criteia. and sociology
of knowledge.

Truth [alsehood, error.

Th-ories of reality.  Realily, subsistence and existence.
Monism, dualism and pluralism, Naturalism, agnoesticism
theism. ab.olutism  and mystizcism.  Post-Hegelian  idealiem.
New realism. Radical empiricism. Premmatism,
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[nstrumentalism, Humunism—aaturalistic and religious.

Logical positivisim, Existentilism—atheistic aod theistic.
Recent trends of the philosophy of science in regard to the
problems of induction, Jaws of nature, relativity, indeterminacy
aud God.

12(b). Advanced Psychology including Experimental DPsy-
chology.——

Subject-matter scope and methods of psychology; its rela-
tion with other sciences.

Heredity and envinronment controversy-—Experimental stu-
dies on the relative influence of the two on human devclop-
ment,

Problems of motivation and emotion. Frusiration and con-
flict; types of conflict; defence mechanisms—Studies in  expres-
sive movements; P.G.R., lic detection,

Sensation and Perception—Psychophysical methods; space
perceptions, factors of perceptual organization; role of dynamic
personality and social factors; inter-personal perception. Ex-
perimental methods in the study of learning, memory, for-
getting and thinking-—Theories of lcarning and forgetting; theo-
rics of sign-process—nature of meaning.

Psychology of personality—determinants, traits, types, di-
mensions, and theorics; assessment of personality—behavioural
measures of personality—rating scales, nominating techniques,
questionnaires and inventories, attitude scales, projective tests.

Individval differences: nature and measuremcnt of intelli-
gence and aptitudes, Test construction—TItem analysis. Test
scales and norms—Reliability and validity of measures—Factor
analysis—Theories.

Schools and aystems of psychology—Traditional Schools and
the main contemporary systems of psychology: Freudians, neo-
Froudians, neo-Behaviourists, Gestal and field theories.

13(a) Constiturional Law of Indla.—

Historical Background; The growth of the Indian Consti-
tution with speclal reference to the development of represen-
tative and responsible Government from the Indian Councils
Act of TB61 down to the Indian Constitution of 1950.

General Features: Welfare State Tdeal: Preamble to the
Indian Constitution and Directive Principles of State Policy;
Concepts of Unitary and Federal Government, Cabinet Sys-
tem. Due Process of Law, Judicial Review, Constitutional
Conventions; Comparison of the Salient Features of the Tndian
Constitntion with those of the U.K. and the US.A. Canada
and Australia,

Division of Powers: Theory of separation of powers,

The Legislature—Legislative procedure; Privileges of Legis-
lature; Delegation of legislative power.

The Exccutive.—Presidential and Parliamentary Fxecutives:
lature; Delegation of legislative power.

Th.e' Executi\(c.—Prcsidcntizﬂ and Parliamentary Executives:
Provisions relating to Services and Public Scrvice Commissions:
The doctrine of Rule of T.aw.

The Judiciary —Judicial control of administrative and auasi-
Judiciary authorities; Scone of Wril Jurisdiction; Tndependence
of the Judiclary.

_ Distribution of Legislative Powers; Principles of distribu-
tion of powers with special refercnce to Treaty Power; Com-
meree Power, Taxine Powcr. Constityent (Constitution-Amend-
ing) Pawer and Residual Power, Iudicial doctrines relating tc
distribution of powers.

F‘vmdamcnta! Rights. Nature and scope of the various
fundamental rights guaranteed under the Constitation.

Wote~—Candidates will be expected (o0 he conversant with

the text of the Tudian Constitution amendments thercto, and
leading decisions of the Supreme Court.

13(b), Jurisprudence.—

Ilurisprudcnce: Definition and scope; various Schools of
Turisprudence; Concepts and doctrine regarding Sovereignty.,
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Jaw: Law nnd Morals; Evolulion of Law, Law of Nature,
Luw of Stale; lmperative theory of Law; Pure 'ghcory of Lavy,
Sociological theory ol Law; Kinds of Law; Civil Law, Crimi-
nel Law; Substuntive Law and Adjective Law; Privatc Law
and Public Law, International Law; Law and Tustice; Law
and Equity; Justice according to Law; Administration of Jus-
tice.

Sources of Law : Customs, Judicial President, Legislation;
Codification,

Elements of Law; Analysis and classification of joristic-
concepts; Personality Right, Duty, Liberty, Power, Immunity.
Disabulity. Stalus Possession Owncrship; Lease, Trust, Ease-
ment. Security; Wrong Liability, Obligation; Act, Intention.
Motve. Negligence; Title;  Prescription; lnheritance and
Wills.

Evolution of Legal Concepts;, Evolution of Contract Tort,
Crime, Property, and Wiils. Current trends in  Juristic
thought,

14(a) Medieval Civilisation as Refiected in Arabic Litera-
ture (570 AD.—1650 AD.)—

The paper will test the candidate’s knowledge of geography,

history and social, political and religious evolution and
developments,

14(b) Medieval Civilisation as Reflecied in Persian Litera-
wre (570 A.D.—1650 A.D,).—

The paper will test the candidate’s knowledge of geo
history and social, political and religious evolution an
lopments.

14(c) Ancicnt Indian Civilisatlon and Philosophy —-

The history of the Civilisation Philosophy and Thought of
India from 2000 B.C. to 1200 A.D.

aphy,
deve-

Note.—The paper will lest the knowledge of geography,
history and social, political and religious evolution and deve-
lopments. Questions may bo set which require an acquaintance
with archeological discoverics.

15, Anthropology :

(A) Physical Anthropology.—Definition and scope. The
rclution ol Physical Anthropology to other sciences. The evo-
lution of Man, his exact place among the Primitive Group-—
his relationship 1o Prehuman and Protohuman forms from
Parapithecus to Austraohthecus, Early types of Man—1ala-
eonthropjc mun—-Pithccanthropus, Synanthropus and Nean-
derthal. Neanthropic man—Cro Magnon, Grimaldi and
Chancelade—Homo Sapiens.

Racial dillerentiation of Man and bases of racial classifica-
tion—Morphological serological and genetic. Role of heredity
and environment in the formation of Races. Principles of
human genetics—Mendelian laws ns applicable to Man.

Human Biology—The cffects of nutrition, inbreeding and
hybridisation,

History of distribution of Man in India from the lithic ages
to the Indus Valley civilization and Megalithic cultures of

Central and Southern India. Racial types and their distribution
in India.

(B) Social (Cultural) Anthropology.—Scope and functions.
Relation with Sociology. Social Psychology and Archacology.
Different schools of  Cultural  Anthropology—Evolutionary
Historical. Functional and Kultur Kreis, The structure and
development of Human Socicty.

Economic Orga_nis:;tion—Em:ly stage of hunting and food
gathering, domestication of animals, aericulture shifting culti-
vation  terracing intensive cullivation, implements used,

Political (_)rganizalion—Clun, tribe, and dual organization,
tribal council, function of headmsn or chief.

Social Organization—Marriage and kinship forms, matriar-
chyz patriurchy, polygyny, Polyandry, exogamy and endogamy
Position of women, inhcritance ana divorce.

) Primitive religion-—Totemism, Tahoo, magical and fertility
rites, head hunting and human sacrifice.

Art, Music Folk dance und sports.

Group relationship, adjudication of disputes, concept of
Justice and punishment.

Intelligence level, special aptitudes and abilities, c_motional
needs underlying primilive behaviour and ethnocentrism,

Structure of personality and development of personalily and
its role in primitive sociely.

Acculturation and the effects of contacl on primitive tri-
bes. Depopulation and ils causes. Fconomic and psychological
frustration, Deccling of primitive (ribes in America. Africe
and Oceania.  Depopulation among Indian tribals and reme-
dial measures.

(C) Intensive study of any ane of the ethnic division of
tribal Imdia :

1. The tribes of the N\E.F,A. or North Hastern Frontiers
of India.

2, The iribes of the Naga Hills—Tewansang Ares,

3. The autonomous Iribes of Assam-—the Khasis,

Garos, Mikirs and the Lushai.

4. The Australoid tribes of Chhotanagpur and Central
India,

5. The iribes of Southern India including the tribes of
the Nilgiri Hills.

6. The tribes of the Anduman and Nicobar Islands,

the

Note.~—Candidates will be required to answer questions on
(C) and (A) or (B).

16. Advanced Soclology

Divergent views regarding the nature, scope and methods of
sociology.

Mujor sociological thinkers: Marx, Weber, Durkheim and
their modern interpreters,

Theories of social structure and {unclion —Progress, evolu-
tion and change ---Conflict and integration-—Status, role role set
and role conllict—Social network—Social norms, control sanc-
tions and deviation—Rewards and punishment,

Major social structures and institutions; Tamily and kinship.
Economic, political, legal and religious institutions—Edu-

cation Bureaucracy—Social Stratification (including caste, class
and elites),

Research methods in Sociology; Surveys, questionnaires and
interviews—Sampling and scaling techmgues—Participant and
non-purlicipunt observation—-Micro and Macro methods—Ex-
perimentatlion in sociology—Small group research methods,

Role of soclologisty in social change.
Soclology of India -

_ Family, kinship and marriage—Castc—Role of caste in poli-
tice—Rural and urban communities—Problems of national
integration ; regionalism, linguism, communalism and natio-
nalism.

Scheduled Castes, Scheduled

tribes and backward classes
The problem of inequalities.

. Social aspects of cconomic development, plunning industria
lization and urbanization.

Panchayati raj and local politics.

Social movements in modern  India : social reform move-
ments, backward classes, mavement, bhoodan and gramdan,
and “revivalist” movements—Agrarian and student unrcst.

Notc.—The candidates will hg expecied to illustrate theory
with fucts, and to analyse problems with the help of theory,

They will be cxpected to be particularly  conversant with
Tndian problems,

PART D
[Vide Sub-Scction (BY of Section | of Appendix 1]

Personality test—The candidate will be interviewed by a
Board who will have before them a record of his career.
He will be asked questions on mallers of  genernl interest,
The object of the intervicw is to nssess the personal suita-
bility of the candidate for the Service or Services for which he
has applied by 0 Board of competent and unbiased obscrvers.
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The test is intended to judge the mental calibre of a candidate.
In broad terms this is really an assessment of not only his
intellectual qualities but also social traits and his intercgt in
current affairs. Somc of the qualities to be judged are mental
alertness critical powers of assimilation clear and logical
exposition balance of judgecment, variely and depth of interest
ability for social cohesion and leadership, intellectual and
moral integrity.

2, The technique of the interview is not that of a strict
cross examination but of a natural, though directed and
purposive conversation which is intended to reveal the mental
qualjties of the candidate,

3. The personality test is not intended to be a test either
of the specialised or general knowledge of the candidates
which have been alrcady tesled through his written papets.
Candidates are expected (o have taken an intelligent interest
not only in their special subject of academic study but also
in the events which are happening around them both within
and without their own state or country as well as in modern
currents of thought and in new discoveries which shouid
rouse the curiosity of well educated youth,

APPENDIX III

Brief particulars relating to the Services to which recruit-
ment is made through the 1.A.S. ct¢. Examination,

1. Indian Administrative Service—(a) Appointment will be
made on probation for a period of two years which may be
extended. Successful candidates will be required (o un-
dergo probation at such place and in such manner and pass such
examinations during the period of probation as the Govern-
ment of India may determine,

(b) If, in the opinion of Government, the work or
¢onduct of an officer on probalion is unsatisfactory or shows
that he is unlikely to become eflicicnt, Government may dis-
charge him forthwith.

(¢) On the conclusion of his period of probation Govern-
ment may confirm the officer in the Scrvice.or if his work
or conduct has in the opinion of Government been unsatis-
factory. Government may either discharge him from the
Service or may cxtend his period of probation for such
further period as Government may think fit,

_(d) An officer belonging to the India nAdministrative Ser-
vico will bo Jiable to serve unywhere in India or abrond
either under the Central Govcrnment or under a State

Government.
(o) Scales of pay :—
Junior Scale—Rs.  400—400—500—40—700-—EB-—30—

1000 (18 years).
Senior Scale

(i) Time Scale—Rs, 900 (6th year or under)—>50—1,000—
60—1,600—50—1,800 (22 years).

(ii) Selection Grade—Rs, 1800—100—2,000,

In addition therc are super-time scale posts carrying pay
between Ra. 2,500 and Rs. 3,500 to which Indian Administra-
tive Service Officers are eligible for promotion.

Dearness allowance will be admissible jn  accordance with
the orders issued by the Central Government from time to time
under the All India Services (Dearness Allowance) Rules, 1972.

A probationer will start on the junior time scale and
Fcrmltted to count the period spent on probation towards
eave, pension or increment in the time scale.

(f) Provident Fund.—Officers of the Indian Administrative
Service are governed by the AIll India Services (Provident
Fund) Rules, 1953,

(g) Leave—Officers of the Indian Administrative Service
are governed by the Al Indir Services (Leave) Rules, 1955,

(h)y Medical Attendance.—Oflicers of the JIndian Admi-
nistrative Service, are entitle] to medical attondunce bencfits
admissible under the All India Services Medical Attendance
Rules, 1954.

(i) Retirement Benefit—Officers of the Indian Admi-
nistrative Scrvice appointed on tho basis of Compelitive

examination are governed by the AJl India Services (Death
cum-Retirement Benefits) Rules, 1958.

2, Indian Foreign Service—(a) Appointment will be
made on probation for a period which will not ordinarily
cxceed 3 years, Successful candidates will be required
to pursue a course of training in India for approximately
twenty-one months. Thereafter they may be posted as
Third Secrctaries or Vice-Consuls in Indian Missions whose
languages are allotted to them as compulsory languagos.
During thoir period ot training the probationers will be
required to pass one or more departmental examination
before they become eligible for confirmation in Service.

(b) On the conclusion of his period of probation to the
satisfaction of Government and on his passing the prescrib-
ed examinations, the Probationer 18 conflrmed in his
uppointment, If, however, his work conduct has in the
opinion of the Government, been unsatisfactory, Govern-
ment may either discharge him from the Service or may
extend his period of probation for such period as they may
think fit or may revert him to his substantive post, if
any. .

(¢) 1f in the opinion of Government, the work or conduct
of an officer on probation is unsatisfactory or shcws that he is
not likely to prove suitable for the Foreign Service  (overn-
mcnt may either discharge him forthwith or may revert him to
his substantive post, if any.

(d) Scales of pay (—

Junior Scale—Rs. 400—400—500—40—700—-EB —30—

1,000,

Senior Scale—Rs. 900 (6th year or under)—50—1,000—
60—1,600—50—1,800.

in addition thcre are supor-time scale posts  carrying
pay between Rs. 1,800 and Rs. 3,500 to which T.FS. Offi-
cers arc eligible for promotion.

(e) A probationer will receive the following pay during
probation :— .

First Yeur—Rs, 400 per mensem.
Second Year—Rs. 400 per mensem,
Third Year—Rs. 500 per mensem.

Notp 1.—A probationcr will be permilted to count the
periods spent on probation towards leave, pension or Incre
ment in the time-scale.

Note 2—Annual increments during probation will be
contingent on the probationer passing the prescribed test,
if any, and showing progress to the satisfaction of Govern-
ment. Increments can also be earned in advance by
passing the departmental examinations.

Note 3.—The pay of a Government servant who held
a permanent post other than a tenure post in a substan-
tive capacity prior to his appointment as a probatloner will
bo regulated subject to the provision of F.R. 22-B(1).

(f) An officer belonging to the Indian Foreign Service
will be liable 1o scrve anywhere inside or outside India.

(g) During Service abroad IF.S. officers are granted
foreign allowances according to their status to compensate
them for the increased cost of living and of servants
und elso to meet their special responsibilities in regard to
entertainment. In addition, the following concessiopns are
also admissible to T.F.S. officer during sorvice abroad :—

(i) Free furnished accommodation according to status,
(ii) Medical attendanco facilities under the Assisted
Medical Attendance Scheme.

(iii) Return air passage to India up to a maximum
of two, for special cmergencies such as the
dcath or serious illness of an immediate relation
in India or marriage of daughter.

(iv) Annual return cam passage for children between
the ages of 8 and 21 studying in Tndia to visit
the parents during the long vacations, subject to
certain conditions.
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(v) An allowance for thc education of children up to
maximum of two children between ages of 5 and 18
at rates prescribed by Government from time to
time.

(vi) Outfit allowance at the time of departure for
training abroad and on confirmation in the scrvice,
Outfit allowance is also granted at various stages of
an officer’s career in uccordance with the prescribed
rules. Special outfit allowance is admissible in addi-
tion to the ordinary outfit allowsnce to officers
posted in countries wherc abnormally hard climatic
conditions eXist.

(vil) Home leave passages for oflicers, their families
and servants after a minimum of 2 years service
abroad.

(h) The Revised Lcave Rules, 1933, as amended from
tune to time will apply to Members of the Service subject
to certain modifications, For Service abroad LF.S. Officers
are enlitled under the LF.S. (PLCA) Rules, 1961; to an
additional credit of leave to the extent of 50 per cent of
leave admissible under the Revised Leave Rules.

(i) Provident Fund—Officers of thc Indian Foreign Ser-
vice are governcd by the General Provident Fund (Central
Scrvices) Rules, 1960.

(i) Retlrement Benefits.—Officers of the Indian Foreign
Service appointed on the basis of competitive examination
are governed by the Liberalised Pension Rules, 1950.

(k) While in India officers are entitled to such concession
as are admissible to other Government servants of equal and
similar stutus.

3. Indian Police Service.—-(a) Appoiniment will be made
on probation for a period of two years which may be extend-
ced. Successful candidates will be required to undergo pro-
bation ut such place and in such manner and pass such
oxaminations during the period of probation as Government
may determine.

(b) & (c) As in clauses (b) and (c) for the Tndian Admi-
nistrative Services,

(dg‘ An oflicer belonging to the Tndian Police Service will
be liable to serve anywhere in India or abroad either under
the Central Government or under a State Government.

(e) Scules of pay :—

Junior Scale :—Rs. 400—400—450—30—-600—-35—670—
FB—35—950. (18 years).

Senior Scale : Rs. 740 (6th year or under)—40—-1100—
50/2—1,250—50—1,300. (22 years).

Selection Grade, Rs. 1,400.
Dcputy Inspector General of Police.—Rs. 1,600—100—

0.

Commissioners of Police, Calcutta and Bombay.—Rs, 1,800
—-100-—-2,000,

Inspector General of Police.—Rs. 2,500—125/2--2,750,

Director, Intelligence Bureau.—Rs. 3,000,

Dearness allowance will be admissible in uccordance with
the orders issucd by the Central Government from time to time
under the All India Services (Dearness Allowance) Rules, 1972,

()

(8)

(hy

(i)

As in cluoses (f), (g) (h) and (i) for the Indwn
Administrative Service.

4. Delhi and dAnduman & Nicobur Islundy Police Service
Cluss f1.—(a) Appointments will be made on nrobation for
a period of (wo ycars which may be extended at the discretion
of the compectent authority. Cuandidates appointed on proba-
tion will be required to undergo such training and pass such
department tests as the Central Government may prescribed.

(by Jf in the opinion of Government the woik or conduct
of an officer on probation is unsatisfactory or shows that the

is unlikely to become -efficient.
him forthwith,

Government may discharge

(¢) The officer who has been declared to have satisfactorily
completed his period of probation may be confirmed in the
service. If his work or conduct has in the opinion of Gov-
crnment been unsatisfactory.  QGovernment may either dis-
charge him from the Service or may extend his period of
p{robulion for such further period as Government may think
fit.

(d) Scales nf pay :(—
Grade T (Selection Grade)——Rs. 1,000 (fixed).

Grade II—Time Scale—Rs. 350—25--500—30—590—EB—
—30—800.

A person recruited on the results of competitive examina-
tion shull, on sppointment to the Service, draw pay at the
minimum of the time-scale, provided that if he held a perma-
nent post, other than a terture post in a substantive capacity
prior to his appointment to the Service, his pay during the
period of his probation in the Service shall be (cgulated under
the proviso of Fundamental Rule 22B(I). The pay and
increments in the case of other persons appointed to the Ser-
\}I{icc shall be regulated in accordance with the Fundamenial

ules.

(e) Officers of the Service are entitled to get dearness allow-
ance at the Central Government rates applicable to employees
drawing pay in revised Central scules of pay,

(f) Tn addition to dearness allowance officers of the Service
are enlitled to draw compensitory (city) allowance, housc
rent allowance und allowances to compensate for higher cost
of living in hill stations, expensivencss incidental in remote
localities cte, if they are posted at places, cither for training
or on duty, where such allowances are admissible.

(g) Officers of the Service are governed by the Delhi
and Andaman & Nicobar Islands Police Service Rules, 1971,
and such other regulations as may be made or instructions
issued by the Central Government {or the purpose of giving
effcct to those Rules. In regard to matters not specifically
covered by the aforesaid Rules or by regulations or orders
issued thereunder or by special orders, they are governed by
the rules, regulations and orders applicable to corresponding
oflicers serving in ¢onnection with the affairs of the Union.

S.Indlan P & T Accounts & Finance Scrvice

(a) Appointments will be made on probation for a period
of 2 years provided that this period may be extended if the
officer on probation has not qualified for confirmation by
Fassing the prescribed departmental examination, Repeated
ailure to pass the departmental examinations within the pres-
cribed period will involve loss of appointment,

(b) if, in the opinion of Government the work and con-
duct of an officer on probation is unsatisfactory, or shows
that he is unlikcly to become efficient, the Government may
discharge him forthwith,

{c) On the conclusion of his period of probation Govern-
ment may confirm the officer in his appointment or if his
work or conduct has, in the opinion of the Government been
unsatisfactory, Government may either discharge him from
the scrvice or may extend his period of probation for such
turther period as Government may think fit,

(d) The Indian P&T Accounts & Finance Scrvice carries
with it o definite liability for service in any part of India.

Indian P & T Accounts & Finance Service
(i) Junior Time Scale Rs. 400-—-400—450—30—600—
35—670—EB—35—950,

(il) Senior Time Scale Rs. 700—40—1100---50/2-—1250.
(iii) Jr. Administrative grade Rs. 1300—60—1600).

(iv) Sr. Administrative grade Rs. 1800—100——-2000—
125—2250.

Nore 1.—Probationary officers will start on the minimum
of the Jumior Time Scale and will count their service for
increments from the date of joining.

2. The Officers on probation will not be allowed the pay
above the stage of Rs, 400/- unlcss they pass the departmen-
tal cxamination in occordance with the rules which will be
prescribed from time to time.
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3, In the case of probationers who do not pass the End
ot the Course Test al the T.al Bahadur Shastri Academy of
Administration, Mussoori¢, the first incremment raising their
pay 1v Rs. 450/- should be postponed by one year from the
date on which they would have drawn it or upto the date on
which, under the Departmental regulations, the second incre-
menls accrues to  them, whichever is 2arlisr. The failed
candidates will not be required to take the test again.

4. The pay of a Government servant who held a permanent
post, other than a ienure post, in a substantive cupacity prior
o his appointment as probationcr will, however, be reguiated
subject to the provisions of F.R. 22B(1).

6. Indian Audit and Accounts Service.
7. Indian Customs and Central Excise Service.
8. Indian Defence Accounts Service,

(a) Appointments will be made on probation for a period
nf 2 years provided that this period may be extended If the
officzr on probation has not gqualified for confirmation by
passing the prescribed departmental examinations. Repeated
tailure to pass the deparimental examinations with in a period
of three years will involve loss of appointment.

(b) If in the opinion of Government or the Comptroller
and Aunditor General, as the case may be, the work or con-
duct of an ollicer on probation js unsatisfactory, or shows
that he is unlikely to become efficient, Government may dis-
charge him forthwith.

(¢) On the conclusion of his period of probation Govern-
menl or the Complroller and Auditor Geperal as the case
may be, may confirm the officer in his appointment or if his
work or conduct has, in the opinion of Government or the
Comptroller and Audilor General, as the case may be, been
unsatisfactory, Government may either discharge him irom
the scrvice or may exicnd his period of probation for such
further period as (Government may Lhink fit, provided that in
respect of appointments to {emporary vacancies there will
be no claim 1o confirmation.

(dy In view of the possibility of the scparation of Audit
from Accounts and other reforms the constilution of the
Indiun Audii and Accounts Szrvice is liable to undergo
changes and any candidate selected tor that Service will have
no claim [or compensation in  consequence of any such
changes and will be liable 1o serve either in the separated
Accnounts Officers under the Central or State Government or
in the Stalutory Audit Offices under the Comptroller and
Auditor General and to be absorbed finally if thc exigencies
of service require it in the cadre on which posts in the sepa-
rated Accounts Offices under the Central or State Govern-
ment may be borne,

(e) The rndian [elence Accounts Service carfics with 1t
a definite linbility for service in anv part of Indin as well as
for field Service in or out of India,

(f) Scales of Pay :—
Indian Audit and Accounts Service

Time Scale of LA, & A5, Rs. 400—400—450—30—510—
EB-—-700—40—1,100—50/2-—1,250,

Junior Administrative Grade.—Ra. 1,300—60—1,600.

Accountants General.—Rs. 1, 80(0~—100—2,000—125—

2,250.
Additional Deputy Comptroller & Auditor General's
Grade—Rs, 2,500--12572--2,750,

Depuly Comptroller & Auditor General of India——
Rs. 3000/-.

Note 1.—Probationary Officers will starl on the minimum
of the time scale of I.A. & A.8. and will count their service
for increments from the date of joining.

Nore.2.—The Officers on probation will not be allowed
the pay above the stage of Rs. 400 unless they pass the
departmenial examination in accordance with the rules which
will be prescribed from time {o time.

Norir 3——In the case of probationers who do not pass the
end of-the Course-Test al T.al Bahadur Shastri Academv of
Adminitration. Mussoorie, the first increment ruishig  their

pay (0 Rs. 450 shall be posiponed by onc year from the date
on which they would have drawn it or upto the date om
which, under th>  Departmental regulalions the second
Increment accrues to them. whichever is earlier. The failed
candidates will not be required to take the tcst agalie

Note 4—~The pay of a Government servant who held a
permanent post other than a tenure post, in  a substantive
capactty prior to his appoiniment as probationer will how-
ever, be regulated subject to the provisions of F.R. 22(B) (I).

Indian Customy and Central Excise Service -
Time Scale :—

Sup:rintendent of Central Excise, ]
Class 1. . . . .
Assistant Collector of Central
Excise . . .
Assistant Collector of Customs
Deputy Collector of Customs }

Rs. 400--400—450
—30—510-~EB—700
-40 —1,100-—50/2—1,250,

Dzputy Collector of Central Rs. 1,300 —60—1,600,
Lxcise

Additional Collector .

Appellate Collector of Customs
and Central Excise

Collector of Customs |,

Collector of Central Excisc

(2) Appointments will be made on probation for a period
of 2 years. provided that this period may be extended if the
officer on probation has not qualified for confirmation by
passing the prescribed departmental examinalions, Repeated
fatlures to pass the departmental examinations within g
period of two vears will involve loss of appointment.

Rs. 1,800—100—2,000
~125—2,250,

(b) If, in the opinion of the Government, the work or
conduct of an officor on probation i ynsatisfactory, or shows
that he is unlikely 1o become efticient. Government may
discharge him forthwith.

(c) On the conclusion of his/her period of probation,
Government may confirm the officer in his/her appointment
or if his/her work or conduct has in the opinion of Govern-
ment been unsatislactory, Government may either discharge
him /her {from the services or may exicnd his/her period of
probation for such further period and Gpvernment may think
fit provided thal in respect of appointment to temporary-
vicancies there will be no claim to confirmation.

(d) The Indisn Customs and Central Excise Service, (lass
i %grru:s with it a definite liability for servige in any part of
ndia,

NoTE 1.—A probationary officer will start on the minimum
({f the time scale of pav of Re. 400—400—450—30—-510—
EB~—700—40~—1,100—50:/2—1,250 and will count his/her
service for Increments from the dale of joining.

NoTt 2.—An Officer on probation will not be allowed pay
m the time scale above the stage of Rs. 400/- unless he/she
passss the prescribed departmental examinations in agcor-
:l_ance with the rules which will be prescribed from time to
ime,

Noru 3.~—The pay of a Government scrvant who held a
permanent post, other than a tenure post in a substantlve
cupacily prior to his appointment as u probalioner in the
Indian Customs and Central Excise Service, class I will bo
regulated subject to the provisions of F.R.'22—B(1).

No1e 4.—During the period of probation, an officer
will undergo departmental training at the Directorate of
Training (Costoms and Central Excise), New Delhi and also
a foundational course training at the ILal Bahadur Shastr]
Nulional Academy of Administration, Mussoorie. At the end
of the training at Mussoorie he/she will have to pass the
2nd-ol the coursc’ test. Hefshe will have ) pass part T and
part II of the Departmental Fxamination. On passing the
‘cind of the course’ test and one of the parly of the Depart-
mealal Examination, he/shg will be granted a first advance
increment raising hiz/her pay to Rs, 450. On passing both the
parts of thc Depuartmental Examinalion he /she will be granted
the second advance increment raising his/her pay to Rs, 4R0.
His/ber pav beyond the stape of Rs. 480/~ will not be allow-
ed unless he/she hos completeq 4 vears of service. subject 1o
such other conditions as muy be found necessary.
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In cuse 2 probationer doe, not puss the cnd of-the-cour-¢’
test at the Academy, his/her [irst advance increment will be
postponed by one vyear from  the daty on which  the/she
would huve drawn it or upto the date on which under the
departmental repulations the  sccond advance  increment
accrues, whichzver iy earlicr.

Noir 5—It should be clearly understood by the probe-
tioners that their appointment wonld be subject 10 any change
in the constitution of the Tndian Customy and Central Excise
Service. Class T which the Government of India may think
proper (o make from time to time and that they would have
no claim for compansation in consequence of any such change.

Indian Drfence Accounts Service

Time Scale :—Rs. 400—400—A450—480—510-—EB—-700—
40-~.1,100—1.100—1,150—1,150—1,200—1,200—1,250.

Junior Administrative Grade.

Rs. 1,300—60—1,600.

Rs. 1,600—100-—1,800 (Selection Grade).

Senior Administralive Grade.

Rs. 1,.800—100—2.000—125—2 25(.

Conlroller General of

(fixed).

Note 1.—Prohationary officers will start on the minimum
of the time scale and will count their service [or increments
from the date of joining, The pay of a Government servant
who held a permancn{ post. other than a tenute post in &
substantive capacity prior io his appointment as & probationer
will, however, be terulated subject to the provision of F. R.
22-B(1.

Defence Accounts—Rs. 2,750

NoTe 2.—The Officers on probation will not be allowed
the pay ahove the stage of Rs. 400 unless thev pass
th: departmental examination in  accordance with the
riles in force from time 1o time: bprovided further that
in the case of an officer who does not pass the ‘end-of-
thecour.e’ {est at Lal Bahadur Shastri Academv of Admi-
nistration, Myssoorie, his first increment shall b post-
noned by one v ur from the date on which he wonld
have drawn it on passing Part 1 of the Departmentinl FExami-
nation or up to the date on which the second increment
accrues 10 him on passing Part TI of the aforesaid examina-
tion, whichever is eatlier.

9. Indian Income-tax Scrvice, Class T—(a) Appointments
will be made on probation for a veriod of 2 vears provided
that this period mav be extended if the officer on probation
has not qualificd for confirmalion by passing the prescribed
denartmental examinations, Repeated ‘failures to vpass  the
denartm=ntal examinations within a period of 3 vears  will
‘invalve loss of appointment.

(b)Y If_ in the opinion of Government. the work or con-
duct of an officer nn nrobation iz un.atisfactory or shows
that he is onlikely to hecome yn efficient Income-tax Officer,
the Government may discha“as him forthwith.

(¢) On the conclusion of his period of nrobation. Govern-
ment may confirm the officer in his anpointment or if  hie
work or conduct has in the opinion of Government, been
unsatisfactory Government mavy either discharee him from
the rervice or mav extend his period of probalion for such
further period as Government mav think fit provided thot in
racpect of appointme=nt {0 temporary vacancies there will be
no rlaim to confirmation.

(d) Tf tha nower fo make aopointments in the srrvics Is
deleaated by Government to anv officer  that  officer mav
rvareive anv of th: powers of Government de-cribed in th-
rhove elayses.

(c) Scales of Pay :-—
Income-tax (fficer. Class T ---Rs 400—400- . 450--30 —
510--ER- -700—40—1,100—50/7 .1 250,

Assistant Commissioner of Income-fax.—Rs. 1.300—60—
1,600.

Additional Commissioner of Tucome-tax—Rs, 1.600—
100—1,800,

Commisison.rs of Income-tax—Rs. 1,.800—-100—2,000—
125_2250.

(r'y During the period of probation. an officer will unle ¢>
rraining st Lal Buhadur Shastri Academy of Adminislration.
Mu sooric and the Indiun Revenue Service (Direct [laxes)
Stall College Nagzpur. At the end of training at Mussoorie,
he/she will have o pass the ‘end-of-the-course test. In
addition, T and Il deparimental examinations will a'so have
to be passed during the neriod of probution. On  passing
the ‘end-of-the-course’ test and the T4 Departmental Examina.
tion, his/her pay will bz raised to Rs. 450.'On passing the
2nd departmental examination, the pav  will be 1aised to
Rs. 480. The pay beyond the stage of Rs. 480 will not be
allowed unless he /she is confirmed and has completed 4 years
of service subject 1o such other conditions as may be found
neceessary.

In case he/she does not pass the end of the courge test at
the Academy, the first increment will be postponed by one
vear from the Jate on which he/she would have drawn it
or up to the date on which under the departmental regula-
tlons. the second increment accrues, whichever is earlier.

Noti I,—The officer on probation will not be a'lowed the
pay above the stape of Rs. 400 unlcsy he passes the depart-
mental examinations in accordance with the rules which will
be prescribed from tim= (o tUme.

Notr 2.—TIt should be clearly understood by proba-
tioners {hat their appointment would be subject to any change
in the constitution of the Income-tax Service, Class I, which
the Government of India may think proper to make from
time to time and (hat they would have no claim for com-
pensation in consequences of any such changes.

10. indian Ordnance Factorles Service, Class I (Non-
Technical Cadre).—(a) Selected Candidates will be appointed
as Assistant Managers (Probationers). The period of pro-
bation will be two years which may be reduced or extended
by the Government on the recommendation of the Director
Genera]l Ordnance Factories. An Asslstant Manager (proba-
tinmers) will undergo such tralning as shall be provided
hy Government and may be required 1o pass such depart-
mental and langnage tests as Government may prescribe, The
Tonevage icsts will include a test in Hindi.

Om the conclusion of his period of probation Government
will confirmm the officer in hiy appointment. TIf. however,
during or at the end of the period of probation his work or
conduct has, jn the oninion of Government, heen unsatis-
lactory (3nvernment may either Jischarge him or extend his
neriod of prohation for such period as Government may
thing fit. vrovided that before orders of discharge are passed.
the officer shall be opprised bv commnetent authoritv of the
«rounds on which it is proposed to discharge him and be given
en opportunity to show cause against it

(b) The Assistani Managers (Probationers) in the Indian
Ordnance Factories Service wuld draw pav in the prescribed
scale of pay of Rs. 400—d400-—450—30—600—35—670—EB
--35--950. During the pecriod of probation, they will be
required to undergo training in the various branches of the
Department and in the Lal Bahadur Shastri Academy of
Administration. Mussoorie in a foundational course of train-
ing.  On passing the ‘end-of-the-course-test’ and the Depart-
menlal HExamination they will be entitled to grant of advance
increment raising their pay to Rs. 450/- per month and
Ry 480/- per month from the date following the date on
which the last naper of the 1st and 2nd Departmental cxami-
nation in which they pass, is held. Grant of further incre-
m=nt wil] be rerulated according to their position in the
time scale and after they have been confirmed in the grade.

In case any of the Assistant Managers (Probationers) does
rot pass the end-of-the-course-test' at Lal Bahadur Shastri
Academy of Administration, Mussoorie, his first increment
will be postponed by one vear from the date on which he
would have drawn it or up to the date on which under the
Departmental repulation, the second increment acerues,
whichever 19 rarlier,

() (1) Selected condidate« shall, if so required. be liable
tn eerve gas Commissioned Officers in the Armed Forces for
a perind of not Iees than four vears including the period
spent on (raining if any; provided that such person (i) shall
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not be roquired to serve as aforcsaid after the expiry of ten
years from the date of appointment and (ii) shall not ordi-
naiily be required to serve as aforesaid after attainmp the
age of forly yeurs.

(ii) The candidates shall also bc subject to Civilians in
Dc¢fence Services (Field Service Liability) Rules 1957, pub-
lished under S.R.O. No. 92 dated 9th March, 1957 as
amended. They will bg medically examined in accordance
with the medical standards laid down thereln.

(d) The following are the rates of pay udmissiblo :—

Junior Scale :

Rs. 400—400 - 450—30—
600 -—35—670- -FB—
35—950,

Assistant Manager
Technical Staff Officer

Deputy Manager/Deputy  Assis- i
tant Director General, Qrdn- Scnior Scale:
ance Factories . . . Rs. 700—40—1,100—-
50/2—1,250,
Managcr/Sonior Depuly Assistant
Director General,  Ordnance
Factorics . . .
Deputy General Manager/Assis-
tant Director General, Ordn-
ance Factories, Grade 11

Rs. 1,100—50—1,400.

Rs. 1,300—60—-1,600—
100—1,800.

Assistant Director General Qrdn-
ance Factories Grade 1

Deputy Director General Ordn-
ance Factorics . .

Rs. 1,800—100—2,000.

Rs. 2,000— 125—2,250.

L1, Indian Posal Service—(a) Selected candidates will be
under training in this dcpartment for a period which will not
ordinarily excecd two years. During this period they will
be required to pass the prescribed departmental {est.

(b) Tf in the¢ opinion of Government the work or conduct
of an officer under training is unsatisfactory or shows that
he iy unlikely to become efficient, Gavernment may dischargo
him forthwith.

(¢) On the conclusion of his neriod of training Govern-
ment may confirm the officer in his appointment or, if his
work or conduct has in the opinion of Government been
unsatisfactory Government may either discharge him from
the service or may extend his meriod of training for -uch
further period as Government may think fit provided that
in respect of appointment to temporary vacancies there will
be no claim to confirmation.

(d) If the power to make appointment in the Service js
delegated by Government (o any officer. that officer may
cxercise any of the powers of Government described in tho
above clauses.

(¢) Scaley of Pay :—

Time Scale :— Rs. 400—400—450—30—510-—EB_ 700
40—1.100—50/2—1.250 (Officers under training will draw
pay in this time scale).

Directors of Po tal Services - Ra. 1,300—60-—1,600.
Postmaster-General : Rs. 1,800—100—-2,000 1252 250,

Members, Posts and Telegraphs Board : Rs. 2 500—125/2
—2,750.

Senior Member, Posts and Telegraphs Board . Rs, 3,000.

(f) The probationcrs in the Indian Postal Service, would
draw pay in the prescribed pay scale of Rs. 400—400—450—
30—480—510—-FER—700—40_—1.100—50/2—1 250, During
the period of probation  thev will bhg reqiired to undergo
trainine in the various bhronches of the Department and in
Lal Bshadur Shasiri Academy of Administration Mussourie,
in a foundational conrse of training, At the end of training
M Mussoorie they will have to pass the end-of-the-course-test?
They will also have to pas- the Departmental examination »s
prescribed under the Departmentn! Rules. On passing the
‘end-of-the-course-test' and the Departmental  examination.
their pay will be raised to Rs. 450.  On confirmation. if
they are confirmed on completion of the probationary period

Of two years, their pay will be fixed at the stage of R.. 480.
Further rcguintion of their pay will, however, be delermined
by their position in the time scale,

In case, any of the probalioncrs does not pass the ‘end-of-
the-course-test’ at Lal Bahadur Shastri Academy of Adminis-
lration, Mussoorie, his fir t increment will be postponed by
onc yeur from the date on which he would have drawn it
Or upto the date on which under the Departmental regula-
tiony, the second increment accrues whichever is earlier.

Provided that the pay of a Government servant who held
a permancnt post other than a tenure post ip a substantive
capacity priov to his appointment as probationer will be
regulated subject to the provisions of F.R. 22-B(1).

(g) Tt <hould be clearly understood by the officers on
probation that their appolntment would be subject to any
change in the constitution of the Indian Posta] Service which
Goverament of India may think proper to make from time
to lime and that they would have no claim for compensation

In consequence of any such changcs.

(h) Selected candidates will be liable to serve in the Army

Postal Service in India or abroad as required by Govern-
ment,

12. Indian Railway Accounts Service—(a) Appointments
will he made on probation for a period of 2 years during
which the service will be liable to termination on three
months’ notice on either side. The periog of probation may
be cxtended if the officer on probation has not qualified for

confirmation by passing the prescribed departmenta] exami-
nations.

Government may terminate the appointment of a Proba-
tlonary Officer who fails to pass all the Departmental Exami-
Nationg within three years of the date of appointment.

(b) Probationers of the Indian Railway Accounts Service
will also be rcquired to undergy training in two phases at
the Railway Staff College, Baroda, and to pass the tests
prescribed by tho College authorities. The  tests in the
College are compulsory and a second chance in the event
of failure will not be given except in exceptional circum-
stances and nrovided the record of the officer iy such that
such relaxation may be made, They may, however, be put
on to a working post on satisfactory complotion of two
years’ training but they may not be confirmed tilt they have
passed the tests at the Railway Staff College, Baroda, and
passed the higher and lower departmental examinations,

{c) Probationers should have atready passed or shoyld
pass during the period of probation an examination in Hindi
in the Devanagarl script of an approved standard. This
Examination mav he the ‘Praveen’ Hindi Examination con-
ducted bv the Directorate of Education, Delhi, on behalf of
the Ministry of Home Affairs or one of the equivalent
FExaminations rccognized hy the Central Government.

No probationary officer can bhe confirmed or hi: pay in
fhe time scale raised to Re. 450 p.m. unless he fulfills this
requirement; angl failure th do so will involve liability to
terminution of service. No exemption can be granted.

(d) Officerq (Includine probationcrs) of the Tndian Rail-
Wity Accounts Service recruited under these rules_

(2) will be governed by the Railway Pension Rules: and

(b) shall <ubscribe to tho State Railway Provident

;‘ung (mon-contributory) under the ruleg of that
und:

As amonded from time to time.

(e) Officers recruited under these rtules shall he eliglble
for leave in accordance with the liberalised leave rules as
in force from time to time.

. (2) Tf for any reason not beyond his control g proba-
tioner in the Tndisn Railway Accounts Service ’wirhes to
withdraw from tralning or probation, he will be liable to
refimd fhe whole cost of hi- trainine and anv other moneys
paid (o him during the period of his probation.

(g) Tf. in the opinion of Government. the Work or con-
duct of an officer on probation is unsatisfactory or shows

that he is unlikelv to hecome efficlent. Gover t
discharge him forthwith. b crament may
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= (h) On the conclu inn of his period of probalion. Govern-
meut may confiim the officer in his appointment or if his
work or conduct has in (he opinion of Government been
npsalisfactory, Government may either discharge him from
the service or may ¢xlend his period of probation for such
futther perind as Government may think fit.

(i) Scule of pay :—-

(1) Tunjor Scale :—Rs. 400—400—450-~30—-600--35
—670--EB—35--950. (Authorised Scale),

Semior Sca'c :—Rs, 700 (6th year and under)--
40—1,100—-50/2--1,250, (Authorised Scale).

Jupior Administrative Grade :—Rs. 1300—60—
1,600, (Authorlsed Scale).

Intermcdiate  Adminisirative Grade ;—Rs. 1,600—
100—1,8040.

Senior Administrative Grade :— Rs. 2,000--100-—
2,500.

(b) Tncrement from Ra, 400 to Rs. 450 will be stopped
if they fail to pass the prescribed Departmental
Examination within the (wo ycals’  probationary
period. The probationary period will be extended
and on their passing the prescribed Departmental
tests and being subsequently confirmed 1heir pay
will, from the date following that on which the Iast
depattmental examination ends, he fixed at the stage
in the time scale which they would have otherwise
attained but no arrcars of pay would he a!lpwed
to them. In wuch cases the date of future Incre-
ments will nnt be nffected,

Advance increments from Rs. 400 to Rs. 450 and from
Ra. 450 to Ra. 480 in the Tunior Scule of Rs. 400—0950 mav.
however. be eranted durine the period of probation as
soon as the probationary officer passes the prescribed exami-
nmatlons.  After the grant of advance increments, the pav of
the officer will be regulated accordine to hi: normal positinn
in the pay scile with rcference tn the venr of service,

In case, any of the probationers does not pass the ‘end-of-
the-course-test> at Tal Bahadne Shastri Academy of Adminis-
tration Mussoorie. his first Increment will he postponed by
one vewr from fthe date on which he would have drawn it
or up to the date om which under (he departmental resmla-
tions, the second incremeni accrme:, whichever 13 earlier,

NoTeE 1 —Probationary officers will start on the minilmum
of the Tunfor Scale and will conrt {heir ssrvice for Incre-
ments from the date of joinine  They will, however, he re-
auired to pass oov departmental examination or cxaminationa
that mov be nrescribed before their pav can he raised from
Rs. 4000 p.m. to Rs, 450 no.m. in the time =cale.

NoTE 2.—The pav of a Government servant who held a
permanent post, other than a tenure post in a substantive
conacity prior to his sppointment as probationer will how-
ever br remilnted subiect to the provisions of Rule 2018A-
(MRITL [F.R. 22-BR(1]

13. Militury Lands and Cantonments Service (Close 1 and
Class I7),

fa) (i) A candidate selected for appointment shall be
required to he on probation for a period which shall not
ordinarily exceed 2 vears. During this period he <hnll bhe
required to nndergo such course of trainine s may be pres-
eribed by Covernment

(i) Thev pav of a Government servant who held a per-
manend post, ather than o tenure post in n substpntive capa-
ity priae to his anpaintment ac prebafinner will however.,
he reaglated suhject to the provisions of F-R. 22-B(1).

{1) During the period of probatlon a candidate will be
required to pnas the prescribed departmental examination

(c) (i) Tf in the opinlon of Government. the wntk or
corduct of an Officer on probation is unsatisfactory or shows
that he is unlikcly tn become efficient. Government mav dis-
charce him after apprisine him of the srounds on which 1t
Is proposed tn do so, and ofter piving him an opportunity
to show cause in writing before such order Is passed.
16—481GQL/T13

(i) If at the conclusion of the period of probation an
Officer has not passed the Departmental Examinalion men-
tioned in sub-para (b) above, Government may, in its dis-
cretion, either discharge him from service, or if' the circum-
stances, of thc case so watrant, cxiend the period of pro-
bation for such period not exceeding one year as Govern-
ment may consider fit.

(iil) On the conclusion of the perlod of probation Go-
vernment may comfirm an officer in his appointment, or if
his work or conduct has in the opinion of Government
been unsatisfactory, QGovernment may eilher discharge him
after upprising him of the grounds out of which it is pro-
posed to do so and after giving him an opportunity to show
cause in wriling before such order i3 pass~d or extend ihe
period of probation for such further perlod as Government
may consider fit.

(d) Tf no action is taken by Government under Sub-para
(c) above, the period after the prescribed period of probation
shall he treated as an engagement from month to month,
terminable on ecither side on the expiration of one calendar
month’s notlce in writing, provided that the Officer ghalll
have no claim to confirmation,

(e) No annual Increment which may become doe  will
be admissible to a member of the Service during his proba-
tion unless he has passed the departmen(al examination. An
increment which was not thus drawn will be allowed from
the date of passing of the departmental examination

(f) Tn case, any of the Probationers does not nass the
‘end-of-thecourse-test’ at T.al Bahadur Shastri Academy of
Administration. Mussoorie, his flrst increment will he ‘post=
poned by one vear from the date on which bhe would have
drawn {t or upto the date on which under the departmental
;‘Pgu]aﬁons, the second Increment sccrues. whichever s ear-
er,

(q) The scales of pay are as under:—

Administrative Posts &,

(Y Director, Military Lands
and Cantonments Rs. 1,800—100—-2,000-—

125—2,250.

P () Joint Director, Military Rs. 1,600- 100--1,800.
Lands and Cantonments.
F(ii)  Deputy Director, Military  Rs, 1,300—60—1.600

T.ands and Cantonments

(iv) Assistant Director, Military
Lands and Cantonments. Rz 1,100~ -50— 1,400.
Class T

(v) Deputy Assistant Direc-
tors, Military ‘Lands, and
Cantonments, Military
Estates Officer and Exe-
cutive Officers,

Rs. 400---400~ 450~ 30
—-510—EB—700—40
1.100—50/2—1.250.

Class IT

(vl) Executive Officers
Rs, 650—30—-740—35—810
f(vli) Assistant Military Estates { CB—35---880—40—1,000—
oflicers. . . J EB—40—1,200,

(h) (i) Class T Officers will normallv be appointed as
Depoty Assistant Directors, Military Estates Officers, and
as Executive Officer to Class I Cantonments and Class 11
Cantonments to which sub-clause (i) of clause (ey of sub-
section (4) of Section 13 of the Cantonments Act, 1924 is
applicable.

(iiy Class II Executive Officers will normally be appoint-
ed to Cantonments other than those mentioned in (i) above

(D) (i) ANl promotions will be made by selection (senio-
rity heing consldered only when the c¢laims of two or more
cnmtidates are equal on mertits) by Government on the
recommendations of a Departmental Promotion Committee
appointed in this behalf by the Government, On promotion
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from Class 1T to Class I, pay will be regulated under the
Fundamental Rules.

(iiy No officer will normally be promoted to Class 1
unless he has completed three vears of service in Class II

{j) The Revised ILeave Rules, 1933, as amended from (ime
to time will apply.

(k) No member of the Service shall undertake any work
not connected with his official duties without the .reviour
sanction of Government.

(1) The Militarv Lands & Cantonments Service carries Wﬁh
it a definite liability for service in any part of India as weli
as for Field Service in India. E

14, Indian Railwav Traffic Service.

(a) Candidates selected for appointment will be appomt-
ed as probationarv officers in the Indian Railway
Traffic Service for a period of three vears during
which they will undergo the training as indicated
in para (m) and put in a mihimom period of one
year’s probation in a workmg post. If the period of
tralnlng has to be extended in any case due to the
training having not been completed satisfactorily,
the total period of probation will be correspondingly
extended,

{b) If for any reasons not beyond his control a pro-
bationer in the Indian Railway Traffic Service
wishes to withdraw from training or probation, he
will be liable to refund the whole cost of his
training and anv other monevs paid to him during
the period of his probation,

{e) Appomtments to the service will be on a probation
for a period of three years during which the
service of the officers will be liable to termioa-
tion by three months notice on either side. Pro-
bationary Officers will be required to undergo
practical  training for the first two vears. Those
who complete this training successfully  und arve
otherwise considered suitable  will be placed in
charge of a working rost, provided thev have pass-
ed the prescribed departmental and other examina-
tions. Tt must be noted that these examinations
should. as a rule be passed at the first chance and
that save under exceplional circumstances a second
chance will not bhe »llowed., Failure to pass any
of the examinations mav result in the termination
of service and will, 'in anv case involve stoppasge
of increment.

At the end of one vear in a working post the Pro-
bationary Officers will be required to pass final
examination, hoth peactical and theoretical. and
will as a rule. be confirmed if they are considered
fit for appointment fn 2!l respects.  Tn cases where
the probafionarv nerind is extended for anv reason.
the drawal nf the first and suhseguent increments
on their passing the demartmental examinations, and
on heine confirmed. will he <uhiect to the rules and
orders in force from time o time.

{d) Probationers should hava alreadv passed or should
pass during the nperind of probation an examination
in Hindi in the Devanaeari script of an anproves!
standard.  Thic examination mav be the ‘Praveen’
Hindi Fyamination  conducted hv the Directorate
nf Fdpeation Delhi an hoholf of the Minictrv of
Home Affaite nr nne of the eguivalent examinations
recacnised ke he Centegl Cavernment,

No nrobationare Officer can he confirmed or his rar
in the time ccale raised to Re 450 p.m wunless he
Falfills tha reamirements: and fajlure to do so will
involve liahilitv to terminstion of service. No ex-
emption can be g-arted.

{e) Officers (includine nrohationers) of the Indian. Rail-

wav Traffic Qervice recrited yndor these rules

{a) will be governed bv the Railway Pension Rulex:
and

{b) chall cubseribe to the State Railwav Provident

Fund {(non-contributorvy wnder the rulec of that
Fund:

as amended from time to time.

{fy Pav will commence from the date of joining ser-
vice. Service for increments will also count from
that date.

{g) Officers recruitzd under these rules shall be eligible
for leave in accordance with the liberalised leave
rules as in force from time to time.

th) Officers will ordinarily be  employed throughout
their service on the railway to which they may be
posted ou first appointment and will have no claim
as a mafter of right 1o transfer to some other Rail-
way. But the Government of India reserve the
right to transfer such officers in the exigencies of
service to any other railway or project in or out of
Tndia.

(i) Scales of pay :—

Junior Scale: Rs.  400-—400——450-—30-—600—35-—670—-
EB-—35—950—, (Authorised Scale)-

Senior Scale : Rs. 700—(6th vear and under)—40—1.100
—50/2—1.250, (Authoriced Scale).

Junior Administrative Grade: Rs.
{ Authorised Scale).

Intermediate Administrative Grade : Rs. 1,600--100-—1,800,
( Authorised Scale)d.

Senior Administrative Grade - Rs.
{ Authorised Scale).

Note 1l.—Probationary officers will start on the minimum
of the Junior Scale and will count their service for increments
from the date of joining. They will, however, be recuired
10 pass any departmenfal eXamination or examinations that
may be prescribed before their pay can be raised from Rs. 400
p.m. to Rs. 450 p.m. in the time scale.

Tncrement from Rs. 400 to Rs. 450 will be stopped If they
tail fo pass the Deparimental Examination within the frst
two years of the training and probationary period. The pro-
bationary period will be extended and on their passing the
prescribed Departmental tests and being subsequentlv  con-
firmed, their pay will from the date following that on which
the last departmental examination ends be fixed at the stage
in the time scale which they would have otherwise attained
but no arrears of pay would be allowed to them., In such
cases the date of future increments will not be affected.

1.300—60-—1.60¢

2,000—100-—2.500.

Advance increments from Rs. 400 to Rs. 450 and from
Rs. 450 to Rs. 480 in the Junior Scale of Rs, 400-—950 may
however be eranted during the period of probation as soon
a8 the probationary officer passes the prescribed examinations.
After the grant of advanced increments the pay of the
officer will be regulated according to his normal positiow
in the pay «cale. with reference to the year of service,

Tn case any of the probationers does not pass the ‘end-
of-the-course-test’ at Lal Bahadur Shastri Academy of Ad-
ministration. Mussoorie. his first increment will be post-
poned by one year from th: date on which he would have
drawn it or up fo the date on which under the departmental
regulations. the second ijncrement accrues. whichever s
zarlier

NoTe 2 —The pav of a Government Servant who held =
permanzant post. other than a tenure post in a substantive
capacity prior to his appointment as probaticner, will, how-
ever. ba reailated subject o the provisions of Rule 2018A
{1}-RAF.R22-B(1.

(iY The increments will be given for approved service
only and in accordance with rules of the Depart-
ment,

k) Promotions to the administrative grades are de-
pendent on the occurrence of vacancles ja  the
sanctionad establishment and are made wholly hv
selection: mere qemorlrv does not confar any cluim
for such promotion

1) Courses of training for probationers in the Indian
Raibwav Traffic Service,

Nore 1.—The Government of India reserve ths right to
reduce ot thelr diceretion the period of trajning in the case
of candidates who have had previous training or experience
either in India or elsewhere.
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Note 2—Probationers will also have 10 undergo trainmg
al the Ruoilway Stafl College, Barodw, in two phases.  ihe
test 1 the Stall College is compnlsory ond o secomnl chunce
in the event of faifure will not be given cicept In excoptionat
circumstances and provided the record of the Officur in such
thut such u relexation may be made.  Failure {0 pass the
test miay ianvolve the termunation of service and in any case
the officers will not be confirmed till they puss the tests, their
period  of  training  and/or  probation  being  extended ny
necessury.

Nore 3--—The progiamme of fraining given below has boen
drawn up chiefly for the purpose of guidance, 1t may be
varied at the discrclion of General Managers to suil part
cular cases provided that the total nggregale perind of training
is not ordinarily curtailed.

Noir 4.—-During the period of iraining, the proballoner
has to work ws a Guard, Yard Master, Assistanl  Station
Mauaster, Stiation Master, Yard Foreman, Trivin  Jxaminers
Assistunt Loco Foreman, Assistant Controller ete. ng detailed
below,  Aftet completion of training when the pichationer
is posted against a working posl. his duties invoive travelling
with no facililies for comping ul way-side stutions.  Tle hus
to visil sites of accidents ot odd hours and inmspect Control
offices und stations, The work is wrduous and will igvolve
night duties,

fm) (1) Tength of course—Two yeais,

oriod

$.No [tera
(Weeks)
1 r 3
1. Lal Bahadur Shastri Academy of Administia-
tion Mussoric . . . . . 17
2. Railway Staff College, Bmoda (Fitst Phase) 12
3. Area School to learn Guard’s dutics (Phase
D . . . 4
4. Working as Guard . . . 3
%, Booking/Parcel office, Goods shed and Tran.
shipment shed, 10
6. Trallic Accounts and Travelling Inspector  of
Accounis . . R . . 5
7. Area School to learn dulics 0] Ansistanl Sto-
tion Muster (Phase I . 4
8. Working a5 Yard Master, Assistun( Station

Masler, Station Master, Yard [oremun and
Train Examiner . . 13

9. Working as Assistant Loco Forcmun
10. Assistanl Controller | . .
11. Deputy Chief Controller, Power Controlle I
12, Railway Staff College, Baroda, Phase 1 6

13, Tralning on the Eastern Ruibvey

(a) . Asqnsol Pivision.
(i) Coal Pilot Working 15 wecks
(1) Working of Andul & Assansol 3
Yards Complex including Durgn- ?
Pur Steel Plant . . |

®Y  Dhanbad Division

(1) Coal ullotment procedure including
field t1ip to yards, such as PEH and
Karanpuraincluding washericssoch %
as PLH & Dugda ) ) , r 2

(]
"

(i Working of coal wen Supdts or-
ganisation . . . .
() Mughalsarnl Marshalling Yard includ-
ing visits to  Manduadih—Dehri-on-

sone . . : i

14. Training on South Eustern Railway

(/) Chakradharpur  Division Bonda
munda Yard, Rourhela Stecl Plant,
including visil to Captive Mings . [-5

1

| )
L

(i) Rilaspur Divivion

Bhillm Mmshalling Yard, Bhillai Steel
Plant and visit (o Chirimiri and Mun-
endragarh colliery areas . ; L5

15, Trainng in allotted Ruilwayy

(a) Headquatters office (Optg.) 400 500
(b)) Headguarters  oflice  (Comumercial) 400
Period set apart [or journey tume for taking
up various items of training and inescapa-
ble leave . . , . . 25
Total 104 weeks

or 24 months

{2) Provided te pusges the cxamination at the cnd of ‘“is
two years' training, a probationer will be piven chaige ol a
worklug post on probation for a [urther year,

{3) Paamination will be held as may be reguired at the
close of courses as well ns at intervals during the period of
training.

Noir—-Before w probationer i3 put to work independently
a5 a Guard, Assistant Station Master, Station Masier, Yard
Foreman, Assistant lLocomolive Forcman or Assistant Con-
holler he must be examined by a responsible officer of the
administration in the respective duties for cach of these posts
and declared qualified.

15. The Central Secretariat Service, Section Officers’ Grade,
Class 11—

(1) The Central Secretariat Scrvice hos at
tollowing prades :——

picsent, the

——

Giade Scale of Pay

Selection Grade Dcputy . Rs. [,100—50—1,300 —60—

Scerotary or equivalent 1,600—100—1,800

Grade 1 Undec Secretary . Rs. 900—-50—1,250.

Section Officer’s Grade | Rs. 650—30—740—35—810
—EB —35 —330—40—1000
—EB—40 —~1200

Assistani's Giade . Ry, 425- -15—500—ER—

15—560—20—~700—EB—25
~800,

selection Grade and Grade T are controlied by the Cabinet
Secretaiut (Department of Personnel  and  Administrative
Reforma), on an ull-Sccreturiat busis.  Section Ollicer /Assis-
tants' Grades however are conirolled by the Mioistries.

Dircet recroitment is made to the Section Oificers’ (Grade
and lo the Assistants’ Grade only.

(h) Direct recruits (o the Section Officers’ Grade will be
on pobation for 2 years during which they will undergo such
training and pass such departmental tests a3 may be prescribed
by Government. Failurc fo show sufficient progress in  the
course of (raining or to pass the tes(s will result in the dis-
charge ol the probationers from service.

(¢) On the conclusion of his period of probation Govern-
awnt may confirm the oflicer in his appointment or if his
wotk or comduct has in the opinion of Government becn
unsatisfactory.  Governmenl may cither aischarge him from
the Service or may exlend his period of probation for such
further period as Government may think it

(dy 1f the power o make uppointments in the Service is
delepated by Government lo nny officer, that oflicer may
exercise any of the powers of Government described in the
ubove clauses,

LY

(¢) Section Ofllcers will mormally be hcads of *Scctions’
while olficers of Grade I will normally be iacharge of
Branches consisting of one or morg seclions,
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(f) Section Officers will be eligible for promation to Grade
1l in accordancg with thg rules in force from time to time
is this behalf.

(g) Officers of Grade [ of the Central Sceretariat Service
will be eligible for uppuiniment Lo the Selection Grude of
the Service and to other highcr administrative posts in the
Central Sceretariat.

(h) \s regurds leave, pension and other conditions of
Service Ullicers of the Coentral Secrelariat  Sewvice  will be
treated simularly 1o other Class 1 and Class 11 Ollicers,

16. The Indiun Forcign Service, Brunch I, lmicgiaicd
Grades U and [l of tie General Cadre (Scciion Officers
Grades)— ’

ta) 33-1/3% of thp maintenance vacancigs in the [oteg-
rated Grades J1 und 1II ot the Indian Foreign Service, Branch
"B (Class 1) we lilled by dircel recrwunent ihrough the

U.P.S5.C. The scale of pay attached 1o this grade i3 Rs. 350
—25—500 ~= 3=~ B—30-—BU0— LB —30—33J—35—
900,

(b) Direct tecrnits 1o the Section Officers’ Grade will be
on probation lor two years during which period they will
be required 1o undergo such training and pass such depart-
mental lests as muy be prescribed by Government, Failure
to show sufficient progress in the course of troining or to
vass the prescribed tests may result in the discharge of pro-
pationers from service.

(¢) On the conclusion of the period of probation. Govern-
ment may confum an offlcer in his appointment subject to
availabudity of pcoumanent posts or if his woik and conduct
have, in the opmion of Government been unsalisfactory,
may cither discharge him [rom the service or may extend
the peiiod of his probation for such further period as Go-
vernment may deem fit, ‘The total period of probation will
not exceed 3 years.

(d) If ihe power to muke appointments in the service is
delegated by Government to any officer that ofticer may
exercise any of the powers of Government prescribed in tho
above clause.

(0) Officers appoinled to this service will normally be
Heads ol Seclions. While employed at the Headquarters of
the Ministry of External Aflairs/Ministry of Foreign Trade
they will be designated as Section Officers and sometimes
Administrative Qtficers-  While scrving in Indian  Missions
abroad, their designatjon will be Registrars, although tor local
purposes they muy bo called Attaches with diplomatic status.

(f) Section Officers will be eligible for promotion to Grade
1 of the General Cadre of the 1FS (B) in the scale of Rs, 900-
50-1,250 in accordance with the rules in force from time to
time in this behall,

(g) Officers of the Grade 1 of the General Cadre of the
IFS (B) will in turn be cligible for appointment to posts in
the senior scule of 1FS (A) in the scale of pay of Rs. 900
(6 years or under)50-1000-60-1600-50-1800, in  accordance
with the rules in force from time to time in this behalf.

(h) The Indian Foreign Service, Branch (B) is confined
to the Ministry of External Affairs and Indian Missions abroad
and the officers appointed to this service are not normally
liable 10 transfer to other Ministries except the Ministry of
Foreign Trade, ‘lhey are however, liable to serve anywhere
inside or outside India.

(i) During service abroad, IFS (B) officers are giauted
foreign allowance in addition to thelr basle pay at rates which
may bc sanctioned from iime to time, dependiing upon the
cost of living ctc, of the countries concerned- Ta addition.
the following concessions are alao admissible during gorvice
abroad. in accordance with the TFS (PLCA) Rules, 1961, as
made applicable to 1FS (B) Officers 1 —

(i) Free [urnished nccommodation according to the scale
presciibed by the Government,

{ii) Medical Attendance Tacilities
Medical Attendance Scherme.

(iii) Return air pussage to India and back to the place
of duty abroad un to a maximum of iwo throughout
an officer’s service for special emergencies such as
the death or scrious jllness of an immediate relation
Iw India as mav be defined by the Government.

(lv) Amnnoal return air passage for children beiwesn {he
nges of 8 and 21 siudying in India to visit their
parents during vacation subject to certain conditions.

under the Assisted

(v) An allowance for the education of children up to
’ a maximum ol two children beiwecn the ages of 5
and 18 ot rates prescribed by Government from

lime to time,

{vi) Outfit allowance i conpection with service abroad,
in accordunce with the prescribed tules and at rates
tixed by Government from time to time, In addilion
to ordinary outfit allowance, special outfit allowance
Is admissible to officers posted in countries, where
abnormally cold climatic conditions exist,

(vii) Home leave passage for oflicers and their familics
in accordauce with the prescribed rules,

(j) The Revised Leave Rules, 1933 as amended from time
to time, will apply to members of the service, subject o cor-
tain modifications. For Service abroad, except in some
neighbouring countries, officers are ecntitled to an addifonal
credit of Ieave to the extent of 50 per cent of lcave admissible
under tho Revisd Leave Rules,

(k) While in India officers are entitled to such concessions
a3 are admissible to other Central Government servants of
equal and similar status.

(1) Oflicers of the TFS (B) are governed by the QGeneral
Provident Fund (Contral Services) Rules, 1960 as amended
from time to time and by orders issued thereunder,

(m) officers appointed to this service are governed by the
Liberalised Pension Rules, 1950, as amended from time to
time and by orders issued thercunder.

17. The Armced Iorces Headguarters Civil Service, Assis-
rant Civilion Staff Olficers Grade Class I1.--(a) Armed Forces
Headquarters Civil Service, hus at present flve grades as
follows 1 —

— ——

Grado

Scale of Pay

*(1) Joint Director (Class )
*(2) Senjor Civilian Stafl Officer

Rs. 1,300 -60—1600.
Rs. 1,100—50—1,400.

(Class I)
*(3) Civilian Staff Officer . Rs. 740—30 —800 —50—
(Class I) . 1,150,
(4) Assistant Civilian Staff . Rs. 650—30—740—35-—

Officer (Class U-Gazctted) 810--EB—35—880—40—

1,000—EB—40—~-1,200
Rs. 425—15—500—LB—15-—
560 —20—700—-1:B—25—800

(5) Assistant (Class TI-Non-
Gazetted).

®(The scales of pay of t(he above Grades are likely to
be revised shortly in the light of the recommendations of
the lllrd Pay Commission),

The above Service caters for the Armed Forces Head-

varters and Inter-Services Organisations of the Ministry of
efence,

Direct recruitraent is made io the Assistant Civilian Staff
Officers’ Grade amd to the Assistants Grade only,

(b) Direct rocruits to the Assistant Civilian staff offleers
Grade will be on prebalion for 2 ycars during which they
will undergo such training and pass such departmenial tests
us may be prescribed by Government, Failire to  show
suflicient progress in the course of training or to pass the
tcsts{ will result in the dischurge or the probationers from
service.

(¢) On the conclusion of his period of probation Gov-
ernment may confirm the officer in his appointmeni, or it
his work or conduct has in the opinion of Government, been
unsatisfactory, Government may cither discharge him from
the service or may extend his period of probation for such
further periods as Qovernment may think fit.

(d) II the power to make appointments in the Service Is
delegated by Government to any officer, tha( officer may
exercise any of the nowers of Government describcd in the
above clauses.

(e) Tn the Armed Forces Headquarters and Inter-Service
Orpanisations of the Ministty of Defence, Assistant Civilian
staff officers will normally be heads of Sections while Clvilian
gtaﬂf Officers will pormally be incharge of one or more
ections.

v
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o ) Assistant Civilian Staff Officers will be cligible {ior
promolwn o the Grude ol Civiliagn Staff Ollicer in accordance
wilh the wulcs in force from lime to time in this behalf.

(g) Civiliun Staif  Officers’ of the Armed Forces Heud-
quarters Civil Service will be eligible for appoiniment to ihe
GUrade of sepior Civilian Staff Officer of the Service and (o
other admuuslrative posts it accordance with the rules v
force Lrom time to time in this behalf,

(h) As regurds leave, pension and other conditions of
service, officers of the Armed Force Headquarters Civil service
will be governed by the rules, regulations and orders im
force from {ime to Ume, in 1especlt Of civilian paid from the
Defcuce dervices Estimales,

18, Cusioms Appraisers Service, Class 11—

(a) Recruitment is made 1 the grade of Appraiser in the
scale of Rs, 350—25—500—30—590—EB—30—800-~EB—-
830-—35—900, Appointments are madc on probation for &
period of two years which pay be extended at the Jiscretion
of the compelent nuthodity- During the period of probation,
the candidates will be rcquired (o undergo such training and
buss such departmental i¢sts as the Cenlral Board of Excise
and Customs may prescribe. ‘Lhey will not be allowed 1o
draw pay abuve the stage of Rs, 375 ubless they pass the
prescribed departmental Examination in fall,

(b) I on the cxpiration of ihe period of probation ar any
extension thereof ithe appointing authorily is of the opinion
that the selected candidate is not fit for permanent employ-
ment or if alL any time during such period of probation or
extension thercof he is salisfied that the candidate will not be
fit for permanent appointment on the expiration of such period
of probation he muy discharge him from the service or pass
such orders as he thinks fit.

(c) On the successful completion of the period of probu-
tion and after passing of the departmental examinalion lhe
officers will be considercd for confirmation in the grade,

(d) Appraisers will be cligible for promolion to the next
higher grude of Assistant Collector jn the Indian Customs
and Cenlral Excise Service Class 1 (Rs. 400-1250) in ac-
cordance with the rules in force.

(e) Regarding leave and pension the officers will be treated
like other Class 11 officers in Central Government depart-
ments, As rcgards other terms and conditions of their ser-
vice they will be governed by the provisions jn the Reciuit-
ment Rules for the Custom Appraisers’ Scrvice, Class 1L
These rules parlicularly provide that the members of the
Secvice wifl be liable to Bosting in any equivalent or higher
posts under the Central Board of Excise and Cusioms any-
where in India-

19, Delhi and Andaman & Nicobar Islands Civil Service
Class 11—

(a) Appolntmenis will be made on probation for a period
of two years which may be extended at the discretion of the
competent authority, Candidates appointed on probation wil]
be required lo undergo such training and pass such depa:t-
mental tests as the Centrnl Government may prescribe,

(b) If in the opinion of the Government the work or
conduct of an oflicer on probalion is unsatisfactory or shows
that he is unlikely to become efficient. the Government may
discharge him forthwith, w

(¢) The officer who has been deglared to have satisiactorily
completed his period of probation may be conflrmed in the
Service. If his work or conduct has in the opinion ot the
Government been unsatisfactory, Government may either
discharge him from the Service or may extend hlz period of
p}l;obation for such further period as the Government may
think fit,

{d) Scules of Pay-—

Grade 1I—Timc Scale—Rs. 400—25—-500—30—590—FR
—30—800—FB—30-830—35—900,

A person recrufted on the results of competitive examina-
tion shall. on appointment to the Service., draw pay at the
minimum of the time-scule. provided that if he hcld a perma-
nent post, other than a tenure post in a substantive capacity
prior 1o his appointment to the Service. bis pay duting the

period of his probation i the Scrvice shull be yegulated under
the provisions of Fundamental Rule 22-B(l). ‘Lhe pay anu
mcrements in (he case ot other persons uppointed Lo the Ser-
vice shull be regulated in accordunce with the Fundamenlal
Rules.

t¢) Officers of the Service are entilled to get dearncss al-
lowance al the Centrul Government rales applicable to em-
ployces drawing puy in revised Central scales of pay.

(f) In addition to dearness allowance officcrs ol the Service
arg chtitled to draw compensalory (city) sllowance, house
reut allowance and allowances 10 compensute for higher cost
of living in hill stations, cxpensiven.ss incidenlal in remote
localiics ete. il they are posied at places either for Uajniog
or on duty where such allowances arg admissible,

(g) Oflicers of the Scrvice are governed by the Delhi, and
Andaman & Nicobar Islunds Civil Service Rules, 1971 and
such other repulations ag may be made or instructlions issued
by the Central Government for the purpose of giving ellect
to those Rules. In regard to matters not specifically covered
by the aforesunid Rules or by repulations or arders issued
thereunder or by special orders they are governcd by the
roles, regulations and orders applicable to corresponding
officers serving in connection with the afluirs of the Union.

20, Goa, Daman and Diu Civil Service, Class II—

(n) Appointments will be made on probation for a period
of two ycars which may be extonded at the discretion of the
compelent uuthority. Candidates appointed on probation will
be required 1o undergo such training and puss such depart-
menial tests as the administrator of the Union Territory of
Goa, Daman and Dio may prescribe.

{b) If in the opinion of the administrator the work or con.
duct of un officer on probation is unsatisfactory or shows
that he is unlikely to become efficient, the administrator may
discharge him forthwith.

(c) The officer who has been declared to have satisfactorily
completed his period of probation may be confirmed n the
Service, If his work or conduct has in thc opinion of the
administrator been unsatisfactory, he may either discharge
him from the Service or may extend his period of probation
for such further period as the administrator may think fit.

(d) An officer belonging to the Service will be required to
serve at any place in the Union territory of Goa, Daman and
Diu,

(e) Scales of pay—-

Grade [ (Selection Grade)—Rs, 700—40—1,100—50/2—
1,250,

Grade 1I—Rs. 350—--25—500---30—590—EB--30—800—
EB—30—830—35—900.

A person recruited on the results of compotitive oxami-
nution shall, on appointment to the Service, draw pay at the
minimum of the time-scale;

Pravided that if he held a permanent post, other than a
lecnure post in a substantive capucity prior te his appoint-
ment, to the Servicc his pay during the period of his proba-
tion in scrvice shall be repulated under the provisions of sub-
rule (1) of mle 22-B of the Fundamental Rules. The pay
and increments in the case of other persons appointed to the
%erlwce shall be regulated in accordance with the Fundamental

ules,

Officers of the Service will be eligible for promotion to
posts in the senior scale of the Indian Administrative Service
in accordance with thc Indian Administrative Service (Ap-
pointment by Promoton) Regulations, 1955.

(f) Officers of the Scrvice are governed by Goa, Daman
and Diu Civil Service Rules, 1967 and such other regulations
as may bo made or instruclion issued by the adminmstrator
for the purpose of giving effect to those rules,

21, Pondicherry Civil 8ervice, Class 1[—

(a) Appointments will be made on prohation for a period
of two years which mav be extended at the discretion of the
competent authority. Candidates appojnted on probation will
be required to undergo such training and pass such depart-
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mental tests as the administeator of the Union territory ol
Pondicherry muy prescribe.

(b) If 1n the opimion of admimistrator the work or conduct
of an oflicer on probation is unsatisfaclory or shows thal he
is vnbhely to become elbient the administrator may discharge
him forthwith.

(¢) The oflicer who has been dueclared 1o have satistactorily
completed hjs period of probation may be confirmed in she
Scrvice. If his work or conduct has jn the opinion ol the
administrator becn unsatisfactory, he may either dischaige
him (rom the Scrvice or may exiend his period of probation
for such further period as the administrator may (hiok fit.

d) An ollicer belonging to the Service will be required
lo serve at any place in the Union Territory of Pondicherry.

(e) Scales of pay-(i) Grade 1 (SclecWon Grade)—Rs, 700
ed0—1100—50/2—1250,

(i) Grade II (Time Scule)—Rs, 350--25—500—-30—5%0
- ~EB—30—800—30—830--35—900,

A person recrwited on the resulls of competitive exainina-

uon shall on appomniments to the Service, draw puy at the
minimum of the lme-scale :

Pyovided that if he held a permanent post, other than u
enure post in a substanlive capacity prior to his appointment
to the Service, his pay during the period of his probation i
Service shal) be regululcd under the provisions of sub-rule
(1) of rule 22-B of the bundumental Rules. The pay and
incrememts in the cuse of other persons appointed to the
icrlviu: shall be regulated in accordance with the Fundamentul

Ules.

Officers of the Service will be eligible for promotion to
posts in the senior scale of the Indian Administrative Scrvice
in accordunce with the ludian Administrative Secrvice (Ap-
pointment by Promotion) Regulatlions, 1935,

() Officers of the Service arc poverned by Pondicherry
Civil Service Rules, 1967 and such olher rcgulations as may
be made or instruclion issued by the administrator for the
purpose ol piving effect to those rules.

Note :~-The puy scales of the various services mentioncd
above are subject to revision based on the Govt's decision
on the recommendations of the Third Pay Commission.

APPENDIX IV

REGULATIONS RELATING TO THE PHYSICAL
EXAMINATION OF CANDIDATES
|These regulations are published f{or the convenience of
cundidates and in order o enable them to ascertain the pio-
bability of their coming up to the reguired physical standard,
The regulations are also intended to provide guide lines to
the medical examiners and a candidale who does not salisfy
the minimum requirements prescribed in tho regulations, can-
not bg declarcd fit by the medical examiners. However.
while holding that a candidate is not {it according to the
norms laid down in these regulations it would be permissible
for a Medicul Bourd {o recommend to the Government of
India for reasons specifically recorded in writing that he may
be admitted o service without disadvantage to Government.

2. 1t should, however, be cleurly understood that ll'ne Gpv~
ernment of India, reserve to themsclves ab.olute discretion
to reject or accept any condidate afler considering tho report
of the Medical Board.]

The classification of “various Services under the two cate-
gories, namely “Technical” and “Non-technical” will be us
under :—

A. TECHNICAL

(1) Indian Ruilway Traffic Service,

(2} TIndian Police Service and other Central Police Ser-

vices, Cluss 1L

B. Non=T-chnical )

1AS, IFS, [A & AS, Indian Customs Service, Tndian Rnil-
wiy Accounts Service, Tndinn Defence Accounts Servic;.‘ In-
come Tax Officers (Class 1), Indinn Postal Scrvice, Military
Lunds and Cantonments Scrvice Class T and TI, and other
Central Civil Services Class T & TL

[, To be passed as fit for appointme
be In good mental and bodily health

nt a candidate must
and fiee from any

physical defect likely to interlere with the efllcicnt pcxt‘n‘f‘m-
unce of tho duties of his appoiniment.

2. () In the matter of rhe correlation of age, height aad
chest girth of candidates of ILndian (including Apglo-Indian)
race it is lelt to the Medical Board to use whalcver corrcla-
tion figures are considlered most suitable as o guide in the
examination of the candidates, If there be any disproportion
with regard to height, weight and chest girth, the candidate
should be hospitalised for investigation and X-ray of the chest
taken before the candidate is declared fit or.not fit by the
Bourd.

{b) Howevel, lor certain serviges the minimum stondard
for hecight and chest girth without which candidales cannot
bo accepted, are as follows 1 —

Height Chest Expunsion
girth
fully
expanded
(1) Indian Railway 152cin Bdem Scm (for naen)
Traffic Scrvice 130cm 79em Sem  (for

women)

(2) Indian Police Ser-  165cm ¥dcm 5 cm (tor mon}

vice, and Lelhi, 150 ¢cm 79 cm 5 em (for
and Andaman & wonien)
Nicobar Islands

{’[olicc service Class

The minimum height prescribed is reluxable in case of
cundidates belonging (o races such as Qorkhas, Garhwalis,
Assumese, Nagaland Iribals etc, whose average hcight s
distinctly lower.

3. The candidate’s height will be measured as follows :—

He will remove his shoes and be placed against the
standard with his feet together and the weight thrown
on the heels and nol on the toes or other sides of
(he feet. He will stand ercet without rigidity and
wilh the heels, calves, Buttocks and sholuders touch-
ing the standard; the chin will be depressed to bring
lhe vertex of the head level under the horizontal bar
and the hecight will be recorded in centimetres and
purts of a centimetre to hulves.

4. 1he candidate’s chest will bg mecasurcd os follows (—-

He will be made to stand erect with his fect together,
and 1o raise his arms over his head. The (ape will
be so adjusted round the chest that its upper edge
touches the inferior angles of the sholder blades
behind nnd lies in the same horizontal plane when
the tape is taken round the chest. The arms will
then be lowered to hang loosely by the side, and
care will be taken that the shoulders ure not thrown
upwards or backwards so us to displace the tape.
TEe cundidate will then be directed to take a deep
inspiration several times and the maximum, cxpan-
sion of the chest will be carefully noted and the
minimum and moximum will then bec recorded in
centimetres, 84—89, 86—93.5 etec. Tn recording
the measurements fractions of less than half a
ecnlimetre <hould pot be mnoted.

N.B~ The height and chest of the candidates should be
measured twice before coming to a final decision.

5. The candidate will also be weighed and his weight re-
corded in kilograms; fractions of half u- kilogrum should

not be noted.

6. () The candidate’s eye-sight will be tested in accord-
ance with (he following rules, The result of cach test will

be recorded.

(h) There shall be no limit for minimum naked cye
vir;ir?r} bul the naked eye vision of the candidales shall ho‘w]-
ever. be recorded by the Medical Board or o1h_cr medica
authority in every casc as it will furnish the basic Informa-
tlon in regard to the condition of the eve.
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) The following standavds are pescribeg for distant
und negr vision with or without glasses (ot difflerent types
of Kervices.

Dyslant visicn Near visien

Class of Service D
Better Worse  Better . Worse
Eyv cye eye Cye
(Corrected (Coarrected
vis1on) vision)

LAS, LP.S. und
Central Scrvices
Clyss T & 1)

{(7) Techuical 0/6 6/12 ) IR
ar
6/Y /9
(i) Won-Technicat 69 6/12 I Ju
Un 1.O.FS 6/6 /1%
or )L yi
/9 /9

(dy (1) Tn vespect of the Technicul Services mentioned
above and uny other Scrvices concerncd with the safcty
of public, the total umount of Myoplg (including the
ceylindery  shal) not exceed—4.00 1D, Total ameuny of
Hypermelropia (including the cylindery shajl not  cxeeed
<+ 4.00 UO.

(Y In every case of myopin fundus exuminution shonld
be curried oat ang the resulty recorded. Tn the cvent of
pa(hnlogicni condition bheing present which iy likely 1o he
progressive and aflect the cflicicney of the candidate, he/she
shonld be declured unfit,

_te) Field of Vislan :—-The field of vision shall be festad
in respeet of all services by the confrontution method, When
such test pives unsatisfactory or doubtful tesults, the ficld
of visinn should be detcrmined on the perimeter.

£y Night Blindness: Broadly there are two type: ot

night blindness: (1) as a result of Vit, A deficiency and
(2) as a rvesull of Organic disease of Ratina—a common
cause being Retinilis pigmentosn.  Tn (1) the fundus s
normal. penecally scen in youngee age proup and il nourt
shed persons and improves by lurge doses of Vit A, in
(2} the fundns is olten involved and mere fundus examing-
tion will reveal the condition in majority of cases. 'The
patlent in this category iy yn adnlt and may not suffer from
malnatrition  Persony seeking employment for higher posls
in the Govermment will (all in this category. Tor both (1)
and (23, durk adapfation test will reveal the condition, Por
(2) spzcinlly when fundns is not involved  electro-Rotino-
graphy is required to be Jome. Both these tests  (dark
ﬂdi_-lptiltlonlnl"l(l retinography) are fime-consuming and re-
quire specialized set uwp, and cgnipment; and thus are ot
posaible a9 a routine test in a medical check-up. Beeause
of these technical considerations, it 1, for the Ministry/De-
partment to indicate if thesc (ests for night blindness are
required to be done.  This will depend wpon the job re-
quirement and natnre of dutic, 1o he performed by the pros-
pective Goverpment employeey

() Calonr Vision : The testing of colour visdon <hall
be esentinl in respect of the Technicn] Services mentionad
nb_mlfc. As recards (he non-Technical Servicea/posts,  the
J\hm_an'v/DL‘partmenL conecrned will huve Ly inform  the
Medical .Homd thot the eandidate 1« for 5 service reqiiiring
colour vidon examination or wns,

Colour pereepfion shauld be praded into a hicher and
lower arade dependine upon the size of aperture in  the
lantern ay deseribed in the table helow -

Cirade Higher Grade I:O\Ner Grade of
of Colour Colonr
e . _._.__nerception Pereeption

1. Distance between
the lamp and can-
didate . . 16" 16"

2. 8ize of aperture {3 mm. 13Imm.,
3. Tinic of cxposure 5 sevonds 5 seconds
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For the Indian Raillway Traffic Setvice and for other Ser-
vices concerned with the safety of the publie higher grade
of woluur vision i9 esacatial but for others lower grude of
colour vision should be considered sufficient.

Satisfactory colour visian conslitutes  recognition wilh
ease and without hesitation of signal red, signal green and
while coipurs. The use of Tshihara’s piates, shown in good
light and a suitable lanteru like Edridge Green's shall be
con idered quite dependable (or testing colour vision. While
cither of the two tcets may ordinarily be comsidered sufli-
vient in vespect of the Leivices conceined with road, rail
and air tralfie, it is essenrial to corry out tha lantern test,
In doubtful casca where o candidate fails to quafify when
tested by only one of the two tests, both the test; should
be employed. However, bholh the Ishihara's plateg  and
Edridge Green's lanfern shall be used for testing colour
vision of candidaies for appoiniment to the Indian Railway
Traffic Service.

th) Oculyr cowditions other than visual aculiv.—-

(i) Any organic di‘easc or a progressive refractive error,
which is likely to result in lowering the visual acuity, should
be considered n disqualifiction,

{ii) Squint + For qechnicn) seivives where the piesence of
binoculur vision is essential, squint, even if the visual acuity
in cach cye is of the preseribed fandard, should be con-
sidered a disqualification.  For other wervices the presence
of squint should not be considered as p disqualification if
the visnal acuity 1v of the prescribed standards.

(iii) Tf a per=on has one eve or if he hus one eye which
has normal vision and the other cye iz ambylyopic or bas
subnermal vision, the wvsual effect is that the person Jacka
stereascopie vision for perception of depth,  Such vision 18
not neceseary for many civil posts. The medical board may
recommend nas fit, such persoms provided the normal eye ha%

i)y 6/6 distant vision and T 1 mcar vision with or with-
out plusses, provided the crror in any meridian js
not more than 4 dioptres for distant vision.

tii) has {ull field of vi.lon.
(iii) normal colour vision wherever required.

Provided (he board is satisfied that the candidate can per-
form all the functions for the patticutar job in goestion,

The ahove velaxed standards of visual acuity will NOT
apply fo candidates for posts /services classified as ‘TECHNI-
CAL.  The Ministry/Deparimenty concerned wil} have 10
inform the medical hourd that the candidate is for a “TECH-
NICAL® past or not.

tiv) Contact Lepses: Duting the medical examination of
u crndidate, the use of contact lenses 8 not to be allowed.
1t is necessury (hot when conducting eye test the illomioe~
lion of the type letters fap distani vision shoald have an
illumination nf (5 fool-candles.

7. BRlood Pressure

The Boutd will use it# discretion regarding Blood Pressure.
A rough mcthod of culeulating normal maximum  systolie
pressure i; as follows :—

(i) With young subjects 15-—25 years of age the ave-
rage i9 about 100 plus the age.

(i) With subjects over 25 years of age the general
vule of 110 pIns half the uee scems quite satisfactory,

N.B-—Aa n generad rule any systolic pressure over 140 mm
ryd dinatolic over ¢0 mm. shonld be regarded g suspicious
and the eandidate should be hospitalised by the Board before
givinz thelr finul opinion regarding (he candidate’s fitness or
otherwise. The hospitalization (eport should indicate whether
she rise in blood pressure is of a tramsienf nature due to
ecitement cte., or whether it is due 10 apy organic discase,
In all suich cases X-ray and clectrocardiographic cxaminptions
of heart snd Blood urea clearance test should also be done
24 & rouline. The final decision as 1o the fitness or otherwlse
of a cundrdate will. however. test with the medical board only.

Mcihod of taking Blood Prevsure

The mercuty manomcter type of instrument should be used
a5 rtule.  The meosurement should not be taken within
fifteen minuies of any excrcisc or excltement. Provided the
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aljent, and particularly his grm is telaxed, he may be dlher
ymg or ullrlllg The arm is supported comfortab]v at the
patient’s side in a more or less horizontal posilion, The arm
should be freed from the clothes to the shoulder, The culf
completely deflated should be applied with the middle of the
rubber over the inner side of the arm_  and its lower edge
ap inch or two above the bend of the elbow. The following
turns of cloth bandage should spread ¢venly over the bag
to avoid bulging during inflation,

The brachial arfery i, located by palpitation at the bend
of the elbow and the stethoscope is t%cn applied lightly and
centrally over it below, but not in contact with the cuff. l1he
cuff iy inflated to nbout 200 m.m. Hg. uand then slowly
deflated. The lcvel at which the column stands when soft
successive sounds are heard represcnis the Systolic Pressure.
When more air is apllowed to escape the sounds will he
heard to inctease in intensity, The level at which the well-
heard clecar sounds change to soft muffled fading sounds
represents the diastolic pressure.  The measurements should
be taken in a fairly brief period of (ime a8 prolonged pressure
of the cuff is irritating to the patient and will vitiate the
readings. Rechecking if necessary, should be done only a
few minutes after complete deflation of the cuff. (Some-
times, as the cufl is deflated sounds are heard at a certain
level they muay disappear as pressure falls and resppear at
a still lower level, This ‘Silent Gap' may cause error in
reading).

8. The wrine (passed in the presence of the examiner)
should be examined ond the results recorded. Where a
Medical Board finds sugar present in a candidate’s urine
by the ususl chemical tests the Board will proceed with.
the cxamination with all its other nspects and will also
specially note any signs or symptoms suggestive of diabetes.
If except for the plycosuria the Board finds the candidate
conforms to the standard of medical fitness required they
may pass the candidate “fit subject to the glycosuria being
non-diabetic™ and the Board will refer the case to a specifled
specialist in Mediclne who has  hospital and laboratory
facilities at his disposal. The Medical Specialist will carry
ont whatever examinations clinical and laboratory, he con-
siders necessary including a standard blood sugar tolerance
test, and will submit his opinjon to the Medical Board, upon
which the Medical Board will base its final opinion “fit" or
“unfit”. The candidate will not be required to appear in
person hefore the Board on the second occasion. To exclude
the effects of medication it may he necessary to refain a
candidate for scveral days In hospital under strict supervi-
sion.

9. A woman candidate who at a vesult of tests is found
to he pregnant off 12 weeks standing or over, should be
declared femporardly unfit until the confinement I3 over.
She should be re-examined for fitness certificafe six weeks
after the date of confincment, subicct to the production of a
medical certificate of fltnese from a registered medical practi-
tioner.

10. The following additional points should he observed :—

(1) that the candidate’s hearing in each ear is good and
that there Is no sien of disease of the ear. In case it is
defective the candidate should be got examined hy the
ear specialist: provided that if the defect In hearing is
remediable by operation or by uvse of a hearing sid a
candidate cannot be declared unfit on that account pro-
vided he/she  has no progressive disesse in the ear,
This provision is not applicable in the case of Railway
Services. The following are the guidelines for the
medical examining authority in this regard:—

(I) Marked or fJotal deaf- Fit  for non-technical jobs
ness in one ear, other if the dcafness is upto 20
ear heing normal, decibel in higher frequency.

(2} Perceptive dealness in Fit in respect of both
both ears in which . technical and non-technical
some  improvement is  jobs i the deafness is upto
passible by a henting aid. 30 Decibe]l in speech fre-

quencics of 1000 to 4000,

(3) Perforation of tympanic (/) One ear normal  other
membrang of Central or car perforation of
purginal type, tympanic membrane pre-

sent —Temporarily un-
tit

(4) Ears

(5)

(6

(8)

2}

(10) Congenital

v

(11) Nasal Poly.

Undrr improved cwh-
ditions of Far Surper
B candidate wit
marginal or other per-
foration in hoth  ears
should be given a chance
by declaring him tcms-
porarily unfit and then
he may be considered
under 4 (i) below.

(i) Marginal or attic per-
foration in both ears—
Unfit,

(i) Central perforation both
ears—Temporacily unfit,

with  mastoid (/) Either ear normal hear~
ing other ear Mastoid
cuvity—Fit [or both techni-
cal and pon-tcchnical jobs.

(/1) Mastoid cavity of
both sides. Unfit
for technical ]iob.
Fit for non-techni-
cal jobs il hearing
improves to 30 De-
cibels  in either  ear
with or without hearing
aid,

Persistently discharging  Temporarily Unfit for
ear-operated/unoperated both technical and non-
technical jobs.

Chronic inflammatory/ (1) A decision  will be
allergic conditions of tuken as  per circums-
nose with or without tances of individual cases.
bony deformities of na-

sal septam.

cavity subnormal hear-
ing on one side/on
both sides,

(i I deviated nasal
septum i3 prescnt with
symptoms — Temporarily
unfit.

{I) Chronic inflammator
conditions of tonsils and/
or Larynx—Fit,

(f) Hoarscness of voice
of severe  degree  if
present then—Tem-
porarily unfit.

Benign or locally mali- (f) Benign  tumours—Tcm-
nant tumours of the pororily unfit.

Chronic inflammatory
condijtions of fonsils
and/or Larynx.

LNLT.
(7i) Malignant Tumours—
Unfit.
Otosclerosis. If the hearing is within 30

Decibels  after operation or
with the help of hearing aid
—Fit,

defects of (/) I' not interfering  with
functions.—Fit,

{7f) Stuttering of
degree—-Unfit.

Temporarily Unfit,

ear, nose or throat;
severe

(b) that his speech is without impediment;

(c) that his teeth are in good order that he is provided

with dentures where necessary for effective mastica-
tion (well filled teeth will bhe considered as sound);

(d) that the chest is well formed and his chest expan-

sion sufficient; and that his heart and lungs are
sound;

(¢) that there is no evidence of any abdominal disease;

(f) that he is not ruptured;

(g) that be does not suffer from hydrocels, a severe

degres of varicocele, varicose veins or piles;
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¢b) that his limbs, hands and feet are well formed and
developed and that there is free and perfect motion
of all his joints;

@) that he does not suffer from any inveterate skin
disease;
(]) that there is no congenital malformation or defect;

(k) that he does not bear traces of acute or chronic
disease pointing to an impaired constitution:

(1) that he bears marks of efficient vaccinations; and

(m) that he is free from communijcable disease;

11. Radiographic examination of the chest should be done
as a routine in all cases for detecting any abnormality of the
horrt and lungs, which may not be apparent by ordinary
physical examination.

When any defect is found it must be noted in the certi-
ficate and the medical examiner should state his opinion
whether or not it is likely to interforo with the efficient per-
formance of the dutics which will be required of the candi-
date.

12. The candidates filing an appeal against the decision of
the Medical Board have to deposit an appeal fee of Rs. $0.00
in such manner as may be prescribed by the Government of
India in this behalf. This fec would be refunded if the can-
didate is declared fit by the Appellate Medical Board. The
candidates may, if they like enclose medical certificate in
support of their claim of being fit. Appeals should be sub-
mitted within 21 days of the date of the communication in
which the decision of the Medical Board is communicated to
the candidates; otherwise, requests for second medical cxami-
nation by an Appellate Medical Board, will not be entertain-
ed. The medical examination by the Appellate Medical
Boards would be arranged at New Delhi only and no travel-
ling allowance or daily allowance will be admissible for the
journeys performed in connection with the medical examina-
tion. Necessary uction to arrange medical examination by
Appellate Medical Boards would Ei)e taken by the ‘Cabinet
Secretariat (Department of Personncl and Administrative Re-
gorms) on roceipt of appeals accompanied by the prescribed
ce.

MEDICAL BOARD'S REPORT

The following intimation is made for the guidance of the
Medical Examiner :—

1, The standard of physical fitness to be adopted.shpuld
make due allowance for the age and length of service, if any,
of the candidate concerned.

No person will be deemed qualified for admission to the
Public Service who shall not satisfy Government, or
the appointing authority as the casze may be, that he
has no disease, constitutional affection, or bodily in-
firmity, unfitting him or likely to unfit him for that
service.

1t should be understood that the question of fitnesa in-
volves the future as well as the present and that one
of the main objects of medical examination is to
secure continuous effective service, and in the case of
candidates for permanent appointment to prevent

early pension or payments in case of premature
death. It is at the same timo to be noted that the
question is ons of the lkellhood of continuous

effective service and that rejection of a candidate
need not be advised on account of the presence of
a defect which in only a small proportion of cases
is found to interfere with contingons effective service.

A lady doctor will be co-opted as a member of the Medi-
cal Board whenever a woman candidate is to be
examined.

Candidates appointed to the Indian Defencs Accounts
Service are liable for fleld service in or out of India,
In the case of such a candidate, the Medical Board
should specially record their opinion as to his fitness
or otherwise of field service.
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The report of the Medical Board should be treated as
confidential.

In case where a candidate is declared unfit for appoint-
ment in the Government Service the grounds for
rejection may be communicated to the candidate in
board terms without giving minute detsils regarding
the defects pointed out by the Medical Board.

In cases where a Medical Board considers that a minor
disability disqualifying a candidate for Government
service can be cured by treatment (medical or surgi-
cal) a statement to that effect should be recorded by
the Medical Board. There is no oblection to a cam-
didate being informed of the Board's opinion to
this effect by the appointing authority and when a
cure has been effected it will be open to the autho-
rity concerned to ask for another Medical Board,

In the case of candidates who are to be declared ‘Tem-
porarily Unfit” the period specified for re-cxamlna-
tion should nor ordinarily exceed six months at the
maximum. On re-examination after the specified
period these candidates should not be declared tem-
porarily unfit for a further period but a flnal decision
in regard to their fitness for appointment or other-
wiso should be given.

(a) Candidate’s statement and declaration

The candidate must make the statement required below
prior to his Medical Examination and must sign the Declara-
tion appended thereto,. His attention is specially dirccted to
the warping contained in the Note below :-—

1. State your name in full (in block
[etters)

2. State your age and birth place,..............000o

2. (@) Do you belong to races such as
Gorkhas, Garhwalis, Assamese,
Nagaland Tribals etc. whose ave-
rage height is distinctly lower ?
Answer “Yes" or “No" and if the
answer i3 "“Ycs"” state the name of
the race,

3. (@) Have you ever had small-pox in-
termittent or any other fever enlar-
gement or suppuration of glands,
spitting of blood, asthma, heart
disease, lung disease, fainting at-
tacks, rheumatism, appendicitis ?

(b any other diseasc or accident re-
quiring confinement to bed and
medical or surgical treatment. ?

4, Whenwereyoulastvaccinated . ... ....... ..., ...,

5. Have you suffered from any form of nervousness due
to over work or any other causes ?

6. Furnish the following particulars concerning your family

Father's age No. of brothers No. of bro-

Father’s age if
at death and living, their thers dead,

living and state

of health cause of agesand state their ages
death of health at, and
cause of

death.

Mother’s age, if Mother's age No. of sisters No. of sisters
living and state  atdeath and  living, their  dead,  their
of health cause of death ages and state ages at and
o‘i’ health tat;sg of

t
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7. Have you been cxamined by a medical 9. Abdomen : Girth .............. Tenderness . . ....
Board before 2 . Hermia ..................

8. If answer 10 the above is ‘Yeo', please, (a) Pulpable : liver .......... Spleen ..............
state what Service/Scrvices you  were Kle’:leys ................ Tumours ..............
examined for?, ... 5 H hoid .

9. Who waus the sxamining authority 7 ............ 10 ;I) acm;rr o1ds I di : ‘i‘ o metuln """""""

: : In ; .
10. When and where was the  Medical nfn"}{?c“f ystern cation of nervous or mental dis
Poned fad o e was - fe WG ablities

11. Result of the Mcdiqal Board’s cxami- 11. Loco-Motor System : Any abnormality .....,........
nation, . il communijcated to you or if 12. Genito Urinﬂry Systcm : Any evidehice of Hyd.l'ooclc.
known ? Varicocele etc.

I declarc all the above answers to be, to the best of my be- Urine Analysis

lief trye and correct, (a) Physical appearnce
Candidate’s Signature, ......... ) Sp.Gra ..................
Signed in my presence. (¢) Albumen ..................
Signature of the Chairman of the Board. (d) Sugar ...
NoTE—The candidate will be held responsiblo for the accu- (€) Casts oo
racy of the above statements, By willfully suppressing any ) Cells ...,

information he will incur the risk of losing the appointment
and, if appointed of forfeiting all claims to Superannuation
Allowance or Gratuity.

(b) Report of Medical Board on (name of candidate)
physical examination.

1. QGeneral development : Good ...... Pair........
Poor ... i,

Nutrition : Thim .,...... Average. ., ... Obese ......
Helght (Without shoes) .......... Weight ......
Best Weight ...... When?...... any recent change
in weight ................ Temperature ..............

Girth of Chest,
(1) After full inspiration

(2) After full expiration

. Skin : Anyobvious disesise .............. Cereareraiae
3, Byes : ........iiiinn.
(1) Any dise®8¢ ... i et .-
(2) Nightblindness .............coiiiiiiiriiianns .-
(3) Defect in colour vision .................. ...
4 Fieldof vislon ... ............ ..ol
(3) Visualacuity ..........cieiiiiiiiiiei i i
(6) Fundus examilation  ............cciiieeniiiana..,
Acuity of vision Nacked with  Strength of glass
. eye glasses  sph. Cyl. Axis
Distant vision . . . R.E.
L.E.
Near vigion . . . R.E.
L.E,
Hypermetropia. . . R.E.
(Manifest) L.E.
4, Bars : Imspaction ........ Hearing Right Ear........
Le e e E ey
5, Glands ..., .0l Thyrold ..................
6. Condition of teeth . .....ooeiiiiiiireeeiiaienns et
7.- Respiratory System : Does physical examination reveal
anything abnormal in the respiratory organs .......,....
if yes, explain fully—
. 8, Circulatory System
(@) Heart : Any organic lesions ?........ P Rate
Standing ...... e e
After hopping 25 times..................
2 minutes afterhopping ....................

(h) Blood pressure : Systolic...... Diastelie ...... ..

13. Report of X-Ray Examination of Chest.

14. Ig there anythingin the health of the
candidate likely to render bim un-
fit for the efficient discharge of his
dutiesin the service for which he is
acandidate ?

Norx :—In the case of a female candidate, if it is found that
she i pregnant of 12 weeks standing or over, she
should be declared temporarily unfit vide Regula-

tlon 9.~

15. () Statc the Service for which the
randidate hag been examined :

(@) LAS. & LF.S.
(6) LP.S. and Delhi. & Anda-

man & JNicobar Islands Police

Service,...............l,

(i), has he been found qualified in all
respects for the efficient and
conijinyous discharge of his
dutlesin :

@ILAS &1FS. ..........
(b) LP.S, and Delhi and Anda-

man & Nicobar Islands Police
Bervice ......ciiiiiinnnaann

(see especially height, chest girth,
eye sight, colour blindness and
locomotive system).

(c) Indian Rajlway Traffic Service
(ses especially height, chest,
cye sight, colour blindness),

}dr)[othcr Central Services Class
!

(it} 1s the candidate fit for FIELD
SERVICE

Nore.—The Board should record their findings under one

of the following three categories 1—

() Fir,

(i) Unfiton accountof ... ... e
(i) Temporarily unfit on account of , ...

Place ........ccvvinnnns

Chairman .. ....
Member ......

Member
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MINISTRY OF AGRICULTURE
(DEPARTMENT OF AGRICULTURE)
New Delhi, the 16th February 1974

RESOLUTION

No. 35-2/73-L.D.UL—In continuation of this Ministry’s
Resolation of even number dated the 7th May, 1973 regarding
reconstitution of Gosamvardhana Advisory Council, it has
been decided by the Government of India to the appointment
of the following pemsons with immediate effect for a period
upto 31-3-1976 to servo as members of the Council :—

1. Dr. Govind Das, M.P. Lok Sabha,
2. Shri M. Bhoeshamdeva, M.P. Lok Sabha.
3. Shyy Reobir Singh, M.P. (Rajya Sebha).

2. It has alto been decided to the appointment of the
Dircctor of Dairy Development, Kerala, Trivandrum as a
member of the Council vice Milk Commissioner, Kerala.

ORDER

ORDERED thal a copy ol the Recaolution be communicated to
all the State Governments, Administrations of U.Ts. and the
Departments /Ministries of the Government of Indla, P
Commisgon, Cabinet Sectt., Prime Minister's Sectt.. Lok Babha
Sectt., BEsfyn Sabha Sectt.

ORDERED also that the Resolution be published in the Gazette
of India for general information,

R
V. K. MALIK, Director (AH & SL}

DEPARTMENT OF SOCIAL WELFARE

New Delhi-1, the 15th February 1974
RESOLUTION

No. 2-5/73.ILRPU.—In partial modification of Resolution
No. 2-5/73-RPU dated 31st July, 1973, the Govermnment of
India hereby nominate Smt. §. Doraiswamy, De Educa-
tional Adviser (Adult Bducation), Department of ucation,
Ministry of ucation and Social Welfare in place of Shri
Veeraraghavan, Director (Plapping), De ent of Bduca-
tion, Ministry of Education and Social Welfare, as a member
of the Advisory Commiftee on the ‘Experimental Non-Formal
Education Project for Rural Women to Promote the Develop-
ment of Young Child"

ORDER

I de)RDE.RED that the Resolution be published in the Gazette of
ndia. .

P. P. TRIVEDI, Jt. Secy.

PRINTED BY THE MANAGER, GOVERNMENT OF INDIA PRESS, FARIDABAD
AND PUBLISHED BY THRE CONTROLLER OF PUBLICATIONS, DELAI, 1974






